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Priority claimed from 20/05/2016; Application No. : 015460488 ;European Union 

3533820    17/11/2016
[International Registration No. : 1332040]
Hansgrohe SE

Auestr. 5-9 77761 Schiltach Germany

Proposed to be Used
IR DIVISION
Cl.11;Shower hoses.

Cl.17;Stoppers, pipe connectors, not of metal (included in this class); hoses, mainly not of metal, gaskets; plug-in 
couplings, non-metallic (included in this class); none of the aforesaid goods in this class being for heating purposes, for 
refrigerating purposes or for air distribution.
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Priority claimed from 30/05/2016; Application No. : 17756 ;Leichtenstein 

3536213    10/10/2016
[International Registration No. : 1333339]
FIDEL GOETZ STIFTUNG

Benderer Strasse 33 FL-9494 Schaan LI

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications; downloadable electronic newspapers; digital books downloadable from the 
Internet; computer programs; application software for mobile phones.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs, stationery; adhesives for stationery or 
household purposes; artists’ materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging; printed publications; printed matter; 
newspapers; magazines [periodicals]; periodicals; newsletters; printed news releases.

Cl.35;Advertising; business management; office functions; sponsorship search; consultancy relating to sponsorship 
search.

Cl.36;Financial sponsorship; financial sponsorship of social, charitable and religious organizations; sponsorship in the 
form, of financial support; collection of charitable donations and charitable fund raising, for others; investment of funds 
for charitable purposes; providing information relating to charitable fund raising; organization of collections; fund raising 
services.
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Cl.38;Telecommunications; providing online chatrooms for social networking; chatroom services for social networking.

Cl.41;Education, providing of training, entertainment, sporting and cultural activities; arranging and conducting 
conferences, conventions, congresses, lectures, exhibitions, day schools, workshops, concerts, seminars, colloquia, and 
symposia, all for entertainment or education purposes; business training services; business education services; 
publishing services; publication of printed matter; electronic publishing services; publication of books, periodical 
publications, magazines, newspapers and newsletters; providing electronic publications, not downloadable, from a global 
computer network or the Internet; providing electronic publications, not downloadable; electronic publication of texts and 
printed matter, other than publicity texts, on the Internet.

Cl.45;Legal services; promoting the interests of international real estate and nonprofit companies in the fields of 
politics, legislation, and regulation (lobbying services); on-line social networking services.
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Priority claimed from 24/05/2016; Application No. : AM 51469/2016 ;Austria 

3536355    15/11/2016
[International Registration No. : 1334175]
EVVA Sicherheitstechnologie GmbH

Wienerbergstraße 59-65 A-1120 Wien Austria

Proposed to be Used
IR DIVISION
Cl.6;Ironmongery, locks, in particular cylinder locks (other than electric and electronic locks), door and window fittings, 
lock cylinders, magnetic locks, lock parts, keys and key blanks, locking systems (other than electric and electronic 
locking systems); all the aforesaid goods being of metal.

Cl.20;Locks, in particular cylinder locks (other than electric and electronic locks), door and window fittings, lock 
cylinders, lock parts, keys and key blanks; all the aforesaid goods being not of metal.

Cl.42;Technical consultancy for the planning, product development, design, manufacture and assembly of locking 
systems, locks and keys (other than electric and electronic locks and locking systems), signal and alarm installations; 
design and development of computer hardware and software.
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Priority claimed from 18/11/2014; Application No. : 30 2014 008 140.7/19 ;Germany 

3536486    23/03/2017
[International Registration No. : 1266450]
nora systems GmbH

Hoehnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.17;Rubber, gutta-percha, gum; sheets and sheetings made of rubber or gum, especially for floors; plastics in 
extruded form for use in manufacture; sheets and sheetings made of plastic, especially for floors; plastics products in the 
form of profiles [semi-finished]; packing, stopping and insulating materials; sealants for joints; joint filling compounds; 
joint packings.

Cl.19;Building materials (non-metallic); tiles; floor tiles, not of metal; tile floorings, not of metal; floor tiles of rubber; 
floor tiles of plastic; floors, not of metal; skirtings for floors, not of metal; non-metallic profiles for building construction; 
non-metallic stair components; stair treads not of metal; non-metallic surfacings for stairs; building materials for 
manufacturing floors (non-metallic); synthetic flooring materials or wall-claddings; stair edgings of rubber or plastics.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; floor coverings of 
rubber and synthetic rubber; floor coverings of plastic; floor coverings; wall coverings of rubber; wall coverings of 
plastic.
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Priority claimed from 18/05/2016; Application No. : 015451347 ;European Union 

3538483    10/11/2016
[International Registration No. : 1340366]
High Tech Coatings GmbH

Dr.-Mitterbauer-Strasse 3 A-4663 Laakirchen Austria

Proposed to be Used
IR DIVISION
Cl.1;Liquid coatings [chemical]; coating compositions [chemicals], other than paint; waterproof coatings [chemical, 
other than paints]; chemical additives for use in the production of coatings; chemicals used for plating non-conducting 
surfaces with metals; polymer solutions; polymer coatings [other than paints]; chemical additives to polymers; chemical 
additives to polymers; chemicals for use in polymerisations; polymers for industrial use; chemical compounds for use in 
the manufacture of polymers; galvanizing preparations; galvanising compositions; electroplating solutions; electroplating 
compositions; electroplating additives; galvanising compositions; chemical substances for use in electroplating 
processes; chemicals for use as auxiliaries in electroplating; electroplating additives.

Cl.40;Heat treatment and coating of steel; treatment and coating of metal surfaces; application of wear resistant 
coatings to engineering components; heat treatment and coating of steel; application of wear-resistant coatings on 
metals and plastics; polymerization; galvanizing; galvanization services; galvanising of metal.
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Priority claimed from 07/06/2016; Application No. : 689665 ;Switzerland 

3539170    15/11/2016
[International Registration No. : 1338707]
Nagravision S.A.

Route de Genève, 22 Cheseaux CH

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer peripherals; devices for streaming digital media; computer software for accessing 
and transmitting data and content between screens and consumer electronic devices; computer software for providing 
access to secure networks; computers; USB sticks intended for use in consumer electronic devices; computer peripheral 
apparatus for accessing and transmitting data and content between screens and consumer electronic devices; computer 
software intended for use for accessing, viewing and controlling audiovisual content streamed or static via devices for 
streaming digital media; remote controls for computers, devices for streaming digital and television media.

Cl.41;Provision of information in the field of entertainment via the Internet concerning films, music, video, television, 
news and sports; distribution of television programs to television systems for streaming.

Cl.42;Computer design services; temporary online provision of non-downloadable software intended for use in the 
interactive customized programming of televisions; temporary online provision of non-downloadable software intended 
for use in generating, displaying and manipulating visual media, photographs, graphics, illustrations, digital animations, 
video clips, film clips and audio data; temporary online provision of non-downloadable software intended for use in 
accessing, viewing and controlling audiovisual content streamed or static via devices for streaming digital media; 
technical assistance services, namely troubleshooting in the form of diagnosing problems with computer hardware and 
software.
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3539188    07/11/2016
[International Registration No. : 1341010]
NANOIMMUNOTECH, S.L.

Edificio CITEXVI, Fonte das Abelleiras s/n E-36310 VIGO (PONTEVEDRA) ES

Address for service in India/Attorney address:
PARKER & PARKER COMPANY

A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. RAOD, AHMEDABED - 380 009.

Proposed to be Used
IR DIVISION
Cl.9;Biosensors.

Cl.10;Apparatus for analysis for medical use.
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3539323    09/11/2016
[International Registration No. : 1336605]
cab Produkttechnik Gesellschaft fur Computer- und Automations-Bausteine mbH & Co. KG

Wilhelm-Schickard-Straße 14 76131 Karlsruhe Germany

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.7;Machines, namely printing and labelling machines; parts for the aforesaid machines; accessories for the aforesaid 
machines, included in this class; electrical labelling apparatus.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, printers, included in this class; apparatus and 
instruments for conducting, distributing, transforming, accumulating, regulating or control of electrical power; apparatus 
for recording, transmission and reproduction of sound, images, data and text; magnetic data carriers, mechanisms for 
coin-operated apparatus; calculating machines, data processing equipment and computers; parts for the aforesaid 
goods; accessories for the aforesaid goods, included in this class; software.

Cl.16;Paper, cardboard and goods made from these materials, included in this class; printed matter; bookbinding 
material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); plastic 
materials for packaging, included in this class; printers' type; printing blocks; labels (not of textile), adhesive tapes, 
especially label bearing, for paper and stationery; stickers, inking ribbons, spools for inking ribbons, transfer films, 
including wax and hard transfer films; hand labelling appliances and addressing machines, parts for the aforesaid 
appliances and machines.
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3539352    23/09/2016
[International Registration No. : 1337007]
RENSON VENTILATION NV

Industriezone 2, Maalbeekstraat 10 B-8790 WAREGEM BE

Proposed to be Used
IR DIVISION
Cl.6;Patio canopies, sunshades and sun screens for outdoor use, of metal; awnings and shutters of metal; common 
metals and their alloys; metal building materials; transportable constructions of metal; materials of metal for railway 
tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and tubes of 
metal; safes; doors and parts for doors, included in this class, door handles, letter boxes, of metal; wall linings of metal 
[building]; grids of metal; hinges and mouldings of metal; parts for the aforesaid goods.

Cl.9;Electric and electronic components, not included in other classes, for apparatus and installations for ventilating, air
treatment, heating and cooling; software relating to apparatus and installations for ventilating, air treatment, heating and 
cooling; switches, software and hardware for regulating and controlling the span of sun screens, sunshades and patio 
canopies; electric and electronic measuring, checking and regulating apparatus and instruments.

Cl.11;Apparatus and installations for ventilating, air treatment, heating and cooling; ventilation hoods; mechanical 
control systems for ventilation applications; draught regulators for preventing and spreading cold and warm air; filters 
and grids for apparatus and installations for ventilating, air treatment, heating and cooling; parts of the aforesaid goods 
included in this class.

Cl.19;Patio canopies, sunshades and sun screens for outdoor use, not of metal; awnings and shutters, not of metal; 
building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable constructions; monuments, not of metal; doors and parts for doors, included in this class, not of metal; wall 
linings, not of metal, for building; grids, not of metal; parts of all of the above products included in this class.

Cl.20;Furniture of metal; mirrors, picture frames; hangers for clothes; cupboards and letter cabinets; fittings, not of 
metal, for windows, doors and gates; fittings, not of metal, for building; hinges and mouldings, not of metal; locks and 
parts of locks, not of metal; letter boxes, not of metal or masonry; door handles, not of metal; sun screens and sunshades 
for indoor use; window blinds for indoor use.
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Priority claimed from 26/11/2015; Application No. : 014839641 ;European Union 

3539466    13/05/2016
[International Registration No. : 1339429]
WEISS UMWELTTECHNIK GMBH

Greizer Straße 41-49 35447 Reiskirchen Germany

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines (except for land vehicles); machine coupling and transmission components (except for land 
vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic vending machines; pumps 
[parts of machines, engines or motors]; vacuum pumps [machines]; vacuum pump stands; electrical motors, except for 
land vehicles, in particular for air-conditioning and heating apparatus; compressors for refrigerators; aerators; air 
condensers; compressed air pumps; compressed air machines; pneumatic transporters; compressed air engines; 
reducers (pressure -) [parts of machines]; extracting machines; vacuum cleaning equipment; machines and installations 
for transvasing, weighing and processing dusty and gaseous products in closed systems and clean-air systems, in 
particular for use in the chemical, cosmetics, food and pharmaceutical industries; milling and grinding installations; 
apparatus and installations for the supply and disposal of chemicals; filling and sealing machines; filling machines; 
laminar flow installations, in particular for the pharmaceutical and food industries; laminar flow overhead structures of 
production machines with heating and/or cooling; laminar flow overhead structures of pipetting robots; electrically 
operated suction apparatus, being a component of working boxes, work booths and workstations; robotic loading 
systems; special purpose conveyers.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; air and climate analysis apparatus and devices; temperature analysis 
apparatus and devices; temperature indicating apparatus; thermal shock testing apparatus; ozone testing apparatus; 
corrosion testers; dust and rain testing apparatus; measuring and control devices for air conditioning technology; heat 
flow meters; data processing apparatus and installations, and components therefor, including monitors, printers, 
keyboards, scanners, personal computers; electric power supply apparatus; apparatus for measuring, controlling and 
obtaining physical values, including temperature, pressure, humidity and vibration; special test stands, in particular for 
environment simulation installations; emission test chambers for characterisation of volatile organic compounds (VOCs); 
test systems for stability testing in the pharmaceutical industry; apparatus for testing electromagnetic compatibility; 
electric and/or electronic control and regulating apparatus; heat regulating apparatus; furnaces for laboratory use; testing 
apparatus not for medical purposes; material testing instruments and machines; gas testing instruments; precision 
measuring apparatus; computer programs; electric and/or electronic temperature and humidity regulators and sensors; 
power supply units, data displays (included in this class), apparatus for recording, transmission or reproduction of 
information; electrical cabling; parts for scientific apparatus and instruments, included in this class; electric and/or 
electronic control and regulating apparatus; hardware and software for installations, machines and apparatus for 
capturing and siphoning emissions and pollutants; installations for emission and pollutant capture, in particular for 
product, personal and room protection; scientific research and laboratory apparatus, educational apparatus and 
simulators; furniture especially made for laboratories; apparatus for transvasing acids and alkaline solutions for 
laboratories; laboratory and personal protection apparatus; weighing cabinets; weighing apparatus and instruments; 
laminar flow cabinets, in particular for product and personal protection, for mixing, bottling and weighing high-efficiency 
substances in the chemical and pharmaceutical industry; negative and positive pressure cabins for personal, product and 
environment protection, in particular for microbiological laboratories, parenterals plants, solids plants or active 
substance production; wind tunnels; weighing and transvasing insulators; chambers for material and equipment testing; 
chambers for research and environmental tests with plants, animals and human beings; apparatus and equipment for 
simulating cold, heat, humidity, climate, light, air composition, air speed, air filtration, corrosion, vacuum, excess 
pressure, noise and vibration; apparatus for measuring temperature in cabinet form, for use in stables or swimming 
pools; environment simulation rooms and apparatus for research, development and production; sampling booths for 
laboratory use; apparatus and devices for controlling, regulating and generating cold, heat, air conditioning, light, air 
mixture, excess pressure and negative pressure, vacuum, sound and vibration; none of the foregoing related to motor 
vehicles or for use with motor vehicles.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; medical apparatus and instruments; veterinary apparatus and instruments; analysers for 
medical use; incubators for medical purposes; diagnostic apparatus for medical purposes; hot air vibrators for medical 
purposes; incubation units for medical use; compressors [surgical]; lasers for medical purposes; lamps for medical 
purposes; pumps for medical purposes; quartz lamps for medical purposes; radiological apparatus for medical purposes; 
x-ray apparatus for medical purposes; protection devices against x-rays, for medical purposes; containers especially 
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made for medical waste; furniture especially made for medical and pharmaceutical purposes.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air conditioning apparatus; heat treatment installations; cryogenic test and storage chests freezers; 
refrigerating and freezing apparatus and chambers; freezing and refrigerating cells; containers for air conditioning; shed 
chambers (sealed housing for evaporative determination, fuel evaporation chambers); equipment and installations for 
heat treatment for production, research and development purposes; hot cabinets and drying cabinets; drawer with 
integrated ovens; dryers for continuous drying and heating processes, in particular continuous ovens, paternosters, 
chest ovens, tempering furnaces and baking ovens; ovens for heat treatment under inert gas; dry heat sterilizers; clean 
room sterilisers and dryers; vacuum chambers and dryers; filters for air conditioning; air filtering installations; air heating 
apparatus; driers (air -); humidifiers; ventilation hoods; air cooling apparatus; air deodorising apparatus; hot air 
apparatus; hot air ovens; heat pumps; heat regenerators; heat accumulators; heat exchangers, not parts of machines; 
evaporators; room air conditioners, in particular in cabinet form, including for air conditioning computer rooms, 
measurement spaces and clean rooms for the food and the pharmaceutical industries, and functional areas in hospitals, 
including operating theatres or intensive care units; room air humidifiers, humidifiers and dehumidifiers; special purpose 
air conditioning apparatus, in particular in box form; ceiling coolers; climatically controlled chests; window-mounting air-
conditioners; water re-cooling towers; chest freezers; apparatus for refrigerating cooling water; drying apparatus and 
installations; heating apparatus, electric; apparatus for heating; heating installations; heating apparatus for solid, liquid 
or gaseous fuels; fireplaces; ovens and microwave ovens for industrial purposes; ovens, other than for laboratory 
purposes; refrigerating cabinets; cooling apparatus and refrigerating machines; cold storage rooms; cooling appliances 
and installations; air purifying apparatus and machines; air sterilisers; clean chambers (sanitary installations); freezing 
appliances and installations; temperature-regulating devices; fans (air-conditioning); air conditioning apparatus; 
apparatus and instruments for generating clean air; electrically operated air suction apparatus for recording pollutants in 
treatment, processing and production machines and installations; air cleaning and filtering installations for removing 
pollutants and odours from the air; air-conditioning and ventilating apparatus; lighting installations; apparatus and 
installations for the filtration of gaseous substances; exhaust air collection hoods; exhaust fans; sterile air distributors; 
clean room boxes for weighing operations; clean room material locks; air purifying apparatus; air sterilizers for personal 
use; air filters; fans [parts of air-conditioning installations]; installations for the extraction of pollutants.

Cl.20;Furniture, mirrors, picture frames; benches (work-); vertical and horizontal flow workbenches; microbiological 
safety workbenches; vertical air circulation workbenches; clean room workbenches; clean room working boxes and clean 
room booths; working boxes and booths with integrated electrically operated pollutant capture and extraction apparatus; 
clean room wardrobes; clean room work counters; clean room bench seating; clean room storage boxes.

Cl.37;Building construction; repair of apparatus and equipment in the field of environment simulation and air 
conditioning technology; installation services of apparatus and equipment in the field of environment simulation and air 
conditioning technology; installation, maintenance and repair of apparatus and equipment for producing cold, heat, 
moisture, climate, light, air mixture, excess pressure and negative pressure, vacuum, noise and vibration; installation, 
maintenance and repair of air conditioning installations, freezing equipment, furnaces, heating equipment and machines; 
assembly, commissioning, maintenance and repair of machines and installations composed thereof for use in the 
chemical and pharmaceutical industries for transvasing, weighing and processing dusty and gaseous products in closed 
systems and in systems in which very stringent clean-air conditions and very strict protection criteria for surroundings, 
the environment and product are required; construction, assembly and servicing of ventilation installations and 
apparatus.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; material testing; updating of computer software; 
maintenance of software; installation of software; software design services; calibration; research in the fields of cold, 
heat, moisture, climate, light, air mixture, excess pressure and negative pressure, vacuum, noise and vibration; 
development of apparatus and equipment for producing cold, heat, moisture, climate, light, air mixture, excess pressure 
and negative pressure, vacuum, noise and vibration; development of ventilation installations and apparatus; none of the 
foregoing related to motor vehicles.
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Priority claimed from 11/11/2015; Application No. : 014782651 ;European Union 

3539740    09/05/2016
[International Registration No. : 1340935]
WEISS UMWELTTECHNIK GMBH

Greizer Straße 41-49 35447 Reiskirchen Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, optical, weighing, measuring, signalling, checking (supervision), life-
saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; mechanisms for coin-operated apparatus; cash registers, calculating 
machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; air and climate 
analysis apparatus and devices; temperature analysis apparatus and devices; temperature indicating apparatus; thermal 
shock testing apparatus; ozone testing apparatus; corrosion testers; dust and rain testing apparatus; measuring and 
control devices for air conditioning technology; heat flow meters; data processing apparatus and installations, and 
components therefor, including monitors, printers, keyboards, scanners, personal computers; electric power supply 
apparatus; apparatus for measuring, controlling and obtaining physical values, including temperature, pressure, humidity 
and vibration; special test stands, in particular for environment simulation installations; emission test chambers for 
characterisation of volatile organic compounds (VOCs); test systems for stability testing in the pharmaceutical industry; 
apparatus for testing electromagnetic compatibility; electric and/or electronic control and regulating apparatus; heat 
regulating apparatus; furnaces for laboratory use; testing apparatus not for medical purposes; material testing 
instruments and machines; gas testing instruments; precision measuring apparatus; computer programs; electric and/or 
electronic temperature and humidity regulators and sensors; power supply units, data displays (included in this class), 
apparatus for recording, transmission or reproduction of information; electrical cabling; parts for scientific apparatus and 
instruments, included in this class; electric and/or electronic control and regulating apparatus; hardware and software for 
installations, machines and apparatus for capturing and siphoning emissions and pollutants; installations for emission 
and pollutant capture, in particular for product, personal and room protection; scientific research and laboratory 
apparatus, educational apparatus and simulators; furniture especially made for laboratories; apparatus for transvasing 
acids and alkaline solutions for laboratories; laboratory and personal protection apparatus; weighing cabinets; weighing 
apparatus and instruments; laminar flow cabinets, in particular for product and personal protection, for mixing, bottling 
and weighing high-efficiency substances in the chemical and pharmaceutical industry; negative and positive pressure 
cabins for personal, product and environment protection, in particular for microbiological laboratories, parenterals plants, 
solids plants or active substance production; wind tunnels; weighing and transvasing insulators; chambers for material 
and equipment testing; chambers for research and environmental tests with plants, animals and human beings; apparatus
and equipment for simulating cold, heat, humidity, climate, light, air composition, air speed, air filtration, corrosion, 
vacuum, excess pressure, noise and vibration; apparatus for measuring temperature in cabinet form, for use in stables or 
swimming pools; apparatus and devices for controlling, regulating and generating cold, heat, air conditioning, light, air 
mixture, excess pressure and negative pressure, vacuum, sound and vibration; sampling booths for laboratory use.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; medical apparatus and instruments; veterinary apparatus and instruments; analysers for 
medical use; incubators for medical purposes; diagnostic apparatus for medical purposes; hot air vibrators for medical 
purposes; incubation units for medical use; compressors [surgical]; lasers for medical purposes; lamps for medical 
purposes; pumps for medical purposes; quartz lamps for medical purposes; radiological apparatus for medical purposes; 
x-ray apparatus for medical purposes; protection devices against x-rays, for medical purposes; containers especially 
made for medical waste; furniture especially made for medical and pharmaceutical purposes.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air conditioning apparatus; heat treatment installations; environment simulation rooms and apparatus 
for research, development and production; cryogenic test and storage chests freezers; refrigerating and freezing 
apparatus and chambers; freezing and refrigerating cells; containers for air conditioning; shed chambers (sealed housing 
for evaporative determination, fuel evaporation chambers); equipment and installations for heat treatment for production, 
research and development purposes; hot cabinets and drying cabinets; drawer with integrated ovens; dryers for 
continuous drying and heating processes, in particular continuous ovens, paternosters, chest ovens, tempering furnaces 
and baking ovens; ovens for heat treatment under inert gas; dry heat sterilizers; clean room sterilisers and dryers; 
vacuum chambers and dryers; filters for air conditioning; air filtering installations; air heating apparatus; driers (air -); 
humidifiers; ventilation hoods; air cooling apparatus; air deodorising apparatus; hot air apparatus; hot air ovens; heat 
pumps; heat regenerators; heat accumulators; heat exchangers, not parts of machines; evaporators; room air 
conditioners, in particular in cabinet form, including for air conditioning computer rooms, measurement spaces and clean 
rooms for the food and the pharmaceutical industries, and functional areas in hospitals, including operating theatres or 
intensive care units; room air humidifiers, humidifiers and dehumidifiers; special purpose air conditioning apparatus, in 
particular in box form; ceiling coolers; climatically controlled chests; window-mounting air-conditioners; water re-cooling 
towers; chest freezers; apparatus for refrigerating cooling water; drying apparatus and installations; heating apparatus, 
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electric; apparatus for heating; heating installations; heating apparatus for solid, liquid or gaseous fuels; fireplaces; 
ovens and microwave ovens for industrial purposes; ovens, other than for laboratory purposes; refrigerating cabinets; 
refrigerating appliances and installations; cold storage rooms; refrigerating appliances and installations; air purifying 
apparatus and machines; air sterilisers; clean chambers (sanitary installations); refrigerating appliances and installations; 
temperature-regulating devices; fans (air-conditioning); air conditioning apparatus; apparatus and instruments for 
generating clean air; electrically operated air suction apparatus for recording pollutants in treatment, processing and 
production machines and installations; air cleaning and filtering installations for removing pollutants and odours from the 
air; air-conditioning and ventilating apparatus; lighting installations; apparatus and installations for the filtration of 
gaseous substances; exhaust air collection hoods; exhaust fans; sterile air distributors; clean room boxes for weighing 
operations; clean room material locks; air purifying apparatus; air sterilizers for personal use; air filters; fans [parts of air-
conditioning installations]; installations for the extraction of pollutants.
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Priority claimed from 21/04/2016; Application No. : 1331090 ;Benelux 

3539917    13/09/2016
[International Registration No. : 1341598]
ECOPHOS SOCIÉTÉ ANONYME

Avenue Jean Monnet 1 B-1348 Louvain-la-Neuve

Address for service in India/Attorney address:
PARKER & PARKER COMPANY

A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. RAOD, AHMEDABED - 380 009.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used in industry, excluding coating agents and coating compositions (chemicals); unprocessed 
artificial resins; unprocessed plastics; chemical products for preserving foodstuffs; phosphoric acid; phosphates.

Cl.31;Foodstuffs for animals.

Cl.40;Treatment, transformation and purification of organic substances; treatment, transformation and purification of 
organophosphorus compounds; treatment, transformation and purification of mineral salts; treatment, transformation and
purification of phosphates; production of energy; phosphoric acid production; treatment of waste water and sludge using 
physical, chemical and/or biological processes; professional consultancy services and technical consultancy in the field 
of treatment, transformation, purification and treatment of organic substances, organophosphorus compounds, mineral 
salts and phosphates, as well as in the field of energy production and treatment of waste water and sludge.

Cl.42;Scientific and technological services; scientific and technological design and research services; industrial 
analysis and research services; design and development of software; research laboratory services; product development, 
namely development of chemical products, compounds and ingredients particularly for the manufacture of 
pharmaceutical and veterinary products, products for cattle consumption, for research and scientific purposes; chemical 
and scientific research; design of installations for treatment, transformation and purification of organic substances, 
organophosphorous compounds, mineral salts and phosphates; chemical engineering consultancy.
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Priority claimed from 08/12/2015; Application No. : 684198 ;Switzerland 

3546660    02/03/2017
[International Registration No. : 1314886]
WORLD TOURISM FORUM LUCERNE AG

Zentralstrasse 9 CH-6002 Luzern CH

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Magnetic recording media; compact disks; DVDs and other digital recording media; electronic publications 
recorded on computer media; downloadable electronic data and publications; downloadable electronic publications in the 
form of event programs and magazines; application programs; electronic personal organizers.

Cl.16;Paper, cardboard, printed matter; photographs (printed); diaries (planners); instructional or teaching material 
(except apparatus); printed publications, particularly periodicals; printed matter of all kinds, particularly newspapers, 
magazines and books; magazines; loose-leaf collections; event programs.

Cl.35;Lobbying services for commercial purposes; networking for professional and economic purposes, also via the 
Internet; customer relationship management services; networking services for professional purposes; establishment of 
commercial networks of partners and suppliers; provision of commercial information directory services via global 
computer networks; provision of commercial information via global computer networks; provision of information and 
advice as well as services provided by consultants in connection with commercial business management and commercial 
administration, also provided online or via the Internet; provision of advice to companies in connection with economic 
networking; lobbying services for companies for commercial purposes; networking for commercial purposes; services 
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provided by consultants and provision of advice in the field of commercial strategy; consulting concerning commercial 
strategy; commercial strategy development services; brand strategy services; development and implementation of 
marketing strategies for others; corporate strategic planning services; services provided by commercial strategy 
consultants; advertising and sales promotion services; publication of printed matter (also in electronic form) for 
advertising purposes; organization of events, exhibitions, fairs and shows for commercial, promotional and advertising 
purposes; event marketing services; all the aforesaid services also available online; provision of advertising space on the 
Internet.

Cl.36;Financing of development projects; financial sponsorship in the fields of culture, sports, science, education, 
development aid and research; financial services for entrepreneurs, particularly young entrepreneurs; financing of 
product development; provision of funding for the development of new technologies; financial sponsorship; arranging of 
financing for sporting, cultural and entertainment projects; all the aforesaid services also available online.

Cl.38;Telecommunications, including transmission of announcements in all forms; rental and arranging of access time 
to databases, particularly for downloading audiovisual material; telecommunication via Internet platforms and portals; 
provision of forums (chat rooms) for transmission of messages among users of computers and/or mobile telephones; 
provision of access to search engines and to hyperlinks for the purpose of consulting data and information via global 
networks; rental of access time to an e-commerce service (website) for providing and uploading recordings of data, 
sound and images, information and content; provision of access to an Internet-based communication platform for use as 
an interface between suppliers of goods/services as well as advertisers on the one hand and takers of goods/services and 
the targeted public on the other hand.

Cl.41;Training and further training for staff development, team building and organizational development; commercial 
training services; commercial teaching services; education and training services in relation to commercial management; 
electronic publication of texts and printed matter, other than advertising texts, on the Internet; publication of printed 
matter, also in electronic form, other than for advertising purposes; multimedia publishing of printed matter; publication 
of printed matter, also in electronic form, other than for advertising purposes; publication of printed matter, books, 
newspapers and magazines, other than for advertising purposes; organization of events in the fields of film, live music, 
theater, culture and sports; organization of educational and entertainment events; organization of competitions or other 
sporting or cultural events for charitable purposes; organization and presentation of conferences, congresses, seminars, 
colloquiums, training, educational events and lectures; organization and presentation of colloquiums and further training 
events; organization and presentation of galas and other social events, namely cultural and/or sporting events or events 
of an entertaining nature as well as competitions (including the distribution of prizes); organization of exhibitions for 
cultural purposes; presentation of live performances; all the aforesaid services also provided online.

Cl.45;Promotion of the interests of international companies, real estate companies and non-profit companies in the 
field of regulations (lobbying services); Internet-based social networking services; online social networking services; 
social networking services; lobbying services for companies for social purposes; networking for social purposes, namely 
establishment, maintenance and use of personal contacts between contractors; legal services; provision of legal 
information from an interactive online database; provision of online information in the legal field; all these services also 
provided online.
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Priority claimed from 31/05/2016; Application No. : UK00003167178 ;United Kingdom 

3563358    24/11/2016
[International Registration No. : 1345967]
Brandenburg (UK) Limited.

29 Navigation Drive, Hurst Business Park Brierley Hill, West Midlands DY5 1UT United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Fly catching paper; fly glue / fly catching adhesives

Cl.11;Apparatus for lighting and sanitary purposes; light bulbs; light bulbs, electric; light diffusers; light-emitting 
diodes [LED] lighting apparatus; sanitary apparatus and installations; ultraviolet ray lamps, not for medical purposes.

Cl.21;Insect traps; fly traps.
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3564387    03/11/2016
[International Registration No. : 1346525]
ABP Induction

230 W. Monroe Street, Suite 2000 Chicago IL 60606 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Measuring, signaling and checking (supervision) apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; electric and/or electronic power 
supplies, converters, rectifiers, insulated gate bipolar transistors, thyristors, monitors, controllers and transformers, 
capacitor batteries, inverters for variable power splitting, solid state electronic power converters for induction heating and
melting, and for measuring raw material input in smelting plants; electric installations for the remote control of industrial 
operations in foundries and furnace plants; process computers; programs and apparatus for controlling heat treatment 
installations, foundry and furnace processes; automated process control systems, instruments, units and processors for 
furnace plants and foundries.

Cl.11;Furnaces and furnace plants for metallurgical purposes and parts therefor, including electric furnaces, industrial 
furnaces, smelting furnaces, holding and pouring furnaces for melting, holding, pouring, heat retention, heating, 
annealing, hardening, tempering, quenching or other treatment of materials or objects of iron, steel, metal or ceramic 
materials; electronic induction smelting furnaces, continuous furnaces, channel furnaces, crucible furnaces, induction 
heaters and induction heating plants, including bar heaters, billet heaters, tube and pipe heaters, hotshears.
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Priority claimed from 06/05/2016; Application No. : 3612715 ;Spain 

3565135    04/11/2016
[International Registration No. : 1346435]
dormakaba Deutschland GmbH

Dorma Platz 1 58256 Ennepetal DE

Proposed to be Used
IR DIVISION
Cl.6;Locksmithing goods of metal for construction; metal hardware articles; mechanical locks of metal; metal keys; 
building hardware, particularly hinges, handles for doors of metal, locks and accessories of metal for doors and panels of 
glass; accessories of metal for glass installations, particularly locks, lock plates, door handles of metal, handles (knobs) 
of metal, securing bars of metal, bolted frames of metal, security hardware for doors; doors of metal; building panels of 
metal; folding doors of metal; revolving doors of metal; non-electric devices for closing doors; door stops of metal; 
expressly excluding the goods relating to the automotive sector.

Cl.7;Pneumatic and hydraulic controls for moving doors and gates, windows and/or dividing panels; electric control 
devices for doors, windows and/or dividing panels; electronic devices for opening and closing doors; expressly excluding
the goods relating to the automotive sector.

Cl.19;Non-metallic building materials; doors, not of metal; non-metallic panels for construction, especially non-metallic 
sliding doors, non-metallic revolving doors and non-metallic folding doors; expressly excluding the goods relating to the 
automotive sector.
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Priority claimed from 01/04/2016; Application No. : 30 2016 009 717 ;Germany 

3566382    29/09/2016
[International Registration No. : 1347103]
GEMÜ Gebr. Müller Apparatebau GmbH & Co. Kommanditgesellschaft

Fritz-Müller-Straße 6-8 74653 Ingelfingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Mechanical, pneumatic or hydraulic control elements and controls for valves; actuators for valves [machine parts]; 
control mechanisms for machines, engines and motors, namely drives of metal or plastic [operated manually or externally 
controlled]; pneumatic or hydraulic operated switches, valve diaphragms for actuating industrial plants [parts of 
machines]; valves, clack valves, diaphragms and taps of plastic and/or metal as machine parts for hydraulic and 
pneumatic media, included in this class; pneumatic and hydraulic actuators for valves, namely electromagnetically, 
pneumatically or hydraulically operated cylinders; machines and installations composed thereof suitable for use in clean 
rooms for manufacturing of medical equipment, for manufacturing of data carries, for display manufacturing, automobile 
manufacturing, micro-engineering, semi-conductor manufacturing and solar manufacturing, for manufacturing in the 
pharmaceutical industry, in the medical technology and for manufacturing in the food and packaging technology; 
pressure regulating apparatus for hydraulic and pneumatic installations.

Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers for gases and liquids; fittings for 
measuring technology and control engineering; apparatus for recording, transmission or reproduction of data and 
measurement, diagnostic and monitoring results for valves; flowmeters, flow controllers; pressure measuring apparatus 
for hydraulic and pneumatic installations and electromagnetically operated relay valves; electric and electronic control 
and regulating apparatus, in particular for valves and for the installation in medical instruments as well as for the 
installation in machines, apparatus and plants suited for the production of clean room manufactured products, such as 
manufacturing plants for data carriers, manufacturing plants for the display or automobile industry, in micro-technology, 
in the semi-conductor, solar or pharmaceutical industry or in the medical technology, in the food or packaging 
technology; switches; electric actuators for valves.

Cl.17;Goods [semi-finished] made of elastic rubber-like plastics, in particular also in combination with metals and other 
plastics, in particular semi-processed plastic substances, semi-worked rubber substances or semi-finished products of 
synthetic resins, including semi-processed products in the form of shaped parts for the production of diaphragms, in 
particular for the production of controlling and switching diaphragms; flexible pipes and shaped parts of latex, silicon or 
other plastics for production plants in the display, automobile, micro-technology, semi-conductor, solar or 
pharmaceutical industry and in the field of medical technology or in the food or packaging technology; gaskets, in 
particular gaskets made of EPDM [ethylene propylene diene monomer], fluororubber, polytetrafluoroethylene, diaphragms 
[semi-finished]; non-metallic flexible pipes, tubes, hoses, and fittings therefor, including valves of rubber or vulcanized 
fiber; valves of rubber or vulcanized fiber; unprocessed or semi-processed materials, namely elastomeric materials used 
in manufacture, elastomer polymers, semi-worked polymer resins, semi-finished injection molded products of plastic for 
use in a variety of industries; compounds of plastics [semi-processed], namely polyvinyl chloride compounds [semi-
processed]
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Priority claimed from 13/05/2016; Application No. : 87036805 ;United States of America 

3567068    11/11/2016
[International Registration No. : 1347855]
Yoshiki Pictures LLC 

c/o YSK Entertainment, Inc., 3255 Cahuenga Blvd. West, Suite 101 Los Angeles CA 90068 US

Proposed to be Used
IR DIVISION
Cl.9;Downloadable audio-visual programs, television shows, webisodes, webcasts, podcasts, audio-visual series, audio 
and/or video clips, segments, files and recordings, motion pictures, film, and documentaries, in the fields of general 
entertainment, music, musical performances, arts, artistic performances, culture and topics of general entertainment 
interest; digital media, namely, pre-recorded DVDs and digital video discs, audio and/or video recordings and files, and 
downloadable audio and/or video recordings and files, featuring music, musical performances, artistic performances, 
television programs, films, and documentaries, and images, information, and interviews in the fields of general 
entertainment, music, arts, culture and topics of general entertainment interest; musical sound recordings; musical video 
recordings; downloadable ring tones; pre-recorded CDs and vinyl records featuring music; downloadable electronic 
publications in the nature of magazines, newsletters, guides and bulletins, in the fields of general entertainment, music, 
musical performances, arts, artistic performances, culture and topics of general entertainment interest; downloadable 
software in the nature of a mobile application that provides web-based access to applications and services through a web 
operating system or portal interface; video and computer game programs.

Cl.25;Clothing, namely, t-shirts, shirts, sweatshirts, tank tops, pants, sweatpants, pullovers, jeans, shorts, sleepwear, 
coats, jackets, vests, sweaters, scarves, bandanas, gloves, socks, headwear, hats and caps, and footwear.

Cl.41;Entertainment in the nature of live musical performances, artistic performances featuring music and dance; 
entertainment in the nature of live visual and audio performances by musicians and dancers; entertainment services, 
namely, providing non-downloadable audio-visual programs, television shows, webisodes, webcasts, podcasts, audio-
visual series, audio and video clips, segments, files and recordings, motion pictures, film, and documentaries, in the 
fields of general entertainment, music, musical performances, arts, artistic performances, culture and topics of general 
entertainment interest that may be distributed via a global computer network, portable and wireless networks and various 
platforms across multiple forms of transmission media; entertainment services, namely, providing, via a website, non-
downloadable electronic publications featuring audio and video clips, segments, files and recordings, in the fields of 
general entertainment, music, musical performances, arts, artistic performances, culture and topics of general 
entertainment interest; providing via a website non-downloadable audio and video clips, segments, files and recordings, 
featuring music, musical performances, artistic performances, television programs, films, and documentaries; 
entertainment services, namely, providing, via a website non-downloadable electronic publications featuring information, 
articles, commentary, reviews and interviews in the fields of general entertainment, music, musical performances, 
musician appearances, arts, artistic performances, culture and topics of general entertainment interest; online journals, 
namely, blogs, in the fields of general entertainment, documentaries, film, music, arts, culture, and topics of general 
entertainment interest; entertainment services, namely, providing online video games.
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Priority claimed from 08/11/2016; Application No. : 016012668 ;European Union 

3567094    23/11/2016
[International Registration No. : 1347972]
INEOS Styrolution Group GmbH

Mainzer Str. 50 60325 Frankfurt Germany

Proposed to be Used
IR DIVISION
Cl.1;Plastics, unprocessed (in the form of granules, powders, pastes or dispersions).

Cl.17;Plastics being semi-finished products (in the form of foils, sheets, rods, blocks, chips and pipes).
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Priority claimed from 29/02/2016; Application No. : 1755630 ;Australia 

3567567    28/08/2016
[International Registration No. : 1347191]
AUSSIE MILK PRODUCTS PTY LTD

PO BOX 4267 DANDENONG SOUTH VIC 3164 Australia

Address for service in India/Attorney address:
KRISHNA & SAURASTRI

74/F, VENUS, WORLI SEA FACE, MUMBAI - 400018.

Proposed to be Used
IR DIVISION
Cl.5;Food for babies; dried milk powder being food for babies; milk powder for alimentary purposes (for babies): milk 
powder for babies; milk powder for foodstuffs for babies, milk powder for nutritional purposes for babies; milk powders 
(foodstuff for babies); full cream milk powder for babies; skim milk powder for babies; dried milk being food for infants; 
dried colostrum milk; milk calcium concentrate (nutritional supplement); food for infants; milk foods for infants; powdered
milk foods for infants; infant formula; toddler formula, follow-on formula (terms considered too vague by the International 
Bureau - Rule 13(2)(b) of the Common Regulations); lactose free infant"s formula; infant formula including formulated 
supplementary food for babies, infants and young children; formulated milk, dietetic drinks for babies, infants, children 
and toddlers; nutritional milk powders and fortified milk powders for babies, infants, toddlers, pregnant and lactating 
mothers (terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); baby food 
including organic baby food; infants" foods including organic infants foods; food and food substances for children and 
invalids adapted for medical use; formulated milk for babies, food, beverages and food substances for babies; formulated 
milk for infants and children, food, beverages and food substances for infants and children adapted for medical use; food 
and food substances for babies, children and invalids adapted for medical use; food and drinks for babies with special 
nutritional needs; baby food including milk for infants, cereal-based porridges for babies, ready-made milk porridges for 
babies, cereal-based milk porridges for babies, baby food made from fruit, vegetables and meat, rusks for babies, herb 
teas for babies, bars for babies and biscuits for babies; dietetic foods and substances adapted for medical and clinical 
use; dietetic and fortifying foodstuffs in this class for medical purposes; dietetic beverages for medical use; foods and 
food substances for pregnant and nursing mothers adapted for medical use; prenatal vitamins and mineral supplements 
for pregnant and lactating women; nutritional supplements, food and drinks for pregnant, lactating and breast feeding 
women (terms considered too vague by the International Bureau - Rule 13(2) (b) of the Common Regulations): nutritional 
and dietary supplements adapted for medical use; therapeutic goods for pregnant mothers and breastfeeding mothers, 
being a pre-natal multi-nutritional supplements for pregnancy and lactation multi-nutritional supplements for 
breastfeeding; infants" and invalids" feeding preparations and nutritional formulas (terms considered too vague by the 
International Bureau - Rule I3(2)(b) of the Common Regulations): infants" and invalids" foods, feeding preparations and 
formulas (terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); food 
supplement for infants and invalids, including infants" and invalids" foods being of milk or other dairy products, infants" 
and invalids" foods and beverages; diabetic foods and beverages (terms considered too vague by the International 
Bureau - Rule 13(2)(b) of the Common Regulations); feeding preparations for enteral tube feeding, liquid nutritional 
preparations, vitamin preparations, mineral food preparations; food supplements for medical use; mineral food 
supplements for medical use; vitamin and mineral tablets; nutritional additives for medical purposes; royal jelly 
(nutritional supplement); medicated confectionery; foods for use in the dietary management of illness, medical conditions 
and disorders in human beings; foodstuffs for dietary, nutritional and medical purposes included in this class (terms 
considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); food supplements; 
nutritional aids and dietary products included in this class (terms considered too vague by the International Bureau - Rule 
13(2)(b) of the Common Regulations)

Cl.29;Milk and milk products; milk based products; dried milk powder; milk powder (other than for babies); milk in 
powder form; powdered milk; milk powder replacers; skimmed milk; skimmed milk powder; dried milk products; dried 
milk; nutritional milk powders and fortified milk powders for children, teenagers, adults, seniors; milk drinks; cows milk; 
flavoured milk; goats milk; sheeps milk; milk drinks; soya milk; whole milk; beverages made from milk; by-products of 
milk; condensed milk; long life milk; milk based beverages (milk predominating); milk based drinks (milk predominating); 
milk based products (milk predominating); milk beverages (milk predominating); milk protein; milk protein products; 
protein milk; cheese; milk, cream, butter, cheese and other food preparations having a base of milk; milk substitutes; 
milk-based beverages containing cereals, chocolate and/or coffee; milk-based and cream-based desserts; yoghurts; soya 
milk (milk substitute), soya-based preparations; dairy products; milk substitutes; preparations for making milk based 
beverages; milk and milk products fortified with added nutrients, vitamins and/or minerals; yoghurt and yoghurt products 
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in this class; milk products not included in other classes; organic milk products not included in other classes; soups; 
stewed fruits; preserved, dried or cooked fruit or vegetables not included in other classes; organic, preserved, dried or 
cooked fruit or vegetables not included in other classes; jellies, jams or fruit sauces not included in other classes; 
organic jellies, jams or fruit sauces not included in other classes; snack foods not included in other classes, being fruit 
based snack foods, fruit bars; organic snack foods not included in other classes, being organic fruit based snacks and 
organic fruit bars; vegetables and potatoes (preserved, frozen, dried or cooked), fruits (preserved, frozen, dried or 
cooked), mushrooms (preserved, dried or cooked), meat, poultry, game, fish and seafood, all these products also in the 
form of extracts, soups, jellies, pastes, preserves, ready-made dishes, frozen or dehydrated; jams; eggs; edible oils and 
fats; protein preparations for human food; non-dairy creamers; sausages; charcuterie; peanut butter; soups, soup 
concentrates, broth, stock cubes, bouillon, consommes
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Priority claimed from 13/01/2017; Application No. : 302017000003526 ;Italy 

3580588    03/02/2017
[International Registration No. : 1351040]
AGRI PARTS S.R.L.

Via F. Santi, 8 Frazione Villanova Castenaso (Bologna) Italy

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines and their spare parts; harvesters and their spare parts; chains for agricultural machines; 
blades for agricultural machines; bearings for agricultural machines; filters for agricultural machines; transmission belts 
for agricultural machines; seals for agricultural machines; lawnmowers (machines) and their spare parts.

Cl.12;Tractors; agricultural tractors.

Cl.35;Organization of exhibitions for commercial and advertising purposes and retail sales services relating to the sale 
of spare parts for agricultural machines.
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3593564    14/03/2017
[International Registration No. : 1355164]
SINGULARDTV GMBH

Gartenstrasse 6 CH-6300 Zug CH

Address for service in India/Attorney address:
PARKER & PARKER COMPANY

A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. RAOD, AHMEDABED - 380 009.

Proposed to be Used
IR DIVISION
Cl.9;E-commerce software to enable users to perform electronic business transactions via a global computer network; 
software; software for cloud computing; downloadable electronic publications.

Cl.35;Compilation and systematization of information into computer databases; data processing services; business 
process management services and related services provided by consultants.

Cl.38;Provision of access to computer networks, Internet platforms, data banks and electronic publications; digital 
transmission services for audio and video data; provision of access to databases on the Internet containing digital music, 
in particular MP3; video transmission via digital networks; provision of access to databases and information via global 
computer networks; provision of connections to a global communication network or to databases by telecommunication 
means.

Cl.41;Information relating to entertainment provided on-line from a computer database or a global communication 
network; provision of on-line information in the field of computer games for entertainment purposes; production of sound,
music and video recordings; production and publishing of music; online provision of digital music that cannot be 
downloaded from the Internet; provision of digital music (downloadable) on the Internet; recording, production and 
distribution of films, video and audio recordings, radio and television programs; television and movie screenplay writing; 
provision of downloadable entertainment consisting in films, television and music videos on the Internet; provision of 
television programs and films (non-downloadable) on the Internet.

Cl.42;Design and development of computers and software; computer database design; design and development of 
electronic databases; creation and development of computer programs for data processing; data migration services; 
maintenance and updating of computer software; provision of computer programs for e-commerce.

Cl.45;Management and exploitation of copyright and industrial property rights by licensing for third parties (legal 
services).
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Priority claimed from 26/07/2016; Application No. : 30 2016 106 814 ;Germany 

3593577    13/01/2017
[International Registration No. : 1355540]
DR. REGENOLD GMBH

Zöllinplatz 4 79410 Badenweiler Germany

Address for service in India/Attorney address:
PARKER & PARKER COMPANY

A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. RAOD, AHMEDABED - 380 009.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Advertising, marketing and promotional services; commercial trading; business assistance, management and 
administrative services; office functions; professional business consulting, analysing, researching and information 
services; administrative services, namely assistance with authorization procedures; commercial intermediation services, 
in particular arranging of test data for services, substances, materials, products, documentation and/or information, 
manufacturing and processing industries, manufacturing and processing methods and providing of certification data by 
operation of a certification and information portal in electronic media, in particular on the Internet; compilation, 
systematic ordering and maintenance of data, in particular certification and company data in computer databases; 
organizing of business contacts; mediation and conclusion of commercial transactions for others; procurement services, 
for others; arranging of trade fairs and presentations for customers and representatives from industry for commercial and 
advertising purposes; preparation of competition for advertising purposes; procurement of contracts for others in the 
context of issuing licenses; rental and leasing of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.41;Publishing and reporting; education, entertainment services and sports; issuing and providing electronic 
publications; organizing, arranging and conducting of cultural events, entertainment and/or sports events, educational 
events, workshops, training; rental and leasing of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.42;IT services, namely development, programming, implementation and maintenance services of software, as well as 
consultation on the application of software; computer hardware development; hosting services; software as a service 
[SaaS] and rental of software; rental of computer hardware and facilities; IT consultancy, advisory and information 
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services; IT security services in the nature of protection and recovery of computer data; duplication and data conversion 
of computer programme data or information; data encryption services; computer analysis and diagnostics; research and 
development as well as implementation of computers and computer systems; data mining; scientific and technological 
services; scientific and technological consultancy in the context of authorization procedures; testing, authentication and 
quality control; design services; services of a technical measuring and testing laboratory; certification, in particular 
testing of medical products; certification, in particular testing of quality management systems in health care; technical 
consultancy and information services relating to information technology; surveying; evaluation and analysis of technical, 
chemical, clinical and preclinical data for scientific and research purposes in the context of certification and product 
testing for authorization procedures; technical project planning; rental and leasing of objects in connection with the 
providing of the aforesaid services, included in this class; consultancy and information in relation to the aforesaid 
services, included in this class.

Cl.44;Medical services; animal healthcare services; health care and beauty care for human beings and animals; medical 
consultancy in relation with pharmacy and medical technic; rental and leasing of objects in connection with the providing 
of the aforesaid services, included in this class; consultancy and information in relation to the aforesaid services, 
included in this class.
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Priority claimed from 26/10/2016; Application No. : 015972441 ;European Union 

3593827    16/02/2017
[International Registration No. : 1355694]
MUSYA S.R.L.

Piazza Borromeo, 14 I-20123 MILANO IT

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.18;Leather, unworked or semi-worked; imitation leather; moleskin [imitation of leather]; bags; handbags; travel 
baggage; card wallets [leatherware]; credit card holders made of leather; wallets; portfolio cases [briefcases]; key-cases 
of leather and skins; valises; make-up bags sold empty; bags for sports; evening handbags; cross-body bags; shopping 
bags made of skin; textile shopping bags; school book bags; travel garment covers; shoe bags for travel; shoe bags; 
beach bags; nappy holdalls; baby carriers worn on the body; backpacks; traveling trunks; canvas bags; briefcases and 
attache cases; satchels; vanity cases, not fitted; worked or semi-worked hides and other leather; cases of leather or 
leatherboard; boxes made of leather; leather wallets; girths of leather; umbrellas; leads for animals; purses; leather 
purses; credit-card holders.

Cl.25;Clothing; ladies" clothing; menswear; children"s wear; dresses; evening wear; coats; jackets [clothing]; trousers; 
skirts; tops [clothing]; raincoats; overcoats; belts [clothing]; shoulder straps for clothing; sweaters; denim jeans; cloaks; 
parkas; shirts; undershirts; cardigans; lingerie; baby doll pyjamas; robes; bathing suits; negligees; shawls; collar 
protectors for wear; cravats; sweat shirts; maillots [hosiery]; polo shirts; leotards; short trousers; stockings; socks; 
shoes; slippers; rubbers [footwear]; wooden shoes; shoe soles; shoe uppers; boots; ski boots; half-boots; esparto shoes 
or sandals; sandals; bath sandals; gloves [clothing]; hats; berets; cap peaks.
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Cl.35;Advertising services relating to clothing; retail services connected with the sale of clothing and clothing 
accessories; retail services in relation to clothing; online retail store services relating to clothing; mail order retail 
services connected with clothing accessories; wholesale services in relation to clothing; retail services in relation to 
bags; wholesale services in relation to bags; retail services in relation to luggage; wholesale services in relation to 
luggage; retail services in relation to footwear; wholesale services in relation to footwear; retail services in relation to 
umbrellas; wholesale services in relation to umbrellas; on-line trading services in which seller posts products to be 
auctioned and bidding is done via the internet; advertising, including on-line advertising on a computer network.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 23/07/2016; Application No. : 30 2016 021 642 ;Germany 

3595630    11/01/2017
[International Registration No. : 1356776]
SILICA VERFAHRENSTECHNIK GMBH

Wittestr. 24 13509 Berlin Germany

Address for service in India/Attorney address:
PARKER & PARKER COMPANY

A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. RAOD, AHMEDABED - 380 009.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Adsorbents for the drying and purification of gases, namely activated carbon in granular form, activated carbon 
fibers, alumina gel, silica gel, desiccants, catalysts for the catalytic conversion of noxious gases.

Cl.6;Metallic pipes and tubes, including valves of metal, other than parts of machines.

Cl.7;Blowers for compressing, sucking and transporting gases; pumps for gases and liquids; valves and shut-off valves 
(machine parts); heat exchanger (machine part); filter as part of machines.

Cl.9;Hygrometer for gases and liquids; concentration meter for the loading of adsorbents with contaminants.

Cl.11;Plants for the drying and purification of air, technical gases, natural gases, synthesis gases, biogases, liquefied 
gases, and organic liquids by adsorption on adsorbents such as activated carbon, activated carbon fibers, silica gel, 
alumina gel, and desiccants essentially consisting of adsorption vessels, heaters, blowers, heat exchangers, coolers, 
separators, pumps, air strippers, connecting pipes, fittings such as taps, valves, shut-off valves, equipment of 
measurement, regulating and control technology for the purpose of drying and purification the abovementioned media; 
plants for exhaust air purification and solvent recovery essentially consisting of activated carbon adsorber(s), air blowers,
condensate coolers, separators, pumps, air strippers, heat exchangers, connecting pipes, fittings such as taps, valves 
and shut-off valves, equipment of measurement, regulating and control technology for the purpose of purification the 
exhaust air and solvent recovery; plants for the catalytic purification of process gases, essentially consisting of reactors 
for catalytic combustion of process gases on catalysts of precious metals or chemisorption on copper contacts, heaters, 
coolers, heat exchangers, blowers, connecting pipes, fittings such as taps valves and shut-off valves, equipment of 
measurement, regulating and control technology for the purpose of removal of oxygen, carbon monoxide, hydrogen 
compounds and hydrocarbon compounds from the aforementioned gases; drying and purification the abovementioned 
media; respirator filters for air drying; apparatus for purification of air; separators for purification of gases; drying 
apparatus for chemical processing.

Cl.37;Installations and repair of the aforementioned goods.

Cl.42;Design and development of products mentioned in class 11.

6432



Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

 

Priority claimed from 25/10/2016; Application No. : 87215456 ;United States of America 

3595724    24/04/2017
[International Registration No. : 1356615]
PLANTRONICS, INC.

Legal Department, 345 Encinal Street Santa Cruz CA 95060 United States of America

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for transmission or reproduction of sound or images, namely, electronic sound masking equipment, 
masking noise generators, loudspeakers, electronic control units for masking sound; computer software and algorithms 
for use with sound masking equipment; visual displays for use with sound masking equipment.

Cl.11;Decorative waterfalls.

Cl.37;Installation and maintenance, namely, installation, configuration, optimization, operation and maintenance of 
sound masking equipment and speaker systems relating to workplace sound masking.

Cl.42;Industrial research, analysis and design services, namely, test, evaluation and design services relating to 
workplace sound masking.
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3595736    08/05/2017
[International Registration No. : 1356656]
ALUK S.A.

42-44, avenue de la Gare L-1610 Luxembourg

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.6;Metal sliding doors; windows of metal; sliding windows of metal; rollers (metal -) for sliding windows; rollers (metal 
-) for sliding doors; metallic frames for sliding doors; metal runners for sliding doors.

Cl.19;Sliding doors, not of metal; windows, not of metal; sliding windows, not of metal.

Cl.20;Runners (non-metallic -) for sliding doors; rails (non-metallic -) for sliding doors; rollers (non-metallic -) for sliding
doors; non-metallic tracks for sliding doors; mechanisms (non-metallic, non-electric -) for sliding doors.
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Priority claimed from 16/01/2017; Application No. : 2017-002878 ;Japan 

3597858    05/04/2017
[International Registration No. : 1356823]
THANKS AI GLOBAL PTE. LTD.

8 Eu Tong Sen Street, #16-92 The Central Singapore 059818 SG

Address for service in India/Attorney address:
D. P. AHUJA & CO.

14/2, PALM AVENUE, CALCUTTA - 700019

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Cosmetics; toiletry preparations; soap products; dentifrices; perfumery; breath fresheners.

Cl.5;Dietary supplements.

Cl.32;Waters [beverages]; soft drinks; fruit juices; vegetable juices [beverages]; whey beverages.
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Priority claimed from 08/07/2016; Application No. : 4285875 ;France 

3597892    23/12/2016
[International Registration No. : 1357123]
ESC FORCE OUEST

2 avenue de Provence F-29200 BREST France

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.36;Awarding of scholarships; charitable fundraising; financial sponsorship; information concerning all the 
aforementioned services.

Cl.41;Education; teaching; higher education services; organization of educational programs; training (including further 
training); professional teaching and training services; education in the field of business, relating to management and/or 
finance and/or administration and/or trade (including international trade), in the field of marketing, logistics, strategic 
planning, relating to advertising, promotion, marketing and enterprise; educational services related to foreign languages; 
computer training courses; support classes in oral expression; development of international student exchange programs; 
personalized coaching as an educational service in the field of education; provision of non-downloadable electronic 
publications; provision of non-downloadable videos online; publishing of books and manuals; writing and/or publication 
of texts other than advertising texts; providing educational equipment and facilities, facilities for educational purposes; 
providing recreation facilities; organization and/or conducting of conferences, seminars, colloquiums or congresses; 
organization and/or conducting of conferences, seminars, colloquiums or congresses in the field of research related to 
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trade (including international trade), business, economics, finance, management, relating to marketing, communication, 
relating to economics and finance, and relating to management, administration and organization of companies; 
organization and/or conducting of courses and/or workshops; organization of competitions (education or entertainment); 
organization and management of educational examinations and tests; organization of exhibitions for educational 
purposes; educational research, research in the field of education; preparation and delivery of lectures; tutoring; 
vocational guidance [advice relating to education and/or training]; placement of students; organization of educational 
and/or recreational activities for students; preparation and coordination of meetings in the field of education, and/or 
entertainment; organization of meetings of students and former students; certification relating to educational and training 
awards; awarding of diplomas and certificates; provision of information in relation to all of the foregoing.

Cl.42;Technological, scientific and industrial research; research and development of new products; research services 
in the field of information technology; research services in the field of telecommunication technology, relating to the 
development of computer programs and software; technical research projects and studies; research services concerning 
academic subjects and vocational skills; research and development services related to trade (including international 
trade), business, economics, finance, management, relating to marketing, communication, relating to economics and 
finance, and relating to management, administration and organization of companies; consulting, consultancy and 
information concerning all the aforesaid fields.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

 

3597900    28/12/2016
[International Registration No. : 1356058]
Lanaco Limited

2-4 Sultan Street, Ellerslie Auckland 1051 NZ

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.11;Air filtration installations; portable filtration apparatus for filtering air (other than machines); air filtration 
installations for buildings; air filtration installations for vehicles; air filtration apparatus and machines.

Cl.24;Textile materials for electrostatic air filtration; filtering materials of textile; textile filter materials; filters made of 
textile materials; textile fabrics made from fibres and wool, textile material made from wool; heat formable non-woven 
textile materials, the aforementioned including woollen cloth, woollen fabric, felt, textile material, textiles made of wool, 
composite textile materials, non-woven fabrics of natural fibres, non-woven fabrics of synthetic fibres, non-woven textile 
piece goods, non-woven textile fabrics, and materials for use in acoustic application (textile).
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Priority claimed from 26/09/2016; Application No. : 30 2016 108 766 ;Germany 

3602086    24/03/2017
[International Registration No. : 1357278]
MEDSKIN SOLUTIONS DR. SUWELACK AG

Josef-Suwelack-Straße 48727 Billerbeck Germany

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABEL PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Soaps; perfumery; essential oils; body and beauty care preparations, in particular in form of facial and body care 
products, including masks, sprays, serums, activators, massage products, gels, emulsions and powder; body and beauty 
care preparations, including water-insoluble matrices based on collagen in form of extensive face masks and body pads; 
body and beauty care preparations, namely freeze-dried soluble biomatrices as molded padding; hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; chemical preparations for medical purposes; sanitary preparations for 
medical purposes; dietetic substances adapted for medical use and food supplements; food for babies; plasters; wound 
dressings; materials for dressings, in particular biological wound dressings and materials for dressings for the treatment 
and care of acute and chronic wounds; materials for dressings, including water-insoluble matrices based on collagen in 
form of extensive face masks and body pads; surgical implants; material for stopping teeth, dental wax; disinfectants; 
preparations for destroying vermin; fungicides; herbicides.
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3613081    21/03/2017
[International Registration No. : 1359368]
EMENDO A/S

Pakhus 47, Sundkaj 7 DK-2100 Copenhagen OE Denmark

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.7;Automatic vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin operated apparatus; cash registers; 
calculating machines and data processing equipment and computers; fire-extinguishing apparatus; computer software; 
concept descriptions (downloadable publications).

Cl.35;Advertising; business management; business administration; office functions; business organization and 
management consultancy; consultancy concerning business administration and commercial activities; business 
management, commercial and industrial management assistance; business information services; business project and 
business management assistance, including via online services; commercial information and advice for consumers 
(consumer advice shop); personnel management advice; personnel recruitment; business research and evaluation 
studies; cost analysis; market analysis; economic forecasting; analysis and improving of efficiency of business 
procedures and processes; business administration assistance with regard to optimization of business economic and 
financial affairs; business consultancy and assistance with regard to standardizing of work processes; business 
consultancy and business assistance with regard to organizational optimization; development of business concept 
designs (business plans); business strategy development; business consultancy regarding to project development and 
development of communication strategies; commercial risk assessment and commercial consultancy with regard to 
business risk minimization; development of business methods for, and business assistance with regard to quality control,
risk assessment, business financial management, business management by objectives and results, forecasting and 
implementation of remedial actions in connection with business affairs; assisting others with purchasing of goods and 
services; sales promotion for others; business administration management with regard to restructuring, buying or selling 
of commercial enterprises.

Cl.41;Education, arranging and conducting of lectures; providing of training; entertainment; sporting and cultural 
activities; education and training in connection with business organisation; arranging and conducting of conferences, 
congresses, seminars and symposiums; arranging and conducting of workshops (training); arranging and conducting of 
colloquiums, scientific meetings with cultural or educational purposes; vocational guidance (education and career 
guidance); education information; organization of exhibitions for cultural or educational purposes; organization of 
competitions (education or entertainment).

Cl.42;Scientific and technological services including research and design relating thereto; industrial analysis and 
research services; design and development of computer hardware and software; development of software for use in the 
development of concepts and management tools, and professional software consultancy and guidance relating thereto; 
research and development for others; quality control consultancy services; technological consultancy with regard to IT 
systems and tools; technological consultancy concerning energy-saving.
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Priority claimed from 12/01/2017; Application No. : 536612 ;Czech Republic 

3621682    03/04/2017
[International Registration No. : 1362211]
LUCEBNÍ ZÁVODY DRASLOVKA A.S. KOLÍN

Havlíckova 605 CZ-280 02 Kolín Czech Republic

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Chemical preparations for use in agriculture, particularly preparations for the protection of plants, other than 
fungicides, herbicides, insecticides and preparations for destroying weeds and parasites.

Cl.5;Fumigation preparations for medical purposes; insect destroying preparations.

Cl.35;Business intermediary services in the field of trading in the goods mentioned in classes 1 and 5.

6441



Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

 

Priority claimed from 08/12/2016; Application No. : 016143505 ;European Union 

3630382    09/12/2016
[International Registration No. : 1364609]
CAMLIN LIMITED

Knockmore Hill Industrial Park, 31 Ferguson Drive Lisburn BT28 2EX United Kingdom

Address for service in India/Attorney address:
INDUS LAW

NO, 101, 1ST FLOOR, "EMBASSY CLASIC" NO.11, VITTAL MALLYA ROAD, BANGALORE, KARNATAKA-560 001.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling 
electricity; computer software and firmware; fuses; electrical fuse devices; apparatus and instruments to manage and 
locate faults in low voltage networks; intelligent double fuses; double fuse system allowing continuous operation of 
electricity networks in the case of transient faults; electrical switches; electric actuators; diagnostic, testing and 
monitoring apparatus and instruments for electrical equipment, electrical cables and electricity supply and distribution 
networks; apparatus and instruments to manage and locate faults in electricity supply and distribution networks; 
computer software and firmware for identifying, locating, monitoring and diagnosing faults in electrical equipment, 
electrical cables and electricity supply and distribution networks.

Cl.41;Provision of training and education in relation to identifying, locating, monitoring and diagnosing faults in 
electrical equipment, electrical cables and electricity supply and distribution networks.

Cl.42;Scientific and technological services, and research and design relating thereto, particularly in relation to 
identifying, locating, monitoring and diagnosing faults in electrical equipment, electrical cables and electricity supply and 
distribution networks; advisory and consultancy services relating to all the aforesaid services.
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3633070    31/12/2016
[International Registration No. : 1363938]
FUNNYFLUX ENTERTAINMENT

301, Seoul Animation Center A-dong, Sopa-ro 126, Chung-gu Seoul Republic of Korea

Address for service in India/Attorney address:
PARKER & PARKER COMPANY

A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. RAOD, AHMEDABED - 380 009.

Proposed to be Used
IR DIVISION
Cl.9;Optical lenses; barometers; sunglasses; goggles for sports; electric calculators; burglar alarms; dry cells 
(batteries); ammeters.

Cl.16;Paper stickers (stationery); sketchbooks; school supplies (stationery); teaching materials (except apparatus); 
picture books; books; printed publications; pen; toilet papers.

Cl.18;Sling bags for carrying babies; fur; bags; backpacks; Boston bags; school knapsacks; boxes made of leather; 
umbrellas; leather leashes; purses.

Cl.20;Kennels for household pets; boxes made of plastic; lids of wood or plastics for packing; furniture; chairs (seats); 
beds; tables; picture frames; cushions; closures (not of metal) for containers.

Cl.25;Footwear; bathing suits; children"s clothing; infants" clothing; jumpers; underclothing; sleeping garments; tee-
shirts; panties; winter gloves.

Cl.28;Fairground ride apparatus; model vehicles for children; toy blocks; radio-controlled toy vehicles; toys; apparatus 
for games; games; parlor games; puzzles; roller skates.

Cl.41;Film production (other than advertising films); distribution (other than transportaion) of cine films; music 
performances; distribution (other than tansportation) of television programmes; production of television programmes; 
publication of books; on-line publication of electronic book and journals (not downloadable); education information; game
services provided on-line from a computer network; operation of amusement parks.
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Priority claimed from 16/06/2016; Application No. : 1334383 ;Benelux 

3641094    16/12/2016
[International Registration No. : 1365223]
PRIVA HOLDING B.V.

Zijlweg 3 NL-2678 LC De Lier

Address for service in India/Attorney address:
ZEUSIP

C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.7;Machines not included in other classes and machine tools; agricultural instruments, other than hand-operated; 
mixers (machines), including fertilizer mixing and dosing installations; production machines; robots [machines] for the 
treatment and processing of crops in agriculture and horticulture; robotized agricultural and horticultural machines, leaf 
cutting machines, machines for clipping and trellising crops, cultivating machines, harvesters and fruit picking machines 
for use in agriculture and horticulture; parts of the machines and machine tools listed in this class.

Cl.9;Scientific and electric apparatus and instruments (not included in other classes); optical and electronic detectors; 
measuring, regulating, monitoring (supervision) apparatus and instruments; computers and computer peripherals; 
recorded computer programs, more specifically for technical, administrative and management applications; measuring, 
dosing, signaling, monitoring (supervision), emergency (life-saving) and teaching instruments, apparatus and systems; 
data recording and storage devices; downloadable and online publications; calculating machines and data processing 
equipment; software; data processing systems; parts of the apparatus and instruments listed in this class.

Cl.11;Lighting, heating, steam-generating, cooking, refrigerating, drying, ventilating and water distribution apparatus; 
apparatus and installations for disinfecting water, including irrigation, drainage and pond water; humidification, 
dehumidification and air-conditioning apparatus and installations; parts of the apparatus and installations listed in this 
class.
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Priority claimed from 09/11/2016; Application No. : 87231514 ;United States of America 

3648725    05/05/2017
[International Registration No. : 1366081]
E.L.F. COSMETICS, INC.

570 10th Street Oakland CA 94607 United States of America

Address for service in India/Attorney address:
UNITED OVERSEA TRADE MARK COMPANY

52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 110 025.

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetics and personal care products, namely, eye pencils, eyeliners, eye shadows, blush, lip gloss, 
lipstick, lip balm, lip pencils, lip liner, mascaras, nail polish, face and body glitter, face and body lotions, face and body 
creams, face powder, facial moisturizers, skin concealers, soaps; essential oils; hair lotions; make-up kits comprised 
primarily of lipstick, lip gloss, nail polish, blush, eyeliner, eye shadow primer, face make-up primer, false eyelashes.

Cl.8;Eyelash curlers; tweezers; manicure implements, namely, nail files, orange sticks, nail clippers, cuticle pushers, 
nail and cuticle scissors; manicure sets; pedicure sets; emery boards.

Cl.18;Cosmetic carrying cases sold empty.

Cl.21;Cosmetic brushes; applicator sticks for applying make-up; make-up brushes.

Cl.35;Retail store services featuring cosmetics, personal care products and beauty products.
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Priority claimed from 02/03/2017; Application No. : 40201703516W ;Singapore 

3649079    13/07/2017
[International Registration No. : 1366110]
AESTHETIC MEDICAL HOLDINGS PTE. LTD.

290 Orchard Road, 15-10/12 Paragon Medical Tower Singapore 238859 Singapore

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic preparations for skin care; cosmetic creams; cosmetic kits; herbal extracts for cosmetic purposes; 
hydrogen peroxide for cosmetic purposes; lotions for cosmetic purposes; oils for cosmetic purposes.

Cl.44;Providing laser therapy for treating medical conditions; laser vision surgery services; surgical treatment 
services; beauty treatment services; medical treatment services; medical services for treatment of the skin; surgical 
treatment services; therapeutic treatment of the face.
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Priority claimed from 23/03/2017; Application No. : 4020170037416 ;Republic of Korea 

3662912    25/08/2017
[International Registration No. : 1371267]
HANSOT CO., LTD.

318, Gangnam-daero, Gangnam-gu Seoul Republic of Korea

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.29;Bulgogi [Korean beef dish]; butter; fruit, preserved; eggs; fish, tinned [canned (Am.)]; fruit-based snack food; 
ham; kimchi [fermented vegetable dish]; meat, preserved; milk; oils for food; sausages; soya milk; tofu; tuna, not live; 
vegetables, tinned [canned (Am.)]; yogurt; soups; pork; nuts, prepared.

Cl.30;Aromatic preparations for food; coffee; cookies; bread; candy; chocolate; chocolate-based beverages; 
condiments; sauces [condiments]; confectionery; curry [spice]; food flavourings, other than essential oils; gimbap 
[Korean rice dish]; honey; ice cream; meal; noodle-based prepared meals; okonomiyaki [Japanese savoury pancakes]; 
pasta; pizzas; ramen [Japanese noodle-based dish]; rice; rice cakes; sandwiches; sushi; vinegar.

Cl.32;Aerated water; beer; beer-based cocktails; cider, non-alcoholic; cocktails, non-alcoholic; fruit juices; mineral 
water [beverages]; non-alcoholic beverages; protein-enriched sports beverages; rice-based beverages, other than milk 
substitutes; smoothies; vegetable juices [beverages]; waters [beverages].
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3671498    27/07/2017
[International Registration No. : 1373039]
OSCAR MOROF GAME DESIGN

79 boulevard Richard Lenoir F-75011 PARIS France

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.9;Software; holograms; computer software; application software.

Cl.28;Appliances for gymnastics; balls [sports articles]; balls for football; sports balls; games; apparatus for physical 
education; play balls and balls for games; play balloons; balls for games; robots as toys.

Cl.41;Education; training; entertainment; sporting activities; sporting and cultural activities; provision of recreational 
facilities; rental of show scenery; organization of competitions [education or entertainment]; entertainment; organization 
of exhibitions for cultural or educational purposes; booking of seats for shows; game services provided on-line from a 
computer network; gambling services.
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3676327    22/09/2017
[International Registration No. : 1374735]
FLOORBRIDGE INTERNATIONAL GMBH

Gewerbepark 21 A-4101 Feldkirchen an der Donau Austria

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; non-metallic transportable buildings; 
floors and floor tiles, not of metal; other floors included in this class.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors.

Cl.37;Building construction; repair; installation services.
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Priority claimed from 30/01/2017; Application No. : 87318572 ;United States of America 

3679577    28/06/2017
[International Registration No. : 1375526]
ANSELL LIMITED

Level 3, Victoria Gardens, 678 Victoria Street RICHMOND VIC 3121 Australia

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Protective work gloves; protective eyewear and component parts thereof; protective clothing to provide protection 
from contaminants, namely, sleeves, coats, encapsulated and non-encapsulated suits, coveralls, bib overalls and jackets, 
trousers, tunics, hoods, coats, aprons, shoes, shoe covers, and face and eye masks.

Cl.25;Apparel, namely, gloves, sleeves worn separate and apart from blouses, shirts, and other tops, coats, coveralls, 
bib overalls and jackets, trousers, tunics, hoods, coats, aprons, shoes, shoe covers for use when wearing shoes.
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3688028    15/09/2017
[International Registration No. : 1376938]
NAVISPACE AG

Keramikstrasse 4 82211 Herrsching Germany

Address for service in India/Attorney address:
UNITED OVERSEA TRADE MARK COMPANY

52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 110 025.

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing, including on digital networks, merchandising, arranging and conducting of advertising 
events, arranging of exhibitions and trade fairs for commercial and advertising purposes, planning and designing of 
advertising initiatives, advertising agencies, development of advertising and marketing concepts, arranging and 
conducting of advertising events, advertising by sponsoring, arranging of advertising and promotion contracts, for 
others, business management, business administration, office functions, presentation of goods and services, compiling, 
updating and maintenance of data in computer databases, marketing on digital networks and telemarketing, opinion 
polling, marketing studies, systemising and analysis of business data in databases, professional business analysis and 
appraisals, professional business value analysis, compilation of data, data management on servers, data management via 
computer networks, all the aforesaid services in connection with mobile telecommunications and mobile data 
transmission applications; call centre services, namely operating a hotline.

Cl.38;Telecommunications; providing telecommunications connections, transmission of text, audio and video data via 
communications networks, collection and delivery of messages, transmission of messages, leasing and rental of 
telecommunications devices, electronic mail, broadcasting of television programmes, providing access to webpages on 
the internet, for others, electronic exchange of messages and information via chat lines, chat rooms and internet forum 
services, wireless mobile phone services, providing access to databases, arranging and leasing access time to computer 
databases, all the aforesaid services in connection with mobile telecommunications and mobile data transmission 
applications.

Cl.41;Education, providing of training, entertainment; publication of books, periodicals, scientific publications or 
similar, including in electronic form, publishing services (except printing), cultural activities, arranging of competitions in 
technical and non-technical fields, interactive entertainment and competitions, conducting games on the internet, 
arranging and conducting of congresses, arranging of exhibitions for cultural or educational purposes, all the aforesaid 
services in connection with mobile telecommunications and mobile data transmission applications and none of the 
aforesaid services relating to football.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

 

Priority claimed from 10/07/2015; Application No. : 014352991 ;European Union 

3693939    18/12/2015
[International Registration No. : 1298227]
VOITH PATENT GMBH

Sankt Pöltener Str. 43 89522 Heidenheim Germany

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Machines for the manufacture and processing of paper and parts therefor.

Cl.9;Computer software for the paper industry; measuring, regulating and control apparatus; software for controlling 
industrial processes; network operating system programs; control apparatus for network management; computer 
software for wireless network communication; electronic control systems for machines.

Cl.37;Installation, repair, maintenance and conversion of machines.

Cl.42;Technological consultancy in relation to paper manufacture in paper factories; installation and maintenance of 
computer software in the paper industry, creation of control programs.
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Priority claimed from 13/04/2017; Application No. : 87410673 ;United States of America 

3704223    12/10/2017
[International Registration No. : 1378252]
UST GLOBAL MEDIA SERVICES, INC.

5 Polaris Way Aliso Viejo CA 92656 United States of America

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Database management computer software for companies in the entertainment and news industry to electronically 
manage, integrate, and process business, financial, and industry information.

Cl.42;Software as a service (SAAS) services featuring software for companies in the entertainment and news industry 
to electronically manage, integrate, and process business, financial, and industry information.

6453



Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 28/02/2017; Application No. : 2017-025194 ;Japan 

3704279    05/04/2017
[International Registration No. : 1379009]
PANASONIC CORPORATION

1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Address for service in India/Attorney address:
S. MAJUMDAR & CO

G 48, LAJPAT NAGAR, DELHI -110 028.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Metal working machines; welding machines; industrial robots; soldering machines; chip mounting machines; 
semiconductor manufacturing apparatus and machines; plasma washing machines and apparatus; electric arc welding 
machines and apparatus; metal cutting machines and apparatus by use of arc, gas or plasma; carbon rods for electric 
welding machines; electronic component placement machines and apparatus; electronic component insertion machines 
and apparatus; soldering paste printing machines and apparatus; micro soldering machines and apparatus; adhesive 
dispensing machines and apparatus for electronic component placement; electronic component feeding machines and 
apparatus; die bonding machines and apparatus; flip chip bonding machines and apparatus; dry etching machine"s and 
apparatus for manufacturing semiconductors; laser metal processing machines and apparatus; laser metal processing 
machines utilizing carbon dioxide laser oscillators for soldering, jointing and processing; laser metal engraving 
machines; ultraviolet curing machines for use in the manufacture of semiconductors; electric power tools for metal 
working; electrically operated tools for crimping metal cables; fittings and attachments to the head of electric power tools 
for metal working; tool bits, drill sockets and drill tips for electric power tools for metal working; chucks for electric 
screwdrivers; blades for electric metal cutters; grinding machines; saws for metalworking machines; blades for electric 
power tools for metalworking; electrically-operated circular saws for metalworking; electrically operated reciprocating 
saws for metalworking; blades for electrically operated cutting machines, tools and apparatus for metalworking; adjusters 
for adjusting head attachments of electric power tools for metal working; carrying cases for electric power tools for metal 
working; tool belts for holding electric power tools for metal working; centrifugal blowers [machines] not for specific 
purposes; axial flow blowers [machines] not for specific purposes; elevators [lifts]; machines for lifting wall cabinets; 
lifting apparatus for lightings; car lifting installations; washing machines for household purposes; tubs as structural parts 
of washing machines for household purposes; dish washing machines for household purposes; compressors [machines] 
not for specific purposes; pumps; electric pumps; well pumps; electric water pumps for washing machines; electric 
mixing machines, for food, for household purposes; electric hand mixers for household purposes; electric mixing 
machines for household use, namely, electric food processors, electric coffee mills, electric juice extractors, electric 
juicers, electric meat grinders, electric tea leaf grinders, electric rice milling machines and electric ice crushers; electric 
blenders for household purposes; electric vacuum cleaners; electric floor polishers; dust collecting machines for 
industrial use; blowing machines; air suction machines; dust filters and bags for vacuum cleaners; electric vacuum 
cleaners for loose hair of pets; electric dust collecting machines for industrial use; loading-unloading machines and 
apparatus; pneumatic or hydraulic machines and instruments; vending machines; food peeling machines for commercial 
use; food cutting, chopping and slicing machines for commercial use; dynamo brushes; electric centrifugal fans; electric 
axial flow fans
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Cl.9;Cameras; cases for cameras; electric flash lights for cameras; digital still cameras; mount adapter for digital 
cameras; MC (multi-coating) protector for digital cameras; filter for digital cameras; lens cap for digital cameras; body cap 
for digital cameras; viewfinder for digital cameras; microphones for use with digital cameras; shutter remote control for 
digital cameras; tripod adapter for digital cameras; zoom lever assist for digital cameras; camera bag for digital cameras; 
camera case for digital cameras; silicon jacket for digital cameras; body case for digital cameras; strap for digital camera; 
waterproof case for using digital cameras in water; coupler for digital cameras; AC adapter for digital camera; digital 
photo frame; batteries and cells; dry cells; rechargeable batteries; storage batteries; storage batteries for electric 
motorcycles; storage batteries for electric cars; cellular phone batteries; battery chargers; nickel cadmium batteries; 
nickel hydrogen batteries; lithium batteries; lithium, ion batteries; fuel cells; solar batteries; solar power generating 
apparatus; solar cell modules for electricity generation; converter of solar electricity; solar panels for electricity 
generation; apparatus for charging electric vehicles and plug-in hybrid electric vehicles; carbon rods for dry batteries; 
electric wiring apparatus; electric wiring devices with sensors; electrical connectors; switches; electric sockets; dimmer 
switches; time switches; automatic electric switching apparatus with sensors; magnetic switches; photo-electric 
switches; electrical switches; detection switches; operating switches; dimmer control (dimmer function switches); card 
operated switches; parts for electrical switches; switchboards; switch boxes; electrical conduits of metal; electricity 
conduits; flexible electrical conduits; floor ducts for housing electric cables; cable racks (electrical wires and cable laying 
materials); factory automation ducts (factory use power distribution ducts); ballasts for lighting; circuit breakers; 
magnetic contactors and starters; circuit protectors; thermal protectors, being electric components for use in overheat 
protection of electric circuit; earth leakage circuit breakers; power distributing boxes [electricity]; electric outlets; fixing 
frames for electric outlets; extension cords with multiple electric outlets; popup type electric floor outlets; electric floor 
outlets; electric floor wiring devices; electric undercarpet wiring installations; plugs (electrical); current converters; 
socket plates for covering socket outlet, antennas; aerials; distribution board cabinets capable of storing IT equipment; 
power control panels; electronic panels indicating attendance/non-attendance of office workers; terminals for television; 
fixtures for telephone wires; plug-in phone jacks; trolley ducts for electrical wires and cable; electrical adaptors; earth 
terminals; electric extension cords; modular jacks (connection for in-house LAN); protective covers for exposed wirings; 
monitoring televisions for use in video intercom systems; intercoms; gas leakage alarms; anti-theft warning apparatus; 
glass break detectors (anti-theft warning apparatus); thermic, ray detectors (human body warmth detectors alarms/burglar
alarms); infrared detectors (infrared transparence block detectors/burglar alarms); electric radio door chimes; radio 
receiving/transmitting devices for fire alarms; fire alarms; fire control panels; fire detectors; fire alarm bells (sound 
equipment); electronic control units for fire and smoke prevention equipment; emergency fire alarm equipment; 
automated emergency notification equipment (notification equipment for fire alarms and intrusion); video monitoring 
systems (access control equipment/intrusion detection equipment); imaging sensors (person identification alarm 
equipment); face recognition equipment for access controls (access control equipment); iris recognition access control 
systems consisting of cameras and management servers; cameras with an iris recognition function; surveillance 
cameras; closed circuit video equipment systems comprised of security camera and lens, analog or digital recorders, 
monitors, video servers, matrix switches and control systems, housing and mount brackets, fiber optics; electric and 
electronic video surveillance installations; communication systems and surveillance systems using video cameras for 
apartments and condominium buildings: apparatus and instruments for remote monitoring, remote communication and/or 
remote controlling; communication and monitoring appliance for buildings; acoustic machines, apparatus and 
instruments; radios; cassette tape players/recorders; radio cassette recorders/players; portable cassette tape 
players/recorders; portable radio cassette players/recorders; IC (integrated circuit) memory and/or hard disc 
players/recorders; radio/compact disc players; portable audio players; MP3 (MPEG-1 Audio Layer-3) players; cases for 
portable audio players; speakers (audio equipment); stereo tuners; amplifiers; power amplifiers; power amplifiers for 
automotive audio system; microphones; slip mats for turntable for record players; IC (integrated circuit) recorders (voice 
recorders); digital sound processors; headphones; cordless headphones; earphones; stereo components; audio mixers; 
optical fiber cables; audio cables/video cables; wireless microphone system consisting of wireless microphones, wireless 
transmitters, wireless powered speaker, wireless receivers, wireless amplifiers, diversity tuners; digital multi equalizers; 
digital multi processors; car audio apparatus; audio-visual equipment for automotive audio-visual systems including 
radios, DVD players, CD players, televisions, displays, monitors for rearview camera systems; speakers for automotive 
audio systems; subwoofers for automotive audio-visual systems; cassette adaptors for use with portable audio players; 
audio cables for use with DVD/CD changer; audio visual machines, apparatus and instruments; television receivers; 
plasma television receivers; plasma displays; plasma display panels; stands for plasma display panels or plasma 
television receivers; wall mount bracket for plasma display panels or plasma television receivers; LCD television 
receivers; liquid crystal displays; liquid crystal displays for use with beauty care apparatus; liquid crystal display panels; 
LCD video monitors; wireless displays; organic light emitting displays; 3D (three dimensional) television apparatus; 
combined television receivers incorporating video disc/video tape players/recorders; video tuners; LCD (liquid crystal 
display) projectors; lenses for LCD (liquid crystal display) projectors; ceiling mount brackets for LCD (liquid crystal 
display) projectors; lamps for LCD (liquid crystal display) projectors; digital light processing video projectors; lenses for 
video projectors; video cassette recorders; video cassette players; camcorders; cables for camcorders; cases for 
camcorders; electric viewfinders for camcorders; waterproof covers for camcorders; AC (alternating current) adapters for 
camcorders; batteries for camcorders; shoulder straps for camcorders; filter for video cameras; shoe adapter for video 
cameras; DC light for video cameras; shoulder belt for video cameras; soft bag for video cameras; microphones for use 
with video cameras; cassette adapter for video cameras; tripod for cameras, digital HD (high definition) video cassette 
tape recorders; digital HD (high definition) video cassette tape players; DVD video recorders; DVD video players; digital 
video cassette recorders; digital video cassette players; digital video cassette camera recorders; all-in one DVD video 
cassette recorders; all-in one DVD video cassette players; video display terminals; color image large-scale display 
apparatus; cable television systems comprising set-top boxes; CATV digital set top boxes; audiovisual teaching 
apparatus, namely, computer hardware and software for displaying educational materials; electric optical display boards; 
multipurpose electric information display systems comprised of displays, projectors, media players, site controllers; 
camcorders for professional use, video recorders for professional use; computer hardware and software for DVD 
authoring systems; light emitting diode displays; in-vehicle camera apparatus; wireless security cameras (electric); 
wireless video camera monitoring apparatus (electric); video signal converters for network cameras; network camera 
controllers; servers for network cameras; outdoor wireless video camera monitoring apparatus with motion sensors and 
lights; switching device for live image production for use in broadcasting; real time graphic processors; digital 
audiovisual mixers; carrying handles for projectors; electronic publication [downloadable]; table racks for televisions; 
digital photograph players to be connected with television apparatus; video monitors; video switcher; video mixer; home 
theater systems; antennas for television receivers; video splitter; computer hardware and software for use in image 
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recognition; three-dimensional eyeglasses; satellite receivers; optical disc drives; optical disc recorders; optical disc 
players; optical disc changers; optical disc cartridges (blank); optical disc players/recorders/drives and parts thereof; 
lens cleaning discs for optical disc players; optical pickups; communication machines and apparatus; telecommunication 
machines and apparatus; facsimile transceivers; telephones; cellular phones; smart phones; accessories for cellular 
phones; hands free kits for mobile-phones; IP (Internet protocol) telephones; cordless telephones; conference 
speakerphones; wireless speakerphones; telephone answering machines; private automatic branch switching systems; 
global positioning system receivers; radio telephones; multi-channel access radio systems; electric, traffic information 
displays; telecommunication apparatus for video teleconferencing; telecommunication apparatus for local area network; 
encoding and decoding apparatus; car navigation equipment; hand held navigation apparatus for assistance of travels; 
protection films for use on screens of navigation apparatus; remote controllers for navigation apparatus; stands for 
navigation apparatus; cables for navigation apparatus; visual/information distribution systems comprising management 
servers, operating terminals, controllers; digital broadcasting systems which consists of video cameras for digital 
broadcast, switchers, outside broadcast vans; multimedia learning systems consisting personal computers, audio-video 
recorders, and computer software; emergency call remote controllers; ON/OFF remote controllers; remote controllers for 
audio/visual machines; remote controllers for air conditioners; remote lighting control systems; receivers for wireless 
shutter open/close remote controllers (electrical automatic door open/close systems); transmitters for wireless shutter 
open/close remote controllers (electrical automatic door/close systems); remote controller transmitters/receivers; power 
supply adapters for use with portable electronic devices; road and traffic information receivers; radio receivers for 
receiving alert from the governmental crisis management systems; radio transmitters and receivers for use in search of 
lost pets; power distribution or control machines and apparatus; remote controls for lighting appliances; liquid level 
controllers [electric or electronic]; circuit controllers; power controllers; frequency controllers; remote control panels for 
lighting appliances; operation control panels for lifting device; lighting control panels; emergency broadcasting 
apparatus; sequencers (programmable logic controllers); computers; computer peripheral devices; tablet computers; 
mobile computers; hard disc drives; USB cables; MPU (micro processor unit) cooling fans; gateway apparatus for 
computer broadband network; image scanners; printers for computers; toner cartridges [empty] for computer printers; 
toner cartridges [empty] for multi-function printers for use with computers; digital photo printers; video printers for 
computers; video printers for digital cameras; video printers for camcorders; digital color photocopiers; automatic 
document feeders for multi-function printers for use with computers; multi- function printers for use with computers, 
namely, those which can be used as a printer, a scanner and a facsimile machine in one unit having network 
connectability; multi-function printers for use with computers; finishers for multi-function printers for use with 
computers; paper feeding stands for multi-function printers for use with computers; paper transporting units for multi-
function printers for use with computers; hard disk drive units for multi- function printers for use with computers; 
memory boards for multi-function printers for use with computers; printed page counting software for multi-function 
printers for use with computers; digitized document distribution (to PC/mobiles) software for multi-function printers for 
use with computers; waste containers for toners for multi-function printers for use with computers; hardware and 
software for verifying stamps for multi-function printers for use with computers; accessibility kit for multi-function 
printers for use with computers; G3 communication units for multi-function printers for use with computers; Internet 
facsimile units for multi-function printers for use with computers; paper cassette units for multi-function printers for use 
with computers; catch trays for multi-function printers for use with computers; voice mail apparatus for multi-function 
printers for use with computers; RFID (radio frequency identification) reader/writer for multifunction printers for use with 
computers; LAN (local area network) boards for multi-function printers for use with computers; extension cassette for 
multi-function printers for use with computers; handset units for multi-function printers for use with computers; 
electronic blackboards; electronic whiteboards; PC cards; computer keyboards; floppy disk drives; card readers; card 
leaders/writers; bar code readers; bar code scanners; portable data processing computer terminals; terminal for POS 
(point of sales) systems; electronic calculators; network cameras; computer network routers; monitors [computer 
hardware]; wireless LAN (local area network) adaptors; power supply adaptors; SD (secure digital) memory data copy 
apparatus; network disk recorders; memory card camera recorders; memory card recorders; memory card drives; video 
encoder cards; port replicators; optical disc cartridges; electronic map [downloadable]; downloadable electronic data 
files for computer programs; computer software; computer programs for electronic map; computer programs 
(downloadable software]; computer software for programmable controllers for use in production lines; computer software 
for processing images and graphics; OCR (optical character recognition) computer software; OCR development computer 
software; computer software for use with medical and/or beauty care apparatus; computer systems for accepting, guiding 
and paging outpatients in hospital facilities; electronic devices for assisting communication of persons with disabilities; 
apparatus for remote monitoring of patients; computers for use in hospitals and clinics for management of medical 
affairs; electronic health record systems; computer systems for management and review of a patient medicinal records; 
intelligent security and surveillance systems; factory surveillance systems; computer hardware and software for use in 
long storage and backup of surveillance images; computer hardware and software for use in enterprise contents 
management system; computer hardware and software for use in web contents management system; computer hardware 
and software for use in documents management system; computer hardware and software for use in office administration 
systems; computer hardware and software for use in security systems for management of identification data; computer 
hardware and software to accelerate data processing for databases; full-text search engine computer software; remote 
access controlling systems relating to corporate computer network; disaster prevention wireless communication 
systems; computer hardware and software for use in newspaper distribution systems; computer hardware and software 
for use in data broadcast and electric program guide systems; digital audio broadcast system for in-building; OFDM 
(orthogonal frequency division multiplexing) modulators for in-building; computer hardware and software for use in 
electronic toll collection systems; computer hardware and software for use in traffic control systems; computer hardware 
and software for use in dam management systems; multimedia tablet computers; computer hardware and software for 
electronic medical charts; computer hardware and software for use in health insurance pharmacy; computer network 
hubs, switches and adapters; computer networking hardware; computer servers; blank external data storage media; blank
video cassette tapes; head cleaning tapes for tape drives of audio and video tape recorders and players; blank D-VHS 
video cassette tapes; blank digital video cassette tapes; blank audio cassette tapes; blank floppy discs; blank optical 
discs; IC memory cards; SD (secure digital) memory cards; thermoluminescence dosimetry devices; dosimeters equipped 
with alarms; counters; thermometer, not for medical purposes; distortion meters; electric weighing scales that also 
measure body fat; weighing machines/scales; pedometers; apparatus for measuring calories burned during exercise; 
apparatus for measuring exercise intensity; operation hour meters; gas meters; ultrasonic gas meters; water meters; 
apparatus for measuring the numbers of bacteria in oral cavity; distant measuring apparatus; sensors (electronic parts); 
automatic sensing devices comprising lights; light emitting diodes; light emitting diode chips; light emitting diode 
packages; light emitting diode modules; LSI (large scale integration circuits); hybrid ICs (integrated circuits); 
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microcomputers; halftone image data processors; semi-conductors; semiconductor memory devices; integrated circuits; 
semiconductor lasers; connectors [electricity]; electric/electronic display instruments; CCD (charge couple device) image 
sensors; MOS (metal-oxide semiconductor) image sensors; film capacitors; electric tuner units; high frequency 
apparatus; radio communication apparatus, namely, radio frequency front-end modules; RF (radio frequency) modulators;
speaker components; power modules; DC/DC converters; inductors [coils]; condensers [capacitors]; power capacitors; 
diode; transistor, filter of electric signals being electrical/electronic components; noise filters (electronic parts); light 
modulators; optical transmission components; photo detectors; optical connectors; optical semiconductor elements; 
optical lenses, aspherical lenses; transformers; thermistors; varistors (surge absorbers); acousto-optic devices; electric 
resistors; potentiometers; trimmer potentiometers; thermal cutoffs; electric apparatus consisting of resistor array for 
interface circuits (resistance networks); electric apparatus consisting of capacitor array interface circuits (capacitance 
networks); electric apparatus consisting of resistor array and capacitor array for interface circuits (resistance/capacitance 
networks); encoders; magnetic resistive (magnetic resistant) elements; chip coils (electronic parts) for use in circuit 
boards; choke coils; touch panels; remote controls; duplexers; SAW (surface acoustic wave) devices; baluns (balanced to
unbalanced transformer); electric power dividers; wireless communication modules/units; RF (radio frequency) modules; 
PLL (phase locked loop) synthesizer modules; bi-directional low-power wireless modules; bead cores for EMI 
(electromagnetic interference) filtering (electronic components); bead arrays for EMI (electromagnetic interference) 
filtering (electronic components); micro chip fuses; relays, electric; solenoids (electromagnetic coils); inverters for power 
supply; power supply units; inverters; inverters for power units; automatic time switches; high density wiring boards; 
printed wiring boards; circuit protectors; hinges for flip-type cellular phones; ion generators; ionization apparatus, not for 
the treatment of air; electric cooling fans for electronic machines and apparatus; electric cooling fans for 
telecommunication machines and apparatus; electric laser marking apparatus; electric laser markers; devices for alert of 
animal approaching using ultrasonic; portable power sources; direct current power supply units; uninterruptible electrical 
power supplies; PLC (power line communication) adapters; portable digital image magnification devices; temperature 
indicators for refrigerators; apparatus for measuring moisture content of the skin; microscopes; self-propelled electronic 
devices for guiding and directing people to different places, and software therefor, sold as a unit; self-propelled electronic 
devices for assisting users to make purchases in facilities, and software therefor, sold as a unit; self-propelled electronic 
devices for assisting delivering and retrieving of items; self-propelled electronic devices for assisting remote 
communication between users; switch units integrated with nurse call button, outlets, lights, to be installed at the hospital
room bedheads; 3-D (three-dimensional) profilometers; C02 laser oscillators for soldering, jointing and processing; timers 
for use in factories; temperature regulators for use with industrial equipment; interface terminals [electricity]; image 
processing apparatus; appearance testers [not for medical use]; measuring or testing machines and instruments; rotary 
converters; phase modifiers; electric wires and cables; electronic machines, apparatus and their parts; thermometers, not 
for medical purposes; encoders; automatic switching appliances; switching devices for live image production; lamps for 
LCD (liquid crystal display) projectors.

Cl.11;Lighting apparatus and installations; light emitting diode lamps; electrical bulbs and lighting instruments; 
incandescent lamps; head lamps (head torches); fluorescent lighting fixtures; incandescent lighting instruments; 
miniature light bulbs; flashlights [torches]; electric hand-held emergency torch lights; electric lanterns; lamps for 
bicycles; motion sensitive security lights; discharge lamps; stage lighting apparatus; wall lights; outdoor lights for 
gardens and yards; ceiling lights; flood lights; electric lamps for repelling insects; germicidal lamps; gate lights; street 
lightings; chandeliers; glow switch lamps; downlights; glow switch starter lamps; desk lights; electric lanterns; 
spotlights; temporary emergency lighting; emergency lights; indicator lights; emergency indication lights; mercury vapor 
lamps; high-pressure mercury vapor lamps; sodium lamps; safety lamps; light diffusers; searchlights; cycle lights and 
light bulbs therefor, dynamo lights for bicycles; electric fans; neck flashlights; high-intensity lights; waterproof 
flashlights; emergency lights for home; emergency signal lamps; electric lights for walking in the dark; clip lights; pen 
lights; radio flashlights; battery size-free flashlights; tough flashlights; rubber flashlights; flexible flashlights; installations 
for cooking for household purposes; electric cooking utensils for household purposes; microwave ovens for household 
purposes; automatic bread making machines for household use/household purposes; electric kettles for household 
purposes; electric thermo pots for household purposes; electric pressure cookers [autoclaves] for household purposes; 
electric rice cookers for household purposes; electric rice cookers and warmers for household purposes; induction 
heating electronic rice cookers and warmers for household purposes; electric roasters for household purposes; ovens for 
cooking for household purposes; toasters for household purposes; electric sandwich toasters for household use; electric 
coffee makers for household purposes; electric cooking stoves for household purposes; gas cookers for household 
purposes; induction cookers for household purposes; electric barbecue griddles for household purposes; electric 
cooking heaters for household purposes; electric food pans for household purposes; sinks for household purposes; 
cooking tables comprised in integrated home kitchen systems; gas cooktops for household purposes; electric rice cake 
makers for cooking for household purposes; electric frying pans for cooking for household purposes; installations for 
refrigeration and freezing; refrigerators; gas refrigerators; freezers; cold/hot water dispensers for household purposes; 
electric water coolers for household purposes; electric ice makers; electric refrigerators for cosmetics; electric 
appliances for heat retentions, cold storage and refrigeration of foods and drinks for household purposes; refrigerating 
apparatus for storage of blood; ultra-low temperature freezers; pharmaceutical refrigerators; refrigerating display 
cabinets; freezing display showcases; heat exchange cooling units for cooling electric apparatus and instruments; 
ventilating apparatus and instruments; electric fans; ventilating fans for household use; electric dehumidifiers; electric 
humidifiers; air curtains; ceiling fans; ventilators; roof ventilators; ventilation apparatus and installations; electrostatic 
precipitators for cleaning air; electric air deodorizers for cars; electric air purifiers; filters for air purifiers, electric range 
hoods for cookers for household purposes; air outlets for air conditioners; apparatus for making and supplying oxygen 
enriched air; electric air deodorizers; air filtering units; electric installations for heating, cooling and air-conditioning; 
electric air conditioners; air conditioners for industrial purposes; air conditioners for automobiles; air filters for air 
conditioners; electrically heated carpets; electric space heaters; electric blankets other than for medical purposes; 
electric radiant heaters; electric hot-water space heating apparatus; electric hot water floor heating apparatus; electric 
heating equipment; electric foot warmers; electric floor heaters; car seat heaters; positive temperature coefficient heaters;
carbon lamp heaters; electric water heaters; electric cooling and warming mats in the nature of heating and cooling 
inserts for pet beds; gas fired heaters for industrial purposes; water heaters for household purposes (other than gas or 
oil); water heaters for industrial purposes (other than gas or oil); gas-fired water heaters and hot water suppliers for 
industrial purposes; heat pump units; heat pump electric water heaters; solar water heaters; toilets with self-cleaning 
functions; water purifying and mineralizing apparatus for household use; sauna baths; steam saunas; mist sauna; 
electrical foam makers for household use for body washing; cordless air dischargers for home bubble bath; shower 
rooms; apparatus for shower; shower heads; water boilers for showers; instantaneous hot water boilers; bathtub units 
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integral only with a bathroom floor; bathtubs; electric air bubble bathtubs; set units of bathroom; bathroom equipments; 
bathtub units integral with a bathroom floor and a sink; apparatus for foaming and injection of air bubble in bathtubs; 
whirlpool bath; toilet [water-closets]; toilet bowls; water ionizers for household purposes; toilet stool units with a washing 
water squirter; portable toilets; wash-hand basins [parts of sanitary installations]; sterilization equipment for mattress and
futon for household purposes; water purifying apparatus for household purposes; electric space heaters for bathrooms; 
clothes drying machines for household purposes; electric clothes drying machines for household purposes; electric hand 
dryers for household use; electric hair dryers for household purposes; brushes being parts of hair dryers for household 
purposes; electric hair dryers specifically for drying hair roots for household purposes; dryers for pets for household 
purposes; electric dish dryers for household purposes; bedding dryers for household purposes; ventilation [air-
conditioning] installations and apparatus for bathrooms; electrical automatic waterer for home gardening; electric hair 
steamers for household purposes; ultrasonic facial steamers for household purposes; electric facial steamers for 
household purposes; ultrasonic vibration facial treatment steamers for household purposes; steam generators for facial 
treatment for household purposes; electric pore cleanser steamers for household purposes; refillable cartridges for 
electric hair steamers for household purposes (containing hair care cosmetics); facial saunas for household purposes; 
electric pore minimizer steamers for facial treatment for household purposes; steamers for nebulizing cosmetic lotions 
for face for household purposes; ultraviolet curing lamps; fabric steamers for household purposes; toilet bowls and seats 
sold as a unit; boilers [other than parts of prime movers, engines]; air-conditioning apparatus [for industrial purposes]; 
household electrothermic appliances; kitchen worktops with integrated sinks for household purposes; bathtub units 
integral with a bathrooms floor and a sink; counter sinks for bathrooms.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 13/07/2017; Application No. : UK00003243399 ;United Kingdom 

3704876    31/08/2017
[International Registration No. : 1379236]
BADMINTON SCHOOL LIMITED

Badminton School, Westbury Road, Westbury-on-Trym Bristol BS9 3BA United Kingdom

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.16;Educational materials for use in teaching, other than apparatus; teaching manuals; teaching materials; 
instructional materials; periodical publications; printed material; printed publications; printed programs; prospectuses; 
stationery; stationery materials; school stationery supplies; pencil cases; writing and drawing instruments; books; 
bookmarks; calendars; diaries; pictures; photographs; albums; photograph albums.

Cl.25;Clothing; footwear; headgear for wear; scarves; school uniform; school sportswear; sportswear; ties.

Cl.41;Education; education services; school services; day school services; boarding school services; tuition; school 
services relating to the teaching of art, biology, chemistry, classics, computer science, drama, economics, English, food 
and nutrition, geography, history, history of art, mathematics, modern languages, music, photography, physical 
education, physics, politics, psychology, religious studies; arranging of courses of instruction; conducting educational 
courses; educational examination services; provision of educational examination facilities; providing facilities for 
educational purposes; arranging for students to participate in educational courses; arranging for students to participate 
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in educational activities; arranging for students to participate in recreational activities; arranging for students to 
participate in recreational courses; arranging of award ceremonies; arranging of award ceremonies to recognise 
achievement; publication of educational teaching materials; publication of books; publication of texts; arranging 
performing arts events; arranging literary events; provision of facilities for performing arts events; provision of facilities 
for literary events; arranging and conducting conferences, seminars and exhibitions; arranging group recreational 
activities; arranging group educational activities; organising events for cultural purposes; organisation of exhibitions for 
cultural or educational purposes; physical education instruction; sporting education services; provision of sports and 
recreational facilities; sports club services; providing sports tuition, coaching and instruction; sports entertainment 
services; sports camp services; organising of sports and sports events; organising of sports competitions.
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[International Registration No. : 1412253]
Johnson Controls Technology Company

5757 N. Green Bay Avenue Milwaukee WI 53209 US

Proposed to be Used
IR DIVISION
Cl.1;Compositions for fire extinguishing and prevention; fire extinguishing chemicals, namely, fire extinguishing 
compositions; fire extinguishing preparations, namely, chemicals for fighting forest fires; fire retardant chemicals, 
namely, fire suppression chemicals; fire extinguishing preparations, namely, fire extinguishing foaming concentrates; fire 
extinguishing preparations, namely, fire extinguishing foaming surfactants; fire extinguishing preparations, namely, fire 
extinguishing fluorochemical surfactants; chemical composition for solidification of fluids and for absorbing spills and 
controlling spillage of hazardous waste; chemicals for treating hazardous waste, namely, chemical agents for controlling 
hazardous spills; fireproofing preparations; fire retardant chemicals; fire extinguishing compositions; fire extinguishing 
preparations; fire extinguishing media, namely, fire extinguishing preparations, namely, fire extinguishing powder, fire-
fighting foam; fire retarding chemicals, compositions and preparations; fire extinguishing compositions, namely, fire 
extinguishing foams and foam compositions; fire protection chemical compositions in the nature of fire retardant and 
suppression, extinguishing chemicals; chemical preparations for use in the control and prevention of fires; fire 
extinguishing preparations, namely, dry chemicals for fire extinguishing; fire extinguishing preparations, namely, dry 
chemicals for fire suppression; fire suppression preparations, namely, foam for fire suppression; chemical sealants used 
for buildings which penetrate through walls, floors and ceilings for fire prevention, namely, fireproof seals in the nature of 
chemical sealants used for buildings which penetrate through walls, floors and ceilings for fire prevention.

Cl.9;Metal pipes, metal tubes, industrial metal hoses for use in sprinkler and fire extinguishing and suppression 
systems, and fittings of metal therefor, namely, metal valves not being parts of machines and metal conduits for fluids 
and metal couplings and metal fittings therefor; actuators for mechanisms, namely, pneumatic valve actuators for use in 
fire protection systems; lighting apparatus, namely, lighting installations for use in fire protection and security lighting; 
emergency lighting apparatus, namely, lighting installations; parts for heating and air conditioning systems, namely, 
electronic control grids; fire dampers, namely, fire protection devices used in heating, ventilation, and air conditioning 
ducts to prevent the spread of fire inside the ductwork through fire-resistance rated walls and floors; combination fire and 
smoke dampers, namely, fire protection devices used in heating, ventilation, and air conditioning ducts to prevent the 
spread of fire and smoke inside the ductwork through fire-resistance rated walls and floors; software for use with the 
collection of data, for connecting to a global computer network, for remotely controlling lighting devices within a building, 
for receiving, processing, transmitting and displaying data, for control, operation, monitoring and management of heating,
ventilating, air conditioning and other building environment control equipment and systems and for the collection, 
management, analysis, storage, transmission and reporting of data in the field of security, safety, health, fire detection 
and suppression, access control, intrusion, customer care, loss prevention, inventory, business and retail performance, 
customer traffic, environmental, and energy management and lighting apparatus, systems and devices; computer 
hardware and software for the connection via the cloud, internet or wireless networks of apparatus, systems and devices 
in the nature of security systems, fire alarms, alarm central units, anti-intrusion alarms, burglar alarms, personal health 
and security alarms, smoke and gas alarms, home surveillance systems, lighting controls, home automation devices, and 
systems for inventory and asset management, anti-shoplifting and loss prevention, device health monitoring, consumer 
traffic patterns, point-of-sale transaction analysis, video enabled applications and store execution functions; computer 
hardware and software for the remote control, remote operation, remote monitoring and remote management via the 
cloud, internet, or wireless networks of apparatus, systems and devices in the nature of security systems, fire alarms, 
alarm central units, anti-intrusion alarms, burglar alarms, personal health and security alarms, smoke and gas alarms, 
home surveillance systems, lighting controls, home automation devices, and systems for inventory and asset 
management, anti-shoplifting and loss prevention, device health monitoring, consumer traffic patterns, point-of-sale 
transaction analysis, video enabled applications and store execution functions; computer operating systems; computer 
servers; electronic display devices in the nature of video display screens, namely, video monitors; video cameras; video 
systems, namely, remote video monitoring system consisting primarily of digital video recorders, multiplexed signal 
processors for display and recording of multiple cameras, and recorded event retrieval systems comprising video 
recorders, processors and software; closed circuit television systems for security and surveillance, namely, closed 
captioned television (CCTV) and surveillance cameras and housings, domes and related parts thereof, digital video 
recording hardware, namely, cameras, switchers, monitors, microphones, and recorders and software for management of 
the recordings; encoding and decoding apparatus and instruments; video surveillance hardware and software, namely, 
building security systems comprising software and hardware for video security, closed circuit television, digital video 
surveillance, digital video recording, storage and management, keyboards, encoders/decoders, video analytics, point of 
sale monitoring and integrated electronic security systems; video surveillance cameras; video surveillance systems, 
namely, camera hardware systems for IP video surveillance; security surveillance apparatus, namely, cameras for 
security and surveillance; electric and electronic video surveillance installations; image processing apparatus, namely, 
raster image processors, electronic cards for processing images; lasers for non-medical purposes; thermal imaging 
apparatus for night vision, not for medical use; fire detection systems, namely, fire detection systems and devices, 
namely, fire and smoke alarms; intrusion detection systems, comprised of intrusion detectors, namely, gate, door and 
window position sensors, gate, door and window contact sensors, motion sensors, motion detectors, door and window 
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glass break sensors and detectors, and panic buttons in the nature of anti-intrusion alarms and accompanying 
accessories, namely, detection control panels, configuration software, keypad controllers, alarm sensors, electric 
switches, electric contacts and electric relays, telephone dialing equipment, hardwire and cellular connectors, central 
intrusion monitoring stations consisting of audio and visual annunciators, namely, sirens, horns, strobes, and lights; 
computer networking hardware and data communications equipment in the nature of communications servers; burglar 
alarms; warning equipment, namely, warning horns, sirens, bells, electric warning lights and anti-intrusion alarms; access 
control devices, namely, computer servers, security and facilities management software, namely, software to control 
building environment, access and security systems, network software and communication cards, namely, software and 
computer network interface cards that allow connection to and communication with a network of building access control 
systems, computers, computer monitors, keyboards, modems and computer peripherals, system controllers, namely, 
electronic controllers used as part of building access control systems, digital door locks, exit requesters, namely, exit 
control devices that detect movement and deactivate locking mechanisms in access control systems, alarm sensors, 
electric switches, electric contacts, electric relays, security and access cards, namely, cards encoded with security 
features for identification purposes, electronic card readers, pin computer keypads, biometric recognition apparatus in 
the nature of a biometric identification apparatus, namely, biometric fingerprint door locks and biometric scanners used 
as part of access control systems, power supplies, cabinets specially adapted to control and protect the aforementioned 
access control devices; panic button alarms, namely, a device featuring buttons that trigger an alarm in case of building 
entry, building intrusions, building exists and emergencies; telecommunications and data networking hardware, namely, 
devices for transporting and aggregating voice, data, and video communications across multiple network infrastructures 
and communications protocols; asset management and tracking systems consisting of inventory control systems, 
namely, computer software and hardware for the purpose of controlling inventory and prevent losses in the field of retail 
security, theft prevention devices, namely, security tags, stickers, labels, display cases, sensors and alarms and radio 
frequency identification (rfid), microwave, electromagnetic, and acoustomagnetic tags, labels, readers, sensors, 
transmitters, receivers and electrical controllers; network routers; wireless routers; safety, security, protection and 
signaling devices, namely, flashing safety lights; measuring, detecting and monitoring instruments, indicators and 
controllers, namely, distance measuring apparatus; telecommunications hardware and software for monitoring and 
alerting remote sensor status via the internet; calculating machines, data processing equipment and computers; 
computer hardware and parts, fittings and accessories in the nature of computer peripherals therefor; anti-theft alarms, 
anti-theft alarm keypads, and electric anti-theft alarm control panels; gas detectors for detecting the presence of gas; 
magnetic and electromagnetic object detectors; transponders; antennas; electronic security and surveillance devices, 
namely, electronic security labels, markers, and electronic card readers, sensors, transmitters, receivers, and controllers 
utilizing radio-frequency identification (rfid), microwave, electromagnetic, radio-frequency and acoustic-magnetic 
signaling for tracing or tracking of persons, animals, vehicles, or goods; deactivators and detachers for use with 
inventory control and anti-theft labels and tags; hooks and detaching hooks for use with electronic inventory control and 
anti-theft tags; sensors and detector units for security purposes for detecting proximity, carbon monoxide levels, heat, 
gas, temperature increase, glass break, smoke detection, flooding, fire, flame flare ups, full grease traps, alarm/disarm of 
security systems, open doors, weather threats, crime threats and motion; sensors and detectors for security purposes for 
gathering safety and security data, namely, proximity, carbon monoxide levels, heat, gas, temperature increase, glass 
break, smoke detection, flooding, fire, flame flare ups, full grease traps, alarm/disarm of security systems, open doors, 
weather threats, crime threats and motion, not being for medical use; sensors and detectors for security purposes for 
gathering data for transmission to insurance agencies in relation to the status of property, commercial premises and 
domestic premises, namely, flood detection, flare up, full grease traps, alarm/disarm of security systems, door openings, 
weather threats, regionalized crime threats, regionalized intrusions, trouble signals from alarm and access control panels 
(including door forces), presence detection, and the presence of explosive materials; sensors and detectors for security 
purposes for gathering, processing and transmitting data using internet of things technology, namely, proximity, carbon 
monoxide levels, heat, gas, temperature increase, glass break, smoke detection, flooding, fire, flame flare ups, full grease 
traps, alarm/disarm of security systems, open doors, weather threats, crime threats and motion; data streaming apparatus 
in the nature of digital media streaming devices; data streaming software; motion sensors, namely, electronic motion 
sensitive switches; optical beam sensors for detecting, counting and tracking people; infra-red sensors, namely, remote 
sensors for use in detecting the presence of gas for industrial purposes, for use in detecting flames and for detecting; 
electronic sensors for detecting, counting and tracking people; computer software used in the operation, control, 
monitoring and management of anti-theft alarms, inventory control systems, theft-prevention devices, people tracking 
devices and asset tracking devices; communications hardware and software for the remote control, remote operation, 
remote monitoring and remote management of apparatus, systems and devices, all such control, operation, monitoring 
and management being cloud-based, via the internet, or via wireless networks; fire alarms; fire alarm systems comprising 
fire alarms, fire, heat and smoke detectors and sensors, flame detectors, electric control panels, wireless network 
repeaters, initiating devices in the nature of smoke detectors, heat detectors, flame detectors, motion detectors, sprinkler 
water flow detectors, switches indicating actuation of fire suppression systems, magnetic door/window contacts, alarm 
pull stations and fire alarm boxes in the nature of a device that initiates an alarm signal when activated by hand, enabled 
for operation in a wireless system; electric control panels; touch sensitive electric control panels for security systems, 
fire alarms, alarm central units, anti-intrusion alarms, burglar alarms, personal health and security alarms, smoke and gas 
alarms, home surveillance systems, lighting controls, home automation devices and sprinkler systems for fire protection; 
ethernet repeaters; thermostats; wireless fire alarm systems comprising fire and smoke detectors, electric control panels, 
and wireless network repeaters; carbon monoxide detectors; fire hoses; fire hose nozzles; smoke alarms; carbon 
monoxide alarms; safety equipment, namely, fire escape ladders; fire beaters; fire pumps; fire sprinklers; fire trucks; fire 
engines; fire fighting vehicles in the nature of fire trucks and fire engines; fire extinguishers; fire boats; fire blankets; 
fireproof clothing, namely, clothing for protection against fire; fire resistant gloves; fireproof garments; fire detection 
apparatus, namely, network systems, multiplex systems, stand-alone systems, voice communication systems and fire 
alarm emergency phone systems, comprising graphical command centers, manual stations, smoke detectors and 
sensors, flame detectors, heat detectors and sensors, water flow switches, sprinkler supervisory switches, door holders 
and/or closures, modems, fiber optic line drivers, alarm communicator transmitters and receivers, audible and visible 
notification appliances, electrical annunciators, intercoms, crt monitors and printers, batteries and charges and transient 
suppressors; fire extinguishing apparatus, namely, fire control devices, apparatus and equipment, namely, fire 
extinguishing apparatus for use to disperse, water, chemical foam solution or chemical powder, featuring storage tanks 
for fire-fighting agents, valves and pipes for distributing agents, inductors, generators for high-expansion foam, cannons, 
nozzles and ejectors; fire extinguishing apparatus; fire extinguishing systems in the nature of fire extinguishing 
apparatus; fire extinguishing apparatus, namely, fire suppression systems and component parts thereof, for use in pre-
engineered restaurant, vehicle and industrial systems, comprised of agent storage containers, mechanical releasing 
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devices, electro-mechanical releasing devices and pneumatic releasing devices, mechanical detection, electric detection, 
comprised of thermal detection, rate of rise detection, heat detection, and linear wire detection, system discharge 
devices; sprinkler systems for fire protection; sprinkler heads for fire sprinklers; detection and control equipment for 
smoke, namely, smoke detectors; detection and control equipment for heat, namely, heat detectors; detection and control 
equipment for flame, namely, fire and smoke detectors; automatic fire extinguishing apparatus; electric alarms for fire; 
fire break glass units; asbestos safety screens for firemen; sprinkler systems for fire extinguishing; safety equipment, 
namely, fire escape ladders; fire extinguishing apparatus for automobiles; fire extinguishing apparatus, namely, water 
sprinkling devices for fire control; alarms for the detection of inflammable gases; dispersion systems in the nature of fire 
extinguishing apparatus, comprised of chemical powder and/or chemical foam comprised of storage tanks for the 
firefighting agents, valving and piping to deliver the agents, proportioning controllers in the nature of devices that 
proportion and control the mixing of foam and water to form foam solution for fire extinguishing and fire fighting, high 
expansion foam generators, monitors in the nature of fire fighting monitors that spray foam or liquids on fires, nozzles 
and eductors in the nature of a proportioning device that introduces a foam concentrate for fire extinguishing and fire 
fighting; flame detection instruments, namely, flame detecting instrument comprised of an infrared flame detector and 
CCTV camera; fire suppression nozzles, namely, flood and local application nozzles for use in carbon dioxide fire 
suppression systems; equipment for dispersing dry chemicals and foam chemicals for firefighting, namely, storage tanks 
for the firefighting agents, valving and piping to deliver the agents, proportioning controllers, high expansion foam 
generators, monitors, nozzles and educators; security cameras; security and fire alarms; security warning apparatus, 
namely, sensors for detecting body heat, motion, and vibrations; security control apparatus in the nature of wireless 
electric controllers to remotely monitor and control the function and status of security systems; personal security alarms; 
electronic security tags; radio frequency identification (rfid) tags; electronic security and surveillance devices, namely, 
electromagnetic tags, acoustomagnetic tags, radio frequency identification (rfid) labels, electromagnetic labels, 
acoustomagnetic labels, radio frequency identification (rfid) readers, electromagnetic readers, acoustomagnetic readers, 
radio frequency identification (rfid) sensors, electromagnetic sensors, acoustomagnetic sensors, radio frequency 
identification (rfid) transmitters, electromagnetic transmitters, acoustomagnetic transmitters, radio frequency 
identification (rfid) receivers, electromagnetic receivers, acoustomagnetic receivers, electrical controllers for 
acoustomagnetic sensor detection systems, and electronic controllers for rfid readers; security surveillance apparatus 
comprised of hardware for video recorders, disc storage containers, encoders, decoders, and keyboards, and software for
digital video recording, storage, management, point of sale monitoring, analytics, and security systems integration; 
automatic access security apparatus, namely, comprised of entry door systems comprising touch pads and security 
doors; facilities management software, namely, software to control building environmental, access and security systems; 
security control panels for security alarms; motion detectors; motion sensing input devices, namely, motion detectors in 
the nature of motion sensing controls for protecting property; security alarm systems, namely, building security alarm 
systems comprising software and hardware for providing picture, video, alarm status, building plans, and other 
information to a remote station; personal security alarms that connect to a wireless communications network, namely, 
wireless security alarm systems comprising software and hardware for providing picture, video, alarm status, building 
plans, and other information to a remote station; anti-theft alarms in the nature of burglar alarms not for vehicles; anti-
theft alarm keypads; electric anti-theft alarm control panels; electronic article surveillance devices, namely, uhf radio 
frequency identification (rfid) and acousto-magnetic (am) integrated traffic and metal foil detection sensors, transmitters, 
receivers and electrical controllers; electronic apparatus for monitoring and tracking, namely, electronic apparatus for 
monitoring and tracking, namely, detaching devices and deactivators for use with inventory control and anti-theft labels; 
wireless controllers to monitor and control the functioning of other electronic devices, namely, electronic apparatus for 
monitoring and tracking sensors, cameras and monitors for alarm monitoring systems; intercoms; intercom apparatus in 
the nature of voice evacuation systems comprising intercoms, audio speakers and microphones; nurse call systems for 
use in health care environments, namely, a system for telecommunication, locating and calling nurses, productivity and 
work flow enhancement, event processing, and reporting, comprised of a computer, telephone, infrared transmitters and 
antennae, visual and audible alarms notification devices, pagers, intercoms, dome lights, zone lamps, emergency code 
terminals, nurse master stations, bath stations, patient room stations, data entry devices, remote communicators, remote 
controllers, and computer software for interfacing, operating, or controlling the communication devices; vehicle tracking 
apparatus, namely, vehicle locating, tracking and security system comprised of an antenna and radio transmitter to be 
placed in a vehicle; digital signage; emergency notification system, namely, mass notification systems, comprised of 
speakers, signboards, strobes, sirens, pagers, lights, telephones, cell phones and computers for alerting and instructing 
individuals during emergency and/or disaster situations; computer hardware and software systems for tracking 
equipment and assets using gps data on a device on the tracked equipment and assets; asset management and tracking 
systems, namely, electronic tracking devices using radiofrequency or global positioning (gps) technology, desktop 
software, mobile applications, barcode scanners and barcode labels which provide the means to locate physical objects, 
collect data on its usage and whereabouts and report on all activity; encoded micro particulates, plastic labels in the 
nature of anti-shoplifting labels that can be attached to goods; electronic readers in the nature of radio-frequency 
identification (rfid) readers, bar code readers, smart card readers, radio-frequency identification tag readers, electronic 
card readers, magnetic strip readers and electronic readers and controllers for controlling access to a premises; 
electronic devices for assisting emergency personnel with injured persons needing assistance, comprised of sensors for 
determining status of person and apparatus for sending electronic alerts to emergency personnel; apparatus for 
monitoring the size, number, flow rate and direction of objects moving through an area, namely, video cameras, display 
monitors, sensors and detectors; positioning tags in the nature of electronic tags for goods; electronically encoded 
personnel identity badges; encoded patient bracelets, magnetic; asset tracking tags in the nature of electronic tags for 
goods; temperature sensors with radio, low frequency, and infrared communication capability; optical readers, namely, 
electronic wireless input modules for reading data from personnel and article monitoring devices and systems; computer 
software for securing access to physical property, assets and buildings; computer software for data collection, namely, 
gathering intelligence in the nature of inventory and asset management, anti-shoplifting and loss prevention, device 
health monitoring, consumer traffic patterns, operational compliance, point-of-sale transaction analysis, video enabled 
applications and store execution functions; computer software for monitoring and controlling systems and devices for 
the management of motorways and tunnels; flame detection apparatus, namely, fire detectors; flame detectors in the 
nature of fire and smoke detectors; combustion gas detectors for detecting the presence of gas; gas sensors for 
measuring gas concentration; gas alarms; gas testing instruments; gas detecting apparatus in the nature of gas sensors 
for measuring gas concentration, namely, wireless and mobile gas detecting apparatus for detecting the presence of gas; 
gas leak alarm systems comprising sensors for measuring gas concentration and gas alarms; programmable logic 
controller (plc) devices; decontamination showers, namely, decontamination devices featuring aerosol spray for chemical 
and biological decontamination; fire pump control valves, namely, directional valves for delivering fire suppression gas 
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as component of an inert gas fire suppression system; building security systems comprising software and hardware for 
providing picture, video, alarm status, building plans, and other information to a remote station, namely, electric and 
electronic devices and computer software for the remote monitoring and control of, and electronic and audio interaction 
with, home and residential environmental monitoring, control and automation systems; building security systems 
comprising electric and electronic devices and computer software for the remote monitoring and control of, and 
electronic and audio interaction with, thermostats, heating and air conditioning apparatus, humidifiers, ventilating 
apparatus, smoke detectors and alarms, carbon monoxide detectors and alarms, fire detectors and alarms, proximity 
sensors, security and access systems, alarms and sensors, lighting, light sensors, motion sensors, moisture sensors, 
environmental hazard detectors, wireless local area network enabled cameras, and smart appliances in homes and 
residential environments; facilities management software, namely, application software for use on computers and hand-
held devices to enable the remote monitoring and control of, and electronic and audio interaction with, thermostats, 
heating and air conditioning apparatus, humidifiers, ventilating apparatus, smoke detectors and alarms, carbon monoxide 
detectors and alarms, fire detectors and alarms, proximity sensors, security and access systems, alarms and sensors, 
lighting, light sensors, motion sensors, moisture sensors, environmental hazard detectors, wireless local area network 
enabled cameras, and smart appliances in homes and/or residential environments; electrical controlling devices; electric 
control devices for building energy management systems and security systems; automation process control systems 
comprising wireless and wired controllers, controlled devices, and software for appliances, lighting, hvac, security and 
other commercial electrical power monitoring and control applications for buildings, facilities and plants; electrical and 
electronic controls and control, automation and optimization systems comprised of wireless and wired controllers, 
controlled devices, and software for building, facility, and plant devices and apparatus, in the nature of regulating 
environmental systems, safety, security systems, fire systems, sprinkler systems, water flow systems, surveillance 
systems, tracking systems, emergency systems, energy systems, lighting, sound, display, threat detection systems, 
access systems, and asset management systems; electrical and electronic controls and controls systems comprised of 
wireless and wired controllers, controlled devices, and software for the on-site and remote monitoring, control, operation, 
automation, and optimization of, and interaction with, building, facility, and plant devices, apparatus and systems for 
heating, air conditioning, ventilation, refrigeration, energy use, allocation, maintenance, efficiency and stabilization, 
lighting, sound, communication, luminescent display, audio and video broadcast, battery and storage cell electrical 
charging, metering and payment, fire and smoke detection, alarm, suppression, containment and control, water flow, 
emergency evacuation, security access and alarms, CCTV, surveillance, asset and personnel tracking, light and motion 
detection, moisture detection, environmental hazard detection, threat detection and safety, gas detection, alarm and 
containment, asset management, manufacturing, and equipment and systems fault detection; access control and alarm 
monitoring systems, namely, on-site and field hardware, software, sensors, monitors, controls, control systems and 
apparatus for individual and integrated on-site and remote monitoring, control, operation, automation and optimization of, 
and interaction with, building, facility and plant devices, apparatus and systems for heating, air conditioning, ventilation, 
refrigeration, energy use, allocation, maintenance, efficiency and stabilization, lighting, sound, communication, 
luminescent display, audio and video broadcast, battery and storage cell electrical charging, metering and payment, fire 
and smoke detection, alarm, suppression, containment and control, water flow, emergency evacuation, security access 
and alarms, CCTV, surveillance, asset and personnel tracking, light and motion detection, moisture detection, 
environmental hazard detection, threat detection and safety, gas detection, alarm and containment, asset management, 
manufacturing, and equipment and systems fault detection; computer hardware, software, and systems for gathering, 
collecting, aggregating, storing, sorting, analyzing and reporting data; computer hardware, software and systems for 
gathering, collecting, aggregating, storing, sorting, analyzing and reporting data from building, facility and plant control, 
environmental, safety, security, fire, sprinkler, water flow, surveillance, tracking, emergency, energy, lighting, sound, 
threat detection, access, asset management, automation and optimization devices, apparatus and systems; computer 
hardware, software and systems for gathering, collecting, aggregating, storing, sorting, analyzing and reporting data from 
building, facility and plant devices, monitors, monitoring systems, sensors, controls, control systems, and apparatus for 
heating, air conditioning, ventilation, refrigeration, energy use, allocation, maintenance, efficiency and stabilization, 
lighting, sound, communication, luminescent display, audio and video broadcast, battery and storage cell electrical 
charging, metering and payment, fire and smoke detection, alarm, suppression, containment and control, water flow, 
emergency evacuation, security access and alarms, CCTV, surveillance, asset and personnel tracking, light and motion 
detection, moisture detection, environmental hazard detection, threat detection and safety, gas detection, alarm and 
containment, asset management, manufacturing, and equipment and systems fault detection; computer hardware and 
software for wired and wireless networking of building, facility and plant control, environmental, safety, security, fire, 
sprinkler, water flow, surveillance, tracking, emergency, energy, lighting, sound, display, threat detection, access, asset 
management, automation and optimization devices, apparatus and systems; graphical user interface software; software 
for creating, configurating, engineering, installing and operating of building, facility, and plant control, environmental, 
safety, security, fire, sprinkler, water flow, surveillance, tracking, emergency, energy, lighting, sound, threat detection, 
access, asset management, automation and optimization devices, apparatus and systems; software for recording, 
tracking, auditing and reporting the performance and compliance of environmental controls systems; application software
for enabling the monitoring, control and operation of, and interaction with, building, facility, and plant devices, apparatus 
and systems for heating, air conditioning, ventilation, refrigeration, energy use, allocation, maintenance, efficiency and 
stabilization, lighting, sound, communication, luminescent display, audio and video broadcast, battery and storage cell 
electrical charging, metering and payment, fire and smoke detection, alarm, suppression, containment and control, water 
flow, emergency evacuation, security access and alarms, CCTV, surveillance, asset and personnel tracking, light and 
motion detection, moisture detection, environmental hazard detection, threat detection and safety, gas detection, alarm 
and containment, asset management, manufacturing, and equipment and systems fault detection using a remote 
computer, smart phone or other mobile device; galvanic batteries; polymer lithium-ion batteries; rechargeable batteries 
for electric vehicles and electronic devices; accumulators; electric primary and secondary elements, namely, electric 
primary and secondary electrical circuits; electric fuel elements, namely, fuel cells; electric batteries, being specially 
designed as parts or accessories for land, air and water vehicles; chargers and parts therefor, for electric batteries, being 
specially designed as parts or accessories for land, air and water vehicles; rectifiers and switching apparatus, namely, 
electrical switches, and battery-regulating electrical switches, electrical cell switches and capacitance meters, namely, 
electric meters for electric batteries, being specially designed as parts or accessories for land, air and water vehicles; 
automobile accessories, namely, starter batteries; machines and apparatus for testing galvanic elements, batteries and 
electric fuel cells specially designed as parts or accessories for land, air and water vehicles, namely, voltmeters, and for 
parts for the aforesaid goods; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating, and controlling electricity, namely, generators of electricity, electricity conduits, power switches, distribution 
boxes for electrical power, current transformers; apparatus for monitoring of automotive batteries, namely, battery 
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monitors; grids for batteries, namely, conductive grids for batteries; component parts of batteries, namely, internal frames
for the purpose of providing structural durability; component parts of batteries, namely, vent caps; industrial batteries; 
downloadable mobile application software for use with battery monitoring, battery diagnostic and battery safety devices 
that may be attached to a battery to monitor the performance and performance characteristics of a battery; downloadable 
mobile application software for education relating to battery technology; battery management systems, namely, hardware 
and computer software for monitoring and managing battery charging, output, and performance and for thermal control; 
actuators, namely, electric actuators; electrical actuators, electric controls, and switches for air ventilation and air 
conditioning systems and equipment; solenoid valves; electric control valves; automatic terminal unit valves; electric 
actuators, namely, terminal unit valve actuators; temperature monitors (valves) for central heating radiators; electric 
controls for automatic valves; computer software, namely, automated energy management and fault detection software 
designed specifically to monitor, measure, analyze, track, collect, record, transmit and store energy and resource 
consumption data from existing building control systems and building automation systems to enable users to control 
multiple building control systems and building automation systems to monitor, track, manage, control, conserve and 
optimize energy and resource usage, and to allow real time viewing and manipulation of energy and resource usage by 
way of graphic displays on personal computers, servers and wireless devices and to send and receive data and alerts to 
users of energy and resource usage, and electronic computer manuals and instructions relating thereto; computer 
software for software application integration, namely, software to allow integration with building control systems and 
building automation systems from different vendors, and to transmit and receive data and instructions between the 
device or equipment and the building control system or building automation system and other software and allowing 
software to control the building control system or building automation system network and the devices and equipment 
connected thereunder; computer software, namely, application programming interface library for the integration of third 
party building control systems and building automation systems with other building energy management system software 
or frameworks.

Cl.35;Loss prevention services, namely, inventory management; inventory services, namely, computerized inventory 
control; sales volume tracking for others; inventory management, namely, stock control services in the nature of 
inventory control; provision of advice and information in the fields of cloud based and non-cloud based inventory 
management services; business consultation services, namely, provision of advice and information in the fields of cloud 
based and non-cloud based asset tracking, namely, monitoring and tracking of inventory shipments, and inventory 
control at the warehouse and retail store levels; business consulting services, namely, providing analysis of retail 
inventory and sales data for business purposes; business management consulting and advisory services relating to 
company performance; business data analysis, research and information services, namely, providing analysis of retail 
data on specific business locations and compilation and systematization of statistics and index figures pertaining to 
retail, shopping center, gaming and entertainment industry sales and customer traffic; business data analysis, namely, 
research and information services in the field of retail and shopping center sales and customer traffic; market research; 
business data analysis, namely, research and information services, namely, providing information about retail, shopping 
center, gaming and entertainment industry sales and customer traffic via the internet, telephone, facsimile and mail; 
analyzing and compiling business data, namely, systemization of business data into computer databases; providing 
business intelligence services; collection and analysis of quality metric data for retail, shopping center, gaming and 
entertainment industry sales and customer traffic for business purposes; compilation and provision of business 
statistical information; preparation of business reports; business consultancy services and business management 
consultation in the field of facilities management, relating to quality management services for industrial, commercial and 
governmental facilities in the field of workplace, office space, and personnel; business consultation services, namely, 
conducting market studies with the goal of maximizing real estate assets and space utilization consultation services 
provided to businesses, namely, establishing customized guidelines for space utilization, furniture and material 
specifications; business consultation services, namely, analyzing, planning and monitoring resource investment for 
mission critical programs used in facility management control systems for automated control of heating, ventilation, air-
conditioning, lighting and fire safety equipment; human resources services, namely, personnel selection for others in the 
nature of personnel recruitment and placement; customer support services, namely, responding to customer inquiries 
and needs, providing advice, consultation and assistance to customers in the field of facilities management; providing 
customer support and complaint resolution services in the field of facilities management, via electronic, telephonic, and 
wireless means, namely, responding to customer inquiries, needs, and complaints, and logging, investigating, and 
resolving customer dissatisfaction or problems in the field of facilities management; electronic collection and analysis of 
quality metric data for business purposes, in the nature of collection of information, analysis and advisory services 
relating to pedestrian movements and store traffic analysis services, namely, generating and analyzing metric, statistics, 
reports and analytics of retail store traffic and traffic patterns including people counting, dwell times, and line queuing; 
conducting commercial feasibility studies in the fields of customer care, loss prevention, inventory, business and retail 
performance, customer traffic; analyzing and compiling business data, namely, compilation, systemization, collection, 
analysis and reporting of data derived from, and pertaining to, building, facility and plant control, automation, and 
optimization devices, apparatus and systems; promotional sponsorship of car competitions; inventorying merchandise, 
namely, providing analysis, custom design, implementation and management of a merchandise protection program for 
others in the nature of merchandise tagging, tracking and analytics; commercial information agency services, namely, 
providing demographic data, in the nature of pedestrian movement for marketing purposes; business research services in
the field of pedestrian movement; providing business performance information based on pedestrian movement and 
providing an index of performance based on pedestrian movement; business and market research services for analyzing 
new retail sales opportunities in the fields of retail, real estate, hotel, restaurant and bank industries; providing business 
information about new sales opportunities in the fields of retail, real estate, hotel, restaurant and bank industries via the 
internet; business and market research services in the field of retail traffic statistics and index figures related to retail 
traffic; providing business information about retail traffic via a computer network; providing customer information in 
relation to traffic trends and patterns in public areas, via an online computer database; providing business information, 
namely, providing online non-downloadable data for analyzing retail traffic; information services relating to pedestrian 
movement and pedestrian counts, for business purposes; analyzing and compiling business data, namely, auditing via 
electronically gathering, analyzing and formatting data to monitor and enable reporting to others on the performance of 
building, facility and plant controls, control devices, apparatus and systems, and building, facility and plant, automation 
and optimization devices, apparatus and systems.

Cl.37;Installation, maintenance and repair of kitchen hood suppression systems; installation services, namely, CCTV 
and security equipment installation, smoke detector installation, fire extinguisher installation, intrusion system, automatic 
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sprinklers installation; installation of emergency lights, installation of access control systems, installation of theft 
prevention devices and monitoring systems comprising electronic video surveillance cameras with computer hardware 
and software; installation, repair and maintenance services of computer hardware and peripherals, anti-theft alarms, 
inventory control systems, theft-prevention devices, electronic video surveillance cameras, personnel and asset tracking 
devices, anti-theft alarms, inventory control systems, theft-prevention devices, electronic video surveillance cameras, 
personnel and asset tracking devices; installation, repair, and maintenance services of fire protection systems, electrical 
communications systems, alarm, security, and access control systems, heating systems, ventilating and air conditioning 
systems, electronic monitoring equipment and apparatus, traffic and transport management systems; installation, 
maintenance, and repair of systems for providing heating, ventilating, air conditioning, refrigeration, energy, lighting, fire 
alarm, and security access systems for industrial, commercial, governmental facilities; installation, repair and 
maintenance of refrigeration systems, fire detection systems and alarm systems, security access systems, sprinkler 
systems, piping, special hazard warning systems, and fixed, portable and passive fire protection systems; building 
maintenance and repair; fire alarm repair; fire alarm installation; installation of fire detection systems; building repair, 
namely, repair of fire damage; fire extinguisher recharging services; maintenance and repair of fire alarm installations; 
technical support services, namely, technical advisory services in the field of installation of fire prevention equipment; 
providing information in the field of repair and maintenance of fire alarms; providing information in the field of installation 
and maintenance of security systems; installation advisory services in the field of security and safety equipment; 
construction, repair, installation, maintenance services and inspection in the course of construction of fire protection 
systems, electrical communications systems, alarm systems, security and access control systems, ventilating and air 
conditioning systems, pipelines, valves, valve fittings and actuators, traffic and transport management systems, heating, 
and temperature sensing systems; leasing of building machinery for construction sites; construction project management
services, namely, supervision of construction and renovation of facilities; management consultation in the field of 
facilities management, namely, consultation in the field of physical maintenance of operations of facilities; facilities 
management services, namely, repair and maintenance of building management systems and equipment in facilities, 
namely, heating, ventilation, air conditioning, lighting, power, fire, access control and security systems and equipment; 
installation, maintenance, and repair services of fire protection and extinguishing apparatus, namely, fire alarms, 
detection and suppression systems, namely, fire extinguishers; installation, maintenance, and repair of security systems, 
apparatus and equipment; installation and maintenance of fire protection systems; technical consultation in the field of 
building construction, namely, mechanical building construction; consulting services in the field of installation and 
maintenance of alarm response and verification systems; consulting services in the field of installation and maintenance 
of vehicle security systems and vehicle navigation systems; repair of clothing for protection against fire; repair, 
installation, and maintenance services for anti-theft alarms, anti-theft alarm keypads and anti-theft alarm control panels, 
magnetic and electromagnetic object detectors, transponders, antennas, encoded micro particulates, electronic article 
detection equipment; repair, installation, and maintenance of radio frequency identification (RFID), electromagnetic, radio 
frequency and acoustomagnetic tags, labels, readers, sensors, transmitters, receivers and electrical controllers; repair, 
installation, and maintenance of customer tracking and surveillance apparatus in the nature of camera hardware systems 
for IP video surveillance, electronic surveillance and tracking apparatus in the nature of video surveillance installations, 
detachers and deactivators for use with inventory control and anti-theft tags and labels, tag deactivators, including hooks,
tag detachers, including hooks; installation, maintenance, and repair of electrical and electronic controls and control, 
automation and optimization devices, apparatus and systems for buildings, facilities and plants; installation, maintenance 
and repair of electrical and electronic controls and control, automation and optimization systems for building, facility and 
plant environmental, safety, security, fire, sprinkler, water flow, surveillance, tracking, emergency, energy, lighting, sound,
display, threat detection, access, and asset management devices, apparatus and systems; installation, maintenance, and 
repair of electrical and electronic controls and control systems for the on-site and remote monitoring, control, operation, 
automation, and optimization of, and interaction with, building, facility, and plant devices, apparatus and systems for 
heating, air conditioning, ventilation, refrigeration, energy use, allocation, maintenance, efficiency and stabilization, 
lighting, sound, communication, luminescent display, audio and video broadcast, battery and storage cell electrical 
charging, metering and payment, fire and smoke detection, alarm, suppression, containment and control, water flow, 
emergency evacuation, security access and alarms, CCTV, surveillance, asset and personnel tracking, light and motion 
detection, moisture detection, environmental hazard detection, threat detection and safety, gas detection, alarm and 
containment, asset management, manufacturing, and equipment and systems fault detection; maintenance and repair of 
vehicles for the transportation of persons and goods, including automobiles, trucks, boats and motorcycles; maintenance 
and repair of parts and accessories for vehicles for the transportation of persons and goods, including without limitation, 
electric accumulators, batteries, hybrid and electric battery systems, cells and voltaic cells, starter batteries, and their 
parts, and related products for maintenance, charging and monitoring for vehicles for the transportation of persons and 
goods; services of installation and maintenance of batteries and filters; computer and telephone battery recharge 
services; installation and maintenance of electronic monitoring equipment and apparatus, namely, electronic transmitters 
and receivers for transmitting and receiving signals, including voice signals, motion detectors and monitors; consulting 
in the field of building construction, in the nature of building use, namely, consulting services regarding the design of 
building infrastructure systems, planning of buildings and infrastructure systems for building, site planning, namely, 
surveying and engineering, building design, building engineering, building standards, building management systems, 
namely, design and development of on- line computer software systems and integration of computer systems and 
building automation, information technology for buildings, environmental health and safety in buildings, environment of 
buildings, environmental quality of building; provision of consulting services for management of the planning, integration,
and maintenance of HVAC and cooling equipment for the optimization of energy efficiency at chiller plants.

Cl.40;Custom manufacturing services for others in the field of batteries; custom manufacturing services for others in 
the field of batteries; recycling of batteries; custom manufacturing services for others in the field of systems for providing 
heating, ventilating, air conditioning, refrigeration, energy, and lighting for industrial, commercial, and governmental 
facilities and manufacturing of parts therefore; custom manufacturing services for others in the field of fire alarms and 
security access systems for industrial, commercial, and governmental facilities and manufacturing of parts therefore.

Cl.42;Scientific and technological services, namely, industrial analysis and research services in the fields of security, 
safety, health, fire detection and suppression, access control, intrusion, customer care, loss prevention, inventory, 
business and retail performance, customer traffic, environmental, energy management and lighting apparatus, systems 
and devices, home automation; software development, programming, and implementation, namely, computer software 
development, computer programming development for others, installation of computer software; computer hardware 
development; application service provider (ASP), namely, hosting computer software application of others; rental of 
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computer software; rental of computer hardware and rental of space in computer co-location facilities for containerized 
data centers of others; IT consulting services, namely, IT consultancy, advisory and information services; IT consulting 
services, namely, IT security, protection, and restoration, namely protection and restoration of computer data, computer 
virus protection services, recovery of computer data; data coding services, namely, data encryption services; testing, 
authentication, and inspection services, namely, inspection of computer hardware and software, fire alarm, detection, 
prevention and suppression systems, kitchen hood suppression systems, security equipment and apparatus, smoke 
detector, fire extinguishers, intrusion system, automatic sprinklers and emergency lighting apparatus, systems, and 
devices for quality control purposes; quality control for others; design and inspection of fire extinguishing, fire alarm, 
detection, and suppression systems; data security consultancy, namely, design and development of electronic data 
security systems; computer security consultancy; scientific and technological services, namely, research and design in 
the field of computer networking security; design, development, and programming of internet security software programs;
rental of internet security computer software programs; data migration services; design of anti-theft alarms, anti-theft 
alarm keypads and anti-theft alarm control panels, magnetic and electromagnetic object detectors and electronic article 
detection equipment; design of radio frequency identification (RFID), microwave, electromagnetic, radio frequency and 
acoustomagnetic tags, labels, readers, sensors, transmitters, receivers and electrical controllers; design of customer 
tracking and surveillance apparatus in the nature of camera hardware systems for IP video surveillance, electronic 
surveillance and tracking apparatus in the nature of video surveillance installations, detachers and deactivators for use 
with inventory control and anti-theft tags and labels, tag deactivators, including hooks, tag detachers, including hooks; 
design of computer software for monitoring and controlling motorways and tunnels; design of computer software for 
urban traffic control; scientific and industrial research in the fields of security, safety, health, fire detection and 
suppression, access control, intrusion, customer care, loss prevention, inventory, business and retail performance, 
customer traffic, environmental, energy management and lighting apparatus, systems and devices, home automation; 
consulting services in the field of industrial engineering; industrial design services in the field of fire protection and 
extinguishing systems, namely, fire alarm, detection and suppression systems; design of security systems and 
monitoring systems; design of computer software for security systems and fire alarm, detection and suppression 
systems; maintenance of computer software in the field of fire protection and extinguishing systems and to security and 
monitoring systems and to apparatus for such systems; design of traffic management systems and transportation 
systems and design of telecommunications apparatus and equipment relating thereto; engineering design services, 
namely, design and engineering of systems for healing and cooling, sensing systems; engineering design services, 
namely, engineering and design services for others in the field of systems for providing heating, ventilating, air 
conditioning, refrigeration, energy, lighting, fire alarm, and security access systems; technical project studies, namely, 
conducting scientific feasibility studies in the fields of security, safety, health, fire detection and suppression, access 
control, intrusion prevention, customer care, loss prevention, inventory, business and retail performance, customer 
traffic, environmental control, energy management and lighting apparatus, systems and devices, home automation; 
quality control services for others; quality control for others, namely, inspection of products on site for quality control 
purposes; testing and inspection services, namely, testing the functionality of apparatus and instruments in the nature of 
fire alarms; testing and inspection services, namely, testing the functionality of apparatus and instruments in the nature 
of fire suppression systems; testing and inspection services, namely, testing the functionality of apparatus and 
instruments in the nature of CCTV and security equipment; testing and inspection services, namely, testing the 
functionality of apparatus and instruments in the nature of smoke detectors; testing and inspection services, namely, 
testing the functionality of apparatus and instruments in the nature of fire extinguishers; testing and inspection services, 
namely, testing the functionality of apparatus and instruments in the nature of intrusion systems; testing and inspection 
services, namely, testing the functionality of apparatus and instruments in the nature of automatic sprinklers; testing and 
inspection services, namely, testing the functionality of apparatus and instruments in the nature of emergency lights; 
testing and inspection services, namely, testing the functionality of apparatus and instruments in the nature of security 
systems; design of fire protection systems in the nature of fire alarm, detection and suppression systems; design of 
home security systems; providing temporary use of non-downloadable computer software used for managing alarm 
systems, controlling and analyzing inventory, detecting and preventing theft, asset tracking, analyzing retail activity, and 
people counting and tracking, in the field of retail solutions; development and testing of firefighting apparatus, 
appliances, and equipment, namely, fire extinguishers, sprinkler systems, fire valves and valve accelerators, water mist 
and waterspray systems, fire nozzles, fire pumps, firefighting monitors, firefighting nose reels, foam tanks and fire 
hydrants; design and development of home security systems; engineering and system analysis in the field of home 
security systems; computer services, namely, operating computer systems and computer networks featuring software 
that allows users to monitor and control electrical, heating, power and security systems at a remote location, and enables 
users to adjust energy usage at preprogrammed or scheduled limes; computer services, namely, operating computer 
systems and computer networks featuring software that facilitates the monitoring and control, from a remote location by 
wireless communication, of devices for electrical, heat, power, and security monitoring and control; providing technology 
enabling users to remotely view, monitor, program, operate and control electrical, heating, power and security systems in 
homes and businesses, via a website; online system management services, namely, providing technology that allows 
users to remotely monitor systems for providing heating, ventilating, air conditioning, refrigeration, energy lighting, fire 
alarm, and security access systems, via a website; providing technology information updates for home security systems 
via the global computer network, providing temporary use of non-downloadable software for remote monitoring in the 
fields of security, safety, health, fire detection and suppression, access control, intrusion, customer care, loss prevention, 
inventory, business and retail performance, customer traffic, environmental, energy management and lighting apparatus, 
systems and devices, home automation; providing temporary use of non-downloadable software for the monitoring, 
operation and control of apparatus, systems and devices in the field of security, safely, health, fire detection and 
suppression, environmental access control, intrusion prevention, customer care, loss prevention, inventory, business 
and retail performance, customer traffic, environmental, energy management and lighting; providing temporary use of 
non-downloadable computer software for tracking packages or freight over computer networks, intranets and the internet;
providing software as a service (SAAS) services featuring software for monitoring, controlling and analyzing of data and 
incidents in the fields of security, safety, health, fire detection and suppression, access control, intrusion, customer care, 
loss prevention, inventory, business and retail performance, customer traffic, environmental, energy management and 
lighting and home automation apparatus, systems and devices; computer technology consultancy namely, consultation, 
design and integration services in the field of hardware, software, and hardware and software devices and systems; 
technical support services, namely, troubleshooting in the nature of diagnosing computer hardware and software 
problems in the nature of anti-theft alarms, inventory control systems, theft-prevention devices, people tracking devices 
and asset tracking devices; technical support services, namely, troubleshooting in the nature of diagnosing computer 
hardware and software problems for devices for loss prevention, store performance and inventory management; 
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providing temporary use of online non-downloadable cloud computing software for managing, maintaining, diagnosing, 
monitoring, and controlling of security, safety, health, fire detection and suppression, access control, intrusion, customer 
care, loss prevention, inventory, business and retail store performance, customer traffic, environmental, energy 
management and lighting apparatus, systems and devices; providing online non-downloadable software for analyzing 
retail traffic and new sale opportunities in the fields of retail, real estate, hotel, restaurant and banking industries; 
provision of virtual computer systems through cloud computing for environmental, energy management, access and 
security systems for buildings related to heating, ventilation, climatisation and lighting of buildings; provision of advice 
and information in the fields of cloud based and non-cloud based energy management; calibration services; provision of 
technological advice and information in the fields of cloud and non-cloud based apparatus, systems and devices used for 
energy management and lighting; design of computer software systems for facility management controls; installation, 
maintenance, and repair of computer software systems for facility management controls; engineering, design, and 
development of software and hardware for monitoring, operation and control for building, facility and plant controls, 
control devices, apparatus and systems, and building, facility and plant control, automation and optimization software, 
devices, apparatus and systems; technical consultation in the field of computer hardware, software, and peripherals used 
for building, facility and plant controls, control devices, apparatus and systems, and building, facility and plant 
automation and optimization devices, apparatus and systems; online provision of non-downloadable computer 
applications and computer software for monitoring, operation and control for building, facility, and plant controls, control 
devices, apparatus and systems, and building, facility and plant automation and optimization devices, apparatus and 
systems; providing advice, consultation and assistance to customers in the field of building, facility, and plain controls, 
control devices, apparatus and systems, and building, facility and plain control, automation and optimization software, 
devices, apparatus and systems, for customer support purposes; providing a web hosting platform for monitoring and 
controlling the energy efficiency of HVAC and cooling equipment at chiller plants; providing application hosting services, 
namely, providing software for analyzing customer behavior and decision-making, for monitoring, viewing, recording, 
analyzing, managing and reporting data relating to customer activity and interactions, personnel functions, marketing 
impact and shopping and buying decisions in retail stores; providing temporary use of non-downloadable computer 
software for analyzing customer behavior and decision-making, and for monitoring, viewing, recording, analyzing, 
managing and reporting data relating to customer activity and interactions, personnel functions, marketing impact and 
shopping and buying decisions in retail stores; technical support, namely, monitoring technological functions of 
computer network systems in the fields of electronic article, object and people surveillance, monitoring, detection, 
analytics, and reporting; technical research in the field of pedestrian movement; providing temporary use of online non-
downloadable operating software for accessing and using a cloud computing network; providing quality assurance 
services in the field of security, safety, health, fire detection and suppression, access control, intrusion, customer care, 
loss prevention, inventory, business and retail performance, customer traffic, environmental, and energy management, 
lighting apparatus, systems and devices, building, facility and plant control and management, building efficiency, power 
solutions, building environmental equipment and systems, including heating, ventilating, air conditioning and other 
building control apparatus and systems, namely process monitoring for quality assurance; leasing of computer hardware 
and computer peripheral equipment for use in video surveillance and security systems, security surveillance systems, 
security management systems, monitoring and theft-prevention systems; leasing of computer hardware and software for 
analyzing consumer traffic, customer behavior, customer decision-making and pedestrian movement; software as a 
service (SAAS) services, namely, hosting software for use by others for use in store traffic analysis, in the nature of 
recording, reporting and analysis of shopper traffic based upon people counting sensors and monitoring cameras; 
technological consultation in the field of electronic article and object surveillance, tracking and detection; technical 
support, namely, monitoring technological functions of computer network systems network systems in the fields of 
electronic article and object surveillance, tracking and detection; troubleshooting and remote repair of computer so it 
ware problems for devices for loss prevention, store performance and inventory management; energy management 
services, namely, energy usage management information services; facilities management services, namely, monitoring, 
diagnostic of building management systems and equipment in facilities, namely, heating, ventilation, air conditioning, 
lighting, power, fire, access control and security systems and equipment; excluding any services that relate to elevators 
(lifts), moving staircases (escalators) and moving pavements (sidewalks).

Cl.45;Security services, namely, alarm response and verification services; monitoring and remote monitoring of burglar 
and security alarms, security systems and home automation systems for security purposes; firefighting services; 
monitoring fire alarms; fire prevention consultation; rental of fire extinguishers; rental of fire alarms; providing 
information relating to the rental of fire alarms and fire extinguishers; fire detection and suppression services, namely, 
responding to fire alarms and providing firefighting services; fire prevention consultation, namely, provision of fire 
prevention-related advice; fire prevention consultation, namely, consulting services in evaluation of fire scenes; 
emergency response alarm monitoring services, namely, monitoring of alert devices by a remote monitoring center for the
dispatch of emergency public health and security services and notification to third parties; monitoring of security 
systems for protecting personal property; monitoring burglar and security alarms; surveillance services, namely, 
electronic monitoring services for security purposes in the field of residences, businesses and commercial properties; 
security guard services; security guarding for facilities; providing information relating to security guard services; alarm 
response and verification services; home security alarm monitoring, namely, monitoring and control of alarm and security 
systems, of water flow and of home automation systems for security purposes; monitoring burglar and security alarms, 
namely, centralized burglar and fire alarm services, namely, monitoring centralized burglar and fire alarm services; 
security services for buildings, namely, control of building environmental access and security systems in the nature of 
building energy management services, security services relating to the heating, ventilation, air conditioning and lighting 
of buildings, by providing physical access to properties via a remote call-in locking device; security services in the nature 
of monitoring of telephone calls from subscribers and notifying emergency responders when appropriate; theft recovery 
services in the nature of tracking, locating and monitoring of vehicles for security purposes via a computer network, 
namely, stolen vehicle tracking; tracking services for homes, people, and businesses, namely, tracking, locating, and 
monitoring services for recovering people, and stolen property; physical security consultancy, namely, through call 
centers, for all of the aforesaid services; leasing of firefighting equipment; home security alarm monitoring, namely, 
monitoring services relating to fire protection and extinguishing systems and to security and monitoring systems and to 
apparatus for such systems and to computer software for such systems and apparatus; security services for buildings, 
namely, control of lighting systems and control of HVAC systems for security purposes; controlling and monitoring 
services to protect homes, residences, businesses and commercial properties, namely, monitoring building 
environmental access systems and building security systems for protecting personal property; home security alarm 
monitoring, namely, intrusion detection and control services, namely, tracking, locating and monitoring services for 
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preventing the intrusion of burglars; surveillance services; surveillance services, namely, closed-circuit surveillance; 
rental of security surveillance apparatus and equipment; providing reconnaissance and surveillance services; forensic 
analysis of surveillance video for fraud and theft prevention purposes; surveillance services, namely, cloud based 
surveillance services; surveillance services, namely, cloud based closed-circuit surveillance; rental services in the field of 
physical security, namely, cloud based rental of security surveillance apparatus and equipment; surveillance services, 
namely, cloud based provision of reconnaissance and surveillance services; surveillance services, namely, cloud based 
forensic analysis of surveillance video for fraud and theft prevention purposes; surveillance services, namely, monitoring 
and controlling of computer equipment for safety, rescue, security and enforcement purposes; cloud based security 
services, namely, alarm response and verification services; physical security consultancy, namely, provision of advice 
and information in the fields of cloud based and non-cloud based security, safety, fire detection and suppression, access 
control, intrusion, loss prevention and building environments and security, safety, fire detection and suppression, access 
control, intrusion, loss prevention and building environmental apparatus, systems and devices; surveillance services, 
namely, monitoring of computer security system for security purposes; surveillance services, namely, monitoring and 
controlling building, facility and plant automation and optimization systems; surveillance services, namely, monitoring 
and controlling building, facility and plant environmental, safety, security, fire, sprinkler, water flow, surveillance, 
tracking, emergency, energy, lighting, sound, display, threat detection, access, and asset management devices, apparatus
and systems; surveillance services, namely, monitoring and controlling computer systems and data derived from 
building, facility and plant environmental, safety, security, fire, sprinkler, water flow, surveillance, tracking, emergency, 
energy, lighting, sound, display, threat detection, access, and asset management devices, apparatus and systems; rental 
services in the field of physical security, namely, leasing of anti-theft and security alarms, antennas, labels, tags, 
apparatus, devices and systems; rental services in the field of physical security, namely, leasing of electronic security 
and surveillance devices; rental services in the field of physical security, namely, leasing of video surveillance, video 
security, security surveillance, security management, monitoring and theft-prevention hardware and software; rental 
services in the field of physical security, namely, leasing of video surveillance, video security, security surveillance, 
security management, monitoring and theft-prevention equipment.
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Priority claimed from 08/05/2018; Application No. : 87912233 ;United States of America 

3888920    09/05/2018
[International Registration No. : 1412016]
The Jackson Laboratory

600 Main Street Bar Harbor ME 04609 United States of America

Proposed to be Used
IR DIVISION
Cl.31;Live laboratory mice and other live laboratory animals.

Cl.42;Medical research services; biomedical research services; structural and functional analysis of genomes; genetic 
engineering of mouse models; biological cloning services related to genetically engineered mouse models.

Cl.44;Mice breeding services.
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3940100    22/05/2018
[International Registration No. : 1421223]
ZYBIO CO., LTD.

Floor 3, Building J, No. 70-1, 70-2 of Keyuan 4th Street, Jiulongpo District 400039 Chongqing China

Address for service in India/Agents address:
L.R. SWAMI CO.

NO. 3 PLAYGROUND VIEW STREET, NANDANAM EXTN., CHENNAI - 600 035.

Proposed to be Used
IR DIVISION
Cl.5;Bacteriological preparations for medical and veterinary use; bacterial preparations for medical and veterinary use; 
chemical reagents for medical or veterinary purposes; biological preparations for medical purposes; drugs for medical 
purposes; diagnostic preparations for medical purposes; chemical preparations for the diagnosis of pregnancy; 
antibiotics; vaccines; bacterial poisons.

Cl.10;Apparatus for use in medical analysis; diagnostic apparatus for medical purposes; apparatus for use in medical 
analysis; medical apparatus and instruments; nursing appliances; ophthalmometers; ophthalmoscopes; inseminating 
syringe; blood transfusion apparatus; dialyzers.
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3947908    06/03/2018
[International Registration No. : 1422630]
The Chancellor, Masters and Scholars of the University of Cambridge

The Old Schools Cambridge CB2 1TN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
fire-extinguishing apparatus; pocket calculators; sound transmitting apparatus; sound recording apparatus; sound 
reproduction apparatus; USB flash drives; CD-ROMs; magnetic data media; magnetic tapes; magnetic disks; optical 
discs; optical data media; videotapes; computer software; downloadable computer software; computer software, 
recorded; software for mobile phones, tablets and portable computers; downloadable software for mobile devices; 
educational software; application software; computer programmes for interactive games or quizzes; computer software 
for communicating with users of hand-held computers; computer software in the field of electronic publishing; 
downloadable books; downloadable booklets; downloadable pamphlets; downloadable image files; downloadable text 
files; downloadable video files; downloadable exam papers; downloadable quizzes; downloadable assessment criteria; 
downloadable educational materials; downloadable periodical publications; downloadable journals; downloadable 
dictionaries; downloadable reference books; downloadable lecture notes; downloadable educational worksheets; 
downloadable slide presentations; downloadable flashcards; downloadable vocabulary lists; electronic publications, 
downloadable; printed publications in electronically readable form; printed publications in optically recorded form; 
databases; podcasts; talking books; downloadable publications; downloadable educational materials including exam 
papers, course materials and lecture notes; mouse pads; sleeves for laptops; sleeves for tablet computers; sleeves for 
portable computers; cases for mobile phones, tablets or portable computers; computer software for the provision of 
training, education, examination and assessment including software for operation over computer networks and by remote 
computer access; magnetic, optical and other disks, magnetic tape and other media for electronically recording data or 
software carrying computer data or computer software for the provision of training, education, examination and 
assessment; 3D spectacles; animated cartoons; audiovisual teaching apparatus; bags adapted for laptops; bar code 
readers; battery chargers; calculating machines; cases for smartphones; cell phone straps; chargers for electric 
batteries; chemistry apparatus and instruments; cinematographic film, exposed; clothing especially made for 
laboratories; compact discs [audio-video]; compact discs [read-only memory]; computer memory devices; computer 
programmes [programs], recorded; computer keyboards; computer operating programs, recorded; computer peripheral 
devices; computer software, recorded; computer programs [downloadable software]; computer game software; computer 
software applications, downloadable; computer hardware; computers; covers for smartphones; covers for personal 
digital assistants [PDAs]; covers for tablet computers; decorative magnets; digital photo frames; digital signs; 
downloadable ring tones for mobile phones; downloadable music files; egg timers [sandglasses] / hourglasses; electronic
pens [visual display units]; electronic agendas; electronic pocket translators; electronic notice boards; electronic book 
readers; electronic interactive whiteboards; electronic sheet music, downloadable; encoded key cards; epidiascopes; 
films, exposed; flashing lights [luminous signals] / blinkers [signalling lights]; floppy disks; frames for photographic 
transparencies; hands-free kits for telephones; headphones; identity cards, magnetic; interactive touch screen terminals; 
interfaces for computers; joysticks for use with computers, other than for video games; juke boxes for computers; laptop 
computers; lasers, not for medical purposes; light-emitting electronic pointers; loudspeakers; magnetic tape units for 
computers; magnets; mathematical instruments; measures; measuring instruments; memory cards for video game 
machines; metronomes; microphones; microprocessors; microscopes; mobile telephones / cell phones / cellular phones; 
modems; monitors [computer hardware]; monitors [computer programs]; mouse [computer peripheral]; neon signs; 
notebook computers; pedometers; apparatus and instruments for physics; pipettes; pitot tubes; portable media players; 
precision measuring apparatus; precision balances; pressure measuring apparatus; printed circuits; printed circuit 
boards; printers for use with computers; prisms [optics]; processors [central processing units] / central processing units 
[processors]; projection screens; projection apparatus; protective helmets; protective masks; protective helmets for 
sports; protective films adapted for computer screens; protective films adapted for smartphones; protractors [measuring 
instruments]; quantity indicators; radios; readers [data processing equipment]; reflecting discs for wear, for the 
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prevention of traffic accidents; reflective safety vests; resuscitation mannequins [teaching apparatus]; rulers [measuring 
instruments]; rules [measuring instruments]; scales; scales with body mass analysers / scales with body mass analyzers; 
scanners [data processing equipment]; selfie sticks [hand-held monopods]; shoes for protection against accidents, 
irradiation and fire; sighting telescopes for firearms / telescopic sights for firearms; mechanical signs; signs, luminous; 
slide projectors / transparency projection apparatus; slide-rules; smart rings; smartglasses; smartphones; smartwatches; 
spectacle cases / eyeglass cases; spirit levels; square rulers for measuring; squares for measuring; personal stereos; T-
squares for measuring; tablet computers; tape recorders; teaching apparatus; teleprompters; test tubes; material testing 
instruments and machines; thermometers, not for medical purposes; time recording apparatus; time clocks [time 
recording devices]; video recorders; video cassettes; video game cartridges; video screens; video telephones; virtual 
reality headsets; wearable activity trackers; weighing apparatus and instruments; weights; wrist rests for use with 
computers; X-ray films, exposed; X-ray photographs, other than for medical purposes; parts and fittings for all the 
aforesaid goods.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks; arithmetical tables; atlases; biological samples for use in microscopy [teaching materials]; booklets; 
bookmarkers; books; calendars; cards; charts; comic books; diagrams; printed forms; geographical maps; handwriting 
specimens for copying; histological sections for teaching purposes; magazines [periodicals]; manuals; handbooks; 
newsletters; newspapers; pamphlets; periodicals; pictures; postcards; posters; printed publications; prospectuses; 
school supplies [stationery]; song books; stickers; teaching materials [except apparatus]; terrestrial globes; exercise 
books; bibles; printed awards; printed certificates; reference books; dictionaries; directories; reports; journals; exam 
papers; lecture notes; worksheets; quizzes; educational assessment criteria; flashcards; vocabulary lists; documents; 
forms; brochures; instructional and teaching materials relating to the training, testing, examination and assessment of 
candidates for educational achievement, and to the provision of training, testing, examination and assessment services, 
including computer assisted, computer mediated services and on-line services and to the provision of distance learning 
programmes; albums / scrapbooks; announcement cards [stationery]; bags [envelopes, pouches] of paper or plastics, for 
packaging; banners of paper; boxes of paper or cardboard; cardboard; catalogues; clipboards; coasters of paper; 
copying paper [stationery]; covers [stationery] / wrappers [stationery]; desk mats; document files [stationery]; document 
holders [stationery]; drawing pads; drawing boards; drawing materials; drawing instruments; drawing sets; drawing pens;
drawing rulers; embroidery designs [patterns]; engraving plates; engravings; envelope sealing machines for offices; 
envelopes [stationery]; erasing products; etchings; fabrics for bookbinding; files [office requisites]; flyers; folders for 
papers / jackets for papers; folders [stationery]; forms, printed; fountain pens; franking machines for office use / postage 
meters for office use; graphic prints; graphic reproductions; graphic representations; greeting cards; gummed tape 
[stationery]; index cards [stationery]; indexes; labels of paper or cardboard; ledgers [books]; lithographic works of art; 
loose-leaf binders; manuals [handbooks] / handbooks [manuals]; marking pens [stationery]; mats for beer glasses; 
mimeograph apparatus and machines; note books; pads [stationery]; paint boxes [articles for use in school]; paper for 
recording machines; paper sheets [stationery]; paper clasps; luminous paper; paper tapes and cards for the recordal of 
computer programmes; paper for radiograms; paper ribbons; paper-clips; paperweights; parchment paper; passport 
holders; pen clips; pen cases / boxes for pens; pen wipers; pencil holders; pencil lead holders; pencil sharpeners, electric 
or non-electric; pencils; penholders; pens [office requisites]; photographs [printed]; placards of paper or cardboard; 
place mats of paper; plastic film for wrapping; plastic cling film, extensible, for palletization; portraits; printed timetables; 
printed coupons; printed sheet music; printers' blankets, not of textile; printers' reglets; printing type; printing sets, 
portable [office requisites]; prints [engravings]; rubber erasers; scrapers [erasers] for offices; sealing stamps; sealing 
wax; sealing machines for offices; sealing compounds for stationery purposes; seals [stamps]; self-adhesive tapes for 
stationery or household purposes; shields [paper seals]; signboards of paper or cardboard; stamp pads; stamp stands; 
stamps [seals]; stands for pens and pencils; stencils [stationery]; stencils; stickers [stationery]; table linen of paper; table 
napkins of paper; table runners of paper; tablecloths of paper; tablemats of paper; tags for index cards; tickets; tracing 
patterns; washi; wrapping paper / packing paper; writing or drawing books; writing materials; writing paper; writing cases 
[sets]; writing brushes; writing instruments; writing board erasers; parts and fittings for all the aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; boarding 
schools; schools; nursery schools; services of schools [education]; coaching [training]; education information; physical 
education; practical training; teaching services; educational services; instruction services; tuition; vocational guidance 
[education or training advice]; vocational retraining; adult education services; analysing educational test scores and data 
for others; arrangement of training courses; business educational services; business training; computer assisted 
education services; computer assisted examination services; design of educational courses, examinations and 
qualifications; development of educational material; educational assessment services; educational examination services; 
academic examination services; educational research; provision of educational examination facilities; setting of 
educational standards; university education services; university services; provision of distance learning programmes; 
arranging and conducting of colloquiums, workshops [training], congresses, conferences, seminars and symposiums; 
correspondence courses; distance learning courses; organisation of competitions [education or entertainment]; 
organisation of exhibitions for cultural or educational purposes; arranging of festivals for educational purposes; club 
services [entertainment or education]; game services provided on-line from a computer network; holiday camp services 
[entertainment]; holiday camp services [education]; sport camp services; electronic desktop publishing; publishing 
consultancy services; advisory services relating to publishing; publishing services; electronic publishing services; 
providing electronic publications; publication of printed matter and printed publications; production of radio and 
television programmes; providing online electronic publications, not downloadable; publication of texts, other than 
publicity texts; publication of books, reference books, directories, manuals, reports, magazines, journals, periodicals, 
dictionaries, exam papers, lecture notes, worksheets, quizzes, puzzles, examination marking criteria, pamphlets, booklets,
flashcards, vocabulary lists and educational material including online publication; publishing; writing of texts, other than 
publicity texts; bibliographic information; language interpreter services; translation; lending libraries; mobile library 
services; providing museum facilities; teaching, examination and assessment services including computer assisted and 
computer mediated services and on-line services; boarding school education; arranging and conducting of colloquiums; 
arranging and conducting of conferences; educational examination; educational services provided by schools; arranging 
and conducting of in-person educational forums; production of music; on-line publication of electronic books and 
journals; providing on-line electronic publications, not downloadable; providing on-line music, not downloadable; 
providing on-line videos, not downloadable; organization of competitions [education or entertainment]; organization of 
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exhibitions for cultural or educational purposes; practical training [demonstration]; presentation of live performances; 
publication of books; recording studio services; arranging and conducting of seminars; songwriting; arranging and 
conducting of symposiums; teaching / educational services / instruction services; training services provided via 
simulators; tutoring; arranging and conducting of workshops [training]; writing of texts; provision of information relating 
to education, teaching, training and assessment, provided on-line from a computer database or from the internet; 
information, advisory and consultancy services relating to the aforesaid services.

Cl.42;Research services; design and development of computer hardware and software; creating and maintaining web 
sites for others; digitisation of documents; hosting web sites; IT consultancy; providing information on computer 
technology via a website; website design consultancy; design of software for managing and monitoring online forums for 
discussion; creating electronically stored web pages for online services and the internet; hosting of digital content; 
advisory services relating to computer based information systems; design of websites; online hosted computer services; 
managing web sites for others; constructing an internet platform for the exchange of information; hosting an internet 
platform for the exchange of information; hosting a website containing information and advice relating to education, 
teaching, training and assessment; certification [quality control]; providing quality assurance services; process 
monitoring for quality assurance; quality control services for developing, evaluating and test standards for certification 
purposes; software as a service [SaaS]; calibration [measuring]; cloud seeding; cloud computing; computer 
programming; computer software design; computer system analysis; computer system design; computer software 
consultancy; computer technology consultancy; conversion of data or documents from physical to electronic media; 
conversion of computer programs and data, other than physical conversion; creating and designing website-based 
indexes of information for others [information technology services]; data encryption services; digitization of documents 
[scanning]; electronic data storage; handwriting analysis [graphology]; installation of computer software; maintenance of 
computer software; monitoring of computer systems by remote access; monitoring of computer systems to detect 
breakdowns; monitoring of computer systems for detecting unauthorized access or data breach; outsource service 
providers in the field of information technology; quality control; recovery of computer data; research and development of 
new products for others; surveying; technical research; mathematical research services; web site design consultancy; 
information, advisory and consultancy services relating to the aforesaid services.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 08/03/2018; Application No. : 716093 ;Switzerland 

3961332    09/05/2018
[International Registration No. : 1425065]
FSP FLUID SYSTEMS PARTNERS HOLDING AG

Rebmattli 20 CH-6340 Baar Switzerland

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.7;Centrifugally molded plastic tanks and tank caps for machines for stationary use; centrifugally molded plastic 
tanks and tank caps for stationary and mobile work machines; non-metallic tanks for machines for stationary use, for 
fluids, hydraulic oils, water, fuels.

Cl.11;Tanks for processing waste water and septic tanks for household, industrial and agricultural use, septic tanks, 
valves for regulating tank levels, hot water tanks, water purification tanks.

Cl.12;Fuel tanks for vehicles, boats, ships, rail vehicles, road vehicles, agricultural vehicles; tank caps for tanks; 
centrifugally molded plastic tanks and tank caps for vehicles, boats, ships, railway vehicles; road vehicles, agricultural 
vehicles.

Cl.20;Centrifugally molded plastic tanks and tank caps, all made of plastic, connectors made of molded plastic parts, 
for hydraulic oil, water and fuels.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 21/03/2018; Application No. : 1372138 ;Benelux 

3978662    19/07/2018
[International Registration No. : 1427390]
FRIESLANDCAMPINA NEDERLAND B.V.

Stationsplein 4 NL-3818 LE Amersfoort Netherlands

Address for service in India/Agents address:
INTTL ADVOCARE.

F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.1;Chemical excipients for use in the manufacture of pharmaceutical preparations.

Cl.38;Providing access to platforms and portals on the internet.
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Priority claimed from 15/03/2018; Application No. : 4437175 ;France 

3988126    10/09/2018
[International Registration No. : 1429977]
Parfums Christian Dior

33 avenue Hoche F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; make-up products; cosmetic products.

Cl.4;Candles, perfumed candles.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

 

3995241    02/05/2018
[International Registration No. : 1432340]
DEPOP LTD

Unit 3 Zetland House, 5/25 Scrutton Street London EC2A 4HJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software platforms; computer software; downloadable software in the form of applications for displaying 
and sharing user data, photographs and images, and for searching and locating other users and locations and interacting 
with them; downloadable software applications for displaying stylised icons; software for publishing online reviews and 
recommendations relating to goods and services of others; application programming interfaces for computer software 
which enable online services for social networking, creating applications for social networking and for enabling the 
retrieval, uploading, downloading, accessing and management of data; computer software to enable uploading, 
downloading, accessing, posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise providing 
electronic media or information via computer and communication networks.

Cl.35;The bringing together, for the benefit of others, of a variety of multimedia apparatus, multimedia instruments, 
computers, audiovisual apparatus, audiovisual instruments, telephones, music recordings, photographic apparatus, 
printed matter, stationery articles, books, games, playthings, apparatus for decorating the exterior of buildings, apparatus 
for decorating the interior of buildings, power tools, paint brushes, hand operated tools for gardening, electric gardening 
tools, powered gardening machines, gloves for gardening, electric domestic cooking appliances, electric domestic 
cleaning appliances, electric domestic refrigeration appliances, articles for lighting, household or kitchen utensils and 
containers, linen, textiles, ornaments, vehicles, cars, motorcycles, boats, bicycles, accessories for vehicles, accessories 
for cars, accessories for motorcycles, accessories for boats, accessories for bicycles, clothing, footwear, headgear, 
luggage, spectacles, accessories for spectacles, food, drink, hygiene products, beauty products, pharmaceutical 
preparations, jewellery, toys for pets, pet clothing, pet leads, pet houses, enabling customers to conveniently view and 
purchase those goods; promoting the goods and services of others by providing information relating to merchants and 
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coupons, vouchers, promotional codes, rebates, price comparisons, product reviews, offers, deals, discounts and 
shopping-related information for the goods and services of others via websites and interactive online applications; 
business advisory services relating to franchising; arranging online and physical exhibitions, flea markets, street 
markets, events and shows, for commercial and advertising purposes; providing commercial information relating to 
goods; dissemination of advertising for others via a global computer network; on-line advertising services for others, 
namely providing advertising space on web pages on a global computer network; providing online marketplaces for 
sellers and buyers of goods and services; business evaluation services in the nature of providing evaluative feedback 
and ratings of sellers' goods and services, the value and prices of sellers' goods, buyers' and sellers' performance, 
delivery, and overall experience in connection therewith; providing a searchable online advertising guide featuring the 
goods and services of online vendors; providing statistical evaluation services via searchable online evaluation database 
for buyers and sellers; advertising and advertisement services; customer loyalty services and customer club services for 
commercial, promotional and advertising purposes; promotion of goods and services (for others); administration of 
incentive award programs to promote the sale of products and services of others.

Cl.38;Telecommunications services, namely, the electronic transmission of data and information; online interactive 
bulletin boards for the transmission of messages between users concerning hobbies, collectibles, trading and sale of 
goods and services via global communications networks; providing access to computer, electronic and online databases; 
providing access to online forums for communication about topics of general interest; providing on-line communications 
links which transfer the website user to other local and global web pages; providing of access to on-line chat rooms and 
bulletin boards; providing access to an online network service that enables users to transfer personal identity data to and 
share personal identity data with and among multiple websites; providing access to computer databases in the field of 
social networking; providing access to forums for the buying and selling of goods and materials and exchanging of 
source data via computerised networks.

Cl.41;Organizing events, exhibitions and shows for cultural, educational and entertainment purposes; organization of 
entertainment in relation to flea markets, street markets.

Cl.42;Providing non-downloadable software online for displaying and sharing user data, photographs and images, and 
for searching and locating other users and interacting with them; computer services, namely the creation of virtual 
communities for registered users to organise groups and events, participate in discussions, and engage in social 
networking; application service provider (asp), namely, hosting computer software applications of others; application 
service provider (asp) featuring software to enable or facilitate the uploading, downloading, streaming, posting, 
displaying, blogging, linking, sharing or otherwise providing electronic media or information over communication 
networks; providing temporary use of non-downloadable software applications for social networking, creating a virtual 
community, and transmission of audio, video, photographic images, text, graphics and data; computer services in the 
nature of designing and developing customized web pages featuring user-defined or specified information, personal 
profiles, audio, video, photographic images, text, graphics and data; hosting a web site featuring technology that enables 
online users to create personal profiles featuring social networking information and to transfer and share such 
information among multiple websites.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 22/02/2018; Application No. : UK00003291964 ;United Kingdom 

3995256    15/08/2018
[International Registration No. : 1432319]
Receipt Bank Limited

6th Floor, 154-160 Fleet Street London EC4A 2DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of data; computer software; data storage and processing 
software; computer software applications; downloadable computer software applications; data storage devices; data 
communication software; computer operating systems for data storage; computer software for the access, backup and 
migration of stored data; downloadable computer software applications; accounting apparatus; mobile data 
communications apparatus.

Cl.35;Accountancy and book-keeping support services; computerised accounting support services; computerised 
book-keeping support services; business assistance, management and administrative services; provision of information 
relating to accounts.
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3995259    24/08/2018
[International Registration No. : 1432317]
KIM, YOUNG SOO

221-103, 294, Jigok-ro, Nam-gu, Pohang-si Gyeongsangbuk-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.16;Books; children's instructional books; study books or papers for household purposes; training manuals; 
textbooks; advertising brochure; teaching materials of paper; printed matter; paper name badges; millboard (paperboard);
publication paper; toilet paper; bags of vinyl for packaging; money clips; boxes of paper; paper bags; binding materials 
for books and papers; pictures; photographic prints; modelling clay.

Cl.41;Party planning [entertainment]; translation and language interpreter services; publication of books, periodical 
publications, magazines, newspapers and newsletters; publication of study books or papers; lending of books and other 
publications; conducting of cultural events; language teaching; correspondence courses; language courses provided via 
websites on the Internet; arranging and conducting of educational events; entertainment services; production of audio 
and video programmes; film and television studio services; rental of sound recordings and video recordings; production 
and rental of educational and instructional materials; provision of information relating to physical exercises via an on-line 
web site; instruction of recreation; editing of photographs; tutoring; news reporter services relating to gathering and 
dissemination of news.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 19/02/2018; Application No. : 4429894 ;France 

3995262    19/07/2018
[International Registration No. : 1431148]
HERMES INTERNATIONAL

24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys, precious stones, jewellery, necklaces (jewellery), long necklaces (jewellery), 
chokers (necklaces), bracelets (jewellery), rings (jewellery), earrings (jewellery), pendants (jewellery), brooches 
(jewellery), badges (jewellery), cuff links (jewellery), medals (jewellery), medallions (jewellery), charms (jewellery), tie 
clips, tie pins, chains (jewellery), boxes of precious metal, jewellery boxes, boxes for watches not of precious metal, 
horological and chronometric instruments, watches and structural parts therefor, chronographs (watches), chronometers, 
wristwatches, clocks, pendulums (clock and watch making), small clocks, straps for watches, clasps for watches, dials for
watches, watch cases, watch chains, movements for clocks and watches, cases for clock and watchmaking, jewellery 
cases, cases for watches (presentation), key rings (trinkets or fobs), head jewels.

Cl.18;Handbags, travelling bags, rucksacks, school bags, beach bags, garment bags (for travel), bags for sports (other 
than those adapted to the products for which they are intended), wheeled shopping bags, shopping bags, shoulder bags, 
pocket wallets, purses, credit card cases (notecases), briefcases, key cases (leatherware), tidies of leather, trunks, 
suitcases, travelling sets in leather, pouches intended to hold toilet products (empty), vanity cases not fitted, pouches 
(evening handbags), minaudieres in the nature of small clutch purses, shoulder straps for handbags, grooming bags, 
saddlery, riding saddles, saddle trees, bridles (harness), bridoons, straps of leather (saddlery), reins, horse collars, 
stirrups, parts of rubber for stirrups, stirrup leathers, harness, reins, halters, fastenings for saddles, bands of leather, 
shoulder belts (straps) of leather, girth guard, running martingales, tendon boots, polo wraps, stable wraps, horse fly 
bonnets, chin straps of leather, knee-pads for horses, blinkers (harness), horse blankets, covers for horse saddles, pads 
for horse saddles, whips, cat o’ nine tails, riding crops, saddle boxes, bits for animals (harness), harness fittings, wrist-
straps, umbrellas, collars for animals, leashes for animals, clothing for pets, bags for transporting animals, harness for 
animals, boxes and cases of leather or leather board, label holders for luggage, jewellery pouches not of precious metal, 
watch pouches not of precious metal.

Cl.25;Clothing for men, women and children, boots, shoes, slippers, fashion clothing accessories for men, women and 
children, namely hats, caps (headgear), bonnets, gloves (clothing), muffs, mittens, bow ties, neckties, belts (clothing), 
scarves, pocket squares (clothing), sashes for wear, stoles (clothing), shawls, stockings, socks, tights, suspenders, 
clothing of leather and imitations of leather, clothing for sports, pareos, aprons (clothing).
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 07/03/2018; Application No. : UK00003295022 ;United Kingdom 

3995264    07/09/2018
[International Registration No. : 1432289]
Thomas Investment Holdings Limited

17 Lichfield Street Stone Staffordshire ST15 8NA United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Metal building components; aluminium building components; metal building frames; aluminium building frames; 
metal window frames; aluminium building frames; metal door frames; aluminium door frames; inserts for connecting 
metal building frame members; inserts for connecting aluminium building frame members.

Cl.19;Building components; plastic building components; building frames; plastic building frames; window frames; 
plastic window frames; door frames; plastic door frames; inserts for connecting building frame members; plastic inserts 
for connecting building frame members.

6483



Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 30/05/2017; Application No. : 302017000058387 ;Italy 

3995265    20/11/2017
[International Registration No. : 1432316]
INARCA S.P.A.

Via CA' Zusto, 35 I-35010 VIGODARZERE (PADOVA) Italy

Proposed to be Used
IR DIVISION
Cl.6;Metallic findings; lugs of metal; chains of metal; rings of metal; rivets of metal; ferrules of metal; springs [metal 
hardware]; cable clips of metal; cable clamps of metal; structural joint connectors of metal.

Cl.7;Machines for application of metallic findings, of terminals and of connectors; machines for application of lugs; 
cutting and incising machines for cables; metalworking machines; crimping machines.

Cl.8;Pliers for processing connectors [hand-held tools]; hand-operated tools for extracting terminals; manual presses 
for inserting terminals; wire strippers [hand tools]; shears; metal-cutting scissors [tin shears]; cutting pliers [lineman's 
pliers]; diggers [hand tools]; hand-operated implements; extensions for hand tools; irons [non-electric hand tools]; metal 
wire stretchers [hand tools]; hand tools, hand-operated; hand-operated cutting tools; multifunction hand tools; metal 
band stretchers [hand tools]; riveting hammers [hand tools]; hand tools and implements [hand-operated]; cutlery; side 
arms; razors.

Cl.9;Electrical connectors; electrical terminals; circuit closers; electric conductors; electric contacts; electric couplings;
covers for electric outlets; plugs; electric sockets.
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Priority claimed from 27/08/2018; Application No. : 4020180118871 ;Republic of Korea 

3995266    10/09/2018
[International Registration No. : 1431057]
PearlAbyss Corp.

2nd floor, 24, Simin-daero 327 beon-gil, Dongan-gu, Anyang-si Gyeonggi-do 14055 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Virtual reality game software; computer programs for pre-recorded games; downloadable mobile game programs; 
downloadable computer game software; electronic publications, downloadable; recorded game software for mobile 
phones; video games software; video game programs; video game cartridges; blank disc for video games; pre-recorded 
non-musical electronic media (excluding computer software); computer game software; computer game programmes; 
electronic media featuring computer game program.

Cl.41;Providing of PC gaming facilities; providing and operating of amusement facilities; rental of amusement 
machines; game services provided on-line from a computer network; provision of games via the Internet; gaming 
services; providing amusement arcade services; provision of game information.

Cl.42;Development of game software; programming of multimedia applications; building and maintaining websites; 
development of computer game software; maintenance of computer game software; computer game programming; 
research in the field of computers; computer software development; computer software research; development of 
computer programmes; maintenance of computer software; advice and development services relating to computer 
software; computer programming.
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Priority claimed from 19/04/2018; Application No. : 721209 ;Switzerland 

3995277    17/09/2018
[International Registration No. : 1431459]
Astrocast SA

Chemin de la Dent d'Oche 1B EPFL Innovation Park, Bâtiment L CH-1024 Ecublens Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Satellite receivers; satellite signal receivers; satellite reception and transmission apparatus and instruments; 
apparatus and instruments for satellite transmission reception and decoding; satellite transmitters; satellite transmitters; 
software for satellite navigation systems.

Cl.38;Data transmission and telecommunication services; telecommunication services; telecommunications; satellite 
transmission; data transmission via satellite; satellite communication services; communication by satellite; satellite 
transmission services.

Cl.42;Services provided by consultants in the field of cloud computing networks and applications; programming of 
operating software for accessing and using a cloud computing network; design and development of operating software 
used for accessing and using a cloud computing network; rental of operating software for accessing and using a cloud 
computer network.
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Priority claimed from 06/07/2018; Application No. : 2018-088106 ;Japan 

3995279    31/07/2018
[International Registration No. : 1431834]
en-japan inc.

6-5-1, Nishi-Shinjuku, Shinjuku-ku Tokyo 163-1335 Japan

Proposed to be Used
IR DIVISION
Cl.35;Advertising and publicity services; providing employment information; business management analysis and 
business consultancy; employment agencies; consulting and advisory services in the fields of career planning and work 
style; consulting and advisory services in the fields of personnel recruitment, personnel recruiting activities, personnel 
affairs and personnel management for companies.

Cl.41;Consulting services in the field of the education for human resource development for companies; education and 
training services; planning, arranging, conducting and organization of seminars; education and instruction services in the 
fields of business management, personnel affairs, personnel management, compliances, sales and sales activities, selling 
of goods and services, job finding, job changing, economics, finance and accounting, and health care through the 
internet and communication networks, and face-to-face communication; education and instruction services.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 05/01/2018; Application No. : 30 2018 100 111 ;Germany 

3995284    02/07/2018
[International Registration No. : 1432207]
MIP METRO Group Intellectual Property GmbH & Co. KG

Metro-Strasse 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Databases (electronic); training manuals in electronic form, downloadable educational course materials; training 
and educational course manuals in the form of computer programs; instructional and teaching apparatus and 
instruments; online magazines [blogs]; downloadable on-line electronic publications; digital terminals for data 
processing; software and software applications, mobile apps; computers; smart phones; data processing apparatus; data 
storage media; recorded media content; peripherals adapted for use with computers; cases and covers for computers, net
books and notebooks; electronic publications, downloadable; USB flash drives; memory cards; compact discs; DVDs; 
digital recording media; glasses, vr glasses; cabinets for loudspeakers; laser pointers (luminous pointers); pocket 
calculators.

Cl.16;Teaching materials [except apparatus]; books; periodicals; newspapers; prospectuses; magazines; paper; 
posters; printed matter; photographs [printed]; stickers [stationery]; manuals [handbooks]; calendars; paper gift cards; 
shopping cards of paper, cardboard or plastic; pencils; writing tablets.

Cl.35;Personnel management consultancy; personnel recruitment, personnel management, personnel selection; 
business management and organization consultancy; company management consultancy, business consultancy, 
business management consultancy, start-up consultancy, business consultancy for franchise schemes; assistance in 
managing and organizing gastronomy, trade, catering, hotel and commercial small enterprises; marketing; 
merchandising; market research; advertising; publication of publicity texts; public relations services; organising trade 
fairs and exhibitions for economic and advertising purposes; commercial services and consumer information services, 
namely auctioneering services; rental of vending machines; organising of business contacts; business contact services; 
preparation of competitions; commercial information agency services; import and export services; commercial services 
and consumer information services, namely literary agency services consisting of the negotiation of contracts and 
commercial intermediation services; ordering services; price comparison services; procurement services, for others; 
subscription services; clerical services; assistance in business matters, administrative services; business analysis, 
research and information services; customer loyalty, incentive, advantage and bonus program services; commercial 
consultancy for consumers; organisation, execution and management of reward, bonus, loyalty, incentive and gift 
programmes for customers; organising of prize draws, gift, gift certificate and prize promotions for customers as part of 
consumer loyalty programmes; organising of customer events for promotional purposes; presentation of goods and 
services; demonstration of goods to customers; collection, systematisation, updating and maintenance of data in 
databases; consultancy and advisory services relating to bonus, prize, promotional, gift, prize draw, incentive and 
consumer loyalty programmes, procurement services [purchasing goods and services for customers]; retail and 
wholesale services for chemical products, cleaning agents, polishes and abrasives, detergents, paints, pharmacy goods, 
cosmetics, razors and accessories, perfumery, housewares, household utensils, combusting preparations, lighting fuel 
and motor fuel, industrial oils and greases, lubricants, candles, health sector goods, pharmaceuticals, personal toiletries, 
machines, tools and goods of common metal, construction goods, home improvement and garden articles, hobby and do-
it-yourself materials, electric goods and electronic goods, sound recording carriers and data carriers, lighting, heating, 
cooking, cooling, drying and ventilating, steam cleaning and garment steaming devices, sanitary installations and 
accessories, electric or non-electric household or kitchen appliances, glassware, ceramics, porcelain, metal and plastic 
goods for household and kitchen use, containers for household or kitchen use, cutlery, forks and spoons, cooking pot 
sets and relating to decoration and decorating materials, namely ornaments, anniversary, holiday, party and themed 
trinkets, window glass, windows, rooms, buildings and surfaces, garlands, flags and films, vehicles and vehicle 
accessories, bicycles and bicycle accessories, two-wheeled motorised vehicles and accessories, fireworks, clocks and 
pocket watches/wristwatches as well as jewellery, optical instruments and devices, musical instruments, printed matter, 
stationery, office requisites, bags and saddlery, furniture, tents, tarpaulins, clothing, footwear and textile goods, 
headgear, goods of leather and imitations of leather, suitcases, bags, rucksacks, umbrellas and parasols, toys, sports 
equipment and accessories, food, fruit, vegetables and beverages, agricultural and horticultural products, fodder and 
animal accessories, plants, articles for use with tobacco, tobacco products and other natural stimulants, namely alcohol, 
coffee, tea, chocolate, sugar and spices, as well as relating to household goods.

Cl.36;Loan and credit, and lease-finance services; investment consultancy; bill paying services; financial information, 
data, advice and consultancy services; fundraising; financial sponsorship services; preparation of financial reports; 
investment services; pawnbrokerage; issuing of gift certificates; performance of electronic payment transactions for 
purchasing goods on the internet; insurance services and guarantee insurance services and extended guarantee 
insurance for the maintenance, repair, installation and updating of electric and electronic devices; underwriting services; 
monetary affairs; real estate services; credit card and cash card services; banking; brokerage; debt collection; fiscal 
valuation; financial consultancy; financial sponsorship; financial evaluation [insurance, banking, real estate]; apartment 
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house management; business liquidation services, financial; real estate management; credit bureau services; rental of 
offices [real estate]; financial management; rental of real estate; financial customs brokerage services; processing 
payments made by charge cards; brokerage services.

Cl.38;Telecommunication services; providing access to information on the internet; providing telecommunications 
connections to a global computer network; message sending; news agency services; electronic message collection and 
transmission; telephone services; electronic transfer of downloadable audio and video files via computer and 
communication networks; setting up interactive chat rooms for transferring messages between computer users and 
subscribers about a broad range of topics; streaming for the transmission of electronic games, music, films and videos 
over the internet; rental of access time to global computer networks with the means to identify, localize, group, distribute 
and manage data and connections to computer servers of others, to computer processors and computer users; providing 
access to online databases from the food and luxury sector; data transfer services via telecommunication networks and 
wireless telecommunication networks relating to entertainment; providing access to product information for food, luxury 
and consumer goods on the internet; providing audio, video and audiovisual content via social networks [transmission 
services]; providing access to a website for social networking for information and entertainment purposes; providing 
access to online computer databases and searchable online databases relating to the exchange of information and 
networking; transmission of electronic mail; webcasting services; transmission of messages, data and content via a 
global computer network and other computer and communications networks; transmission of updated news, comments, 
information and multimedia content via e-mail instant messaging, providing online community forums for users to send, 
search, use, rate and comment on messages, comments, multimedia content, videos, motion pictures, films, photos, 
audio content, animation, images, text, information and other content generated by users; streaming of audio and video 
material on the internet; streaming of data; broadcasting services; audio and video transmission; transmission of 
webcasts; transmission of digital files; electronic transfer of digital photo files; providing access to digital music web 
sites on the internet; providing access to online directories, databases, websites, blogs and reference material; message 
sending; electronic mail and messaging services; podcasting services; providing internet discussion forums, forums and 
electronic mailboxes; uploading of music and photos to the internet for others.

Cl.39;Transport; packaging and storage of parcels and/or goods; arranging of transportation for travel tours; pickup, 
commissioning and delivery of parcels and/or goods; transport of parcels and/or goods by vehicle, ship, aeroplane; 
logistics services in the transportation sector, especially customer-related preparation of goods (commissioning) relating 
to transportation logistics, organisation of transportation of goods; parcel tracking also through the electronic 
localisation of the merchandise and goods; storage of goods in warehouses and refrigerated storage; saving of digital 
media, namely the physical storage of electronically saved data or documents; agency services for arranging travel, and 
reservation of transport for events; car rental; delivery service for customers; courier services [messages or 
merchandise]; transport reservation; packaging of goods; distribution services for others within the framework of 
consumer loyalty programmes.

Cl.41;Education; training; entertainment services; sporting and cultural activities; organization and arranging of 
seminars, workshops, conferences and competitions; arranging and conducting of congresses; provision of education 
courses; organization of sports competitions; on-line ticket agency services for entertainment purposes; ticket 
reservation for cultural events; arranging for ticket reservations for shows and other entertainment events; publishing of 
printed material, also via the internet; publishing and reporting services of a club; provision of club entertainment 
services; organisation of recreational activities; provision of recreational activities; provision of leisure facilities; 
providing recreation facilities; organisation of group recreational activities; special event planning consultation; 
arranging of award ceremonies; online publication of electronic journals (not downloadable) and blogs with user-
generated or special content for members; electronic publishing services, including publications; coaching; coaching 
relating to finance; conducting instructional courses; conducting courses, seminars and workshops; coaching relating to 
business administration.

Cl.42;Consultancy related to information technology; preparation [programming] and/or hosting of an online member 
forum for participating in discussions, exchanging information, ratings and feedback from other users on products and 
services, for forming virtual communities and for cooperating in social networks; provision of temporary use and rental of 
non-downloadable online software and applications for accessing the streaming of audio and video files, product 
instructions, product information, games, social networks, text files and multimedia files; science and technology 
services; design services; technological analysis services; provision of scientific research services; computer hardware 
development; software development; updating of computer software; consultancy in the field of computers; computer 
software design; computer system design; design of home pages; design of web pages; information technology support 
services; expert consultancy services in connection with computing equipment; research and development of new 
products for others; creating and maintaining web sites for others; installation of computer software; maintenance and 
updating of computer software; conversion of computer programs and data, other than physical conversion; conversion 
of data or documents from physical to electronic media; duplication of computer programs; material testing; hosting 
memory space for websites; rental of computer software; computer rental; maintenance of computer software; recovery 
of computer data; preparation of data processing programmes; industrial design; packaging design; art work design; 
rental of web servers; rental of computers and computer software; time sharing services for computers; design and 
development of search engines; computer services, namely installation of a web-based software including computer 
directories with information and resources and maintenance of websites related thereof; computer services, namely, 
hosting online web facilities for others for organizing and conducting online meetings, gatherings, and interactive 
discussions; computer services, namely hosting a web site for an online community for registered users to participate in 
discussions, receive messages from other users, build virtual communities and collaborate in social networks; saving of 
data in databases; hosting a web site including prize draws and competitions for others; leasing of computers and 
computer software.

Cl.43;Services for providing food and drink, temporary accommodation; cafés, cafeterias; restaurant services; self-
service restaurant services; party planning (providing of food and drink); food and drink catering; restaurants featuring 
home delivery of food and drinks for immediate consumption [serving of food and drink]; rental of tableware and cutlery; 
rental of cooking apparatus; rental of chairs, tables, table linen, glassware; rental of drinking water dispensers; rental of 
transportable buildings [temporary accommodation]; rental of meeting rooms; rental of tents; rental of furniture; rental of 
tableware.
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Cl.45;Online social networking services [dating services]; personal and social services rendered by others to meet the 
needs of individuals, namely online social networking services; issuing licences for digital online programs; issuing of 
licences for data processing programs; licensing of intellectual property rights and copyright; issuing licences for 
franchising concepts; rental of clothing; issuing licences for software.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 20/12/2017; Application No. : 4414381 ;France 

3995288    27/04/2018
[International Registration No. : 1431325]
International Business Machines Corporation

New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising; sales promotion services (for third parties); business management and consultancy; business 
information; distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; 
accounting; document reproduction; systematization of data in a central file; organization of exhibitions for commercial 
or advertising purposes.

Cl.38;Telecommunication services; electronic message delivery services; communication by computer terminals; 
electronic mail services; news and information agencies; telecommunication and electronic messaging services via 
computer networks; computer-aided transmission of data; telecommunication services enabling commercial interaction 
over a global computer network.

Cl.42;Computer programming; design and development of computers for cognitive computing; computer research, 
development, programming and consulting for information management; programming of software for database 
management; cloud computing; software design, updating and maintenance; design of software and computer hardware 
design for third parties, and technical support services, namely troubleshooting of computer hardware problems provided 
by computer experts, computer services, namely design, creation and maintenance of web sites for third parties; analysis 
of computer systems, integration of computer networks and databases, computer programming for third parties, all 
relating to commercial interactions on global computer networks; technical support services, namely, troubleshooting of 
computer hardware and software problems provided by computer experts; design of computer and software 
interconnection systems, namely: electronic interconnection of computers and software; testing of computer programs 
(software) and hardware (quality control and technical control); technical project studies in the field of computer hardware
and software; computer consulting in connection with computer hardware, namely consulting in computer research and 
development; computer system analysis; computer advice and assistance concerning Internet use; rental of computers 
and software; scientific and industrial research, namely research and development of new products, biological research, 
bacteriological research, chemical research, cosmetic research, mechanical research, geological research, technical 
research, pharmaceutical research, scientific research for medical purposes.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 27/09/2016; Application No. : 015866106 ;European Union 

3995296    17/10/2018
[International Registration No. : 1365411]
Lidl Stiftung & Co. KG

Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.2;Printing ink; printing toner; ink cartridges, filled, for printers; toner cartridges, filled, for printers and photocopiers; 
dyestuffs.

Cl.7;Binding machines.

Cl.8;Scissors.

Cl.9;Pocket calculators, electronic desk calculators; telephone swivel arms; magnets; laser pointers; translation 
apparatus; touch screen pens.

Cl.16;Paper, cardboard; office requisites; files (office requisites); staples for offices; office perforators; pencil 
sharpeners; memo pad holders; writing tablets; filing containers; filing cases; filing boxes; writing slates, blackboards, 
writing boards of glass (office articles), writing boards of plastic (office articles); films for writing boards (office articles); 
office machines; apparatus for office use for binding papers; guillotine machines for office use; paper shredders for office 
use; instruments for laminating documents (office equipment); stationery; paper; adhesive note paper; stickers 
(stationery); albums for stickers; labels of paper; writing instruments; writing materials; ink; files (stationery); writing 
tablets; inkstands; cases for stationery; desk trays; desk organisers; desk baskets for desk accessories; envelopes 
(stationery); corkboard pins; staples for offices; staple removers; note pads; envelopes (stationery); office binders; file 
guides; sealing stamps; stamp pads; pads (stationery); writing or drawing books; school supplies (stationery); 
thumbtacks [stationery]; pen stands; pen holders; pencil boxes; erasing products; correction fluids for documents; 
decoration and art materials and media; artists' materials; drawing instruments; drawing materials; sketch pads; 
compasses for drawing; triangles being drawing instruments; rulers; paint boxes and brushes; paint boxes; drawing 
shields; cardboard shipping containers; paper mail pouches; shipping labels; adhesives for stationery or household 
purposes; sticky tape; holders for adhesive tapes; printed matter; books; calendars; appointment books; plastic film for 
wrapping; packaging materials; pen sets.

Cl.17;Films for laminating documents.

Cl.20;Footrests; furniture, office furniture, cupboards, tables, desks; movable containers, containers (not of metal); 
seats adapted for use with desks, swivel chairs; cable holders, cable bundlers, cable conduits (not of metal, non-electric), 
attachment elements, not of metal, for cables; cable fasteners, connectors (non-electric) and holders; plastic labels.

Cl.21;Waste paper baskets.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

 

Priority claimed from 12/02/2018; Application No. : 17801143 ;European Union 

3995298    10/08/2018
[International Registration No. : 1432228]
FENDI SRL

Palazzo della Civiltà Italiana Quadrato della, Concordia, 3 I-00144 ROMA Italy

Proposed to be Used
IR DIVISION
Cl.9;Cell phone cases; cell phone covers; cell phone straps; sunglasses.

Cl.14;Key rings; watches.

Cl.18;Leather and imitations of leather; animal skins and hides; trunks and travelling bags; umbrellas and parasols; 
bags; shoulder bags; travelling bags; hand bags; waist packs; tote bags; clutch bags; wallets; purses; briefcases; 
suitcases; backpacks; handbag straps.

Cl.25;Clothing; footwear; headgear; pullovers; sweaters; jumpers; jackets; sweatshirts; parkas; bathing suits; blouses; 
shirts; trousers; jeans; skirts; shorts; T-shirts; dresses; men's suits; coats; raincoats; fur coats and jackets; underwear; 
vests; hosiery; panty hose; scarves; gloves (clothing); belts for clothing; shoes; boots; hats; caps.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

 

Priority claimed from 18/04/2018; Application No. : UK00003304636 ;United Kingdom 

3995299    15/08/2018
[International Registration No. : 1431103]
Receipt Bank Limited

6th Floor, 154-160 Fleet Street London EC4A 2DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of data; computer software; data storage and processing 
software; computer software applications; downloadable computer software applications; data storage devices; data 
communication software; computer operating systems for data storage; computer software for the access, backup and 
migration of stored data; downloadable computer software applications; accounting apparatus; mobile data 
communications apparatus.

Cl.35;Accountancy and book-keeping support services; computerised accounting support services; computerised 
book-keeping support services; business assistance, management and administrative services; provision of information 
relating to accounts.
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3995305    19/09/2018
[International Registration No. : 1403772]
SAS Black-Track

Lotissement le Lancône 8 bis F-20620 BIGUGLIA France

Proposed to be Used
IR DIVISION
Cl.9;Game software, computers, electronic tablets, smartphones, software (recorded programs for playing games on 
mobile telephones, electronic tablets and computers), software, downloadable programs.

Cl.35;Rental of on-line advertising space, on-line advertising on a computer network, rental of advertising time on any 
on-line means of communication, direct mail advertising, updating of advertising material.

Cl.36;On-line banking services, banking services.

Cl.38;Providing online forums, information agency (news) services, provision of access to databases, provision of 
access to global computer networks, secured electronic messaging services, private, public or instant message exchange 
services among Internet users, on-line communication services, public or private communication among Internet users 
via digital terminals: computers, touch-sensitive pads or portable telephones, digital exchange and sharing services, 
dissemination of digital elements (photos, videos, comments and any other means of communication via the Internet) to 
solve levels in games, services for links and communication sharing between Internet users, provision of access to 
electronic data links to other web pages, applications and social networks, provision of communication links on legal 
research subjects and discovery of geographic locations, provision of access to on-line digital social networks; provision 
of access to chat forums and exchange platforms among Internet users, namely the provision of communication clues for 
the purpose of advancing in levels in games; provision of access to an Internet platform for exchanges via comments, 
photos, videos and other means of communication.

Cl.41;Entertainment, interactive game services offered online from a computer network, receiving/broadcasting of 
sound and music via the game/platform, receiving/dissemination of images via the game/platform, receiving/broadcasting 
of videos via the game/platform, services providing on-line games based on real worldwide events and on the discovery 
of geographic locations for mobile and computer media, enabling the discovery of geographic locations, real or virtual 
travel, interactive digital travel, interactive travel according to place and time, an accurate and real legal investigation, on-
line legal investigations of real worldwide events; game services based on real worldwide events and the discovery of 
geographic locations online, namely on-line game services based on law enforcement enigmas; interactive on-line game 
services for computer and mobile platforms, implemented via a global communication network intended for this purpose.

Cl.42;Implementation of a personal identification access system to the interactive platform on the Internet via a 
password and username.

Cl.45;Online networking services; legal research; legal investigations into actual events; criminal investigations; 
various investigations into actual events worldwide and across the ages.
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Priority claimed from 12/06/2018; Application No. : 87958188 ;United States of America 

3995306    18/06/2018
[International Registration No. : 1432195]
The American Physical Society

One Physics Ellipse College Park MD 20740 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Providing access to an online database of publications in the field of physics.

Cl.41;Providing on-line, non-downloadable publications in the field of physics via an online database.
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Priority claimed from 06/03/2018; Application No. : 30 2018 005 488 ;Germany 

3995308    03/09/2018
[International Registration No. : 1432198]
CheMondis GmbH

Zeppelinstr. 9 50667 Köln Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in science; chemicals used in photography; chemicals used in 
agriculture; chemicals used in horticulture; chemicals used in forestry; unprocessed artificial resins, unprocessed 
plastics; fire extinguishing compositions; flame retardants; tempering and soldering preparations; tanning substances; 
adhesives used in industry; putties and other paste fillers; compost, manures, fertilizers; biological preparations for use 
in industry and science.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants, dyes; inks for 
printing, marking and engraving; raw natural resins; metals in foil and powder form for use in painting, decorating, 
printing and art.

Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated dentifrices; perfumery, essential oils; 
bleaching preparations; substances for laundry use; cleaning preparations, polishing preparations, scouring 
preparations, abrasive preparations.

Cl.4;Industrial oils, industrial greases, wax; lubricants; dust absorbing compositions, dust wetting and binding 
compositions; fuels, illuminants; candles and wicks for lighting.

Cl.5;Pharmaceuticals, medical preparations, veterinary preparations; sanitary preparations for medical purposes; 
dietetic food and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans, 
dietary supplements for animals; plasters, materials for dressings; material for stopping teeth, dental impression 
materials; disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics and resins in extruded form for use in manufacture; packing materials, stopping materials, insulating 
materials; flexible pipes, tubes and hoses, not of metal.

Cl.35;Advertising; business management; business administration; office functions; provision of an on-line 
marketplace for buyers and sellers of goods and services related to chemicals used in industry, chemicals used in 
science, chemicals used in photography, chemicals used in agriculture, chemicals used in horticulture, chemicals used in 
forestry, unprocessed artificial resins, unprocessed plastics, fire extinguishing compositions, flame retardants, tempering 
and soldering preparations, tanning substances, adhesives used in industry, putties and other paste fillers, compost, 
manures, fertiiizers, biological preparations for use in industry and science, paints, varnishes, lacquers, preservatives 
against rust and against deterioration of wood, colorants, dyes, inks for printing, marking and engraving, raw natural 
resins, metals in foil and powder form for use in painting, decorating, printing and art, non-medicated cosmetics and 
toiletry preparations, non-medicated dentifrices, perfumery, essential oils, bleaching preparations, substances for laundry 
use, cleaning preparations, polishing preparations, scouring preparations, abrasive preparations, industrial oils, 
industrial greases, wax, lubricants, dust absorbing compositions, dust wetting and binding compositions, fuels, 
illuminants, candles and wicks for lighting, pharmaceuticals, medical preparations, veterinary preparations, sanitary 
preparations for medical purposes, dietetic food and substances adapted for medical or veterinary use, food for babies, 
dietary supplements for humans, dietary supplements for animals, plasters, materials for dressings, material for stopping 
teeth, dental impression materials, disinfectants, preparations for destroying vermin, fungicides, herbicides, unprocessed 
and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these materials, plastics and resins 
in extruded form for use in manufacture, packing materials, stopping materials, insulating materials, flexible pipes, tubes 
and hoses, not of metal; wholesale services, retail services, mail order retail services including on-line related to 
chemicals used in industry, chemicals used in science, chemicals used in photography, chemicals used in agriculture, 
chemicals used in horticulture, chemicals used in forestry, unprocessed artificial resins, unprocessed plastics, fire 
extinguishing compositions, flame retardants, tempering and soldering preparations, tanning substances, adhesives used
in industry, putties and other paste fillers, compost, manures, fertilizers, biological preparations for use in industry and 
science, paints, varnishes, lacquers, preservatives against rust and against deterioration of wood, colorants, dyes, inks 
for printing, marking and engraving, raw natural resins, metals in foil and powder form for use in painting, decorating, 
printing and art, non-medicated cosmetics and toiletry preparations, non-medicated dentifrices, perfumery, essential oils, 
bleaching preparations, substances for laundry use, cleaning preparations, polishing preparations, scouring 
preparations, abrasive preparations, industrial oils, industrial greases, wax, lubricants, dust absorbing compositions, 
dust wetting and binding compositions, fuels, illuminants, candles and wicks for lighting, pharmaceuticals, medical 
preparations, veterinary preparations, sanitary preparations for medical purposes, dietetic food and substances adapted 
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for medical or veterinary use, food for babies, dietary supplements for humans, dietary supplements for animals, plasters, 
materials for dressings, material for stopping teeth, dental impression materials, disinfectants, preparations for 
destroying vermin, fungicides, herbicides, unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica 
and substitutes for all these materials, plastics and resins in extruded form for use in manufacture, packing materials, 
stopping materials, insulating materials, flexible pipes, tubes and hoses, not of metal.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 09/03/2018; Application No. : 30 2018 102 703 ;Germany 

3995317    07/09/2018
[International Registration No. : 1431413]
FABER-CASTELL AKTIENGESELLSCHAFT

Nürnberger Strasse 2 90546 Stein Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper; Cardboard; Books; Brochures; Leather appointment book covers; Covers [stationery]; Drawing shields; 
Stamps [seals]; Paint boxes; Artists' watercolour saucers; Modelling paste; Stickers [stationery]; Cabinets for stationery 
[office requisites]; Cases for stationery; Drawing sets; Pencil boxes; Rulers; Compasses for drawing; Sharpeners for 
cosmetic pencils; Pencil sharpeners; Erasing products; Rubber erasers; Etching pens; Writing chalk; Chalk; Arts and 
crafts paint kits; Drawing instruments; Writing instruments; Gel roller pens; Felt pens; Fibertip pens; Highlighter pens; 
Color pencils; Ink pens; Pencils; Pastels [crayons]; Crayons; Pens; Ink writing instruments; Ball pens; Rollerball pens; 
Fountain pens; Retractable pencils; Printing blocks; Printing fonts; Teaching materials [except apparatus]; Brushes for 
the application of paints; Millboard; Printed matter; Bookbinding material; Photographs [printed]; Stationery; Office 
requisites, except furniture; Adhesives for stationery or household purposes; Drawing materials; Artists' materials.

Cl.18;Leather and imitations of leather; Luggage, bags, wallets and other carriers; Umbrellas and parasols; Walking 
sticks; Purses; Leather cases; Leather purses; Vanity cases, not fitted; Key cases; Cosmetic bags sold empty; Pouches 
for holding make-up, keys and other personal items; Rucksacks; Kit bags.
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3995323    07/08/2018
[International Registration No. : 1432352]
"Office-impex" Limited liability company

ul. 45-oi Strelkovoy Divizii, 261a RU-394026 Voronezh Russian Federation

Proposed to be Used
IR DIVISION
Cl.6;Aluminium; fittings of metal for compressed air lines; fittings of metal for building; white metal; beacons of metal, 
non-luminous; vats of metal; beams of metal; joists of metal; bottles [metal containers] for compressed gas or liquid air; 
balustrades of metal; tin cans; swimming pools [structures] of metal; beryllium [glucinium]; arbours [structures] of metal; 
window pulleys; blooms [metallurgy]; ingots of common metal; anchors; bolts of metal; eye bolts; casks of metal; 
mooring buoys of metal; barrels of metal; identification bracelets of metal; bronze; bells; bells for animals; letters and 
numerals of common metal, except type; silos of metal; busts of common metal; vanadium; bird baths [structures] of 
metal; valves of metal, other than parts of machines; screws of metal; aviaries [structures] of metal; tungsten; hoppers of 
metal, non-mechanical; gates of metal; sleeves [metal hardware]; ferrules of metal for handles; signboards of metal; 
diving boards of metal; loading gauge rods of metal for railway wagons; nuts of metal; galena [ore]; hafnium [celtium]; 
nails; crampons [climbing irons]; tacks [nails]; horseshoe nails; shoe pegs of metal; germanium; vice claws of metal; 
doors of metal; folding doors of metal; chimney pots of metal; memorial plates of metal; chimney shafts of metal; wall 
plugs of metal; troughs of metal for mixing mortar; packaging containers of metal; containers of metal for storing acids; 
jalousies of metal; outdoor blinds of metal; iron strip; roof gutters of metal; street gutters of metal; tinplate; iron slabs; 
door bolts of metal; window fasteners of metal; bolts, flat; clips of metal for sealing bags; binding screws of metal for 
cables; crampons of metal [cramps]; wheel clamps [boots]; rivets of metal; padlocks; box fasteners of metal; locks of 
metal for bags; locks of metal for vehicles; locks of metal, other than electric; spring locks; closures of metal for 
containers; bungs of metal; latches of metal; tension links; couplings of metal for chains; road signs, non-luminous and 
non-mechanical, of metal; registration plates of metal; signs, non-luminous and non-mechanical, of metal; fences of 
metal; buckles of common metal [hardware]; bronzes [works of art]; works of art of common metal; hardware of metal, 
small; indium; cabanas of metal; telephone booths of metal; cadmium; paint spraying booths of metal; telpher cables; 
ropes of metal; jerrycans of metal; traps for wild animals; greenhouse frames of metal; framework of metal for building; 
cornices of metal; skating rinks [structures] of metal; cermets; water-pipe valves of metal; drain traps [valves] of metal; 
metal cages for wild animals; keys of metal; mooring bollards of metal; cobalt, raw; chill-molds [foundry]; elbows of metal 
for pipes; bed casters of metal; furniture casters of metal; manifolds of metal for pipelines; casings of metal for oilwells; 
pillars of metal for building; chimney cowls of metal; bottle caps of metal; sealing caps of metal; tent pegs of metal; pegs 
of metal; copper rings; ferrules of metal; split rings of common metal for keys; rings of metal; door fittings of metal; 
fittings of metal for windows; brackets of metal for building; buildings of metal; buildings, transportable, of metal; steel 
buildings; containers of metal [storage, transport]; guard rails of metal for railways; baskets of metal; door frames of 
metal; tool boxes of metal, empty; stringers [parts of staircases] of metal; faucets of metal for casks; tubbing of metal; 
brackets of metal for furniture; roofing of metal; roofing of metal, incorporating photovoltaic cells; turntables [railways]; 
screw tops of metal for bottles; manhole covers of metal; hooks [metal hardware]; pitons of metal; pot hooks of metal; 
hooks of metal for roofing slates; sash fasteners of metal for windows; hooks of metal for clothes rails; bag hangers of 
metal; clothes hooks of metal; chicken-houses of metal; chests of metal; wrapping or binding bands of metal; scaffolding 
of metal; ladders of metal; limonite; steel sheets; cast steel; magnesium; manganese; reinforcing materials, of metal, for 
concrete; reinforcing materials of metal for machine belts; reinforcing materials of metal for pipes; reinforcing materials 
of metal for building; railway material of metal; materials of metal for funicular railway permanent ways; building materials 
of metal; refractory construction materials of metal; masts of metal; steel masts; sheets and plates of metal; pyrophoric 
metals; metals in powder form; moldings of metal for building; moldings of metal for cornices; molybdenum; metal 
knockers; pipe muffs of metal; shoe dowels of metal; porches [structures] of metal; monuments of bronze for tombs; 
tombs of metal; flashing of metal for building; roof flashing of metal; fish plates [rails]; anvils; anvils [portable]; beak-
irons; rope thimbles of metal; ferrules of metal for walking sticks; handcuffs; jets of metal; duckboards of metal; belt 
stretchers of metal; stretchers for metal bands [tension links]; wire stretchers [tension links]; stretchers for iron bands 
[tension links]; nickel silver; nickel; niobium; grease nipples; binding thread of metal for agricultural purposes; thread of 
metal for tying-up purposes; braces of metal for handling loads; wall claddings of metal for building; enclosures of metal 
for tombs; laths of metal; barrel hoops of metal; wall linings of metal for building; palings of metal; crash barriers of metal 
for roads; tree protectors of metal; trellis of metal; door stops of metal; stops of metal; window stops of metal; windows of
metal; ironwork for doors; ironwork for windows; tin; shuttering of metal for concrete; filings of metal; poles of metal for 
power lines; props of metal; branching pipes of metal; monuments of metal; monuments of metal for tombs; wainscotting 
of metal; signalling panels, non-luminous and non-mechanical, of metal; building panels of metal; partitions of metal; 
lintels of metal; casement windows of metal; strap-hinges of metal; shims; rocket launching platforms of metal; transport 
pallets of metal; platforms, prefabricated, of metal; floor tiles of metal; tiles of metal for building; anchor plates; grave 
slabs of metal; tile floorings of metal; lead seals; loading pallets of metal; handling pallets of metal; trays of metal; stakes 
of metal for plants or trees; firedogs [andirons]; armor-plating of metal; paving blocks of metal; roof coverings of metal; 
cladding of metal for building; linings of metal for building; fireplace mantles of metal; steel strip; door panels of metal; 
floors of metal; sills of metal; bathtub grab bars of metal; ceilings of metal; brazing alloys; gold solder; silver solder; door 
closers, non-electric; door openers, non-electric; collars of metal for fastening pipes; floating docks of metal, for mooring 

6500



boats; aluminium wire; iron wire; wire of common metal; wire of common metal alloys, except fuse wire; barbed wire; 
copper wire, not insulated; soldering wire of metal; steel wire; springs [metal hardware]; rods of metal for welding; rods of 
metal for brazing and welding; rods of metal for brazing; peeled metal bars; drawn and polished metal bars; bright steel 
bars; dispensers for dog waste bags, fixed, of metal; window frames of metal; frames of metal for building; containers of 
metal for liquid fuel; containers of metal for compressed gas or liquid air; tanks of metal; floating containers of metal; 
rails of metal; furnace fireguards of metal; grilles of metal; runners of metal for sliding doors; iron ores; ores of metal; 
chrome ores; door handles of metal; knobs of metal; sheet piles of metal; pigsties of metal; safes [metal or non-metal]; 
safes, electronic; insect screens of metal; burial vaults of metal; foot scrapers; junctions of metal for pipes; nozzles of 
metal; anti-friction metal; silver-plated tin alloys; alloys of common metal; sheaf binders of metal; bindings of metal; 
shutters of metal; steel alloys; tinfoil; statues of common metal; figurines [statuettes] of common metal; cask stands of 
metal; tombstone stelae of metal; bars for metal railings; stables of metal; advertisement columns of metal; posts of 
metal; telegraph posts of metal; railway points; steps [ladders] of metal; slings of metal for handling loads; stair treads 
[steps] of metal; machine belt fasteners of metal; tombstone plaques of metal; identity plates of metal; tantalum [metal]; 
greenhouses of metal, transportable; titanium; wire cloth; tombac; mobile boarding stairs of metal for passengers; wire 
rope; pipework of metal; penstock pipes of metal; water-pipes of metal; gutter pipes of metal; ducts of metal for 
ventilating and air-conditioning installations; drain pipes of metal; chimneys of metal; pipes of metal; ducts of metal, for 
central heating installations; steel pipes; angle irons of metal; tinplate packings; door fasteners of metal; bicycle parking 
installations of metal; wind-driven bird-repelling devices made of metal; towel dispensers, fixed, of metal; tungsten iron; 
molybdenum iron; silicon iron; titanium iron; chrome iron; flagpoles [structures] of metal; flanges of metal [collars]; 
weather- or wind-vanes of metal; aluminium foil; metals in foil or powder form for 3D printers; foils of metal for wrapping 
and packaging; ice moulds of metal; foundry molds of metal; fittings of metal for coffins; fittings of metal for beds; fittings 
of metal for furniture; clips of metal for cables and pipes; chromium; cattle chains; chains of metal; safety chains of 
metal; zinc; zirconium; cotter pins of metal; pantiles of metal; roofing tiles of metal; washers of metal; balls of steel; 
hinges of metal; poles of metal; safety cashboxes; pulleys of metal, other than for machines; railroad ties of metal; 
window casement bolts; spurs; pins [hardware]; roller blinds of steel; latch bars of metal; badges of metal for vehicles; 
labels of metal; lock bolts; cashboxes [metal or non-metal]; tool chests of metal, empty; boxes of common metal; letter 
boxes of metal; reels of metal, non-mechanical, for flexible hoses; winding spools of metal, non-mechanical, for flexible 
hoses; prefabricated houses [kits] of metal; iron, unwrought or semi-wrought; door bells of metal, non-electric; brass, 
unwrought or semi-wrought; copper, unwrought or semi-wrought; common metals, unwrought or semi-wrought; house 
numbers of metal, non-luminous; wall tiles of metal; paving slabs of metal; slabs of metal for building; hot-rolled steel 
bars; straps of metal for handling loads; lead, unwrought or semi-wrought; cable joints of metal, non-electric; bottle 
closures of metal; steel, unwrought or semi-wrought; metal stepladders and ladders; turnstiles of metal; cables of metal, 
non-electric; window closers, non-electric; window openers, non-electric; cast iron, unwrought or semi-wrought.

Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for vehicles; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; electro-dynamic apparatus for the remote control 
of railway points; electro-dynamic apparatus for the remote control of signals; remote control apparatus; sound recording 
apparatus; Global Positioning System [GPS] apparatus; distillation apparatus for scientific purposes; diffraction 
apparatus [microscopy]; air analysis apparatus; apparatus to check franking; sound transmitting apparatus; apparatus for
fermentation [laboratory apparatus]; breathing apparatus for underwater swimming; breathing apparatus, except for 
artificial respiration; apparatus and installations for the production of X-rays, not for medical purposes; cash registers; 
electric apparatus for commutation; intercommunication apparatus; stills for laboratory experiments; projection 
apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray apparatus not for medical 
purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile 
machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a distance; acid hydrometers; 
salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; barometers; anode batteries; 
galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of electricity; batteries, electric; 
balances [steelyards]; betatrons; binoculars; biochips; electronic tags for goods; lens hoods; magnetic tape units for 
computers; computer memory devices; fire hose nozzles; encoded identification bracelets, magnetic; connected 
bracelets [measuring instruments]; safety tarpaulins; electronic key fobs being remote control apparatus; bullet-proof 
clothing; signalling buoys; life buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; 
variometers; verniers; scales; baby scales; bathroom scales; letter scales; weighbridges; precision balances; scales with 
body mass analysers; levelling staffs [surveying instruments]; camcorders; video baby monitors; video cassettes; video 
telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; detectors; smoke detectors; infrared detectors; 
counterfeit coin detectors; joysticks for use with computers, other than for video games; transparencies [photography]; 
slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy 
disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; juke boxes 
for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof waistcoats; life 
jackets; reflective safety vests; identification threads for electric wires; nose clips for divers and swimmers; locks, 
electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio interfaces; acoustic conduits; 
mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; probes for scientific purposes; 
buzzers; needles for surveying compasses; needles for record players; measures; pressure measuring apparatus; 
simulators for the steering and control of vehicles; inverters [electricity]; pressure indicators; temperature indicators; 
incubators for bacteria culture; measuring instruments; cosmographic instruments; mathematical instruments; levelling 
instruments; instruments containing eyepieces; surveying instruments; azimuth instruments; interfaces for computers; 
ionization apparatus not for the treatment of air or water; spark-guards; coaxial cables; fiber optic cables; cables, electric; 
calipers; slide calipers; screw-tapping gauges; calorimeters; calculating machines; pocket calculators; decompression 
chambers; cinematographic cameras; thermal imaging cameras; mouth guards for sports; life-saving capsules for natural 
disasters; electronic pens [visual display units]; holders for electric coils; identity cards, magnetic; video game 
cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game machines; encoded 
magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated teller machines 
[ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, electric; electromagnetic coils; 
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cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons for bells; magnetic encoders; 
collectors, electric; calibrating rings; smart rings; protective suits for aviators; commutators; compact discs [audio-
video]; comparators; marine compasses; computers; laptop computers; tablet computers; notebook computers; 
condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; traffic cones; branch boxes 
[electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for loudspeakers; diving 
suits; galena crystals [detectors]; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; close-up lenses; optical lenses; optical condensers; sounding lines; electricity conduits; measuring 
spoons; magnifying glasses [optics]; thread counters; magnets; decorative magnets; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning rods; monitors [computer 
hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeves for
electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; 
headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic sheet 
music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric wires; 
weighing machines; computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses for 
astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; asbestos clothing for 
protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; 
wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; 
sunglasses; goggles for sports; electronic collars to train animals; signalling panels, luminous or mechanical; radio 
pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters 
of electronic signals; switches, electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for 
protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces for 
laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; wafers for 
integrated circuits; printed circuit boards; compact disc players; cassette players; protective films adapted for computer 
screens; protective films adapted for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-
saving rafts; laboratory trays; digital signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; 
fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical 
purposes; distance recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; 
appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; speed checking 
apparatus for vehicles; teaching apparatus; time recording apparatus; apparatus and instruments for astronomy; 
surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and instruments; 
navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; chemistry 
apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; meteorological 
instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; regulating apparatus, electric; precision measuring apparatus; audio- and 
video-receivers; prisms [optics]; computer software applications, downloadable; printers for use with computers; retorts' 
stands; apparatus for changing record player needles; drainers for use in photography; cleaning apparatus for sound 
recording discs; fire beaters; telescopic sights for firearms; telescopic sights for artillery; test tubes; pressure indicator 
plugs for valves; magnetic wires; telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, 
insulated; fuse wire; computer programs, recorded; computer game software; computer programs [downloadable 
software]; computer operating programs, recorded; record players; processors [central processing units]; rods for water 
diviners; electronic publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar 
apparatus; baby monitors; masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; 
sprinkler systems for fire protection; frames for photographic transparencies; screens for photoengraving; flowmeters; 
walkie-talkies; voltage surge protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for 
record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for 
measuring; time switches, automatic; relays, electric; X-ray photographs, other than for medical purposes; rheostats; 
respirators for filtering air; retorts; refractometers; refractors; grids for batteries; humanoid robots with artificial 
intelligence; speaking tubes; horns for loudspeakers; subwoofers; saccharometers; optical fibers [light conducting 
filaments]; traffic-light apparatus [signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; 
safety nets; nets for protection against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access 
control systems for interlocking doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; 
connections for electric lines; couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, 
electric; spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; 
protection devices for personal use against accidents; audiovisual teaching apparatus; charging stations for electric 
vehicles; radiotelegraphy sets; radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; 
stereoscopes; stands for photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; 
drying racks [photography]; spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer 
recorders for vehicles; revolution counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; 
tachometers; television apparatus; telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cellular phones; 
cordless telephones; theodolites; interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical 
purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; 
transistors [electronic]; transponders; protractors [measuring instruments]; transformers [electricity]; step-up 
transformers; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge tubes, electric, other 
than for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; 
squares for measuring; gauges; quantity indicators; automatic indicators of low pressure in vehicle tires; gasoline 
gauges; water level indicators; electric loss indicators; light-emitting electronic pointers; slope indicators; levels 
[instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; 
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electric installations for the remote control of industrial operations; steering apparatus, automatic, for vehicles; balancing 
apparatus; video recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices 
against X-rays, not for medical purposes; railway traffic safety appliances; data processing apparatus; oxygen 
transvasing apparatus; theft prevention installations, electric; film cutting apparatus; drying apparatus for photographic 
prints; optical character readers; centering apparatus for photographic transparencies; dosage dispensers; battery 
chargers; chargers for electric batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and 
machines; apparatus for editing cinematographic film; cathodic anti-corrosion apparatus; couplers [data processing 
equipment]; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; 
demagnetizing apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; 
adding machines; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic 
effects units for musical instruments; bar code readers; downloadable image files; downloadable music files; animated 
cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; 
optical lamps; signal lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography];
darkrooms [photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus 
[photography]; photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases 
for smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity]; black boxes [data recorders]; Ethernet adapters; telephone adapters; radio frequency 
adapters; power adapters; monitoring apparatus, other than for medical purposes; plugs, sockets and other contacts 
[electric connections]; woofers; loudspeakers with built-in amplifiers; mouse pads; compact discs; life saving apparatus 
and equipment; reflective articles for wear, for the prevention of accidents; clothing, footwear and headwear for 
protection against accidents, irradiation and fire; hemline markers; wearable activity trackers; readers [data processing 
equipment]; screens [photography]; downloadable ring tones for mobile phones; filters [photography]; light dimmers 
[regulators], electric; scanners [data processing equipment]; safety restraints, other than for vehicle seats and sports 
equipment.

Cl.14;Agates; diamonds; amulets [jewelry]; anchors [clock- and watchmaking]; barrels [clock- and watchmaking]; 
bracelets [jewelry]; bracelets made of embroidered textile [jewellery]; watch bands; charms for key rings; jewellery 
charms; brooches [jewelry]; alarm clocks; pins [jewelry]; ornamental pins; tie pins; beads for making jewelry; pearls made
of ambroid [pressed amber]; busts of precious metal; jewelry rolls; jewelry findings; key rings [split rings with trinket or 
decorative fob]; pearls [jewelry]; copper tokens; tie clips; cuff links; clasps for jewelry; gold, unwrought or beaten; works 
of art of precious metal; jewelry; ivory jewelry; jewelry of yellow amber; iridium; cabochons; precious stones; semi-
precious stones; spun silver [silver wire]; necklaces [jewelry]; split rings of precious metal for keys; rings [jewelry]; boxes 
of precious metal; presentation boxes for jewelry; watch cases [parts of watches]; clock cases; pendulums [clock- and 
watchmaking]; medals; lockets [jewelry]; movements for clocks and watches; clockworks; misbaha [prayer beads]; coins; 
gold thread [jewelry]; threads of precious metal [jewelry]; silver thread [jewelry]; olivine [gems]; osmium; palladium; 
platinum [metal]; chronometric instruments; watch springs; rhodium; ruthenium; stopwatches; silver, unwrought or 
beaten; earrings; ingots of precious metals; alloys of precious metal; statues of precious metal; figurines [statuettes] of 
precious metal; watch glasses; paste jewelry [costume jewelry]; watch hands; clock hands; ornaments of jet; shoe 
jewelry; hat jewelry; presentation boxes for watches; chronographs [watches]; chronometers; chronoscopes; chains 
[jewelry]; watch chains; dials [clock- and watchmaking]; atomic clocks; watches; sundials; clocks and watches, electric; 
control clocks [master clocks]; clocks; wristwatches; rosaries; jewelry boxes; spinel [precious stones]; jet, unwrought or 
semi-wrought; badges of precious metal; cloisonné jewelry; precious metals, unwrought or semi-wrought.

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; banknotes; banners of paper; table linen of paper; tickets; forms, printed; announcement cards 
[stationery]; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for 
radiograms; electrocardiograph paper; wood pulp paper; carbon paper; copying paper [stationery]; parchment paper; 
writing paper; rice paper; luminous paper; toilet paper; wrapping paper; filter paper; paper; blotters; newsletters; rollers 
for typewriters; house painters' rollers; composing sticks; modelling wax, not for dental purposes; signboards of paper or 
cardboard; sewing patterns; bunting of paper; newspapers; electrotypes; hectographs; modelling clay; polymer 
modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil leads; document holders [stationery]; 
pencil holders; chalk holders; holders for cheque books; holders for stamps [seals]; page holders; diagrams; table 
runners of paper; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; advertisement 
boards of paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; magazines 
[periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching needles; tracing needles for drawing 
purposes; periodicals; printed publications; paper shredders for office use; graphic representations; credit card 
imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; tracing cloth; tracing patterns; 
gums [adhesives] for stationery or household purposes; lithographic stones; ink stones [ink reservoirs]; pencils; pencil 
lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; wood pulp 
board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; paper tapes; 
typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or household purposes; correcting tapes 
[office requisites]; inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or household 
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purposes; self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing rulers; flyers; 
absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for foodstuff 
packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or 
packaging; steel letters; type [numerals and letters]; lithographs; paint trays; architects' models; postage stamps; plastics
for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; sealing compounds for 
stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or cardboard; bookbinding
material; packing [cushioning, stuffing] materials of paper or cardboard; packaging material made of starches; filtering 
materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; bookbinding apparatus and 
machines [office equipment]; typewriters, electric or non-electric; paper creasers [office requisites]; franking machines 
for office use; chalk for lithography; writing chalk; tailors' chalk; marking chalk; spray chalk; bags [envelopes, pouches] 
of paper or plastics, for packaging; garbage bags of paper or of plastics; plastic bags for pet waste disposal; painters' 
easels; hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers [stationery]; finger-stalls 
[office requisites]; writing cases [stationery]; cords for bookbinding; printed sheet music; numbering apparatus; bottle 
envelopes of paper or cardboard; sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for 
palletization; embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical greeting cards; 
greeting cards; postcards; etchings; conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; 
pantographs [drawing instruments]; folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen 
wipers; office perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals 
[stamps]; sealing stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for 
wrapping; letter trays; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer 
glasses; stands for pens and pencils; photograph stands; obliterating stamps; inking pads; stamp pads; binding strips 
[bookbinding]; towels of paper; inking sheets for document reproducing machines; inking sheets for duplicators; 
bookbinding cloth; gummed cloth for stationery purposes; printers' blankets, not of textile; portraits; paperweights; 
writing cases [sets]; inkstands; office requisites, except furniture; writing materials; writing instruments; drawing 
materials; school supplies [stationery]; adhesive tape dispensers [office requisites]; hand labelling appliances; printed 
matter; lithographic works of art; prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber 
erasers; elastic bands for offices; T-squares for drawing; graphic reproductions; penholders; marking pens [stationery]; 
tissues of paper for removing make-up; face towels of paper; place mats of paper; tablemats of paper; tablecloths of 
paper; paper clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing 
products; biological samples for use in microscopy [teaching materials]; histological sections for teaching purposes; 
steatite [tailor's chalk]; writing board erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of 
paper or cardboard; writing or drawing books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-
electric; transparencies [stationery]; stencil plates; cardboard tubes; Indian inks; moisteners [office requisites]; 
moisteners for gummed surfaces [office requisites]; squares for drawing; chart pointers, non-electronic; bottle wrappers 
of paper or cardboard; envelope sealing machines for offices; sealing machines for offices; vignetting apparatus; 
apparatus for mounting photographs; stapling presses [office requisites]; manuals [handbooks]; figurines [statuettes] of 
papier mâché; paper coffee filters; flags of paper; silver paper; molds for modelling clays [artists' materials]; photo-
engravings; photographs [printed]; stencil cases; canvas for painting; chromolithographs [chromos]; compasses for 
drawing; numbers [type]; artists' watercolor saucers; correcting ink [heliography]; ink; inkwells; blueprints; stencils; 
erasing shields; balls for ball-point pens; cabinets for stationery [office requisites]; printing type; address stamps; stamps
[seals]; shields [paper seals]; prints [engravings]; labels of paper or cardboard; posters; decorative paper bows for 
wrapping; paper bows, other than haberdashery or hair decorations; papers for painting and calligraphy; drawer liners of 
paper, perfumed or not; paper knives [letter openers]; desk mats.

Cl.19;Aquaria [structures]; alabaster; door frames, not of metal; window frames, not of metal; asbestos cement; 
asphalt; beams, not of metal; balustrades, not of metal; huts; swimming pools [structures], not of metal; silos, not of 
metal; arbours [structures], not of metal; concrete; bitumen; plastic landscape edgings; joists, not of metal; telephone 
booths, not of metal; beacons, not of metal, non-luminous; building paper; busts of stone, concrete or marble; bird baths 
[structures], not of metal; binding agents for making briquettes; binding material for road repair; stained-glass windows; 
felt for building; aviaries [structures], not of metal; gates, not of metal; diving boards, not of metal; geotextiles; plaster; 
potters' clay; earth for bricks; clay; gravel; aquarium gravel; granite; armored doors, not of metal; doors, not of metal; 
folding doors, not of metal; coal tar; chimney pots, not of metal; prefabricated houses [kits], not of metal; parquet floor 
boards; memorial plaques, not of metal; roofing shingles; wood for making household utensils; veneer wood; moldable 
wood; chimney shafts, not of metal; outdoor blinds, not of metal and not of textile; jalousies, not of metal; roof gutters, 
not of metal; street gutters, not of metal; agglomerated bagasses of cane [building material]; road signs, non-luminous 
and non-mechanical, not of metal; non-luminous and non-mechanical signs, not of metal; limestone; lime; fences, not of 
metal; works of stonemasonry; works of art of stone, concrete or marble; cabanas, not of metal; stone; rubble; artificial 
stone; building stone; paint spraying booths, not of metal; gravestones; reeds for building; greenhouse frames, not of 
metal; framework, not of metal, for building; cornices, not of metal; bitumen paper for building; wood pulp board for 
building; paperboard for building; skating rinks [structures], not of metal; quartz; caissons for construction work under 
water; bricks; fire burrs; water-pipe valves, not of metal or plastic; drain traps [valves], not of metal or plastic; cask wood; 
mooring bollards, not of metal; pillars, not of metal, for building; cement posts; chimney cowls, not of metal; buildings, 
not of metal; buildings, transportable, not of metal; stringers [parts of staircases], not of metal; silica [quartz]; roofing, not 
of metal; manhole covers, not of metal; xylolith; chicken-houses, not of metal; manufactured timber; sawn timber; 
staircases, not of metal; road marking sheets and strips of synthetic material; reinforcing materials, not of metal, for 
building; bituminous products for building; tar; road coating materials; materials for making and coating roads; grog 
[fired refractory material]; pitch; building materials, not of metal; refractory construction materials, not of metal; masts 
[poles], not of metal; raw chalk; calcareous marl; mosaics for building; moldings, not of metal, for cornices; moldings, not 
of metal, for building; marble; slate powder; porches [structures], not of metal; tombs, not of metal; flashing, not of metal, 
for building; roof flashing, not of metal; perches; duckboards, not of metal; wall claddings, not of metal, for building; 
coatings [building materials]; tomb or grave enclosures, not of metal; laths, not of metal; wood panelling; wall linings, not 
of metal, for building; palisading, not of metal; crash barriers, not of metal, for roads; trellises, not of metal; windows, not 
of metal; olivine for building; shuttering, not of metal, for concrete; poles, not of metal, for power lines; props, not of 
metal; rubber bearings for seismic isolation of buildings; branching pipes, not of metal; fair huts; tombs [monuments], not
of metal; monuments, not of metal; wainscotting, not of metal; signalling panels, non-luminous and non-mechanical, not 
of metal; building panels, not of metal; parquet flooring; partitions, not of metal; lintels, not of metal; casement windows, 
not of metal; aquarium sand; silver sand; sand, except foundry sand; sandstone for building; tarred strips for building; 
planks of wood for building; rocket launching platforms, not of metal; platforms, prefabricated, not of metal; floor tiles, 
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not of metal; tiles, not of metal, for building; paving slabs, not of metal; cement slabs; grave slabs, not of metal; 
scaffolding, not of metal; armour-plating, not of metal; asphalt paving; wood paving; paving blocks, not of metal; 
luminous paving blocks; macadam; fireproof cement coatings; bituminous coatings for roofing; roof coverings, not of 
metal; wooden floor boards; cladding, not of metal, for building; linings, not of metal, for building; fireplace mantles, not 
of metal; door panels, not of metal; floors, not of metal; sills, not of metal; porphyry [stone]; ceilings, not of metal; 
agglomerated cork for building; mortar for building; asbestos mortar; tanks of masonry; scantlings [carpentry]; furrings 
of wood; vinyl siding; sheet piles, not of metal; insect screens, not of metal; burial vaults, not of metal; schists; shutters, 
not of metal; statues of stone, concrete or marble; figurines [statuettes] of stone, concrete or marble; alabaster glass; 
safety glass; glass granules for road marking; window glass for building; window glass, other than vehicle window glass; 
building glass; plate glass [windows] for building; insulating glass for building; enamelled glass, for building; tombstone 
stelae, not of metal; non-metal stables; advertisement columns, not of metal; posts, not of metal; telegraph posts, not of 
metal; hips for roofing; stair-treads [steps], not of metal; tombstone plaques, not of metal; greenhouses, transportable, 
not of metal; penstock pipes, not of metal; water-pipes, not of metal; gutter pipes, not of metal; ducts, not of metal, for 
ventilating and air-conditioning installations; drain pipes, not of metal; chimneys, not of metal; rigid pipes, not of metal, 
for building; sandstone pipes; turnstiles, not of metal; tufa; angle irons, not of metal; lengthening pieces, not of metal, for 
chimneys; bicycle parking installations, not of metal; plywood; foundry molds, not of metal; rock crystal; cement for blast 
furnaces; cement for furnaces; magnesia cement; cement; pantiles, not of metal; roofing tiles, not of metal; slate; roofing 
slates; slag [building material]; clinker stone; railway sleepers, not of metal; wood veneers; clinker ballast; concrete 
building elements; gypsum [building material]; flagpoles [structures], not of metal; brackets, not of metal, for building; 
wood, semi-worked; letter boxes of masonry; wall tiles, not of metal; tile floorings, not of metal; slabs, not of metal, for 
building; roofing, not of metal, incorporating photovoltaic cells; floating docks, not of metal, for mooring boats; pigsties, 
not of metal; terracotta [building material].

Cl.25;Wimples; bandanas [neckerchiefs]; underwear; sweat-absorbent underwear; berets; overalls; boas [necklets]; 
teddies [underclothing]; boxer shorts; ankle boots; ski boots; boots for sports; breeches for wear; trousers; football 
boots; brassieres; valenki [felted boots]; collars [clothing]; detachable collars; shirt yokes; veils [clothing]; gabardines 
[clothing]; galoshes; neckties; ascots; leggings [leg warmers]; gaiters; boot uppers; corselets; jerseys [clothing]; vests; 
sports jerseys; hosiery; heels; hoods [clothing]; hat frames [skeletons]; pockets for clothing; neck scarfs [mufflers]; 
kimonos; visors [headwear]; cap peaks; tights; slips [underclothing]; combinations [clothing]; wet suits for water-skiing; 
bodices [lingerie]; corsets [underclothing]; suits; bathing suits; masquerade costumes; beach clothes; leotards; jackets 
[clothing]; stuff jackets [clothing]; fishing vests; leggings [trousers]; liveries; camisoles; sports singlets; cuffs; short-
sleeve shirts; mantillas; coats; sleep masks; furs [clothing]; mittens; miters [hats]; muffs [clothing]; footmuffs, not 
electrically heated; heelpieces for footwear; bibs, not of paper; fur stoles; hairdressing capes; ear muffs [clothing]; socks; 
sweat-absorbent socks; beach shoes; sports shoes; footwear; paper clothing; outerclothing; ready-made clothing; 
motorists' clothing; cyclists' clothing; clothing for gymnastics; clothing of imitations of leather; clothing of leather; 
waterproof clothing; uniforms; clothing; fittings of metal for footwear; maniples; overcoats; panties; parkas; pelerines; 
gloves [clothing]; ski gloves; pajamas; bathing trunks; shirt fronts; scarfs; pocket squares; dresses; headbands 
[clothing]; garters; sock suspenders; stocking suspenders; ready-made linings [parts of clothing]; dress shields; soles 
for footwear; braces for clothing [suspenders]; half-boots; lace boots; sweaters; ponchos; girdles; belts [clothing]; money
belts [clothing]; layettes [clothing]; non-slipping devices for footwear; heelpieces for stockings; welts for footwear; 
chasubles; shirts; wooden shoes; sandals; bath sandals; boots; jumper dresses; saris; sarongs; footwear uppers; inner 
soles; albs; bath slippers; togas; knitwear [clothing]; underpants; gymnastic shoes; slippers; shoes; skull caps; turbans; 
headgear for wear; aprons [clothing]; judo uniforms; karate uniforms; tee-shirts; dressing gowns; bath robes; top hats; 
tips for footwear; stockings; sweat-absorbent stockings; shawls; caps [headwear]; paper hats [clothing]; shower caps; 
bathing caps; sashes for wear; studs for football boots; hats; babies' pants [underwear]; trouser straps; pelisses; esparto 
shoes or sandals; skirts; petticoats; skorts.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch 
cards for playing lottery games; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' feeding 
bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; 
dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay pigeons [targets]; punching bags; 
bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs [toys]; discuses for sports; dolls' 
houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards [sports articles]; skateboards; 
sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for inflating balls for games; toys for 
pets; stuffed toys; plush toys; toys; parlor games; board games; ring games; games; building games; kaleidoscopes; 
bladders of balls for games; rosin used by athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; 
reels for fishing; rocking horses; swings; skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; 
seal skins [coverings for skis]; bells for Christmas trees; dolls' rooms; controllers for toys; confetti; ice skates; roller 
skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; 
building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf 
skis; mah-jong; toy models; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing 
masks; matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; 
electronic targets; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard 
table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; 
pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; protective films 
adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; 
Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; 
swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles 
[toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; 
surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; 
rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters
[toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite 
indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
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pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers]; toy mobiles; novelty toys for playing jokes; controllers for game consoles; Christmas crackers; party 
poppers [party novelties].

Cl.29;Ajvar [preserved peppers]; aloe vera prepared for human consumption; alginates for culinary purposes; anchovy, 
not live; peanuts, prepared; artichokes, preserved; albumen for culinary purposes; white of eggs; beans, preserved; soya 
beans, preserved, for food; bouillon; ginger jam; ham; fatty substances for the manufacture of edible fats; edible birds' 
nests; sea-cucumbers, not live; peas, preserved; mushrooms, preserved; guacamole [mashed avocado]; game, not live; 
gelatine; meat jellies; jellies for food; fruit jellies; yolk of eggs; coconut fat; bone oil for food; lard; suet for food; edible 
fats; fruit-based snack food; milk substitutes; charcuterie; raisins; caviar; eggplant paste; vegetable marrow paste; fish 
roe, processed; yogurt; galbi [grilled meat dish]; sauerkraut; kephir [milk beverage]; isinglass for food; clams, not live; 
potato-based dumplings; milk shakes; black pudding; onion rings; arrangements of processed fruit; compotes; meat, 
tinned; vegetables, tinned; fish, tinned; fruits, tinned; bouillon concentrates; corn dogs; gherkins; shrimps, not live; 
prawns, not live; buttercream; croquettes; silkworm chrysalis for human consumption; sweet corn, processed; kumys 
[milk beverage]; spiny lobsters, not live; lecithin for culinary purposes; salmon, not live; onions, preserved; margarine; 
marmalade; oils for food; peanut butter; cocoa butter for food; coconut oil for food; coconut butter; corn oil for food; 
sesame oil for food; olive oil for food; palm oil for food; palm kernel oil for food; sunflower oil for food; colza oil for food; 
butter; soya bean oil for food; shellfish, not live; almonds, ground; animal marrow for food; mussels, not live; milk; peanut
milk; peanut milk for culinary purposes; coconut milk; coconut milk for culinary purposes; almond milk; almond milk for 
culinary purposes; oat milk; rice milk; rice milk for culinary purposes; albumin milk; condensed milk; soya milk; 
powdered milk; vegetable mousses; fish mousses; fruit pulp; meat; meat, preserved; freeze-dried meat; milk beverages, 
milk predominating; peanut milk-based beverages; coconut milk-based beverages; almond milk-based beverages; edible 
insects, not live; sausage casings, natural or artificial; vegetables, preserved; freeze-dried vegetables; vegetables, dried; 
vegetables, cooked; potato fritters; olives, preserved; lobsters, not live; flavored nuts; candied nuts; coconut, desiccated; 
nuts, prepared; tomato purée; liver pâté; pectin for culinary purposes; liver; pickles; jams; powdered eggs; milk products; 
fish-based foodstuffs; prostokvasha [soured milk]; poultry, not live; bulgogi [Korean beef dish]; pollen prepared as 
foodstuff; cranberry compote; apple purée; crayfish, not live; crustaceans, not live; fish, preserved; fish, not live; salted 
fish; ryazhenka [fermented baked milk]; vegetable salads; fruit salads; bacon; sardines, not live; pork; herrings, not live; 
seeds, prepared; sunflower seeds, prepared; cream [dairy products]; whipped cream; vegetable-based cream; fat-
containing mixtures for bread slices; smetana [sour cream]; lemon juice for culinary purposes; tomato juice for cooking; 
vegetable juices for cooking; salted meats; sausages; sausages in batter; hot dog sausages; preparations for making 
bouillon; preparations for making soup; nut-based spreads; tripe; soups; vegetable soup preparations; whey; cheese; 
tahini [sesame seed paste]; tofu; truffles, preserved; tuna, not live; oysters, not live; falafel; milk ferments for culinary 
purposes; rennet; dates; crystallized fruits; frozen fruits; fruit, preserved; fruit preserved in alcohol; fruit, stewed; 
hazelnuts, prepared; potato flakes; hummus [chickpea paste]; fruit peel; preserved garlic; lentils, preserved; potato chips; 
low-fat potato chips; fruit chips; non-alcoholic eggnog; seaweed extracts for food; meat extracts; escamoles [edible ant 
larvae, prepared]; berries, preserved; snail eggs for consumption; eggs; yakitori; laver, preserved; kimchi [fermented 
vegetable dish]; linseed oil for food; extra virgin olive oil for culinary purposes; fish meal for human consumption.

Cl.30;Vanilla flavorings for culinary purposes; flavorings, other than essential oils, for cakes; flavorings, other than 
essential oils, for beverages; coffee flavorings; food flavorings, other than essential oils; star aniseed; baozi [stuffed 
buns]; cereal bars; high-protein cereal bars; pancakes; noodle-based prepared meals; freeze-dried dishes with the main 
ingredient being pasta; freeze-dried dishes with the main ingredient being rice; buns; bread rolls; edible rice paper; edible 
paper; burritos; vanillin [vanilla substitute]; vareniki [stuffed dumplings]; waffles; vermicelli [noodles]; natural 
sweeteners; sausage binding materials; binding agents for ice cream; sea water for cooking; seaweed [condiment]; malt 
biscuits; cloves [spice]; mirror icing [mirror glaze]; cake frosting [icing]; glucose for culinary purposes; mustard; gluten 
additives for culinary purposes; yeast; thickening agents for cooking foodstuffs; leaven; rice-based snack food; cereal-
based snack food; artificial coffee; vegetal preparations for use as coffee substitutes; dressings for salad; fruit jellies 
[confectionery]; candy decorations for cakes; confectionery for decorating Christmas trees; cakes; pastries; peanut 
confectionery; almond confectionery; pasta; ginger [spice]; frozen yogurt [confectionery ices]; cocoa; cream of tartar for 
culinary purposes; capers; caramels [candy]; curry [spice]; ketchup [sauce]; gimbap [Korean rice dish]; quiches; gluten 
prepared as foodstuff; flour-based dumplings; sweetmeats [candy]; liquorice [confectionery]; peppermint sweets; dulce 
de leche; cinnamon [spice]; coffee; unroasted coffee; starch for food; crackers; custard; hominy grits; semolina; oatmeal; 
crushed barley; groats for human food; ice cubes; corn, milled; corn, roasted; meat pies; turmeric; couscous [semolina]; 
noodles; ice for refreshment; ice, natural or artificial; edible ices; candy; rice cakes; mayonnaise; macaroons [pastry]; 
macaroni; maltose; hominy; piccalilli; marinades; marzipan; honey; soya bean paste [condiment]; royal jelly; ice cream; 
bean meal; tapioca flour; potato flour; corn flour; nut flours; flour; wheat flour; soya flour; barley meal; dessert mousses 
[confectionery]; chocolate mousses; muesli; mint for confectionery; cocoa beverages with milk; coffee beverages with 
milk; coffee-based beverages; cocoa-based beverages; chamomile-based beverages; tea-based beverages; chocolate 
beverages with milk; chocolate-based beverages; infusions, not medicinal; crushed oats; husked oats; okonomiyaki 
[Japanese savory pancakes]; onigiri [rice balls]; nutmegs; chocolate-coated nuts; stick liquorice [confectionery]; pastilles 
[confectionery]; molasses for food; pâtés en croûte; pelmeni [dumplings stuffed with meat]; pepper; allspice; peppers 
[seasonings]; pesto [sauce]; cookies; petit-beurre biscuits; bibimbap [rice mixed with vegetables and beef]; pies; pizzas; 
meat gravies; fondants [confectionery]; popcorn; powders for making ice cream; baking powder; mustard meal; pralines; 
condiments; meat tenderizers for household purposes; cereal preparations; oat-based food; propolis; gingerbread; 
spices; petits fours [cakes]; puddings; cake powder; fruit coulis [sauces]; ravioli; ramen [Japanese noodle-based dish]; 
chewing gum; relish [condiment]; rice; instant rice; wheat germ for human consumption; spring rolls; sago; palm sugar; 
sugar; sesame seeds [seasonings]; linseed for culinary purposes [seasoning]; processed seeds for use as a seasoning; 
aniseed; agave syrup [natural sweetener]; golden syrup; confectionery; batter mixes for okonomiyaki [Japanese savory 
pancakes]; baking soda [bicarbonate of soda for cooking purposes]; salt for preserving foodstuffs; cooking salt; celery 
salt; sherbets [ices]; ham glaze; soya sauce; tomato sauce; sauces [condiments]; pasta sauce; spaghetti; seasonings; 
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chocolate-based spreads; chocolate spreads containing nuts; preparations for stiffening whipped cream; rusks; 
breadcrumbs; sushi; sandwiches; tabbouleh; tacos; tapioca; tarts; dough; pastry dough; almond paste; rice pulp for 
culinary purposes; cake dough; garden herbs, preserved [seasonings]; chocolate decorations for cakes; vinegar; beer 
vinegar; ferments for pastes; halvah; bread; unleavened bread; chips [cereal products]; corn flakes; oat flakes; hot dog 
sandwiches; jiaozi [stuffed dumplings]; chicory [coffee substitute]; tea; iced tea; chutneys [condiments]; minced garlic 
[condiment]; cheeseburgers [sandwiches]; chow-chow [condiment]; saffron [seasoning]; chocolate; malt extract for food; 
essences for foodstuffs, except etheric essences and essential oils; husked barley; malt for human consumption; flowers 
or leaves for use as tea substitutes.

Cl.31;Algarovilla for animal consumption; anchovy, live; oranges, fresh; peanuts, fresh; artichokes, fresh; draff; beans, 
fresh; locust beans, raw; wreaths of natural flowers; grapes, fresh; algae, unprocessed, for human or animal 
consumption; fruit residue [marc]; dog biscuits; sea-cucumbers, live; peas, fresh; mushroom spawn for propagation; 
mushrooms, fresh; trees; palm trees; turf, natural; unsawn timber; undressed timber; yeast for animal consumption; 
Christmas trees; edible chews for animals; live animals; menagerie animals; peanut cake for animals; oil cake; maize cake 
for cattle; rape cake for cattle; bagasses of cane [raw material]; cereal seeds, unprocessed; grains [cereals]; grains for 
animal consumption; lime for animal forage; fish spawn; vegetable marrows, fresh; cocoa beans, raw; potatoes, fresh; 
chestnuts, fresh; arrangements of fresh fruit; copra; raw barks; rough cork; animal foodstuffs; pet food; stall food for 
animals; bird food; strengthening animal forage; chicory roots; roots for animal consumption; nettles; groats for poultry; 
maize; shrubs; rose bushes; spiny lobsters, live; lemons, fresh; vine plants; salmon, live; onions, fresh; flower bulbs; 
leeks, fresh; olives, fresh; bran mash for animal consumption; shellfish, live; almonds [fruits]; mussels, live; peanut meal 
for animals; linseed meal for animal consumption; meal for animals; flax meal [fodder]; rice meal for forage; fish meal for 
animal consumption; straw mulch; beverages for pets; edible insects, live; oats; vegetables, fresh; cucumbers, fresh; 
lobsters, live; nuts [fruits]; coconuts; kola nuts; bran; distillery waste for animal consumption; residue in a still after 
distillation; palms [leaves of the palm tree]; cuttle bone for birds; peppers [plants]; aromatic sand [litter] for pets; citrus 
fruit, fresh; litter for animals; mash for fattening livestock; unprocessed sweet corn ears [husked or unhusked]; animal 
fattening preparations; preparations for egg laying poultry; fishing bait, live; by-products of the processing of cereals, for 
animal consumption; seed germ for botanical purposes; poultry, live; wheat; pollen [raw material]; crayfish, live; 
crustaceans, live; seedlings; plants; aloe vera plants; plants, dried, for decoration; rhubarb, fresh; rice, unprocessed; rye; 
wheat germ for animal consumption; fish, live; lettuce, fresh; sardines, live; beet, fresh; herrings, live; seeds for planting; 
linseed for animal consumption; edible linseed, unprocessed; hay; coconut shell; bred stock; sanded paper [litter] for 
pets; malt for brewing and distilling; straw [forage]; straw litter; salt for cattle; trunks of trees; wood chips for the 
manufacture of wood pulp; litter peat; garden herbs, fresh; sugarcane; truffles, fresh; tuna, live; squashes, fresh; oysters, 
live; fruit, fresh; hazelnuts, fresh; fodder; hops; flowers, natural; flowers, dried, for decoration; chicory, fresh; silkworms; 
garlic, fresh; lentils, fresh; pine cones; hop cones; spinach, fresh; juniper berries; berries, fresh; eggs for hatching, 
fertilized; silkworm eggs; barley; edible sesame, unprocessed.

Cl.32;Aperitifs, non-alcoholic; lithia water; seltzer water; soda water; waters [beverages]; aerated water; mineral water 
[beverages]; table waters; kvass [non-alcoholic beverage]; cocktails, non-alcoholic; beer-based cocktails; lemonades; 
non-alcoholic beverages; isotonic beverages; non-alcoholic honey-based beverages; rice-based beverages, other than 
milk substitutes; soya-based beverages, other than milk substitutes; aloe vera drinks, non-alcoholic; whey beverages; 
protein-enriched sports beverages; soft drinks; non-alcoholic beverages flavored with coffee; non-alcoholic beverages 
flavored with tea; non-alcoholic fruit juice beverages; fruit nectars, non-alcoholic; orgeat; ginger beer; malt beer; powders 
for effervescing beverages; sarsaparilla [non-alcoholic beverage]; syrups for lemonade; syrups for beverages; smoothies;
tomato juice [beverage]; cider, non-alcoholic; vegetable juices [beverages]; fruit juices; preparations for making aerated 
water; preparations for making liqueurs; preparations for making beverages; must; grape must, unfermented; beer wort; 
malt wort; pastilles for effervescing beverages; non-alcoholic fruit extracts; extracts of hops for making beer; essences 
for making beverages; beer; sherbets [beverages].
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3995327    02/07/2018
[International Registration No. : 1431033]
HIMA Paul Hildebrandt GmbH

Albert-Bassermann-Str. 28 68782 Brühl Germany

Proposed to be Used
IR DIVISION
Cl.9;Automation, safety and monitoring systems for machines, process engineering and industrial installations and for 
conduit systems (pipelines); controllers and control installations for secure operation of machines, conveyor 
installations, assembly systems, emergency shutdown systems, fire and gas monitoring systems, pipeline control 
management systems and high integrity and pressure-protection systems; electric and electronic apparatus for 
controlling and regulating automation processes; programmable electronic systems; programmable logic controllers; 
software; computer software for controlling and monitoring of machines and automated processes; burner and boiler 
controls.

Cl.42;Technical development of safety-oriented automation solutions; development of safety-oriented and non-safety-
oriented controls; development of computer hardware and software, in particular for programming of electronic control 
systems; technical consultancy with regard to the analysis and solution of safety-related automation tasks; planning and 
implementation of safety-related automation solutions.
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Priority claimed from 09/03/2018; Application No. : 30 2018 005 860 ;Germany 

3995334    07/09/2018
[International Registration No. : 1432308]
cytena GmbH

Georges-Köhler-Allee 103 79110 Freiburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Laboratory apparatus and instruments; laboratory apparatus and instruments for the processing and/or 
investigation of particles, in particular of individual or single particles; laboratory apparatus and instruments for the 
imaging, identification, isolation, separation, dispensing and/or deposition of particles, in particular of individual or single 
particles; laboratory apparatus and instruments for the handling and/or culture of cells, in particular of individual or single
cells; laboratory apparatus and instruments for the processing and/or investigation of cells, in particular of individual or 
single cells; laboratory apparatus and instruments for the imaging, identification, isolation, separation, dispensing and/or 
deposition of cells, in particular of individual or single cells; laboratory apparatus and instruments for generating and/or 
detecting fluorescent or luminescent signals associated with particles and/or cells, for the imaging, identification, 
isolation, separation, dispensing and/or deposition of particles and/or cells, in particular of individual or single particles 
and/or cells; laboratory apparatus and instruments for the imaging, identification, isolation, separation, dispensing and/or 
deposition of cells for genetic or biochemical analysis, in particular of individual or single cells; laboratory apparatus and 
instruments for the imaging, identification, isolation, separation, dispensing and/or deposition of eukaryotic cells, 
especially, animal, plant, insect, fungal or human cells, and/or of prokaryotic cells, especially, bacterial cells, in particular 
of individual or single such cells; laboratory apparatus for processing cells; cell culture apparatus for laboratory use; 
scientific research apparatus and instruments; scientific research apparatus and instruments for the processing and/or 
investigation of cells or other particles, in particular of individual or single cells or other particles; scientific research 
apparatus and instruments for the imaging, identification, isolation, separation, dispensing and/or deposition of cells or 
other particles, in particular of individual or single cells or other particles; scientific research apparatus and instruments 
for generating and/or detecting fluorescent or luminescent signals associated with cells or other particles for the imaging, 
identification, isolation, separation, dispensing and/or deposition of cells or other particles, in particular of individual or 
single cells or other particles; scientific research apparatus and instruments for the imaging, identification, isolation, 
separation, dispensing and/or deposition of cells for genetic or biochemical analysis, in particular of individual or single 
cells; scientific research apparatus and instruments for the imaging, identification, isolation, separation, dispensing 
and/or deposition of eukaryotic cells, especially, animal, plant, insect, fungal or human cells, and/or for prokaryotic cells, 
especially, bacterial cells, in particular of individual or single such cells; computer software, in particular recorded or 
downloadable computer software; computer software for operating and/or servicing any of the forgoing laboratory and 
scientific research apparatus and instruments; computer software for obtaining, investigating, analyzing, processing, 
recording, transmitting and/or reproducing images of cells or other particles, in particular of individual or single cells or 
other particles.

Cl.10;Medical apparatus and instruments for processing cells, in particular of individual or single cells, for medical use; 
medical apparatus and instruments for the handling and/or culture of cells, in particular of individual or single cells, for 
medical use; medical apparatus and instruments for the imaging, identification, isolation, separation dispensing and/or 
deposition of cells, in particular of individual or single cells, for medical use; medical apparatus and instruments for 
generating and/or detecting fluorescent or luminescent signals associated with cells for the imaging, identification, 
isolation, separation, dispensing and/or deposition of cells, in particular of individual or single cells, for medical use; 
medical apparatus and instruments for the imaging, identification, isolation, separation, dispensing and/or deposition of 
cells for genetic or biochemical analysis, in particular of individual or single cells, for medical use; medical apparatus and 
instruments for the imaging, identification, isolation, separation, dispensing and/or deposition of eukaryotic cells, 
especially, animal, plant, insect, fungal or human cells, and/or of prokaryotic cells, especially, bacterial cells, in particular 
of individual or single such cells, for medical use; cell culture apparatus for medical use.

Cl.42;Scientific and technological services and research and design relating thereto; scientific and technological 
services and research and design relating thereto for the processing and/or investigation of particles, in particular of 
individual or single particles; scientific and technological services and research and design relating thereto for the 
imaging, identification, analysis, handling, culture, isolation, separation, dispensing and/or deposition of particles and/or 
cells, in particular of individual or single particles and/or cells; scientific and technological services and research and 
design relating thereto for apparatus and instruments for the processing and/or investigation of cells or other particles, in 
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particular of individual or single cells or other particles; scientific and technological services and research and design 
relating thereto for the design, manufacture and/or use of apparatus and instruments for the imaging, identification, 
analysis, handling, culture, isolation, separation, dispensing and/or deposition of cells or other particles, in particular of 
individual or single cells or other particles; scientific and technological services and research and design relating thereto 
for the design, manufacture and/or use of apparatus and instruments generating and/or detecting fluorescent or 
luminescent signals associated with particles and/or cells, for the imaging, identification, isolation, separation, 
dispensing and/or deposition of particles and/or cells, in particular of individual or single particles and/or cells; scientific 
and technological services and research and design relating thereto for the design, manufacture and/or use of apparatus 
and instruments for the imaging, identification, isolation, separation, dispensing and/or deposition of cells for genetic or 
biochemical analysis, in particular of individual or single cells; scientific and technological services and research and 
design relating thereto for the design, manufacture and/or use of apparatus and instruments for the imaging, 
identification, isolation, separation, dispensing and/or deposition of eukaryotic cells, especially, animal, plant, insect, 
fungal or human cells, and/or of prokaryotic cells, especially bacterial cells, in particular of individual or single such cells.

6510



Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

 

Priority claimed from 26/02/2018; Application No. : 720023 ;Switzerland 

3995336    17/08/2018
[International Registration No. : 1431515]
Kistler Holding AG

Eulachstrasse 22 CH-8408 Winterthur Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments for measuring, recording, transmitting, processing, monitoring, documenting, 
evaluating and reproducing electric, electronic, optical and acoustic signals; data processing equipment and apparatus 
for the aforesaid scientific apparatus and instruments; electronic and electrical equipment and parts for the aforesaid 
scientific apparatus and instruments; computers; monitors (computer hardware); computer software for measuring, 
recording, transmitting, processing, monitoring, documenting, evaluating and reproducing electric, electronic, optical and 
acoustic signals; computer software for the automation and enhancement of production processes, including the 
planning of business processes, preparation of processes, conducting of processes, analysis of processes, management 
of the performance of operational processes and the tracking of processes.

Cl.42;Technical services, especially technical services in connection with computer software for measuring, recording, 
transmitting, processing, monitoring, documenting, evaluating and reproducing electric, electronic, optical and acoustic 
signals; technical services in connection with computer software for data processing apparatus and equipment; technical 
services in connection with computer software for the automation and enhancing of production processes, including the 
planning of business processes, preparation of processes, conducting of processes, analysis of processes, management 
of the performance of operational processes and the tracking of processes; design and development of computer 
software, computers and monitors (computer hardware); design and development of scientific apparatus and instruments 
for measuring, recording, transmitting, processing, monitoring, documenting, evaluating and reproducing electric, 
electronic, optical and acoustic signals; design and development of apparatus and equipment for data processing; 
services provided by consultants in connection with all the aforesaid technical services.
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Priority claimed from 23/04/2018; Application No. : 369881 ;Egypt 
3995337    21/05/2018
[International Registration No. : 1432230]
TRAVCO Group International Holding Company - S.A.E.

TRAVCO Center, 26 July Corridor, Sheikh Zayed City - 6 October Egypt

Proposed to be Used
IR DIVISION
Cl.39;Transport; packaging and storage of goods; travel arrangement.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.43;Services for providing food and drink; temporary accommodation.
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Priority claimed from 01/03/2018; Application No. : 017866635 ;European Union 

3995353    07/08/2018
[International Registration No. : 1431034]
EagleBurgmann Germany GmbH & Co. KG

Äußere Sauerlacher Str. 6-10 82515 Wolfratshausen Germany

Proposed to be Used
IR DIVISION
Cl.7;Shaft seals; single and double mechanical seals with gas or liquid lubrication for sealing liquid or gaseous media; 
cassette- type mechanical seals; mechanical seals with confining fluid seals; mechanical seals with a flushing function; 
mechanical seals with leakage recirculation; mechanical seals with leakage control; slide rings; all the aforesaid goods 
being parts of machines; mechanical apparatus and devices for storage, pressurisation, circulation and/or temperature 
control of fluids for use in mechanical seals; mechanical apparatus and devices, namely buffer pressure units, fluid refill 
units, fluid circulation units, separators for impurities, apparatus and devices for collecting leakages; gas supply devices 
for mechanical seals with gas lubrication.

Cl.37;Installation and maintenance of mechanical seals.
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Priority claimed from 13/12/2017; Application No. : 4412529 ;France 

3995356    23/03/2018
[International Registration No. : 1431099]
International Business Machines Corporation

New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, computer printers, interfaces (IT), readers (IT), software 
(recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, computer 
peripherals, recorded computer programs and software; computer adapters; computer components; data processing 
equipment; computer equipment for information management and for data management; semi-conductors; electronic 
data media that can be processed by machine; magnetic disks; hard disk drives; tape recorders; calculating machines; 
cash registers; facsimile machines; video game software; video recorders; videotapes; electric cells and electric 
batteries; computer chips; boards for integrated circuits; computer accessories, namely, computer communication 
servers; carrying cases for computers; interface cards for computers; computer cables and computer cable parts; fax 
modem cards for computers; computer accessories, namely, screen filters, computer mouse pads, electric converters, 
namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, computer control joysticks, 
computer mice; electronic publications, namely books, magazines and manuals containing information on computer 
technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card adapters; readers for 
integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; projectors (projection 
apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power supply devices; 
point-of-sale terminals; operating system software; software for accessing a global computer network; computer 
database management software; document management software; software for locating, recovering and receiving text, 
electronic documents, graphic illustrations and audiovisual information on company-scale internal computer networks 
and on local, wide-area and global computer networks; software for developing and software for designing websites and 
user manuals, in electronic format, sold as a set; documentation and instruction manuals recorded on electronic data 
media that can be operated by machine and relating to computers or computer programs; computer software, namely a 
tool chain for early-stage design-space exploration of large-scale computer systems; computer software for workload 
analysis, design of experiments, software-property scaling, system model (performance, power, cost), memory power 
model.

Cl.38;Telecommunication services; electronic message delivery services; communication by computer terminals; 
electronic mail services; news and information agencies; telecommunication and electronic messaging services via 
computer networks; computer-aided transmission of data; telecommunication services enabling commercial interaction 
over a global computer network, electronic messaging via computer networks; computer-aided transmission of data; 
telecommunication services enabling commercial interaction over a global computer network.

Cl.42;Computer programming; computer research, development, programming and consulting for information 
management; programming of software for database management; cloud computing; software design, updating and 
maintenance; design of software and computer hardware design for third parties, and technical support services, namely 
troubleshooting of computer hardware problems provided by computer experts, computer services, namely design, 
creation and maintenance of web sites for third parties; analysis of computer systems, integration of computer networks 
and databases, computer programming for third parties, all relating to commercial interactions on global computer 
networks; technical support services, namely, troubleshooting of computer hardware and software problems provided by 
computer experts; design of computer and software interconnection systems, namely: electronic interconnection of 
computers and software; testing of computer programs (software) and hardware (quality control and technical control); 
technical project studies in the field of computer hardware and software; computer consulting in connection with 
computer hardware, namely consulting in computer research and development; computer system analysis; computer 
advice and assistance concerning Internet use; rental of computers and software; scientific and industrial research, 
namely research and development of new products, biological research, bacteriological research, chemical research, 
cosmetology research, mechanical research, geological research, technical research, pharmaceutical research, scientific 
research for medical purposes.
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Priority claimed from 08/08/2018; Application No. : 30 2018 019 356 ;Germany 

3995357    03/09/2018
[International Registration No. : 1431446]
Lillydoo GmbH

Hanauer Landstraße 147-149 60314 Frankfurt a.M. Germany

Proposed to be Used
IR DIVISION
Cl.3;Laundry preparations; cakes of toilet soap; essential oils; dentifrices; cosmetics for use on the skin; cosmetics for 
the use on the hair; pre-moistened cosmetic wipes.

Cl.5;Adult diapers; babies' diapers of cellulose or paper; paper diapers; cloth diapers; lacteal flour for babies; 
nutritional supplements; disinfectants; food for babies; absorbent sanitary articles.

Cl.24;Synthetic textile piece goods; textiles made of satin; textiles made of flannel; woollen cloth; textiles made of 
linen; silk [cloth]; non-woven textile articles; textiles made of velvet.

Cl.25;Footwear (excluding orthopedic footwear); headgear; clothing, namely baby and child clothes; none of the 
aforesaid goods being bridal goods (namely veils, panty hoses, shoes), wedding wear, bridal wear, flower girl dresses, 
bridesmaid dresses, clothing for religious ceremonies, christening robes and bonnets, communion wear.

Cl.29;Milk; milk products; preserved vegetables; fruit preserves.
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Priority claimed from 29/06/2016; Application No. : 1335220 ;Benelux 

3995358    04/10/2018
[International Registration No. : 1323562]
STELLINI INTERNATIONAL S.A.

121, avenue de la Faïencerie L-1511 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.20;Furniture; chairs; beds; armchairs; mattresses; mattress protectors; bedding, excluding bed linen; pillows; neck-
supporting pillows, not for medical use; cushions; sofa beds; bed mattresses; bed frames; hospital beds; massage beds; 
parts of beds; divans; mattresses for divans; chairs, ergonomic chairs and beds; ergonomic mattresses.

Cl.24;Textile materials; textiles and textile substitutes; textile labels; textiles made of cotton; terry cloth [textile]; fabrics 
for textile use; soft furnishings; ticks [mattress covers]; mattress covers; mattress covers; mattress and pillow covers; 
pillow shams; pillowcases; textile fabrics for manufacturing pillowcases; non-woven fabrics for upholstery; quilts filled 
with stuffing materials; non-woven fabrics [textile]; textiles made of linen; textiles for household use; coated textiles; 
labels of textile materials; non-woven textile articles; quilts of textile; elastic woven textiles; textile household articles; 
sanitary flannel; bed clothes; waterproof bedding; bed covers [bedspreads]; bed sheets; bed linen; bed blankets; draw 
sheets [bed covers].

Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertisements and advertising material (tracts, prospectuses, printed matter, samples); business management of 
commercial or industrial companies; business management consultancy; business management consulting; business 
management assistance; demonstration of goods via any means of communication for retail sales purposes; cost price 
analysis; administrative processing of purchase orders; invoicing; price comparison services; organization of exhibitions 
for commercial or advertising purposes; production of advertising films; online advertising on a computer network; 
commercial administration of the licensing of the goods and services of others; business research; personnel 
recruitment; market studies; market research; marketing; opinion polling; outsourcing services (business assistance); 
secretarial tasks; computerized file management; collection and systematization of data in a central file; retail sales 
services and assistance with the wholesale of fabrics, textiles, textile materials, padding and filling, mattresses, pillows, 
draw-sheets, cushions, bed linen, household linen, furniture, beds, chairs and armchairs, parts of beds and ergonomic 
equipment; commercial information and advice for consumers (consumer advice shop).

Cl.40;Manufacture of furniture and mattresses; textile treating; textile treating; applying finishes to textiles; fireproofing 
(flame-proofing) of fabrics and textiles; dyeing of fabrics and textiles; coating of textiles; molding of textiles; chemical 
treatment of textiles; quilting; waterproofing of fabrics and textiles; fabric bleaching; cutting of fabrics; shrinkage of 
fabrics; edging of fabrics; preventative treatment of fabrics against mildew; treatment of fabrics to provide them with 
stain-preventing properties; treatment of fabrics for providing them with antistatic properties; applying finishing products 
to fabric.

Cl.42;Business consultancy relating to ergonomic science; industrial design; design relating to furnishing fabrics; 
design and development of products, and research for the development of new products; engineering; scientific and 
industrial research in the field of ergonomics, health, quality of sleep, and in the field of furniture, particularly in the field 
of bedding, mattresses, cushions, pillows; scientific and industrial research in the field of textiles and padding and filling 
materials; testing of materials; textile testing services; quality control; product safety testing; quality control testing; 
quality control of manufactured goods.
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Priority claimed from 24/11/2017; Application No. : 302017000135009 ;Italy 

3995359    28/03/2018
[International Registration No. : 1432290]
ENEL S.p.A.

Viale Regina Margherita, 137 I-00198 Roma Italy

Proposed to be Used
IR DIVISION
Cl.9;Batteries, electric; electric batteries for vehicles; electrical adapters; power adapters; housings for electrical 
apparatus; electric power analyzers; apparatus for analysing gases; voltage testers; electric control apparatus; electric 
power controllers; boiler control instruments; electricity storage apparatus; electricity measuring instruments; thermal 
energy measuring apparatus; remote monitoring apparatus; safety and monitoring electric apparatus; fibre optic 
telecommunications apparatus; open-wire transmission apparatus; photovoltaic apparatus and installations for 
generating solar electricity; apparatus and instruments for controlling electricity; apparatus and instruments for 
transforming electricity; apparatus and instruments for regulating electricity; apparatus and instruments for accumulating 
electricity; data processing equipment and accessories (electrical and mechanical); electrical remote control apparatus; 
regulating apparatus, electric; measuring devices, electric; monitoring apparatus, electric; photovoltaic apparatus for 
converting solar radiation to electrical energy; computer apparatus for remote meter reading; electricity mains apparatus; 
remote entry point control apparatus; fuel consumption measuring apparatus; chargers for electric batteries; chargers for 
electric vehicles; gas detecting apparatus; apparatus, instruments and cables for electricity; computer networking and 
data communications equipment; meter testing apparatus; communications equipment; electric control installations; 
apparatus for registration, transmission or reproduction of sound or images; computer software applications, 
downloadable; electric batteries; batteries for electric vehicles; rechargeable batteries; solar batteries; electrical power 
distribution blocks; battery chargers; solar battery chargers; encoded loyalty cards; smart cards [integrated circuit 
cards]; branch boxes; distribution boxes; switchboxes; fiber optic cables; audio cable; coaxial cables; electric cables and 
wires; Ethernet cables; optical cables; communications cables; telecommunications cables; calibrated photovoltaic 
reference cells; electric cells; solar cells for electricity generation; photovoltaic cells; electrical circuits; electric 
couplings; collectors, electric; solar energy collectors for electricity generation; electric and electronic components; 
condensers [capacitors]; ducts [electricity]; conductors, electric; counters; water meters; gasometers [measuring 
instruments]; heating meters; frequency meters; electric meters; electronic meters; converters, electric; electric switch 
plates; electric diodes; multifunctional remote controls; electric power control devices; electrical controllers; igniting 
apparatus, electric, for igniting at a distance; electrical power distributors; electrical distributors; nonlinear optical fibres; 
polarisation maintaining optical fibres; light-conducting filaments; optical fibers; electric wires; fuses; electric couplings; 
electrical switch assemblies; sheaths for optical fibre cable; electric switchgear; electricity indicators; electric loss 
indicators; armatures [electricity]; inductors [electricity]; photovoltaic installations for generating electricity; photovoltaic 
power plants; electric circuit closers; photovoltaic inverters; inverters [electricity]; voltage limiters; limiters [electricity]; 
instruction manuals in electronic format; voltmeters; photovoltaic solar modules; computer software packages; electric 
switch panels; electricity control panels; panels for the connection of electricity; solar panels for the production of 
electricity; electrical sockets; electrical power extension cords; downloadable electronic publications in the nature of 
magazines; electric contact boards; electrical control boards; electric connection boards; electric control panels; 
electricity distribution boards; electric reactors; voltage regulators for electric power; resistances, electric; ballasts for 
electrical lighting fittings; fibre optic receptors; electrical receivers; combustion gas detectors; voltage detectors; 
detectors for electric meters; distance sensors; gas sensors; electronic sensors for measuring solar radiation; software; 
application software for mobile phones; computer software for use in remote meter monitoring; software for tablet 
computers; electrical plugs; voltage stabilizers; terminals [electricity]; electric thermostats; electric timers; electric 
voltage transformers; optical transmitters for use with fibre optic cables; mains power units (electric -); electric power 
units; electric valves [thermionic]; solar wafers; home automation apparatus; measuring, detecting and monitoring 
instruments, indicators and controllers; life saving apparatus and equipment; safety, security, protection and signalling 
devices; home automation software; surveillance and security apparatus; electric household appliances for recording, 
transmission or reproduction of sound or images; computer network routers; clamp meters; webcams; sensors and 
detectors; thermostats; sirens; security cameras; multi-function touch buttons; data storage devices; signalling 
apparatus; alarms and warning equipment; access control and alarm monitoring systems; monitoring instruments; 
measuring, counting, alignment and calibrating instruments.

Cl.12;Electric cars; electric bicycles; electrically operated scooters; electric vehicles; spare parts and accessories for 
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electric vehicles.

Cl.35;Commercial administration of the licensing of the goods and services of others; cost price analysis; business 
management assistance; industrial management consultation including cost/yield analyses; business management; 
providing business information via a web site; business information; commercial information and advice for consumers 
[consumer advice shop]; clerical services; organization of trade fairs for commercial or advertising purposes; arranging 
of trading transactions and commercial contracts; arranging of contracts, for others, for the providing of services; 
bidding quotation; business administration; assistance and consultancy services in the field of business management of 
companies in the energy sector; business consulting; advisory services for business management; price comparison 
services; commercial intermediation services; systemization of information into computer databases.

Cl.42;Environmental testing of exhaust emissions; conducting feasibility studies relative to gas exploration; 
conducting feasibility studies relative to gas exploitation; consultancy in the field of energy-saving; professional 
consultancy relating to the conservation of energy; technological consultancy in the fields of energy production and use; 
environmental monitoring of waste storage areas; creation of control programs for electric operation control and drive 
modules; exploration and searching of oil and gas; geophysical exploration for the oil, gas and mining industries; 
technical advice in connection with energy-saving measures; providing information about the design and development of 
computer software, systems and networks; greenhouse gas emission measuring and analysis; monitoring of 
contaminated land for gas; design of electric circuit boards; design of storage systems; designing of electrical systems; 
technical design and planning of power stations; technical design and planning of pipelines for gas, water and waste 
water; technical design and planning of telecommunications networks; design and development of regenerative energy 
generation systems; design and development of software for control, regulation and monitoring of solar energy systems; 
engineering drawing; engineering design; exploration of gas and oil; geophysical exploration for the gas industry; 
exploration services to locate gas; development of computer programs for analysis of exhaust gas emissions; conducting 
research and technical project studies relating to the use of natural energy; research relating to waste analysis; industrial 
research; analysis and testing services relating to electrical engineering apparatus; advisory services relating to the use 
of energy; technological consulting services in the field of alternative energy generation; engineering services relating to 
gas transport and supply systems; engineering services in the field of electrical power and natural gas production; 
engineering services for the gas industry; technical design services relating to electricity plants; electrical engineering 
services; IT programming services; development of testing apparatus for electrical wires; development of power 
assemblies; development of energy and power management systems; development of energy and power management 
systems; testing of apparatus in the field of electrical engineering; design and development of domestic automation 
applications and control systems; design and development of software for domestic automation applications and control 
systems; installation, maintenance and repair of computer software for domestic automation and domestic safety 
systems; software programming for domestic automation apparatus; design and development of automatic domestic 
control systems, namely temperature, humidity and electric control apparatus; monitoring of computer systems by 
remote access to ensure proper functioning; monitoring of domestic automation systems, namely for remote video 
access of security and safety equipment; testing, analysis and monitoring of telecommunication signals.
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3995361    02/08/2018
[International Registration No. : 1433105]
Jiangsu Hailong Nuclear Technology Joint Stock Co., Ltd

Jingkou industrial park, Zhenjiang city Jiangsu province China

Proposed to be Used
IR DIVISION
Cl.1;Silica gel; fuel for atomic piles; fire extinguishing compositions; fireproofing preparations; fire retardants; metal 
annealing preparations; cement [metallurgy]; glue for industrial purposes.

Cl.2;Wood coatings [paints]; varnishes; fireproof paints; primers; paints; anti-rust oils; anti-tarnishing preparations for 
metals; anti-corrosive preparations; anti-rust preparations.

Cl.6;Tin cans; containers of metal [storage, transport]; packaging containers of metal; tanks of metal; vats of metal; 
closures of metal for containers; chests of metal; chill-molds [foundry]; tinplate packings.

Cl.9;Detectors; particle accelerators; betatrons; cyclotrons; materials for electricity mains [wires, cables]; fire 
extinguishing apparatus; clothing for protection against accidents, irradiation and fire; solar batteries.

Cl.11;Installations for processing nuclear fuel and nuclear moderating material; installations for processing nuclear fuel
and nuclear moderating material; polymerisation installations; nuclear reactors; nuclear reactors.

Cl.19;Fireproof cement coatings; grog [fired refractory material]; refractory construction materials, not of metal.
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Priority claimed from 12/04/2018; Application No. : 302018000013518 ;Italy 

3995364    18/06/2018
[International Registration No. : 1431761]
FREDDY S.P.A.

Via Santo Spirito, 14 I-20121 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.18;Luggage; carry-on bags; travel luggage; trunks [luggage]; casual bags; shoulder-bags; sport bags; briefcases 
[leather goods]; purses; multipurpose sports bags; holdalls for sportswear; totes; bumbags; small rucksacks; wallets; 
haversacks; gym bags; travelling bags; shoulder belts; valises; attache cases; daypacks; backpacks; sports backpacks, 
travel cases of leather.

Cl.25;Clothing, footwear, headgear; casualwear; clothing for gymnastics; leisurewear; dance clothing; clothing for men,
women and children; sportswear; bathrobes; clothing; pumps [footwear]; bandanas [neckerchiefs]; bermuda shorts; 
berets; underwear; bodies [clothing]; footwear for women; footwear for sporting activities; footwear for track and field 
athletics; leisure shoes; training shoes; stockings; socks; breeches; albs; shirts; tank tops; sports vests; sports singlets; 
hats; caps; cardigans; belts [clothing]; tights; swimming costumes; headbands [clothing]; scarves; jackets [clothing]; 
waterproof jackets and pants; blazers; heavy sports jackets; blousons; sports skirts; gloves [clothing]; leg warmers; 
lingerie; hosiery; maillots; sweaters; padded shorts for athletic use; running shorts; trousers; short trousers; sports 
trousers; polar fleeces; sports bra; brassieres; sandals; footwear; dance shoes; running shoes; gymnastic shoes; training
shoes; leather shoes; canvas shoes; training shoes; sashes for wear; shorts; tee-shirts; tracksuits; athletic uniforms; 
visors [headwear]; wooden shoes.
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Priority claimed from 14/07/2015; Application No. : 1707086 ;Australia 

3995375    17/10/2018
[International Registration No. : 1293044]
Maxigenes Pty Ltd

PO BOX 3268 Parramatta NSW 2124 Australia

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic preparations for skin care; beauty care preparations and products; skin care preparations and
products; body care preparations and products; body scrubs; bubble bath preparations; soap and soap products, 
including cosmetic soaps; bath essences, bath foams, bath gels and bath oils (all non-medicated); deodorants and 
antiperspirants for personal use; essences for skin care; facial care products (cosmetics); after-shave creams and 
lotions; fragrance preparations; hair products; hand care preparations; hand cream; incense; joss sticks; liquid soaps; 
make-up; perfumes; essential oils; toiletries in this class; baby lotions; baby oil; non-medicated creams, lotions and 
balms; non-medicated mouth rinses, mouth washes and mouth sprays; potpourri; room fragrances; air fragrancing 
preparations; sprays for use on the body.

Cl.5;Dried milk powder being food for babies; milk powder for alimentary purposes (for babies); milk powder for babies; 
milk powder for foodstuffs for babies; milk powder for nutritional purposes for babies; milk powders (foodstuff for 
babies); dried milk being food for infants; food for infants; milk foods for infants; powdered milk foods for infants; lactose 
free infant's formula; baby food; infants' foods.

Cl.29;Dairy products, milk, milk-based products, powdered milk, cream, cream products, cheese, cheese products, 
butter, butter products, yoghurt and yoghurt products; meat, poultry, game and fish; preserved, dried, frozen and cooked 
meat, poultry, game and fish; meat products in this class, including beef jerky, ham, bacon, sausages, smallgoods, 
salamis, meat extracts; poultry products in this class, including poultry sausages, poultry smallgoods and poultry 
extracts; fish products in this class, including fish extracts; kebabs; pates; fruit products in this class, including cooked 
fruits, preserved fruits, dried fruits, tinned fruits, frozen fruits and processed fruits; vegetable products in this class, 
including cooked vegetables, preserved vegetables, dried vegetables, tinned vegetables, frozen vegetables and 
processed vegetables; nuts and nut products in this class, including prepared nuts, processed nuts, roasted nuts and 
salted nuts; snack foods in this class, including fruit bars, nut bars, fruit and nut bars, fruit-based snacks, vegetable-
based snacks and nut-based snacks; edible oils including vegetable oils; goats milk, goats milk cheese and yoghurt made
from goats milk.
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Priority claimed from 19/10/2016; Application No. : 30 2016 109 468 ;Germany 

3995376    18/10/2018
[International Registration No. : 1342366]
DLG e.V.

Eschborner Landstrasse 122 60489 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, in particular newspapers, catalogues, prospectuses, posters and photographs; instructional and 
teaching material (except apparatus).

Cl.35;Organisation of trade fairs and exhibitions for commercial or advertising purposes; consultancy with regard to 
the organisation and conducting of trade fairs and exhibitions, included in this class, organisation and conducting of 
trade fairs and exhibitions for commercial or advertising purposes, namely organisation of participation in exhibitions; 
presentation of companies and their products and services for advertising purposes, and sales promotion and organising 
of business contacts, including on the internet; public relations; online advertising on a computer network; advertising; 
rental of advertising space, marketing, market research and market analysis; providing and rental of equipment, namely 
sales and information stands, office machines and equipment, automatic vending machines, photocopying machines for 
stand areas and exhibition stands; rental of advertising material.

Cl.41;Organising and arranging of conferences, special shows for cultural, instructional and educational purposes, 
congresses, symposiums, product presentations and competitions for cultural, instructional and educational purposes; 
publication of periodicals, catalogues and prospectuses; organising, arranging and conducting of seminars, workshops 
(training) and exhibitions for cultural or educational purposes.
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Priority claimed from 25/07/2018; Application No. : 88051794 ;United States of America 

3995380    30/07/2018
[International Registration No. : 1431052]
McCann D. Birmingham

53 Allen Street New Britain CT 06053 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Biological isolation garments, namely, gowns and shoes; biologically protective garments, namely, gowns and 
shoes.

Cl.10;Medical gowns and shoes.
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3995395    26/04/2018
[International Registration No. : 1431043]
BERGCHAI STEEL COMPANY LIMITED

99/46-47 Moo 11, Buddhamonthon Sai 4 Rd., Omnoi, Kratumban Samutsakorn Thailand

Proposed to be Used
IR DIVISION
Cl.6;Pulleys of metal, other than for machines.

Cl.7;Electric derricks; derricks [lifting and hoisting apparatus]; cranes [lifting and hoisting apparatus]; fixed crane; jib 
cranes; overhead travelling cranes; cranes; mobile cranes; pulling hoist cranes; ball bearings [parts of machines]; driving 
motors, other than for land vehicles; elevators [lifts]; pulley blocks, electric; pulleys being parts of machines; electric 
hoists; electric wire rope hoists; electric chain hoists; mechanical hoists; hoists.

Cl.22;Straps for handling loads; tie-down straps, not of metal; polypropylene straps for securing bundles; canvas belts, 
not parts of machines, for handling loads; belts, not of metal, for handling loads.
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3995396    04/09/2018
[International Registration No. : 1431728]
Dr. H. Stamm GmbH Chemische Fabrik

Heinrichstr. 3-4 12207 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; purifying chemicals.

Cl.3;Ultrasonic cleaning preparations.

Cl.5;Disinfectants, in particular for medical, dental and veterinary purposes, laboratory purposes, occupational health 
and safety, and surface engineering in industry, craft and commerce.

Cl.42;Development of cleaning and disinfecting chemicals; manufacture of cleaning and disinfecting chemicals, namely 
scientific and technological services with regard to the custom manufacture of cleaning and disinfecting chemicals; 
technical development and planning of processes for the disinfecting and cleaning of apparatus, installations, control 
systems, parts and components thereof.
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3995397    25/09/2018
[International Registration No. : 1272608]
GEODESIS

ZA de Pentaparc, rue Jules Henriot F-56000 VANNES France

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, toilet waters; essential oils, cosmetics, hair lotions; oils for cosmetic use; lotions for cosmetic use; 
cosmetic preparations for baths, bath salts not for medical use; soaps; shampoos; sachets for perfuming linen; 
perfumery products; perfumery products; oils for perfumes and scents; extracts of flowers; bases for flower perfumes; 
perfumed sand, perfumed earth, perfumed microcapsules; incense; scented water.

Cl.4;Perfumed candles; tapers (wax candles); tallow candles.
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Priority claimed from 06/12/2017; Application No. : 2017-160622 ;Japan 

3995401    28/05/2018
[International Registration No. : 1433056]
Sony Corporation

1-7-1 Konan, Minato-ku Tokyo 108-0075 Japan

Proposed to be Used
IR DIVISION
Cl.9;Entertainment robots for domestic use; entertainment robots for nursing care facilities; computer software to 
operate physical robots; remote controller for operating robots for entertainment use; telecommunication machines and 
apparatus; computer application software for mobile phones; electronic machines and apparatus; monitoring robots for 
household use and professional use (excluding those for industrial, medical or hobby use); pet robots with artificial 
intelligence; computer program with artificial intelligence technology.

Cl.42;Design and development of robots, data processing equipment, computers and computer programs; robotics 
engineering services; cloud computing; rental of computers; providing computer programs on data networks.
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3995405    04/12/2017
[International Registration No. : 1431859]
Brighter AB (publ)

Norgegatan 2 SE-164 32 KISTA Sweden

Proposed to be Used
IR DIVISION
Cl.5;Capsules for medicines; chemical preparations for medical purposes; portable first-aid kits; reagents for blood 
grouping [for medical purposes]; diagnostic agents for pharmaceutical use; diagnostic testing materials for medical use; 
diagnostic reagents for medical use; indicators for medical diagnosis; chemical preparations for the diagnosis of 
diabetes; chemical preparations for testing blood for medical purposes; chemical test reagents [medical]; reagents for 
use in analysis [for medical purposes]; test strips for measuring blood glucose levels; antibodies; blood tonics; 
haemostatic preparations; pharmaceutical preparations in strip form; filled syringes for medical purposes [containing 
pharmaceuticals]; medicines for human purposes; medicinal infusions; ethical medicinal preparations; starch for dietetic 
or pharmaceutical purposes; absorbent wadding; aseptic cotton; cotton for medical purposes; food for diabetics; glucose 
dietary supplements; pharmaceutical preparations; blood components; pharmaceuticals and natural remedies.

Cl.9;Dosimeters; automatic dosage apparatus; liquid dosage devices that measure the amounts to be dispensed; 
dosimeters; logs [measuring instruments]; measuring instruments; vials for laboratory use; vials for scientific purposes; 
physics (apparatus and instruments for -); instruments for diagnosis [for scientific use]; scientific apparatus and 
instruments; electrical recorders; digital indicators; indication panels; checking (supervision) apparatus and instruments; 
computer databases; databases (electronic); firmware; network access server hardware; computer application software; 
measuring, detecting and monitoring instruments, indicators and controllers; computer programs (downloadable 
software); computer operating system software; computer software; data recorded electronically; databases; 
downloadable graphics for mobile phones; computer software for database management; computer software programs 
for spreadsheet management; computer programs (downloadable software); computer software for use in medical 
decision support systems; computer software for data processing; computer software for document management; 
computer software for authorising access to databases; computer software for controlling self-service terminals; 
downloadable computer software applications; monitoring programs (computer software); computer application software 
for mobile phones; communications software; computer software for creating searchable databases of information and 
data; computer software for accessing information directories that may be downloaded from the global computer 
network; registered computer software downloaded from the internet; registered education software; data processing 
apparatus; central processing units for processing information, data, sound or images; real-time data processing 
apparatus; screens; computer software that assists computers in deploying parallel applications and performing parallel 
computations; application software for cloud computing services; interface software; interfaces (for computers); data 
exchange units; data storage units; data processing systems; data storage devices.

Cl.10;Medical test kits for diabetes monitoring for home use; meters for measuring blood glucose; blood glucose 
testing apparatus; meters for measuring blood glucose; blood glucose monitoring apparatus; automatic medical 
apparatus for dosing humans by injection; pumps for medical use in dispensing pharmaceuticals from containers; 
medical apparatus for testing the level of glucose in the blood; blood testing apparatus; apparatus for taking blood; 
apparatus for blood tests [for medical use]; pharmaceutical instruments; meters for body fluids; measuring instruments 
adapted for medical use; suture needles; acupuncture needles; needles for medical purposes; needles for medical 
purposes; arterial blood pressure measuring apparatus; blood testing apparatus; digital electronic sphygmomanometers; 
blood testing apparatus; apparatus for blood analysis [for medical use]; disposable lancets for finger puncture; 
disposable needles for hypodermic syringes; disposable syringes; injection device for pharmaceuticals; injection needles 
for medical use; syringes for injections; applicators for medications; medical instruments; medical apparatus for 
introducing pharmaceutical preparations into the human body; medical hand tools; medical instruments for application in 
human bodies; specimen samplers for medical use; shields for medical instruments; apparatus for blood analysis [for 
medical use]; apparatus for blood monitoring [for medical use]; automatic analyzers for medical diagnosis; diagnostic 
apparatus for medical purposes; electric instruments for medical use in the diagnosis of blood; electronic apparatus for 
medical purposes; portable apparatus for medical purposes; medical apparatus and instruments.

Cl.35;Commercial trading and consumer information services; provision of business and commercial information; 
business information; information services relating to businesses; provision of commercial business information by 
means of a computer database; provision of commercial information; provision of business statistical information relating
to medical matters; provision of business information via global computer networks; provision of information and advice 
to consumers regarding the selection of products and items to be purchased; collection of data; compilation of statistics; 
compilation of statistical data relating to medical research; compilation of statistical data for use in scientific research; 
compilation and systemization of information into computer databases; commercial information services; presentation of 
goods on communication media, for retail purposes; direct marketing; on-line promotion of computer networks and 
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websites; product marketing; banner advertising; computerised file management; compilation of data into computer 
databases; systemization of information into computer databases; compiling of information into computer databases; 
collection and systematisation of information into computer databases; collection of business information; collection of 
information relating to market research; collection of statistics for business or commercial purposes; collection of data 
and personal information, namely patient information; processing of data; data entry and processing of data; compilation 
of information into computer databases; data processing; compilation of data into computer databases; updating and 
maintenance of data in computer databases; compilation of scientific information.

Cl.38;Transmission of information relating to pharmaceuticals, medicine and hygiene; telecommunication services; 
access to content, websites and portals; data communication services; data transmission; computer communications for 
the transmission of information; distribution of data or audio visual images via a global computer network or the internet; 
electronic mail; electronic transmission of data and documents via computer terminals; electronic transmission of data 
and documents via computer terminals and electronic devices; electronic exchange of data stored in databases 
accessible via telecommunication networks; electronic transmission services; international data transmission; 
transmission of data by electronic means; transmission of data by audio-visual apparatus; transmission of information 
on-line; digital communications services; digital transmission services; communication of data by means of 
telecommunications; communication of information by electronic means; electronic transmission of information (services 
for the -); provision of access to databases via the internet; providing online access to medical data from a database or 
from the internet.

Cl.42;Medical research; pharmaceutical research services; blood analysis services; drug discovery services; 
inspection of pharmaceuticals; research on the subject of pharmaceuticals; pharmaceutical drug development services; 
research and development of vaccines and medicines; providing medical and scientific research information in the field 
of pharmaceuticals and clinical trials; design of computer databases; design of software; design of software; computer 
software research; software creation; professional advisory services relating to computer software; computer software 
consultancy; scientific and technological services; computer aided diagnostic testing services; medical and 
pharmacological research services; research services in the field of natural science; pharmaceutical research and 
development; clinical trials; development of pharmaceutical preparations and medicines; biological research, clinical 
research and medical research; laboratory testing of materials; analysis of materials; research services; research and 
development of new products; research and development services; measurement services; product research & 
development; technical research; advisory services relating to the design and development of scientific instruments; 
advisory services relating to scientific research; advisory services relating to technological research; scientific research 
services; preparation of reports relating to scientific research; development of new technology for others; development of 
new products; scientific services and research relating thereto; computer-aided diagnostic testing services; research 
relating to technology; cartography; cartography services; technological services and design relating thereto; providing 
science technology information; measurement evaluation services; testing, authentication and quality control; 
development of computer software application solutions; development of computer software; scientific computer 
programming services; development of systems for the processing of data; cloud computing services; software as a 
service (SaaS); hosting services, cloud services (SaaS) and leasing of computer software; development of measuring 
probes for biotechnological applications; hosting of computerised data, files, applications and information; electronic 
data storage; data conversion of electronic information; programming of electronic control systems; testing of electronic 
data processing systems; conversion of images from physical to electronic media; design and development of electronic 
database software; creating electronically stored web pages for online services and the internet; scanning of images; 
platform as a service [PaaS]; hosting platforms on the internet; computer network services.

Cl.44;Medical services; medical services; monitoring of patients; human healthcare services; dietician service; 
preparation of reports relating to health care matters; information services relating to health care; diet planning and 
supervision; providing health information; providing online medical information, other than dentistry; medical 
information; medical information services; providing medical information; downloadable medical information services; 
medical analysis; medical treatment services; physical rehabilitation; providing physical rehabilitation facilities; medical 
care; medical care and analysis services relating to patient treatment; health counselling; advice relating to the personal 
welfare of elderly people (health).
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Priority claimed from 01/03/2018; Application No. : 87816833 ;United States of America 

3995408    31/08/2018
[International Registration No. : 1431183]
Calendar Research LLC

800 E. Colorado Blvd., Suite 240 Pasadena CA 91101 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, a downloadable software application for scheduling appointments.

Cl.42;Providing online, non-downloadable software for scheduling appointments.
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Priority claimed from 15/02/2018; Application No. : 1029114 ;Benelux 

3995413    14/08/2018
[International Registration No. : 1432091]
Guido Lieven P. Dumarey

Pontstraat 132 B-9831 Sint-Martens-Latem

Proposed to be Used
IR DIVISION
Cl.7;Geared electric motors, other than for land vehicles; speed change gears being parts of machines; machine 
coupling and transmission components, other than for land vehicles; hydrostatic drives; ignition wires for motor vehicles;
motors, other than for land vehicles; machine tools; agricultural implements, other than hand-operated.

Cl.12;Geared electric motors for land vehicles; drive transmissions for hybrid land vehicles; gearboxes; automatic 
gearboxes for land vehicles; sumps being parts of gearboxes for land vehicles; continuously variable transmissions for 
land vehicles; transmissions with variable speeds for land vehicles; automatic transmissions with variable speeds for 
land vehicles; transmission belts for land vehicles; electric vehicles; vehicles; apparatus for locomotion by land, air or 
water.
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Priority claimed from 15/06/2018; Application No. : 2018-079726 ;Japan 

3995417    21/06/2018
[International Registration No. : 1433242]
FLOSFIA INC.

1-36, Goryoohara, Nishikyo-ku, Kyoto-shi Kyoto 615-8245 Japan

Proposed to be Used
IR DIVISION
Cl.7;Semiconductor manufacturing machines and systems; semiconductor manufacturing parts and accessories; 
chemical processing machines and apparatus; textile machines and apparatus; glassware manufacturing machines and 
apparatus; plastic processing machines and apparatus; pneumatic or hydraulic machines and instruments; valves [parts 
of machines].

Cl.9;Semiconductors; semiconductor devices; transistors; diodes; electronic circuits; integrated circuits; large scale 
integrated circuits; electronic calculators and their parts; electronic machines, apparatus and their parts; laboratory 
apparatus, instruments and their parts; power distribution or control machines and apparatus; rotary converters; phase 
modifiers; AC/DC converters; DC/DC converters; capacitors; electric resistors; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; photographic apparatus and instruments; 
optical apparatus and instruments.

Cl.40;Metal plating; rental of plating machines; application of thin films on the surfaces of objects by means of 
chemical, mechanical, thermal, thermomechanical, chemical vapor deposition, physical vapor deposition or vacuum 
deposition processes; laminating; metallizing; metal treating; custom manufacturing and assembling services relating to 
semi-conductor parts and integrated circuits; processing of chemicals and petrochemicals; custom application of optical, 
transparent, solar reflective and wear-resistant coatings on metallic, organic and mineral substrates; application of 
coatings using chemical, mechanical, thermal or thermomechanical processes; rental of metal treating machines and 
tools; providing information relating to the rental of metal treating machines and tools.
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Priority claimed from 11/06/2018; Application No. : 87956668 ;United States of America 

3995428    18/06/2018
[International Registration No. : 1433114]
The American Physical Society

One Physics Ellipse College Park MD 20740 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Providing access to an online database of publications in the field of physics.

Cl.41;Providing on-line, non-downloadable publications in the field of physics via an online database.
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Priority claimed from 08/11/2017; Application No. : 30 2017 028 485 ;Germany 

3995435    09/03/2018
[International Registration No. : 1431065]
Sebastian Joy

Händelallee 7 10557 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper, paperboard (cardboard); printed matter; newspapers, journals, magazines; brochures, books; calendars, 
prospectuses, posters, postcards, photographs; stationery; teaching materials (except apparatus); bags, pouches and 
goods for packaging, wrapping and filing purposes made of paper, paperboard or plastic; stickers (stationery); pictures; 
flyers; graphic representations; graphic prints, bookmarks; note books; advertisement boards made of paper or 
paperboard.

Cl.35;Advertising; business management; business advisory and consultancy services; office functions; business 
advisory and information services; business management consultancy; business efficiency expert services; business 
analysis, research and information services; information in business matters; presentation of goods; presentation of 
goods on communication media, for retail purposes; presentation of goods and services; sales promotion for others; 
compilation (of-) and publication of statistics; preparation of economic and business reports; economic forecasting; 
commercial information agency services; marketing, market research, opinion polling, market analysis; conducting of 
market studies; investigation in business matters; public relations; organisation and arrangement of events, namely of 
advertising events; organisation and execution of fairs and exhibitions for economic or advertising purposes; business 
organisation consulting; consumer advice; systematisation of data in computer databases; compilation of information in 
computer databases; computerized file management; rental of advertising space, also on the internet; provision of 
commercial and business contact information via the internet; provision of economic contact information; advisory 
services for organizational issues and business administration; distribution of samples for advertising purposes; poster 
advertising; tracking and monitoring the prices for goods and / or services; inquiries and information in business matters; 
cost / price analyses; banner exchange, namely renting of advertising spaces on the internet; business consultation with 
regard to the marketing of fundraising collection campaigns.

Cl.36;Financial affairs; real estate affairs; real estate and property management as well as provision, renting and 
leasing of real estates and properties; fundraising; organization of collections; financial sponsorship for social and other 
charitable purposes as well as for institutions which are active for such proposes, particularly in the field of nature 
conservation, landscape conservation, animal protection and environmental projects; administration of donations, 
endowments and public subsidies for supporting nature conservation, landscape conservation, animal protection and 
environmental projects; financial support of nature conservation, landscape conservation, animal protection and 
environmental projects by donations, endowments and public subsidies; development and planning of development and 
aid projects in financial terms, particularly by means of collecting public and private subsidies; collection of donation and 
endowment appeals (fundraising), administration of donations and endowments; provision (collection) of financial means 
for others, asset management of endowments; provision of information with regard to charitable fundraisings.

Cl.41;Education; training; entertainment; sporting and cultural activities; organisation and arranging of conferences, 
congresses, symposia; arrangement and conduction of seminars, correspondence courses, workshops and colloquia; 
arrangement of exhibitions for cultural or teaching purposes; organisation and / or conduction of training and 
development programmes; organisation of fairs, exhibitions, congresses and seminars for culture and entertainment 
purposes; publishing services; publication of books, specialist articles and specialist journals; publication of information 
on environmentally concious and health-conscious behaviour; publication of publishing products and printed matters in 
electronic form, also on the intranet and internet; publication of magazines and books in electronic form, also on the 
intranet and internet; publication of texts; publication of texts, other than publicity texts; online provision of non-
downloadable electronic publications; online publication of electronic books and magazines; further training consultancy, 
presentation of live performances; preparation of illustrated reports; information on leisure activities; production of non-
downloadable online videos; provision of information in the field of leisure activities; organisation and execution of 
lotteries; organisation of lotteries.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; biological research; computer services concerning electronic data storage of software, data, images, 
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audio and / or video information; leasing of software; services of a chemist; services of a medical, bacteriological and / or 
chemical laboratory; services of a technical measurement and test laboratory; execution of medical and clinical 
examinations; execution of scientific tests; execution of chemical analyses; conducting clinical trials; conducting 
scientific tests, conducting of chemical analyses; conducting of scientific experiments; providing information about the 
results of scientific experiments; analysis of the pollutant concentration; determination of emissions and immissions; 
researches in the field of bacteriology, chemistry, genealogy, cosmetics and technology; technical consultancy in the 
field of saving energy and energy efficiency; technical consultancy in the field of waste and recycling management; 
environmental assessment services; allocation and examination of seals of quality / certifications; preparation of reports 
concerning oil deposits; preparation of geological, technical and / or scientific reports; database development services; 
design of homepages and websites; internet services, namely creation and installation of internet presentations; leasing 
of web servers, providing electronic storage space (web space) on the internet; development and research services with 
regard to new products (for others); product researches, namely determination of product offers; electronic data storage; 
environmental consultancy services.

Cl.44;Agricultural, aquacultural, horticultural and forestry services; dietetic advisory services; provision of information 
with regard to diet and nutrition consultancy; animal care services; human healthcare services; consultancy relating to 
food (dietetic advisory services) and agricultural products (agricultural advisory services); environmental protection 
consultation; veterinary assistance; provision of information with regard to agricultural products and food (agricultural 
and dietetic advisory services) in the form of software, data, images, audio and / or video information; services of an 
internet provider, namely provision of information with regard to agricultural products and food (agricultural and dietetic 
advisory services); services of a physician.

Cl.45;Safety, rescue, security and enforcement services; personal and social services, namely investigations (personal 
background-), background investigation services, online social networking services, political lobbying services other than
for commercial purposes; lobbying services except for economic purposes; legal services.
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Priority claimed from 13/11/2017; Application No. : 87682126 ;United States of America 

3995444    25/04/2018
[International Registration No. : 1433384]
WELWAZE MEDICAL, INC.

1450 BRICKELL AVENUE, SUITE 2190 MIAMI FL 33131 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for mobile phones, portable media players, and handheld computers, namely, software for 
reviewing and tracking medical tests and results; downloadable software in the nature of a mobile application for the 
uploading, capturing, authenticating, verifying, managing, downloading, transmitting, displaying and sharing of data, 
images, audio and video content.

Cl.10;Medical devices for detection of health abnormalities and diseases, namely, thermographic devices; medical 
apparatus for detecting health abnormalities or diseases, namely, thermographic devices.

Cl.44;Providing a website featuring medical information in the field of detection of health abnormalities or diseases 
(terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 10/04/2018; Application No. : 017885721 ;European Union 

3995445    04/06/2018
[International Registration No. : 1431390]
LACOSTE

23-25 rue de Provence F-75009 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Soaps; dentifrices; depilatories; lipstick; make-up removing products; beauty masks; shaving products; 
preservatives for leather (polishes); creams for leather; perfumes; essential oils; cosmetics; hair lotions.

Cl.9;Sunglasses; goggles for sports; spectacles [optics]; spectacle frames; chains for spectacles; cords for spectacles; 
spectacle cases; spectacle lenses; optical lenses; contact lenses; containers for contact lenses; contact lenses; 
binoculars; sound transmitting apparatus; image transmission apparatus; image reproduction apparatus; sound 
reproduction apparatus; image recording apparatus; sound recording apparatus; telephones; telephones; mobile 
telephones; fixed-line telephones; telephone receivers; MP3 players; hands-free kits for telephones; covers for mobile 
telephones; cases for mobile telephones; holders adapted for mobile telephones; battery chargers for use with 
telephones; earphones; cordless headphones; straps for portable telephones; magnetic recording media; sound 
recording disks; mechanisms for coin-operated apparatus; cash registers; calculating machines; information processing 
apparatus; computers; fire extinguishers; advertising signs [illuminated]; neon signs.

Cl.14;Jewelry; jewelry articles; fashion jewelry; key rings (trinkets or fobs); precious stones; timepieces and 
chronometric instruments; chronometric instruments; watches; wristwatches; clocks; electric clocks; wall clocks; alarm 
clocks; clock cases; watch cases; watch bands; watch chains; watch glasses; chronometers; clock hands [clock and 
watch making]; pendulums [clock and watch making]; dials [timepieces]; cases for timepieces; presentation cases for 
timepieces; necklaces; fashion jewelry; trinkets (jewelry); badges of precious metal; medals; medallions; ornaments 
[jewelry]; pearl; statues of precious metals and their alloys; statuettes of precious metal.

Cl.18;Leather and imitations of leather; luggage; sports bags; toiletry sets (empty); handbags; beach bags; backpacks; 
shoe bags; briefcases; satchels; wallets; card holders; purses; coin purses (not of precious metal); belt bags; clutch 
bags; animal skins; trunks [luggage]; suitcases; umbrellas; parasols; walking sticks; whips; harnesses; saddlery; gym 
bags.

Cl.24;Fabrics for textile use; household linen; bed linen; sheets; fitted sheets; pillowcases; bed blankets; bed covers; 
comforters [bedding]; duvet covers; eiderdowns [quilts]; curtains of textile material; covers for cushions; table linen; 
tablecloths of textile; table napkins of textile; place mats of textile material; bath linen; washing mitts; towels of textile 
materials; bath towels; beach towels [of textile materials].

Cl.25;Skirts; dresses; trousers; jeans; Bermuda shorts; shorts; boxer shorts; sports jerseys; shirts; tee-shirts; polo 
shirts; sports shirts; tops [clothing]; chasubles; blouses; short-sleeve shirts; sleeveless sweaters; jumper suits; suits; 
vests; sweaters; cardigans; raincoats; jackets; coats; reefer jackets; overcoats; blousons; blazers; parkas; bathing 
trunks; bathing suits; bath robes; neckties; scarves; sashes for wear; belts [clothing]; brassieres; panties; slips 
[underwear]; briefs; pants and shorts for sports; stockings; tights; socks; pajamas; dressing gowns; hats; caps; caps 
(bonnets); gloves [clothing]; shoes; shoe soles; sports footwear; sports shoes; beach footwear; sandals; bath sandals; 
esparto shoes or sandals; boots; slippers.

Cl.28;Games; toys; playing cards; gymnastic articles; balls for games; tennis balls; ball-pitching machines; rackets; gut
for rackets; strings for rackets; tennis nets; tables for table tennis; table tennis nets; skis; ski poles; surfboards; 
sailboards; golf gloves; golf tees; golf sticks [golf clubs]; pre-shaped tennis bags for rackets; cricket bags; golf bags; 
hockey sticks; balloons; baseball gloves; sports bows [archery]; Christmas tree ornaments and decorations.
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Priority claimed from 12/10/2017; Application No. : UK00003262974 ;United Kingdom 

3995458    27/02/2018
[International Registration No. : 1433187]
Brewster Inc.

101 E. Gopher Street Banff T1L 1J3

Proposed to be Used
IR DIVISION
Cl.39;Transport and travel services; travel reservation and booking services; providing travel and transport information 
services about journeys and the transport of goods by brokers; providing transportation information relating to tariffs, 
timetables and methods of transport; providing and conducting transportation-based recreation activities and attractions, 
namely, providing transport for bus sightseeing tours, providing transport for bus glacier exploration tours, providing 
marine transport for lake cruises, providing water transport for canoeing expeditions; providing transportation 
information, reservations and bookings for the foregoing activities and attraction.

Cl.41;Entertainment services; education and training services; providing services intended to entertain or educate, 
namely, providing recreational and vacation resort facilities in the nature of fishing and swimming, providing recreational 
facilities and entertainment venues in the nature of concert stages and cinema facilities; arranging and providing 
entertainment for others, namely, musical productions, light shows, video productions, outdoor adventures and 
attractions in the nature of guided outdoor expeditions, guided sightseeing tours, guided hiking tours, horseback riding, 
guided canoe expeditions, sky gondola rides, boating rides, cliff-edge glass-floored observation walkway guided tours, 
and glacier exploration adventure guided tours; providing fitness and exercise facilities; providing entertainment 
information and ticket reservations and bookings for the foregoing entertainment events, attractions, tours and outdoor 
adventures.

Cl.43;Hotel and resort lodging services; providing temporary accommodations in hotels and other lodging facilities; 
providing information and advice on hotels and restaurants for others; making hotel and other temporary lodging 
reservations for others; providing of food and drink, namely, snack bars, restaurant and bar services, catering, restaurant 
take-out services, and cocktail lounge services; providing banquet and social function facilities for weddings, receptions, 
parties and social events; providing facilities for meetings, meetings featuring presentations, conventions, fairs and 
exhibitions.
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3995460    07/06/2018
[International Registration No. : 1433292]
Global Beverages Limited

128 Cannon Workshops, Cannon Drive London E14 4AS United Kingdom

Proposed to be Used
IR DIVISION
Cl.32;Beers; minerals and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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Priority claimed from 31/01/2018; Application No. : 30 2018 002 274.6 ;Germany 

3995466    15/03/2018
[International Registration No. : 1433308]
Homag Group AG

Homagstr. 3-5 72296 Schopfloch Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools and mechanical installations for wood, metal and plastic working and processing; 
machines, machine tools and mechanical installations for the wood, metal, plastic and furniture industries, in particular 
for the wood working and processing industry, the metal working and processing industry and the plastic working and 
processing industry; woodworking machines for form machining and edge machining; machines for processing veneers; 
formatting machines and contouring machines; postforming machine; grinders; coating machines; drilling machines; 
insertion machines; assembly machines and installations; packaging machines and installations; saws [machines]; lifting 
and carrying installations for the transport of goods and handling apparatus for loading and unloading; driverless 
transportation systems as machines for cargo handling; mechanical installations for transporting, rotating, turning, 
commissioning and sorting; loading machines and loading systems consisting predominantly thereof for separating 
stacks; stacking machines and stacking systems consisting predominantly thereof; loading and unloading machines; 
lifting and transmission machines; trimming machines and beam processing machines and trimming and beam 
processing centres consisting predominantly thereof; machines for surface machining, edge machining and component 
manufacture; wood planing machines; clamping devices (parts of machines); machine beds and frames; mounts for 
machines and mechanical installations; engine blocks; parts and fittings for the foregoing goods.

Cl.9;Software; electric and electronic checking (supervision) apparatus and instruments; electrical access control 
installations and electronic control systems; programmable controllers; hardware and software for controlling machines 
and mechanical installations; industrial process control software; business technology software.

Cl.37;Machinery installation, maintenance and repair.

6540



Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

3995472    03/09/2018
[International Registration No. : 1433117]
Versarien PLC

Unit 2, Chosen View Road Cheltenham, Gloucestershire GL51 9LT United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals, not for use in the manufacture of paints and coatings; chemicals used in industry, science and 
photography, as well as in agriculture, horticulture and forestry; unprocessed artificial resins, unprocessed plastics; 
tempering and soldering preparations; adhesives used in industry; copper chemicals; chemicals for use in heat 
management, semiconductor cooling and liquid cooling; micro porous compounds for use as heat transfers; heat transfer 
liquids; heat transfer liquids for use in heating systems; heat transfer liquids for use in cooling systems; heat transfer 
liquids for use in cooling systems in industry; heat transfer liquids for use in cooling systems in the chemical industry; 
metalworking agents having cooling properties; cooling fluids for vehicle radiators; cooling fluids; flushing agents for 
cooling systems; heat generating agents; heat stable polymerase; heat transfer fluid; heat transfer fluids for industrial 
use; heat transfer agents; heat transfer substances; chemicals for use in the semiconductor industry; semiconductor 
cooling substances; liquid cooling substances; liquid cooling materials; resins in liquid form [unprocessed]; cooling 
materials; semiconductor cooling substances; liquid cooling substances; liquid cooling materials.

Cl.40;Treatment of materials; services for the treatment of materials; heat treatment; heat treatment of metals; heat 
treatment of ores; treatment of heating liquids; treatment of cooling liquids; treatment of semiconductors; treatment of 
semiconductor cooling systems; treatment of cooling systems; treatment of liquid cooling systems; application of wear 
resistant coatings to engineering components; application of heat resistant coatings to engineering components; 
information, advisory and consultancy services relating to the aforesaid.
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Priority claimed from 16/02/2018; Application No. : 17821059 ;European Union 

3995565    21/03/2018
[International Registration No. : 1433133]
Giardina Finishing S.r.l.

Via Vico Necchi, 63 I-22060 Figino Serenza (CO) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; machines and installations for 
painting; material production and processing machines; satinizing machines; machines for sweeping, cleaning, washing; 
brushing machines; coating machines; dispensing machines; spraying machines; industrial robots.

Cl.11;Drying apparatus for chemical processing; drying appliances and fittings; industrial ovens; ovens for drying 
lacquers; industrial drying ovens; drying ovens, other than for laboratory use.
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Priority claimed from 26/02/2018; Application No. : UK00003292750 ;United Kingdom 

3995568    27/02/2018
[International Registration No. : 1433205]
TCC Global N.V.

World Trade Centre, Zuidplein 84 NL-1077 XV Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.8;Cutlery; side arms; razors; knives, penknives; tweezers; manicure sets, pedicure sets, nail clippers, nail files; razor 
blades, razor cases; scissors; shaving cases.

Cl.9;Computer software; software applications; software for use in advertising; computer programmes (downloadable 
software); computer e-commerce software; computer software for use in connection with affinity programmes and loyalty 
programmes; computer software for use in connection with sales and promotional incentive schemes; magnets; sound, 
image and data transmission, recording and reproducing apparatus; projectors; computers; computer software; computer
games programmes; computer game cartridges; computer game discs; video games software; video game cartridges; 
games cartridges for use with electronic games apparatus; sound and video recordings; DVDs, CDs, records, discs, 
tapes, cassettes, cartridges, cards and other carriers, all bearing or for use in bearing sound recordings, video 
recordings, data, images, games, graphics, text, programs or information; magnetic data carriers; downloadable 
electronic publications provided on-line from databases or the Internet; interactive compact discs and CD-ROMs; cases 
and holders for CDs, records, discs, tapes, cassettes and cartridges; radios; mobile telephones; mobile telephone 
fascias; stands for telephones; walkie-talkies; calculators; refrigerator magnets; lenses, clips, parts and accessories for 
all the aforesaid goods; data recordings including audio, video, still and moving images and text; downloadable electronic
publications; mouse mats; electronic instructional and teaching apparatus and instruments; protective knee pads for 
workers, protective elbow pads for workers; egg timers.

Cl.16;Printed matter; printed publications; magazines; books; bookbinding material; photographs; stationery; plastic 
materials for packaging not included in other classes; paint brushes; printing blocks; posters; cards; postcards; 
greetings cards; trading cards; printed invitations; photograph albums; prints; paper coasters; book ends; height charts; 
crayons; transfers; stamps; embroidery, sewing and knitting patterns; postage stamps; paper tablemats; bunting (paper); 
folders; albums; sticker albums; stickers.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; umbrellas, parasols and walking sticks; credit card holders, leather chewing gum holders, notebook holders, 
coin holders, key cases.

Cl.20;Locks (non-metallic, non-electric); plaques of bone, ivory, plastic or wood; picture frames; mirrors; furniture; 
works of art of wood, wax, plaster or plastic; non-metal baskets; bins of wood or plastic; display stands and boards; sign 
boards of wood or plastic; placards of wood or plastic; decorative wall plaques made of plastic or wood; non-metal bottle 
caps and casings; bottle racks; chests, cases and boxes of wood or plastic, busts of wood, wax, plaster or plastic; chairs; 
statues and figurines of wood, wax, plaster or plastic; boards for hanging keys; magazine racks; non-metal name plates 
and number plates; statuettes, figurines and model stadia of plastic, wood, resin, plaster or wax materials.

Cl.21;Household or kitchen utensils and containers; small domestic utensils and containers; combs and sponges; 
brushes; glassware, porcelain and earthenware; ornaments, statuettes and figurines of ceramic, china, crystal, glass, 
earthenware, terra cotta and porcelain; tableware; plates and ornamental plates; wall plaques made of crystal, china, 
glass, earthenware, porcelain or terra cotta; cruet sets; pepper mills; salt mills; drinking vessels; mugs; jugs; tankards; 
stemware; bottles, insulated bottles and flasks; jars; egg cups; lunch boxes; coasters; serving trays; candlesticks; napkin 
rings and holders; soap boxes; soap holders; toothbrushes; boxes of common metal for household use; paper plates and 
cups.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; blankets, travel rugs, towels, face 
flannels, handkerchiefs; sleeping bags for camping.
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3995577    02/08/2018
[International Registration No. : 1432867]
XinBaiLun (China) Sporting Goods Co., Ltd

No.328 Shanqian, Yuqian Village, Zhangban Town, Taiwan Merchants Investment Zone, Quanzhou Fujian China

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; pocket wallets; travelling sets [leatherware]; school satchels; trimmings of leather for furniture; 
slings for carrying infants; umbrellas; sling bags for carrying infants; walking sticks; harness fittings.

Cl.25;Clothing; layettes [clothing]; bathing suits; ready-made clothing; shoes; hats; hosiery; gloves [clothing]; leather 
belts [clothing]; scarfs.

Cl.28;Apparatus for games; toys; Go board games; playing card; playing balls; body-building apparatus; machines for 
physical exercises; swimming pools [play articles]; protective paddings [parts of sports suits]; in-line roller skates.
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Priority claimed from 04/04/2018; Application No. : 87862938 ;United States of America 

3995590    17/09/2018
[International Registration No. : 1433223]
Augmate Corporation

335 Madison Ave., 16th floor New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for the management of devices connected to the internet of things.

Cl.42;Software as a service (SaaS) for the management of devices connected to the internet.
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Priority claimed from 24/11/2017; Application No. : 017521261 ;European Union 

3995602    24/05/2018
[International Registration No. : 1433130]
LAUDA DR. R. WOBSER GMBH & CO. KG

Pfarrstr. 41-43 97922 Lauda-Königshofen Germany

Proposed to be Used
IR DIVISION
Cl.9;Thermostats, in particular laboratory thermostats and refrigerated circulators, in particular for technical, scientific 
or medical diagnostic purposes; temperature monitoring instruments; constant-temperature incubators for laboratory 
use.

Cl.10;Constant-temperature incubators for medical purposes; temperature monitors for medical use.

Cl.11;Heating and refrigerating apparatus, in particular for heating and cooling temperature-controlled operating 
equipment for regulating the temperature of objects; cooling installations for liquids; all of the aforesaid goods in this 
class for technical, scientific or medical diagnostic purposes; apparatus for regulating the temperature of objects 
comprising temperature-controlled operating equipment; temperature regulating instruments, namely temperature 
regulators for liquid heating and refrigerating installations; instruments for temperature control, namely temperature 
regulators for liquid heating and refrigerating installations for medical purposes.
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3995603    06/09/2018
[International Registration No. : 1433224]
Julia Computing, Inc.

20 Garland Road Newton MA 02459 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and downloadable computer programs that implement a computer programming language; 
computer programs and downloadable computer programs that implement a compiler for computer programming 
language; computer software for use in performing computations, creating and executing computational algorithms, 
analyzing data, accessing data, visualizing data, and deploying computer software applications and electronic hardware 
implementations of those algorithms; computer programs recorded on external devices for use in implementing a 
computer programming language; downloadable computer programs for use in implementing a computer programming 
language.

Cl.38;Providing on-line forums for transmission of messages among computer users concerning computer 
programming languages.

Cl.42;Providing information relating to a computer programming language and its development environment; 
application service provider featuring application programming interface (API) software for use in performing 
computations, creating and executing computational algorithms, analyzing data, accessing data, visualizing data, and 
deploying computer software applications and electronic hardware implementations of those algorithms.
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Priority claimed from 06/07/2018; Application No. : 017927714 ;European Union 

3995618    16/07/2018
[International Registration No. : 1433285]
BP p.l.c.

1 St James's Square London SW1Y 4PD United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Financing and monetary affairs in the field of energy; consultancy with regard to investment, subsidy and 
financing of installations and businesses in the field of energy; arranging financial transactions and leasing transactions 
inconnection with operating emission-reducing, decentral installationsfor energy generation.

Cl.39;Distribution of energy; distribution of renewable energy; storage of energy; transportation, supply and 
distribution of electricity; transport, delivery and distribution of electrical energy; providing information relating to the 
forwarding, distribution and supply of electrical energy.
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Priority claimed from 10/01/2018; Application No. : 17678401 ;European Union 

3995621    04/06/2018
[International Registration No. : 1433274]
RECTICEL S.A.

Avenue des Olympiades 2 B-1140 Brussels

Proposed to be Used
IR DIVISION
Cl.10;Beds, spring mattresses, pillows, bolsters, cushions, mattresses, seats, armchairs, canapés, divans, headrests, 
backrests, armrests and stand-up-aids specially made for medical purposes.

Cl.17;Expanded plastic materials (semi-finished products) and foam materials (padding, cushioning and stuffing 
materials) for manufacturing and stuffing furniture, beds, spring mattresses, pillows, bolsters, cushions, mattresses, box-
springs, couchettes, seats, easy chairs, settees, divans, head-rests, backrests, armrests; expanded plastic materials 
(semi-finished products) and foam materials (padding, cushioning and stuffing materials) for manufacturing and stuffing 
cushions in vehicles.

Cl.20;Furniture; padded furniture; beds; mattresses; pillows; bolsters; cushions; mattresses; box springs; bunks; 
seats; easy chairs; settees; divans; headrests; back rests; armrests.

6549



Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

3996262    12/07/2018
[International Registration No. : 1432971]
HLA BRAND MANAGEMENT CO., LTD.

(No. 8 Huaxin Road), Huashi Town Industrial Zone, Jiangyin City Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.9;Signal lanterns; transmitters of electronic signals; wires, electric; fire extinguishing apparatus; plotters; weighing 
machines; camcorders; measuring apparatus; magnifying glasses [optics]; eyeglasses; films, exposed; computers; 
counterfeit coin detectors; measures; cameras [photography]; alarms; battery jars.

Cl.14;Boxes of precious metal; bracelets [jewellery, jewelry (Am.)]; chains [jewellery, jewelry (Am.)]; tie clips; earrings; 
rings [jewellery, jewelry (Am.)]; cuff links; clocks; wristwatches.

Cl.18;Fur-skins; pocket wallets; bags; key cases; furniture coverings of leather; reins for guiding children; umbrellas; 
canes; harness fittings.

Cl.24;Textile material; non-woven textile fabrics; wall hangings of textile; felt; handkerchiefs of textile; household linen; 
covers [loose] for furniture; curtains of textile or plastic; fitted toilet lid covers of fabric; flags of textile or plastic.

Cl.26;Monogram tabs for marking linen; trimmings for clothing; fastenings for clothing; slide fasteners [zippers]; false 
hair; needles; artificial flowers; shoulder pads for clothing; heat adhesive patches for decoration of textile articles 
[haberdashery].

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; commercial administration of 
the licensing of the goods and services of others; marketing; rental of sales stands; personnel recruitment; relocation 
services for businesses; photocopying services; accounting; rental of vending machines; sponsorship search; wholesale 
services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies.
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3996270    26/07/2018
[International Registration No. : 1432443]
Qingdao Xinhongyu Industry and Trade Co. Ltd.

No 16 Yunxi Road (G4-2-002), Shibei District, Qingdao City 266000 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.5;Vitamin preparations; medicinal drinks; enzymes for medical purposes; dietary fibre / dietary fiber; medicinal 
alcohol; dietetic foods adapted for medical purposes; dietetic beverages adapted for medical purposes; linseed dietary 
supplements; enzyme dietary supplements; protein dietary supplements.

Cl.30;Biscuits / cookies; cakes; oat flakes; high-protein cereal bars; candy.
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Priority claimed from 28/11/2017; Application No. : 87699955 ;United States of America 

3996271    25/05/2018
[International Registration No. : 1433158]
CNU Online Holdings, LLC

175 West Jackson Blvd., Suite 1000 Chicago IL 60604 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for use in conducting and managing consumer 
financing transactions and applying for and managing personal loans in the field of consumer lending.

Cl.36;Arranging of loans; consumer lending services; electronic loan origination services; electronic loan preparation 
services; financial services, namely, money lending; financing and loan services; loan financing; temporary loans.

Cl.42;Providing temporary use of non- downloadable software for use in consumer financing transactions and applying 
for and managing consumer loans, via a web site.
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Priority claimed from 29/03/2018; Application No. : 1372712 ;Benelux 

3996276    30/08/2018
[International Registration No. : 1433352]
Zerocopter B.V.

Sylviuslaan 2 NL-9728 NS Groningen Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; computer software for use in detecting malware; computer software for 
the protection of hardware, software, computer networks and computer systems against attacks from computer viruses, 
hackers, tampering and unauthorised intrusion; computer software for the detection and removal of computer viruses and
threats; computer software for computer security and detection, filtering and prevention of security breaches; computer 
software for protecting and securing computer networks and software applications; computer software for managing and 
filtering electronic communications; computer software for encrypting and authenticating data; computer software for 
detecting and repairing computer software and hardware problems; computer software for use in vulnerability scanning 
of networks and websites.

Cl.35;Business information services relating to the protection of computer hardware, computer software, computer 
networks and computer systems against attacks from computer viruses, hackers, tampering and unauthorised intrusion; 
business information services relating to network security, security systems, data encryption and data decryption; 
information and consultancy relating to the aforesaid services; including all the aforesaid services provided via electronic 
channels, such as the Internet; collection, compilation, and analysis of data for the purpose of generating and 
transmitting reports on and ratings of the level of security of third party software residing on the computers of others.

Cl.42;Platform as a service (PAAS) featuring computer software platforms in the field of risk, vulnerability analysis and 
security for computers, software applications, computer systems and computer networks; consultancy, testing, research 
and advisory services in the field of risk, vulnerability analysis and security for computers, software applications, 
computer systems and computer networks; technical support services, namely, troubleshooting software and computer 
network problems; providing online information and advisory services relating to computer security software and 
hardware products; advisory services relating to network security, security systems, data encryption and data decryption 
and information, consultancy and advisory services relating to the aforesaid services including such services provided 
online or via the Internet or Extranets; advisory services relating to the protection of computer hardware, computer 
software, computer networks and computer systems against attacks from computer viruses, hackers, tampering and 
unauthorised intrusion; information and consultancy relating to the aforesaid services; including all the aforesaid 
services provided via electronic channels, such as the Internet.
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Priority claimed from 26/04/2018; Application No. : 302018000015269 ;Italy 

3996278    03/05/2018
[International Registration No. : 1432991]
OLITALIA S.r.l.

Via Meucci, n. 22/A I-47122 Forli Italy

Proposed to be Used
IR DIVISION
Cl.29;Meat; fish, not live; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies for food; 
marmalade; compotes; eggs; milk and milk products; oils and fats for food; palm oil for food; flavoured oils for food; 
olives, preserved; vegetables, tinned; fruits, tinned; sunflower oil for food; corn oil for food; olive oil for food; extra virgin 
olive oil for food; colza oil for food; peanut oil for food; sesame oil for food; soya bean oil for food; blended oil for food; 
anchovy, not live; antipasti; bacon; soya-based beverages used as milk substitutes; milk beverages, milk predominating; 
dried beef; butter; meat, preserved; caviar; bouillon concentrates; tomato paste; jams; crustaceans, not live; cheese; 
mushrooms, preserved; legumes, preserved; legumes, cooked; legumes, dried; fruit salads; vegetable salads; margarine; 
oysters, not live; cream [dairy products]; tomato puree; anchovy paste; potato chips; preparations for making bouillon; 
charcuterie; ham; sausages; sardines, not live; seeds, prepared; fruit-based snack food; pickles; yogurt.

Cl.30;Coffee; tea; cocoa; artificial coffee; rice; flour and preparations made from cereals; bread; pastries; 
confectionery; ice cream; sugar; honey; salt; mustard; vinegar; sauces [condiments]; spices; wine vinegar; balsamic 
vinegar; fruits, spices or herbs flavored balsamic vinegar; apple vinegar; balsamic vinegar based dressings; frosting; 
balsamic vinegar based frosting; aromatic preparations for food; seasonings; seaweed [condiment]; wheat based foods; 
food flavorings, other than essential oils; cereal bars; cocoa-based beverages; coffee-based beverages; chocolate-based 
beverages; tea-based beverages; cookies; buns; puddings; caramels [candy]; chocolate; condiments; crackers; 
couscous [semolina]; cakes; garden herbs, preserved [seasonings]; glucose for culinary purposes; gluten prepared as 
foodstuff; chewing gum; dough; pizza dough; infusions, not medicinal; ketchup [sauce]; liquorice [confectionery]; 
mayonnaise; maize, processed; malt for human consumption; muesli; crushed barley; bread rolls; pasta; pepper; dried 
chili peppers [seasoning]; chili powder; pesto [sauce]; pizzas; sandwiches; semolina; cereal-based snack food; rice-
based snack food; sherbets [ices]; sushi; tarts; tortillas.
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Priority claimed from 28/02/2018; Application No. : 720134 ;Switzerland 

3996279    22/08/2018
[International Registration No. : 1433131]
Kistler Holding AG

Eulachstrasse 22 CH-8408 Winterthur Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer software for measuring, recording, transmitting, transforming, monitoring, documenting, evaluating and 
reproducing electrical, electronic, optical and acoustic signals; computer software for data processing apparatus and 
equipment; all the aforesaid goods not for use in cloud computing with artificial intelligence and not provided via cloud 
computing with artificial intelligence; data processing apparatus and equipment not for use in cloud computing with 
artificial intelligence.

Cl.42;Engineering services for computer software for measuring, recording, transmitting, transforming, monitoring, 
documenting, evaluating and reproducing electrical, electronic, optical and acoustic signals; all the aforesaid services not 
intended for cloud computing with artificial intelligence and not provided via cloud computing with artificial intelligence; 
engineering services for computer software for data processing apparatus and equipment not for use in cloud computing 
with artificial intelligence and not provided via cloud computing with artificial intelligence; rental of computer software for 
data processing apparatus and equipment, not intended for cloud computing with artificial intelligence and not provided 
via cloud computing with artificial intelligence; engineering services for data processing apparatus and equipment not 
intended for cloud computing with artificial intelligence; rental of data processing apparatus and equipment not intended 
for cloud computing with artificial intelligence; design and development of computer software not intended for cloud 
computing with artificial intelligence and not provided via cloud computing with artificial intelligence; engineering 
consultancy services related to the aforesaid engineering services.
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Priority claimed from 23/07/2018; Application No. : 88049195 ;United States of America 

3996282    12/08/2018
[International Registration No. : 1433110]
Underbutler, LLC

Suite 147, 401 N Carroll Ave Southlake TX 760926407 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Home and office automation systems comprising wireless and wired controllers, controlled devices, and software 
for lighting, HVAC, security, safety and other home and office monitoring and control applications; home and office 
electrical power automation systems comprising wireless and wired controllers, controlled devices, and software for 
appliances, lighting, HVAC, security and other home and office electrical power monitoring and control applications.

Cl.25;Hats; jackets; shirts.

Cl.35;Computerized on-line retail store services in the field of home automation hardware and services; on-line retail 
store services featuring home automation hardware and services.

Cl.37;Installation and maintenance of burglar and/or fire alarms; installation of computer networking hardware; 
installation of hardware for computer systems; installation of security system; installation of theft prevention devices; 
installation, maintenance and repair of computer hardware; installation, maintenance and repair of ethernet and wireless 
networking hardware; installation, repair and maintenance of computers and computer peripherals; installation, repair 
and replacement of home and office automation hardware systems comprising wireless and wired controllers, controlled 
devices, for lighting, HVAC, security, safety and other home and office monitoring and control devices; advisory services 
relating to the installation of audiovisual equipment; advisory services relating to the installation of lighting apparatus; 
computer hardware installation and repair, including mobile performance of such services on customer premises; 
installation, changing, replacement and repair of locks; maintenance of home and office automation hardware systems 
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comprising wireless and wired controllers, controlled devices, for lighting, HVAC, security, safety and other home and 
office monitoring and control applications; technical support services, namely, troubleshooting in the nature of the repair 
of computer hardware; technical consultation in the field of installation of lighting apparatus, lighting instruments and 
lighting systems; technical support services, namely, technical advice related to the installation of home and office 
automation hardware systems comprising wireless and wired controllers, controlled devices, for lighting, HVAC, security, 
safety and other home and office monitoring and control applications.

Cl.41;Training in the use and operation of home automation systems; training in the use and operation of home 
automation systems and consultation relating thereto; training in the use of home automation hardware and software; 
computer education training services; IT training services; providing on-line training videos in the field of home 
automation.

Cl.42;Computer technical support services, namely, 24/7 service desk or help desk services for it infrastructure, 
operating systems, database systems, and web applications; computer technology support services, namely, help desk 
services; design, development, and technical consulting services related thereto in the field of home automation; 
installation and repair of computer software, including mobile performance of such services on customer premises; 
installation, maintenance and repair of computer software; installation, maintenance and repair of software for computer 
systems; installation, maintenance, and updating of computer software; technical consulting services in the field of home 
automation; technical support services, namely, troubleshooting in the nature of diagnosing computer hardware and 
software problems; technical support services, namely, troubleshooting of computer software problems.
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Priority claimed from 16/01/2018; Application No. : 4420086 ;France 

3996283    05/06/2018
[International Registration No. : 1432480]
SMART CHIMP

22 Rue du Clair Matin F-31400 TOULOUSE France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; veterinary products; sanitary products for medical purposes; disinfectant soaps; 
medicinal soaps; medicated shampoos; medicated dentifrices; dietetic foods for medical use; dietetic foodstuffs for 
veterinary use; food for babies; food supplements; medical dressings; teeth filling materials; dental impression materials; 
disinfectants; antibacterial products for washing hands; products for destroying vermin; fungicides; herbicides; bath 
preparations for medical use; sanitary panties; sanitary towels; chemical preparations for medical use; chemical 
preparations for pharmaceutical use; medicinal herbs; herbal teas; parasiticides; alloys of precious metals for dental use.

Cl.30;Coffee; tea; cocoa; sugar; rice; tapioca; flour; cereal preparations; bread; pastries; confectionery; edible ices; 
honey; agave syrup (natural sweetener); yeast; salt; mustard; vinegar; sauces (condiments); spices; ice for refreshment; 
sandwiches; pizzas; pancakes; biscuits, cookies; cakes; rusks; sugar confectionery; chocolate; cocoa-based beverages; 
coffee-based beverages; tea-based beverages.

Cl.32;Beers; mineral waters (beverages); carbonated waters; fruit-based beverages; fruit juices; syrups for beverages; 
preparations for making beverages; lemonades; fruit nectars; soda water; non-alcoholic aperitifs.
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Priority claimed from 28/12/2017; Application No. : 302017000150261 ;Italy 

3996284    19/06/2018
[International Registration No. : 1432470]
GOLDEN GOOSE S.P.A.

Via San Martino, 17 I-20122 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; perfumes; makeup; personal deodorants and antiperspirants; essential oils for personal use; soaps; 
bath oils; bath foams; bath cream; shower soaps; shaving creams; beauty creams; vanishing creams; skin lotions; body 
bronzer lotions; after-shave lotions; hair lotions; body milk; sun oils; sun milks; tissues impregnated with cosmetic 
lotions; eyebrow pencils; eyeliners; mascaras; face powder; lip-sticks; cleansing milks; hair care preparations; 
shampoos; henna; hair creams; hair sprays; nail polish; cosmetic kits; incense; joss sticks.

Cl.9;Spectacles, sunglasses, lenses and frames therefor, contact lenses, cases for glasses and spectacles, chains and 
cords for glasses and spectacles, parts and fittings for all the aforesaid goods; covers for portable multimedia players; 
covers for mobile phones; covers for DVDs; covers for CDs; covers for computer cables; covers for audio reproduction 
devices; covers for palmtops; covers for electronic agendas; covers for photographic cameras and covers for film 
cameras; cellular phones; smartphones; wireless communication devices featuring telecommunication functionality to 
allow the transmission of text, data, audio, image and video files; electronic monitoring devices comprised of 
microprocessors and accelerometers, for identifying, storing, reporting, monitoring, uploading and downloading data and 
information for personal physical fitness and training purposes; downloadable applications and software for smart 
watches and mobile devices, for processing, reviewing and editing data, to enable users to control the presentation and 
information available from the devices; wearable sensors for personal physical fitness and training purposes to gather 
biometric data and also including monitors and displays sold as a unit; smartwatches; wearable activity trackers; 
pedometers.

Cl.14;Watches and clocks; chronographs and chronometers; earrings; rings; necklaces; bracelets; ornamental pins 
made of precious metal; shoe ornaments of precious metal; boxes of precious metal; pins; tie clips; cuff links; watch 
straps; watch bands, jewelry; timepieces comprised primarily of wristwatches featuring software for sending and 
receiving data or to be used to monitor personal fitness activity; bracelets, rings or necklaces featuring software for 
sending and receiving data or to be used to monitor personal fitness activity.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs [printed]; stationery; office requisites, 
except furniture; adhesive foils [stationery]; artists' and drawing materials; paintbrushes; instructional and teaching 
materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing blocks; towels of paper; 
drawing sets; stencil cases; writing cases [stationery]; table linen of paper; tickets; drawing pads; calendars; hat boxes of 
cardboard; desk mats; folders for papers; posters; catalogues; pen clips; cabinets for stationery [office requisites]; labels 
of paper or cardboard; handkerchiefs of paper; paperweights; figurines [statuettes] of papier mâché; plastic bubble packs 
for wrapping or packaging; viscose sheets for wrapping; comic books; newspapers; gums [adhesives] for stationery or 
household purposes; booklets; books; manuals [handbooks]; packing [cushioning, stuffing] materials of paper or 
cardboard; pencils; adhesive tapes for stationery or household purposes; pamphlets; pastels [crayons]; plastic film for 
wrapping; nibs; periodicals; holders for cheque books; document holders [stationery]; pencil holders; passport holders; 
penholders; prospectuses; printed publications; writing or drawing books; loose-leaf binders; magazines [periodicals]; 
bags [envelopes, pouches] of paper or plastics, for packaging; face towels of paper; boxes of paper or cardboard; 
bookmarkers; inkstands; place mats of paper; seals [stamps]; mats for beer glasses; coasters of paper; fabrics for 
bookbinding; photograph stands; note books; tablecloths of paper; table napkins of paper; tissues of paper for removing 
make-up; flyers.

Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals; attaché cases; bags for sports; 
bags for climbers; bags for campers; bags; Boston bags; clutch bags; gym bags; leather bags; shoulder bags; bags for 
carrying animals; jewelry bags of textile material [empty], beach bags; slings for carrying infants; travelling bags; 
saddlebags; shopping bags; chain mesh purses; handbag frames; tool bags, empty; bags [envelopes, pouches] of 
leather, for packaging; school satchels; game bags [hunting accessories]; garment bags for travel; pocket wallets; net 
bags for shopping; valises; briefcases; card cases [notecases]; credit card cases [wallets]; handbags; hat boxes of 
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leather; haversacks; key cases; music cases; vanity cases, not fitted; purses; rucksacks; suitcase handles; travelling 
trunks; travelling sets [leatherware]; boxes of leather or leatherboard; cases of leather or leatherboard; chin straps, of 
leather; fur; girths of leather; imitation leather; leather laces; leather thread; leatherboard; leather straps; collars for 
animals.

Cl.25;Clothing, footwear, headgear; clothing of imitations of leather; clothing of leather; clothing for gymnastics; 
dresses; bath robes; bandanas [neckerchiefs]; bibs, not of paper; berets; boas [necklets]; braces for clothing 
[suspenders]; corsets [underclothing]; stockings; socks; shirts; bodices [lingerie]; hats; coats; hoods [clothing]; belts 
[clothing]; money belts [clothing]; tights; collars [clothing]; detachable collars; headgear for wear; layettes [clothing]; 
bathing suits; masquerade costumes; beach clothes; neckties; ascots; headbands [clothing]; pocket squares; jackets 
[clothing]; garters; skirts; suits; jumper dresses; girdles; gloves [clothing]; ski gloves; waterproof clothing; knitwear 
[clothing]; jerseys [clothing]; leggings [leg warmers]; leggings [trousers]; liveries; hosiery; sweaters; muffs [clothing]; 
skorts; boxer shorts; vests; trousers; parkas; furs [clothing]; fur stoles; pajamas (Am.); cuffs; ponchos; stocking 
suspenders; sock suspenders; brassieres; sandals; bath sandals; shoes; bath slippers; gymnastic shoes; beach shoes; 
sports shoes; soles for footwear; shawls; sashes for wear; underpants; overcoats; outerclothing; petticoats; half-boots; 
boots; combinations [clothing]; visors [headwear]; wooden shoes; sweat-absorbent underwear; earbands [clothing]; 
chemises; short-sleeved T-shirts; long-sleeved T-shirts.

Cl.35;Advertising, business management, business administration, office function, presentation of goods on 
communication media, for retail purposes; retail or wholesale services, also provided on-line, featuring: cosmetics, 
perfumes, makeup, personal deodorants and antiperspirants, essential oils for personal use, soaps, bath oils, bath foams, 
bath cream, shower soaps, shaving creams, beauty creams, vanishing creams, skin lotions, body bronzer lotions, after-
shave lotions, hair lotions, body milk, sun oils, sun milks, tissues impregnated with cosmetic lotions, eyebrow pencils, 
eyeliners, mascaras, face powder, lip-sticks, cleansing milks, hair care preparations, shampoos, henna, hair creams, hair 
sprays, nail polish, cosmetic kits, incense, joss sticks; retail or wholesale services, also provided on-line, featuring: 
spectacles, sunglasses, lenses and frames therefor, contact lenses, cases for glasses and spectacles, chains and cords 
for glasses and spectacles, parts and fittings for all the aforesaid goods, covers for portable multimedia players, covers 
for mobile phones, covers for DVDs, covers for CDs, covers for computer cables, covers for audio reproduction devices, 
covers for palmtops, covers for electronic agendas, covers for photographic cameras and covers for film cameras, 
cellular phones, smartphones, wireless communication devices featuring telecommunication functionality to allow the 
transmission of text, data, audio, image and video files, electronic monitoring devices comprised of microprocessors and 
accelerometers, for identifying, storing, reporting, monitoring, uploading and downloading data and information for 
personal physical fitness and training purposes, downloadable applications and software for smart watches and mobile 
devices, for processing, reviewing and editing data, to enable users to control the presentation and information available 
from the devices, wearable sensors for personal physical fitness and training purposes to gather biometric data and also 
including monitors and displays sold as a unit, smartwatches, wearable activity trackers, pedometers; retail or wholesale 
services, also provided on-line, featuring watches and clocks, chronographs and chronometers, earrings, rings, 
necklaces, bracelets, ornamental pins made of precious metal, shoe ornaments of precious metal, boxes of precious 
metal, pins, tie clips, cuff links, watch straps, watch bands, jewelry, timepieces comprised primarily of wristwatches 
featuring software for sending and receiving data or to be used to monitor personal fitness activity, bracelets, rings or 
necklaces featuring software for sending and receiving data or to be used to monitor personal fitness activity; retail or 
wholesale services, also provided on-line, featuring paper and cardboard, printed matter, bookbinding material, 
photographs [printed], stationery, office requisites, except furniture, adhesive foils [stationery], artists' and drawing 
materials, paintbrushes, instructional and teaching materials, plastic sheets, films and bags for wrapping and packaging, 
printers' type, printing blocks, towels of paper, drawing sets, stencil cases, writing cases [stationery], table linen of paper, 
tickets, drawing pads, calendars, hat boxes of cardboard, desk mats, folders for papers, posters, catalogues, pen clips, 
cabinets for stationery [office requisites], labels of paper or cardboard, handkerchiefs of paper, paperweights, figurines 
[statuettes] of papier mâché, plastic bubble packs for wrapping or packaging, viscose sheets for wrapping, comic books, 
newspapers, gums [adhesives] for stationery or household purposes, booklets, books, manuals [handbooks], packing 
[cushioning, stuffing] materials of paper or cardboard, pencils, adhesive tapes for stationery or household purposes, 
pamphlets, pastels [crayons], plastic film for wrapping, nibs, periodicals, holders for cheque books, document holders 
[stationery], pencil holders, passport holders, penholders, prospectuses, printed publications, writing or drawing books, 
loose-leaf binders, magazines [periodicals], bags [envelopes, pouches] of paper or plastics, for packaging, face towels of 
paper, boxes of paper or cardboard, bookmarkers, inkstands, place mats of paper, seals [stamps], mats for beer glasses, 
coasters of paper, fabrics for bookbinding, photograph stands, note books, tablecloths of paper, table napkins of paper, 
tissues of paper for removing make-up, flyers; retail or wholesale services, also provided on-line, featuring leather and 
imitations of leather, animal skins and hides, luggage and carrying bags, umbrellas and parasols, walking sticks, whips, 
harness and saddlery, collars, leashes and clothing for animals, attaché cases, bags for sports, bags for climbers, bags 
for campers, bags, Boston bags, clutch bags, gym bags, leather bags, shoulder bags, bags for carrying animals, jewelry 
bags of textile material [empty], beach bags, slings for carrying infants, travelling bags, saddlebags, shopping bags, chain
mesh purses, handbag frames, tool bags, empty, bags [envelopes, pouches] of leather, for packaging, school satchels, 
game bags [hunting accessories], garment bags for travel, pocket wallets, net bags for shopping, valises, briefcases, card 
cases [notecases], credit card cases [wallets], handbags, hat boxes of leather, haversacks, key cases, music cases, vanity
cases, not fitted, purses, rucksacks, suitcase handles, travelling trunks, travelling sets [leatherware], boxes of leather or 
leatherboard, cases of leather or leatherboard, chin straps, of leather, fur, girths of leather, imitation leather, leather laces, 
leather thread, leatherboard, leather straps, collars for animals; retail or wholesale services, also provided on-line, 
featuring, clothing, footwear, headgear, clothing of imitations of leather, clothing of leather, clothing for gymnastics, 
dresses, bath robes, bandanas [neckerchiefs], bibs, not of paper, berets, boas [necklets], braces for clothing 
[suspenders], corsets [underclothing], stockings, socks, shirts, bodices [lingerie], hats, coats, hoods [clothing], belts 
[clothing], money belts [clothing], tights, collars [clothing], detachable collars, headgear for wear, layettes [clothing], 
bathing suits, masquerade costumes, beach clothes, neckties, ascots, headbands [clothing], pocket squares, jackets 
[clothing], garters, skirts, suits, jumper dresses, girdles, gloves [clothing], ski gloves, waterproof clothing, knitwear 
[clothing], jerseys [clothing], leggings [leg warmers], leggings [trousers], liveries, hosiery, sweaters, muffs [clothing], 
skorts, boxer shorts, vests, trousers, parkas, furs [clothing], fur stoles, pajamas (Am.), cuffs, ponchos, stocking 
suspenders, sock suspenders, brassieres, sandals, bath sandals, shoes, bath slippers, gymnastic shoes, beach shoes, 
sports shoes, soles for footwear, shawls, sashes for wear, underpants, overcoats, outerclothing, petticoats, half-boots, 
boots, combinations [clothing], visors [headwear], wooden shoes, sweat-absorbent underwear, earbands [clothing], 
chemises, short-sleeved T-shirts, long-sleeved T-shirts.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 19/03/2018; Application No. : 721051 ;Switzerland 

3996293    12/09/2018
[International Registration No. : 1432728]
Archroma IP GmbH

Neuhofstrasse 11 CH-4153 Reinach Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Sulfur, chemical products for surface functionalization; chemical products used for 3D printing.

Cl.2;Dyes used for 3D printing; dyes, particularly sulfur dyes, disperse dyes, acid dyes, metal complex dyes, direct 
dyes, reactive dyes, cationic dyes; pigments.

Cl.40;Coloring services, particularly coloring of 3D printed objects; surface treatment of 3D objects with, in particular, 
UV protection and other effects; provision of information in the form of tailor-made recipes for coloring or surface 
treatment of 3D printed objects; provision of information and services provided by consultants concerning the choice of 
appropriate equipment and machinery for coloring and/or surface treatment of 3D printed objects.

6561



Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

 

Priority claimed from 28/11/2017; Application No. : 87699963 ;United States of America 

3996296    25/05/2018
[International Registration No. : 1433269]
CNU Online Holdings, LLC

175 West Jackson Blvd., Suite 1000 Chicago IL 60604 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for use in conducting and managing consumer 
financing transactions and applying for and managing personal loans in the field of consumer lending.

Cl.36;Arranging of loans; consumer lending services; electronic loan origination services; electronic loan preparation 
services; financial services, namely, money lending; financing and loan services; loan financing; temporary loans.

Cl.42;Providing temporary use of non- downloadable software for use in consumer financing transactions and applying 
for and managing consumer loans, via a web site.
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Priority claimed from 02/03/2018; Application No. : 30 2018 005 268 ;Germany 

3996306    23/08/2018
[International Registration No. : 1433361]
Blue Net Chartering GmbH & Co. KG

Elbchaussee 370 22609 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.35;Arranging of contracts, for others, for the providing of services.

Cl.36;Futures brokerage services relating to freight.

Cl.39;Commercial chartering services for vessels; freighting; transportation of freight; rental of means of 
transportation; charter brokerage services; operating services for vessels.
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Priority claimed from 01/06/2018; Application No. : 87945044 ;United States of America 

3996310    05/09/2018
[International Registration No. : 1433219]
Bethesda Softworks LLC

1370 Piccard Drive Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer game software for use with computers and video game consoles; downloadable computer and video 
game software offered via the internet and wireless devices; electronic devices featuring computer game software for use 
with computers and video game consoles; pre-recorded digital media in the nature of CD-ROMs and DVDs featuring 
computer games and video games, wallpapers, screensavers, digital music files, and graphics, videos, films, multimedia 
files, motion pictures, and animation in the field of video games and computer games; downloadable digital media, 
namely, downloadable images, downloadable artwork, downloadable text files, downloadable audio files, downloadable 
video files, downloadable game software, and downloadable motion pictures.

Cl.41;Entertainment services, namely, providing on-line interactive computer games; entertainment services, namely, 
providing information and entertainment in the nature of news, information, non-downloadable art pictures, non-
downloadable video clips, and non-downloadable trailers relating to electronic computer games via the internet; providing
non-downloadable electronic publications in the nature of books, magazines, journals and newspapers in the field of 
novels, comics and cartoons; movie film production; movie film distribution; rental of amusement machines and 
apparatus; rental of game machines and apparatus.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

3996315    09/08/2018
[International Registration No. : 1433521]
SHANGHAI XINGDU GARMENTS CO., LTD.

Room A1-9249, No.58 Fumin Branch Road, Hengsha Township, Chongming District, (Shanghai Hengtai Economic Development Zone) 
Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Computers; face recognition devices; photocopiers [photographic, electrostatic, thermic]; weighing machines; 
measures; mobile telephones; camcorders; cameras [photography]; stereoscopes; wires, electric; switches, electric; 
remote control apparatus; alarms; eyeglasses.

Cl.14;Boxes of precious metal; bracelets [jewellery, jewelry (Am.)]; chains [jewellery, jewelry (Am.)]; tie clips; earrings; 
rings [jewellery, jewelry (Am.)]; cuff links; clocks; wristwatches.

Cl.18;Fur-skins; pocket wallets; shopping bags; bags; key cases; furniture coverings of leather; reins for guiding 
children; umbrellas; canes; harness fittings.

Cl.24;Textile material; non-woven textile fabrics; wall hangings of textile; felt; handkerchiefs of textile; household linen; 
covers [loose] for furniture; curtains of textile or plastic; fitted toilet lid covers of fabric; flags of textile or plastic.

Cl.26;Brooches [clothing accessories]; fastenings for clothing; belt clasps; slide fasteners [zippers]; needles; artificial 
flowers; collar supports; heat adhesive patches for decoration of textile articles [haberdashery].

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; commercial administration of 
the licensing of the goods and services of others; marketing; sales promotion for others; personnel recruitment; 
relocation services for businesses; photocopying services; accounting; rental of vending machines; sponsorship search; 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies.

6565



Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 05/04/2018; Application No. : 30 2018 103 832 ;Germany 

3996326    07/07/2018
[International Registration No. : 1433307]
MIP METRO Group Intellectual Property GmbH & Co. KG

Metro-Strasse 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Databases (electronic); downloadable course materials for training and education; computer software for creating 
blogs; downloadable on-line electronic publications; digital terminals; software and software applications, mobile apps; 
smart phones; data processing apparatus; databases; data storage media; recorded content; peripherals adapted for use 
with computers; cases and covers for computers, netbooks and notebooks; electronic publications, downloadable; USB 
flash drives; memory cards; compact discs; DVDs; digital recording media; glasses, VR glasses; cabinets for 
loudspeakers; laser pointers (luminous pointers); pocket calculators.

Cl.16;Teaching materials [except apparatus]; printed matter; paper; posters; photographs [printed]; stickers 
[stationery]; manuals [handbooks]; calendars; prospectuses; bags and cones of paper, cardboard or plastic; corkboard 
pins; writing tablets.

Cl.35;Business management, business administration, office functions; compiling, systematisation, updating and 
maintenance of data in computer databases; invoice management for electronic ordering systems; computerized 
processing of on-line purchase orders; office machines and equipment rental; rental of office machinery and equipment; 
office machines and equipment rental; human resources management and recruitment services.

Cl.37;Maintenance services; repair, installation and maintenance of electric and electronic devices, and office 
equipment; installation and maintenance of computer hardware and computer networks [hardware].

Cl.38;Telecommunication services; providing access to information on the Internet; providing access to software on 
data networks for Internet access; providing access to Internet platforms; Internet portal services; providing 
telecommunications channels; providing Internet chatrooms and Internet forums; transmission of electronic mail; 
forwarding of messages and information of all kinds to Internet addresses (web messaging); rental of telecommunication 
equipment and data transmission equipment; providing user access to computer programmes in data networks.

Cl.41;Organising, planning and conducting Hackathon events and competitions; organising, planning and conducting 
events and competitions relating to computers, information technology, programming, software, technology and 
innovation; organising, planning and conducting conferences, workshops, classes, trainings and seminars relating to 
computers, information technology, programming, software, technology and innovation; entertainment services relating 
to Hackathon; providing electronic publications relating to computers, information technology, programming, software, 
technology and innovation, not downloadable; information and consultancy relating to the aforementioned services, 
including online provision of all aforementioned services via databases or the Internet; training; cultural activities.

Cl.42;IT programming services; testing, authentication and quality control; cloud computing services; creating 
[programming] and/or hosting an online customer forum for participating in discussions, exchanging information, for 
ratings and feedback form other users on products and services, for forming virtual communities and for cooperating in 
social networks; scientific and technological services; technological analysis services; scientific research services; 
development and updating of computer hardware and software; programming and implementation of computer software; 
consultancy in the field of computers; computer software, computer system and website design; research and 
development of new products for others; creating and maintaining web sites for others; web site development, planning 
and maintenance; installation of computer software; maintenance and updating of computer programs and software; 
conversion of computer programs and data, other than physical conversion; conversion of data or documents from 
physical to electronic media; duplication of computer programs; material testing; hosting memory space for websites; 
rental of computer software, data processing equipment, web servers; recovery of computer data; surveying.

Cl.45;Allocating and registering of domain names; management of industrial property rights and copyright; licensing of 
intellectual property rights and copyright; issuing of licences for data processing programs.
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Priority claimed from 27/09/2017; Application No. : 87625008 ;United States of America 

3996342    11/10/2018
[International Registration No. : 1408829]
KNOTEL, INC.

33 West 17th Street New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Real estate services, namely, leasing of office spaces; management of commercial real estate and buildings.

Cl.41;Providing facilities for entertainment and educational purposes, namely, providing media room facilities featuring 
audio-visual equipment; sporting and cultural activities, namely, organizing community sporting and cultural events for 
entertainment purposes; rental services for audio and video equipment; translation services; translation services for 
businesses and travelers; educational and entertainment services, namely, providing motivational and educational 
speakers; educational services, namely, conducting seminars, workshops, lectures and classes in the fields of media, 
science, engineering, mathematics, entrepreneurship, popular culture, civics and public advocacy, charitable giving, 
publishing, psychology, exercise, sexuality, fitness, and professional advancement.
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Priority claimed from 27/09/2017; Application No. : 87625018 ;United States of America 

3996344    11/10/2018
[International Registration No. : 1409566]
KNOTEL, INC.

33 West 17th Street New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Real estate services, namely, leasing of office spaces; management of commercial real estate and buildings.

Cl.41;Providing facilities for entertainment and educational purposes, namely, providing media room facilities featuring 
audio-visual equipment; sporting and cultural activities, namely, organizing community sporting and cultural events for 
entertainment purposes; rental services for audio and video equipment; translation services; translation services for 
businesses and travelers; educational and entertainment services, namely, providing motivational and educational 
speakers; educational services, namely, conducting seminars, workshops, lectures and classes in the fields of media, 
science, engineering, mathematics, entrepreneurship, popular culture, civics and public advocacy, charitable giving, 
publishing, psychology, exercise, sexuality, fitness, and professional advancement.
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Priority claimed from 22/11/2017; Application No. : 543904 ;Czech Republic 

3996350    09/05/2018
[International Registration No. : 1433505]
IceWarp Ltd.

Georgiou Gennadiou 43 CY-3041 Limassol Cyprus

Proposed to be Used
IR DIVISION
Cl.9;Recorded content, particularly computer programs, data and information; computer software; application software; 
downloadable applications for use with mobile devices; downloadable cloud computing software; computer software, 
recorded; computer programs [downloadable software]; computer software applications, downloadable; computer 
programs for project management; software for processing images, graphics and text; instant messaging software; 
telecommunications software; computer software for document management; computer software for database 
management; electronic mail and messaging software; software for online messaging; on-premises management 
software; computer operating systems; computer programs for editing images, sound and video; computer programs for 
connecting remotely to computers or computer networks; computer software for use in providing multiple user access to 
a global computer information network; downloadable computer software for the management of data; downloadable 
computer software for the transmission of data; interfaces for computers; downloadable cloud-based software for storing 
and managing electronic data and editing digital photos; downloadable mobile applications for sharing photos and 
location, and chatting, via a mobile device; computer programs for word processing; computer software platforms for use 
in integrating email, calendars, contacts, instant messaging history, email encryption and email translations; computer 
software platforms for use in synchronizing email, appointments, contacts, tasks, notes, distribution lists and public 
folders by an email and scheduling software; computer software platforms for use in synchronizing files with a cloud-
based drive; computer software for use as a spreadsheet; computer software for use in creating slide presentations; 
computer software for use in creating, viewing and editing documents in conjunction with email, calendar and contacts 
lists; computer software for use in instant messaging, sharing files, scheduling appointments and organizing web 
conferences; computer software programs for spreadsheet management.

Cl.38;Transmission of electronic mail; providing online chatrooms for social networking; providing online forums; 
transmission of digital files; computer-aided transmission of messages and images; electronic bulletin board services 
[telecommunications services]; streaming of data; electronic transmission of mail and messages; electronic exchange of 
data stored in databases accessible via telecommunication networks; electronic transmission of messages; electronic 
transmission of data; communication by electronic mail systems; communications services provided via the Internet; 
computer communications services for the transmission of information; electronic mail; electronic messaging; electronic 
mail and mailbox services; instant messaging services; electronic transmission of e-mail.

Cl.42;Cloud computing; server hosting; rental of computer software; rental of web servers; software as a service 
[SaaS]; electronic data storage; off-site data backup; electronic storage of documents and archived e-mail; hosting on-
line web facilities for others; hosting platforms on the Internet; providing temporary use of on-line non-downloadable 
operating software for accessing and using a cloud computing network; providing temporary use of on-line non-
downloadable software for importing and managing data; providing temporary use of non-downloadable software 
applications accessible via a web site; rental of computer software and programs; electronic storage services for 
archiving databases; providing temporary use of on-line non-downloadable software for the transmission of information; 
rental of operating software for accessing and using a cloud computing network; rental of memory space on servers for 
hosting electronic bulletin boards; providing online non-downloadable software for word processing; rental of software 
for data processing; rental of software for importing and managing data; rental of database management software; 
hosting web sites; remote computer backup services; rental of application software; rental of operating software for 
computer networks and servers; providing temporary use of on-line non-downloadable software for database 
management; providing temporary use of web-based applications; electronic storage services for archiving electronic 
data; file sharing services, namely hosting a website featuring technology enabling users to upload and download 
electronic files; providing temporary use of on-line non-downloadable cloud computing software for use in electronic 
storage of data.
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Priority claimed from 10/01/2018; Application No. : UK00003281694 ;United Kingdom 

3996355    10/07/2018
[International Registration No. : 1433300]
Xeros Limited

Unit 2, Evolution Advanced Manufacturing Park, Whittle Way, Catcliffe Rotherham, South Yorkshire S60 5BL United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Washing machines [laundry]; combined washing and drying machines; drums for washing machines; drums for 
drying machines; drums (parts of machines); apparatus for the treatment and finishing of leather, hides, skins, textiles, 
and fabrics; filters for washing machines; filters for drying machines.

Cl.11;Appliances and apparatus for drying; laundry drying machines; filters for washing machines; filters for drying 
machines; apparatus for filtering water; filters for use with apparatus for filtering water and for sanitary purposes.

Cl.37;Fitting, installation, repair and maintenance of laundry washing machines, laundry drying machines, combined 
washing and drying machines, drums for washing machines, drums for drying machines, drums (parts of machines), and 
apparatus for the treatment and finishing of leather, hides, skins, textiles and fabrics; fitting, installation, repair and 
maintenance of filters for laundry washing machines, laundry drying machines, filters for washing machines, filters for 
drying machines, apparatus for filtering water, filters for use with apparatus for filtering water and for sanitary purposes.

Cl.40;Assembly of appliances and apparatus for laundry washing machines, laundry drying machines, combined 
washing and drying machines, drums for washing machines, drums for drying machines, drums (parts of machines), and 
apparatus for the treatment and finishing of leather, hides, skins, textiles and fabrics; assembly of filters for laundry 
washing machines, laundry drying machines, filters for washing machines, filters for drying machines, apparatus for 
filtering water, filters for use with apparatus for filtering water and for sanitary purposes.
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Priority claimed from 10/02/2017; Application No. : 2017-021743 ;Japan 

3996364    05/10/2018
[International Registration No. : 1400233]
Glams Co., Ltd.

301, 2-11, Ichino-cho Higashi 5-chome, Sakai-ku, Sakai-shi Osaka 590-0952 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software, firmware and hardware; computer software, including software downloadable from the 
Internet; computer software for processing digital images, including software downloadable from the Internet; computer 
software for measuring length, including software downloadable from the Internet; computer software for size 
measurement by using digital images, including software downloadable from the Internet; computer software for three-
dimensional measurement, including software downloadable from the Internet; photographic apparatus and instruments; 
still life front and back-lighting tables in the nature of photographic apparatus and instruments; photography platform in 
the nature of photographic apparatus and instruments; lighting devices for taking pictures in the nature of photographic 
apparatus and instruments; machines and instruments for measuring length; digital image measurement machines and 
instruments for size measurement; machines and instruments for non-contact three-dimensional measurement; three-
dimensional coordinate measuring machines; laser measuring systems; coordinate measuring instruments; digital 
cameras; downloadable image files.

Cl.40;Processing of photographic imagery by using computers; retouching of photographic imagery by using 
computers; processing, correction or retouching of digital photographic imagery; electronic processing of still images; 
electronic processing of moving images; photographic retouching; rental of photographic apparatus and instruments for 
developing, printing, enlarging, finishing or assisting of photo shooting, excluding cameras and accessories therefor; 
rental of photography platform in the nature of photographic apparatus and instruments for developing, printing, 
enlarging, finishing or assisting of photo shooting; rental of still life front and back-lighting tables in the nature of 
photographic apparatus and instruments for developing, printing, enlarging, finishing or assisting of photo shooting.

Cl.41;Rental of digital cameras; photography services; photography services and advisory, consultancy and 
information related thereto; arranging, conducting and organization of seminars relating to sales strategy and business 
management; arranging, conducting and organization of seminars relating to photographs; online provision of 
information regarding music, sounds, videos, images, and textual data; editing of still images; editing of moving images; 
rental of lighting devices for taking pictures.

Cl.42;Software design and development; design and development of image processing software; providing temporary 
use of on-line non-downloadable software; rental of electronic memory space on the Internet; rental of measuring 
machines and instruments; rental of machines and instruments for measuring length; rental of digital image measurement
machines and instruments for size measurement; rental of machines and instruments for non-contact three-dimensional 
measurement; rental of three-dimensional coordinate measuring machines; rental of coordinate measuring instruments; 
rental of laser measuring systems; design of machines, apparatus and instrument.
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Priority claimed from 12/01/2018; Application No. : 017683012 ;European Union 

3996643    14/06/2018
[International Registration No. : 1433391]
Bragi GmbH

Sendlinger Straße 7 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound, images or data, in particular wearable body 
sensors or patches, headphones, headphone-microphone combinations, headphone amplifiers, headphone consoles, 
stereo headphones, two-way plugs for headphones, mobile phones, portable phones, carriers adapted for mobile phones, 
cases adapted for mobile phones, cases for mobile phones, devices for hands-free use of mobile phones, holders 
adapted for mobile phones, keyboards for mobile phones; apparatus for recording, transmission or reproduction of 
sound or images, in particular leather cases for mobile phones, straps for mobile phones, mobile phone docs, docking 
stations for mobile phones, headsets, wireless headsets, headsets for telephones, headsets for use with computers, 
telephone headsets, loudspeakers, loudspeakers with built-in amplifiers, loudspeaker systems, loudspeaker installations, 
loudspeaker housings, loudspeaker cabinets, horns for loudspeakers, soundbars, sound bars; apparatus for recording, 
transmission or reproduction of sound or images, in particular set-top boxes, acoustic couplers, amplifiers, chargers for 
electric batteries, compact disc players, DVD players, computer peripheral devices, data processing apparatuses, 
interfaces for computers, microphones, portable media players, audio and video receivers, telephone receivers, telephone 
transmitters, remote controls, remote control apparatuses, television apparatuses, walkie-talkies, ear phones, earphones; 
apparatus for recording, transmission or reproduction of sound or images, in particular ear pieces, telephone ear pieces, 
apparatus for the reproduction of sound, apparatus for the processing of sound, audio electronic apparatus, audio 
players, audio processing apparatus, high fidelity apparatus, high fidelity audio apparatus, noise cancelling apparatus, 
noise suppression apparatus; apparatus for recording, transmission or reproduction of sound or images, in particular 
portable sound reproducing apparatus, sound generation apparatus, sound processors, sound reproducing apparatus, 
sound reproduction apparatus, voice processing systems, voice recognisers; communications equipment, in particular 
apparatus for the transmission of data, data communications apparatus, data communications hardware, data 
communications receivers, data transmission apparatus, data transmitters, data transmitting apparatus, mobile data 
apparatus, mobile data communications apparatus, wireless computer peripherals; measuring, detecting and monitoring 
instruments, indicators and controllers, in particular electronic speed recorders, electronic temperature recorders, 
kilometer recorders, mileage recorders, pressure recorders; electronic heart rate recorders (other than for medical use); 
instruments for recording heart activity (other than for medical use); electronic blood pressure recorders (other than for 
medical use); electronic blood oxygen saturation recorders (other than for medical use); magnetic data carriers, recording 
discs, in particular hard drives, solid state discs, USB discs; compact discs, DVDs and other digital recording media; 
software.

Cl.35;Retail services for apparatus for recording, transmission or reproduction of sound, images or data, in particular 
wearable body sensors or patches, headphones, headphone-microphone combinations, headphone amplifiers, 
headphone consoles, stereo headphones, two-way plugs for headphones, mobile phones, portable phones, carriers 
adapted for mobile phones, cases adapted for mobile phones, cases for mobile phones, devices for hands-free use of 
mobile phones, holders adapted for mobile phones; retail services for apparatus for recording, transmission or 
reproduction of sound or images, in particular keyboards for mobile phones, leather cases for mobile phones, straps for 
mobile phones, mobile phone docs, docking stations for mobile phones, headsets, wireless headsets, headsets for 
telephones, headsets for use with computers, telephone headsets, loudspeakers, loudspeakers with built-in amplifiers, 
loudspeaker systems, loudspeaker installations, loudspeaker housings, loudspeaker cabinets; retail services for 
apparatus for recording, transmission or reproduction of sound or images, in particular horns for loudspeakers, 
soundbars, sound bars, set-top boxes, acoustic couplers, amplifiers, chargers for electric batteries, compact disc players, 
DVD players, computer peripheral devices, data processing apparatuses, interfaces for computers, microphones, portable 
media players, audio and video receivers, telephone receivers, telephone transmitters, remote controls, remote control 
apparatuses; retail services for apparatus for recording, transmission or reproduction of sound or images, in particular 
television apparatuses, walkie-talkies, ear phones, earphones, ear pieces, telephone ear pieces, apparatus for the 
reproduction of sound, apparatus for the processing of sound, audio electronic apparatus, audio players, audio 
processing apparatus, high fidelity apparatus, high fidelity audio apparatus, noise cancelling apparatus, noise 
suppression apparatus; retail services for apparatus for recording, transmission or reproduction of sound or images, in 
particular portable sound reproducing apparatus, sound generation apparatus, sound processors, sound reproducing 
apparatus, sound reproduction apparatus, voice processing systems, voice recognisers; retail services for 
communications equipment, in particular apparatus for the transmission of data, data communications apparatus, data 
communications hardware, data communication receivers, data transmission apparatus, data transmitters, data 
transmitting apparatus, mobile data apparatus, mobile data communications apparatus, wireless computer peripherals; 
retail services for measuring, detecting and monitoring instruments, indicators and controllers, in particular electronic 
heart rate recorders, electronic speed recorders, electronic temperature recorders, instruments for recording heart 
activity, distance recorders, kilometer recorders, mileage recorders, pressure recorders, electronic blood pressure 
recorders, electronic blood oxygen saturation recorders; retail services for magnetic data carriers, recording discs, in 
particular hard drives, solid state discs, USB discs; retail services for compact discs, DVDs and other digital recording 
media; retail services for software. 
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Priority claimed from 28/11/2017; Application No. : 87699969 ;United States of America 

3996667    25/05/2018
[International Registration No. : 1433125]
CNU Online Holdings, LLC

175 West Jackson Blvd., Suite 1000 Chicago IL 60604 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for use in conducting and managing consumer 
financing transactions and applying for and managing personal loans in the field of consumer lending.

Cl.36;Arranging of loans; consumer lending services; electronic loan origination services; electronic loan preparation 
services; financial services, namely, money lending; financing and loan services; loan financing; temporary loans.

Cl.42;Providing temporary use of non- downloadable software for use in consumer financing transactions and applying 
for and managing consumer loans, via a web site.
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3996674    06/07/2018
[International Registration No. : 1433306]
Arevo Inc.

2090 Duane Ave Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Cl.40;Custom manufacturing services for manufacturing objects, including components and finished products, via an 
additive manufacturing process.

Cl.42;Computer aided design services, namely, three-dimensional scanning, editing, and design for others.
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Priority claimed from 06/10/2017; Application No. : 1861588 ;Canada 

3996675    03/04/2018
[International Registration No. : 1433588]
Intuit Inc.

2535 Garcia Avenue Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Consultation, advisory, analysis, and assistance services with regard to personal and small business accounting 
and taxes; consultation and advisory services in the fields of personal and small business accounting and taxes, 
including tax calculation, tax planning, tax return preparation, tax refund, tax management, preparation of tax forms, and 
tax return filing; providing tax and tax preparation management information and consultation; providing information 
concerning personal and small business accounting, taxes, tax calculation, tax planning, tax return preparation, tax 
refunds, tax management, preparation of tax forms, and tax returns filing; providing tax analysis and calculation in the 
nature of personal and small business accounting and assessment, planning, preparation, and filing services; providing 
advice, analysis, news, and opinions to consumers in the fields of tax return preparation and tax planning; providing tax 
calculation, planning, preparation, and filing services; electronic tax filing services; consultation, advisory, analysis, and 
assistance services with regard to aggregating wage, interest, dividend, and other income and expense information from 
a wide variety of sources for tax related purposes; consultation, advisory, analysis, and assistance services with regard 
to organizing, tracking and reporting tax deductible expenses; loan comparison services, namely, rate comparison 
services related to obtaining loan financing, personal loans, peer-to-peer loans, lending products that match investors 
with borrowers, and student loans; online business management services in the field business finance; online accounting 
and bookkeeping services; providing payroll preparation, payroll tax assessment, and payroll tax filing services; member 
benefits program, namely, customer loyalty services for commercial, promotional and/or advertising purposes that 
provides a variety of amenities to member accounting professionals, computer consultants, tax professionals, and 
business consultants; administration of loyalty programs for member accountants; membership club services, namely, 
providing on-line information to members in the fields of branding, business development, business marketing, and 
marketing advertising; marketing consultation; online marketing and promotional services; online advertising of the 
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goods and services of others; providing search engine marketing information; providing product and computer software 
discounts, namely, administration of a program for enabling participants to receive free product samples and enabling 
participants to obtain discounts on products and discounts on computer software; providing insurance policy 
comparisons and referrals to insurance providers; commercial intermediation services to connect consumers to offers 
that provide lower interest rates and fees; commercial intermediation services to connect consumers to offers for 
financial services.

Cl.36;Consultation, advisory, analysis, and assistance services with regard to tax payment management; providing 
analysis and calculation of tax payments; provision of information concerning tax payment management; on-line banking 
services enabling users to directly deposit tax refunds into accounts at financial institutions; debit account and refund 
account services for the payment and deposit of tax refunds; transaction processing services for financial institutions 
and consumers, namely, processing of debit card transactions and tax refunds; transaction processing services related 
to deposits of tax refunds; online debit, pre-paid, stored-value and reloadable card balance and account tracking services 
accessed via secure internet banking platforms; providing online financial calculators; providing financial information 
relating to medical care subsidies via a website featuring online links to the websites of others; financial management 
services via global computer networks; online refinancing of educational student debt and other debt obligations; 
providing online services to optimize interest and fees for financial and card accounts; providing information to 
consumers in the fields of personal and small business financial management; providing information to consumers and 
small businesses on optimizing interest and fees for financial and card accounts; financial risk scoring and modeling 
services; providing financial history, payment history, loan and debt burden information to consumers; financial 
consulting services, namely, providing consumers with insights into how they compare against others like them in the 
fields of finance, financial investments, financial valuations, and the financial aspects of retirement; providing aggregated 
and anonymized financial data to others for economic and financial trend analysis; providing financial data analysis and 
financial advice; providing automated recommendations on choosing financial services; providing information on 
optimizing interest and minimizing fees for financial and card based accounts; loan comparison services, namely, 
providing information related to obtaining loan financing, personal loans, peer-to-peer loans, and student loans; loan 
comparison services, namely, providing information on qualifying requirements related to obtaining loan financing, 
personal loans, peer-to-peer loans, and student loans; online banking services; providing mortgage loans, business 
loans, automobile loans and personal loans; issuance of credit cards and prepaid cards; estate planning services; 
financial planning services, retirement planning services; electronic payment processing services; electronic money 
transfer services; bill payment services; credit reporting services, credit monitoring services; credit scoring services; 
electronic monitoring of credit card activity and credit reports; online credit card transaction processing services; payroll 
tax debiting services; online bill payment services.

Cl.42;Providing temporary use of on-line non-downloadable software for tax planning, tax calculation, and tax return 
preparation and filing; software as a services (SAAS) services featuring software for tax planning, tax calculation, and tax 
return preparation and filing, processing tax payments, and for organizing, tracking and reporting tax-deductible 
expenses; providing temporary use of online non-downloadable software for processing tax payments; providing 
temporary use of online non-downloadable software for organizing, tracking and reporting tax deductible expenses; 
providing temporary use of online, non-downloadable mobile application software for tax planning, tax calculation, and 
tax return preparation and filing, processing tax payments, and for organizing, tracking and reporting tax-deductible 
expenses; providing temporary use of non-downloadable software for customers to directly deposit tax refunds into 
accounts at financial institutions; providing temporary use of non-downloadable software to pre-populate tax forms with 
tax data from online banking accounts; providing temporary use of online non-downloadable software for determining 
eligibility for healthcare subsidies and for calculating healthcare subsidies; providing temporary use of on-line non-
downloadable software that enables multiple users to screen share and communicate for use in providing remote 
technical support of software and remote technical support in the fields of tax return preparation, tax return filing, 
personal and small business accounting, financial management, and generating and submitting applications for financial 
services; providing temporary use of online non-downloadable software that enables multiple users to screen share and 
communicate for use in providing assistance with regard to accounting and taxes; providing temporary use of on-line 
non-downloadable software that enables users to capture, upload, download, store, organize, view, create, edit, encrypt, 
send and share receipts, documents, information, data, images, photographs, and electronic messages, all in the fields of 
tax planning, tax return preparation, tax return filing, personal and small business accounting, financial management, and 
generating and submitting applications for financial services; providing temporary use of online non-downloadable 
software for use in providing assistance with regard to accounting and taxes; providing temporary use of on-line non-
downloadable software that enables communication between tax professionals and customers; providing temporary use 
of on-line non-downloadable software that enables communication between technical support representatives and 
customers; providing temporary use of on-line non-downloadable software for use in providing technical support; 
providing temporary use of on-line non-downloadable software for use in troubleshooting problems with tax preparation, 
computer software and online services via telephone, online chat, e-mail, video and other means; providing a website 
featuring interface system technology that prompts users with personalized instructions based on real time analysis of 
the user's question structure and semantics (terms considered too vague by the International Bureau - rule 13 (2) (b) of 
the Common Regulations); providing temporary use of non-downloadable computer software featuring interface system 
technology that prompts users with personalized instructions based on real time analysis of the user's question structure 
and semantics; providing a website featuring technology that advises users on re-phrasing questions using personalized 
tips to guide users (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
providing a website featuring technology that enables users to post and respond to questions in the fields of tax and 
healthcare subsidies (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); providing a website featuring technology that enables users to contribute and edit digital content in the field
of tax (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing a 
website featuring technology that enables users to determine eligibility for healthcare subsidies (terms considered too 
vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing a website featuring technology 
that enables users to calculate healthcare subsidies (terms considered too vague by the International Bureau - rule 13 (2) 
(b) of the Common Regulations); creating and hosting an online community featuring shared communications in the fields
of tax and healthcare subsidies; technical support services, namely, troubleshooting problems with computer software 
and online services via telephone, e-mail and other means; providing temporary use of non-downloadable software for 
use in connecting consumers with third-party financial services; providing temporary use of non-downloadable software 
for use in providing automated personal and small business financial management services; providing temporary use of 
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non-downloadable software for use in asset allocation and sector analysis; providing temporary use of non-downloadable 
software for consumers to create a unified financial profile for themselves, their businesses and their families; providing 
temporary use of non-downloadable software for use by consumers and small businesses to aggregate, access, view and 
manipulate financial records from multiple accounts in a single location; platform as a service (PAAS) featuring computer 
software platforms for use by consumers and small businesses to aggregate, access, view, manipulate and share 
financial records from multiple accounts in a single location; computer security consultancy in the field of computer fraud 
protection services; computer security consultancy in the field of identity protection and restoration; providing on-line 
non-downloadable computer software for tracking and management of digital currency and virtual currency; providing on-
line non-downloadable computer software for electronic payments and money transfers; providing on-line non- 
downloadable computer software for investment management and tracking; providing on-line non-downloadable 
computer software for bill payment; providing on-line non-downloadable computer software for personal and small 
business financial management; providing on-line non- downloadable computer software for online banking, transaction 
management, financial planning, financial management, bill tracking and management, expense tracking and 
management and accounting; providing on-line non-downloadable computer software for creating reports and graphs; 
providing on-line non-downloadable computer software for forecasting and analysis of data; providing on-line non- 
downloadable computer software for data aggregation; providing on-line non-downloadable computer software for 
providing banking, financial and bill payment alerts; providing on-line non-downloadable computer software for providing 
wireless access to data and databases; providing on-line non-downloadable computer software for enabling users to 
retrieve financial account balances and financial transaction information using mobile phones, smart phones, and mobile 
telecommunication networks; providing temporary use of online non-downloadable software for accounting, 
bookkeeping, online financial and business transaction processing management, financial and business transaction 
management, tax preparation and tax planning, business process management, and financial planning; providing 
temporary use of online non-downloadable software for use in the field of personal and business finance for accounting, 
project costing management and tax management; providing temporary use of online non-downloadable software for use 
in the management of payroll; providing temporary use of online non-downloadable software for administering employee 
payroll; providing temporary use of online non-downloadable software for use in the management of benefit plans, 
insurance plans, retirement plans, unemployment insurance plans, and pre-paid health care plans; providing temporary 
use of online non-downloadable software for creating, customizing, and managing invoices, recording payments, and 
issuing receipts; providing temporary use of online non-downloadable software for use in organizing, servicing and 
tracking sales, collections and receivables data; providing temporary use of online non-downloadable software for 
tracking income, expenses, sales, and profitability by business location, department, type of business, or other user set 
field; providing temporary use of online non-downloadable software for customer relationship management; providing 
temporary use of online non-downloadable software to calculate and charge sales tax and to create reports to pay sales 
tax to appropriate tax agencies; providing temporary use of online non-downloadable software for credit card invoicing 
and credit card payment processing; providing temporary use of online non-downloadable software for managing online 
bank accounts; providing temporary use of online non-downloadable software for controlling access to financial 
information via electronic permission settings; providing temporary use of online non-downloadable software to create, 
customize, print, export, and e-mail purchase orders; providing temporary use of online non-downloadable software to 
track time worked by employees and subcontractors; providing temporary use of online non-downloadable software to 
create and manage budgets; providing temporary use of online non-downloadable software to create price quote 
estimates and transfer price quote estimates to invoices; providing temporary use of online non-downloadable software 
to automate creation of invoices; providing temporary use of online non-downloadable software to create, customize, 
print, export, and e-mail financial reports, business reports, balance sheets, profit and loss statements, cash flow 
statements, and taxable sales reports; providing temporary use of online non-downloadable software to create, print, and 
track checks and purchase orders; providing temporary use of online non-downloadable software to track sales, 
expenses, and payments; providing temporary use of online non-downloadable software to analyze the financial status of 
businesses and industries; providing temporary use of online non-downloadable software to manage customer lists, e-
mail and print sales forms, and track running balances; providing temporary use of online non-downloadable software for 
inventory management; providing temporary use of online non-downloadable software to import contacts and financial 
data from other electronic services and software; providing temporary use of online non-downloadable software for 
synchronizing data among computers and mobile devices; providing temporary use of online non-downloadable software 
for database management, data aggregation, data reporting, and data transmission; providing temporary use of online 
non-downloadable software for online backup of electronic files; providing temporary use of online non-downloadable 
software for use in transaction processing, accounting, receipt printing, customer relationship management, inventory 
management and operations management, all in the field of point of sale transactions and retail management; technical 
support services, namely, troubleshooting of computer software problems, web sites, online services, web and online 
application problems, mobile application problems, and network problems; technical support services, namely, help desk 
services; computer services, namely, synchronizing data among computers and mobile devices; computer consultation 
services; data hosting services; hosting software for use by others for use in managing, organizing and sharing data on 
computer server on a global computer network.
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3996678    16/08/2018
[International Registration No. : 1432656]
Andelsforeningen The Association of Master Trainers In the LEGO(r) SERIOUS PLAY(r)

Porcelænshaven 3 N DK-2000 Frederiksberg Denmark

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management assistance; business assistance, management and administrative services; 
business administration and management; assistance relating to business organisation.

Cl.41;Provision of education courses; coaching [training]; team building (education); educational seminars; education 
and instruction; entertainment, education and instruction services; training and instruction; electronic online publication 
of periodicals and books; providing on-line electronic publications, not downloadable.
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Priority claimed from 15/06/2018; Application No. : 2018-079727 ;Japan 

3996681    21/06/2018
[International Registration No. : 1432953]
FLOSFIA INC.

1-36, Goryoohara, Nishikyo-ku, Kyoto-shi Kyoto 615-8245 Japan

Proposed to be Used
IR DIVISION
Cl.7;Semiconductor manufacturing machines and systems; semiconductor manufacturing parts and accessories; 
chemical processing machines and apparatus; textile machines and apparatus; glassware manufacturing machines and 
apparatus; plastic processing machines and apparatus; pneumatic or hydraulic machines and instruments; valves [parts 
of machines].

Cl.9;Semiconductors; semiconductor devices; transistors; diodes; electronic circuits; integrated circuits; large scale 
integrated circuits; electronic calculators and their parts; electronic machines, apparatus and their parts; laboratory 
apparatus, instruments and their parts; power distribution or control machines and apparatus; rotary converters; phase 
modifiers; AC/DC converters; DC/DC converters; capacitors; electric resistors; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; photographic apparatus and instruments; 
optical apparatus and instruments.

Cl.40;Metal plating; rental of plating machines; application of thin films on the surfaces of objects by means of 
chemical, mechanical, thermal, thermomechanical, chemical vapor deposition, physical vapor deposition or vacuum 
deposition processes; laminating; metallizing; metal treating; custom manufacturing and assembling services relating to 
semi-conductor parts and integrated circuits; processing of chemicals and petrochemicals; custom application of optical, 
transparent, solar reflective and wear-resistant coatings on metallic, organic and mineral substrates; application of 
coatings using chemical, mechanical, thermal or thermomechanical processes; rental of metal treating machines and 
tools; providing information relating to the rental of metal treating machines and tools.
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3996683    26/09/2018
[International Registration No. : 1432570]
Marcus Daniel, Inc.

609 Eighth Street South Olde Naples FL 34102 United States of America

Proposed to be Used
IR DIVISION
Cl.34;Cigars.

Cl.35;Retail store services featuring tobacco products and accessories and magazines.
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Priority claimed from 21/02/2018; Application No. : 017850728 ;European Union 

3996695    20/08/2018
[International Registration No. : 1432549]
Outfit7 Limited

1st Floor, Sackville House, 143-149 Fenchurch Street London EC3M 6BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; laptop carrying cases; cell phone cases; cases for telephones; computer 
game software; computer games entertainment software; decorative magnets; memory devices; computer memory 
devices; data storage media; downloadable music files; downloadable image files; downloadable computer game 
programs; downloadable video game programs; earphones; eyewear cases; eyewear; headphones; interactive multimedia 
computer game programs; interactive multimedia computer programs; mouse pads; speech recognition apparatus; virtual
reality software; virtual reality game software; helmet communications systems; headsets; computer game software for 
use on mobile and cellular phones; animated cartoons; animated cartoons in the form of cinematographic films; computer
programmes; media content; data storage devices; animated films; video tapes.

Cl.11;Air purifiers; barbecues; bed warmers; beverages cooling apparatus; bicycle lights; chandeliers; disinfectant 
dispensers for toilets; electric blankets, not for medical purposes; electric fans; electric kettles; electric lamps; electric 
lights for Christmas trees; electric toasters; LED flashlights; globes for lamps; hair dryers; ice boxes; kettles; lamp 
casings; lamp mantles; lamp reflectors; lamp shades; lamps; lampshade holders; ornamental fountains; pen lights; 
reading lights; toilet seats; water purifying apparatus; water sterilizers.

Cl.14;Bracelets; buckles for watchstraps; clocks; imitation jewelry; jewelry chains; jewelry; key chains for use as 
jewellery; key chains as jewellery [trinkets or fobs]; lapel pins; necklaces; pendants; watches.

Cl.16;Ball pens; bibs of paper; bookmarks; boxes of cardboard or paper; calendars; chalks; children's books; color 
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pencils; crayons; coloring books; comic books; drawing instruments; drawing paper; drawing rulers; erasing products; 
rubber erasers; erasers; correcting tapes [office requisites]; fountain pens; gift boxes; glue for stationery or household 
purposes; greeting cards; loose-leaf binders; paper lunch bags; note books; packaging materials made of recycled paper; 
packaging materials made from mineral-based paper substitutes; writing pads; paintings; paper napkins; paper staplers; 
party ornaments of paper; paste for stationery or household purposes; pencil cases; pencil sharpeners; pencils; pens; 
photograph albums; coasters of paper; cardboard; posters; printed publications; newspapers; rubber stamps; stationery; 
stickers; table cloths of paper; table linen of paper; writing instruments; memo pads; writing paper; wallpaper stencils; 
paper for making bags and sacks; paper for bags and sacks; advertising posters; cartoon prints; educational 
publications; holiday cards; magazines featuring video and computer games; paper hangtags; photographs [printed]; 
printed paper labels; printed stationery; cardboard boxes; boxes of paper or cardboard; bags [envelopes, pouches] of 
paper or plastics, for packaging; cardboard packaging; general purpose plastic bags; decorative wrapping paper; 
packaging materials; paper bags; wrapping paper; tissues; napkins of paper.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; bags; purses; school satchels; sling bags for carrying infants; suitcases; toiletry bags sold 
empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; cushions; desks; dressing tables; easy chairs; fire screens for domestic use; 
furniture; high chairs for babies; mirrors; non-metal bed fittings; non-metal clothes hooks; photograph frames; picture 
frames; pillows; playpens for babies; statues of wood, wax, plaster or plastic; toy boxes and chests; wind chimes; rings, 
not of metal, for keys.

Cl.21;Baby bathtubs; basins; bath brushes; body sponges; beverage glassware; beverageware; bird cages; bottles, 
sold empty; bowls; buckets; cages for household pets; cake molds; candlesticks; candy boxes; cleaning cloths; coasters, 
not of paper and other than table linen; cocktail shakers; combs; cookie jars; corkscrews; dishes; cups; cutting boards; 
dental floss; drinking flasks; dust bins; egg cups; fly swatters; foam drink holders; gloves for household purposes; 
hairbrushes; ice cube molds; ironing board covers; jugs; lunch boxes; mixing bowls; mixing spoons; mugs; napkin 
holders; blenders for food [non-electric]; non-metal piggy banks; paper plates; pastry cutters; pitchers; portable coolers; 
soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, ceramic, 
earthenware, terra-cotta or glass; tea pots; toilet brushes; toilet roll holders; toothbrushes; toothpick holders; toothpicks; 
trash cans; trays for domestic purposes; vacuum bottles; vases; waste baskets; watering cans; works of art of porcelain, 
terra-cotta or glass.

Cl.24;Banners; flags of textile; bath linen; bed linen; bedspreads; lap blankets; cot blankets; blankets (bed -); textile 
materials to be used in making blinds; cloths; cotton fabrics; covers for cushions; curtain holders or tiebacks of textile; 
curtains; fabrics for textile use; furniture coverings of textile; handkerchiefs of textile; mattress covers; pillowcases; 
quilts; textile place mats; textile tablecloths; towels; wall hangings of textile; sleeping bags.

Cl.25;Swimwear; swimsuits; jerseys; waterproof jackets; waterproof pants; rain wear; gloves; mittens; belts (clothing); 
underwear; sleepwear; pajamas; bathrobes; hats; caps (headwear); sun visors; berets; socks; stockings; pantyhose; 
shoes; sports shoes; slippers; sneakers; beach shoes; masquerade costumes; bandanas; knitwear; t-shirts; shirts; winter 
boots; coats; ski pants; cardigans; anoraks; wind resistant jackets; rain coats; shorts; dresses; skirts; vests; sweaters; 
ties; scarves; sweatshirts; hooded sweatshirts; gowns; bibs, not of paper; leg warmers; arm warmers (clothing); trousers; 
rompers; footwear; headwear; sweat bands for the wrist; jackets [clothing].

Cl.27;Bath mats; carpets, rugs and mats; door mats; floor coverings; foam mats for use on play area surfaces; 
linoleum; wall hangings, not of textile; wallpaper.

Cl.28;Action figure toys; arcade games; arcade video game machines; articles of clothing for toys; balloons; balls for 
games; bath toys; battery operated action toys; board games; sleds (recreational equipment); bubble making wand and 
solution sets; card games; Christmas tree ornaments; dolls; plush toys; gaming machines for gambling; controllers for 
game consoles; ice skates; infant toys; inflatable toys; in-line roller skates; video game machines; kite reels; kites; 
mechanical toys; musical toys; parlor games; paper party favours; party games; pinball machines; hand-held pinball 
games; protective padding for sports; puppets; roller skates; toys made of rubber; sailboards; sandbox toys; 
skateboards; skating boots with skates attached; action skill games; skis; snowboards; squeeze toys; stand-alone video 
game machines; surf boards; swings; dice games; talking dolls; talking toys; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; electronic toys; plastic toys; jigsaw puzzles; magic tricks; electric action toys; body boards; 
boxing gloves; marbles for games; portable games with liquid crystal displays; rackets; ski bindings.

Cl.35;Retail services in relation to computer hardware; retail services in relation to chocolate; retail services in relation 
to sorbets; retail services in relation to coffee; retail services in relation to lubricants; retail services in relation to threads; 
retail services in relation to vehicles; retail services in relation to toys; retail services in relation to games; retail services 
in relation to furniture; retail services in relation to desserts; retail services in relation to confectionery; retail services in 
relation to furnishings; retail services in relation to fuels; retail services in relation to tableware; retail services in relation 
to foodstuffs; retail services in relation to horticulture equipment; retail services in relation to cleaning articles; retail 
services in relation to musical instruments; retail services in relation to printed matter; retail services in relation to 
sanitation equipment; retail services connected with stationery; retail services relating to food; retail services in relation 
to headgear; retail services in relation to fabrics; retail services in relation to cocoa; retail services in relation to jewellery; 
retail services in relation to footwear; retail services in relation to lighting; retail services in relation to luggage; retail 
services in relation to bags; retail services in relation to umbrellas; retail services in relation to toiletries; retail services in 
relation to clothing; retail services in relation to cookware; retail services in relation to metal hardware; retail services in 
relation to educational supplies; retail services in relation to art materials; retail services in relation to recorded content; 
retail services in relation to sporting equipment; retail services in relation to festive decorations; retail services in relation 
to wall coverings; retail services in relation to sewing articles; retail services in relation to baked goods; retail services in 
relation to dairy products; management of a retail enterprise for others; retail services in relation to cleaning 
preparations; retail services in relation to ice creams; retail services in relation to food cooking equipment; retail services 
in relation to non-alcoholic beverages; retail services in relation to information technology equipment; retail services in 
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relation to audio-visual equipment; retail services in relation to works of art; presentation of goods on communication 
media, for retail purposes; wholesale services in relation to computer hardware; wholesale services in relation to 
chocolate; wholesale services in relation to sorbets; wholesale services in relation to coffee; wholesale services in 
relation to lubricants; wholesale services in relation to threads; wholesale services in relation to vehicles; wholesale 
services in relation to toys; wholesale services in relation to games; wholesale services in relation to furniture; wholesale 
services in relation to desserts; wholesale services in relation to confectionery; wholesale services in relation to 
furnishings; wholesale services in relation to fuels; wholesale services in relation to tableware; wholesale services in 
relation to foodstuffs; wholesale services in relation to horticulture equipment; wholesale services in relation to cleaning 
articles; wholesale services in relation to printed matter; wholesale services in relation to sanitation equipment; wholesale
services in relation to stationery supplies; wholesale services in relation to headgear; wholesale services in relation to 
fabrics; wholesale services in relation to cocoa; wholesale services in relation to jewellery; wholesale services in relation 
to footwear; wholesale services in relation to lighting; wholesale services in relation to luggage; wholesale services in 
relation to bags; wholesale services in relation to umbrellas; wholesale services in relation to toiletries; wholesale 
services in relation to clothing; wholesale services in relation to cookware; wholesale services in relation to metal 
hardware; wholesale services in relation to educational supplies; wholesale services in relation to art materials; wholesale
services in relation to sporting equipment; wholesale services in relation to festive decorations; wholesale services in 
relation to wall coverings; wholesale services in relation to sewing articles; wholesale services in relation to baked goods;
wholesale services in relation to dairy products; wholesale services in relation to cleaning preparations; wholesale 
services in relation to ice creams; wholesale services in relation to food cooking equipment; wholesale services in 
relation to non-alcoholic beverages; wholesale services in relation to information technology equipment; wholesale 
services in relation to audio-visual equipment; wholesale services in relation to works of art; advertising; marketing; 
organization of exhibitions for commercial or advertising purposes; publication of publicity texts; sales promotion (for 
others); advertising agencies; business management of performing artists; import-export agencies; compilation of 
information into computer databases; direct mail advertising; business management of hotels; marketing services; 
outdoor advertising; personnel recruitment; publicity agencies; radio advertising; television advertising; on-line 
advertising on a computer network; procurement services for others (purchasing goods and services for other 
businesses); rental of advertising time on communication media; office machines and equipment rental; rental of vending 
machines; production of television commercials; rental of advertising space.

Cl.41;Entertainment services; amusement park and theme park services; animation production services; film 
production; organising competitions; live comedy shows; live music performances; live show production services; 
entertainment in the nature of theater productions; live entertainment; providing entertainment information via a website; 
electronic publishing; music publishing; magazine publishing; book publishing; newspaper publishing; on-line gaming 
services; organisation of tournaments; audio production; production of radio and television programs; production of 
sound recordings; production of motion pictures; rental of motion pictures; providing games; rental of sound recordings; 
video production services; video recording services; production of TV shows; production of animated cartoons; 
production of a continuous series of animated adventure shows; providing on-line computer games; entertainment 
provided by telephone; film distribution.

Cl.42;Computer graphics design services; computer and software consultancy services; computer programming; 
computer software consulting; computer systems analysis; conversion of data or documents from physical to electronic 
media; services for the design of computer systems; hosting of websites; installation, maintenance, repair and servicing 
of computer software; web hosting services; graphic design; software design; hardware design; software development; 
development of computer hardware; computer consultancy; updating and maintenance of computer software; data 
conversion of electronic information; engineering.
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Priority claimed from 21/02/2018; Application No. : 017845892 ;European Union 

3996707    20/08/2018
[International Registration No. : 1432593]
Outfit7 Limited

1st Floor, Sackville House, 143-149 Fenchurch Street London EC3M 6BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; laptop carrying cases; cell phone cases; cases for telephones; computer 
game software; computer games entertainment software; decorative magnets; memory devices; computer memory 
devices; data storage media; downloadable music files; downloadable image files; downloadable computer game 
programs; downloadable video game programs; earphones; eyewear cases; eyewear; headphones; interactive multimedia 
computer game programs; interactive multimedia computer programs; mouse pads; speech recognition apparatus; virtual
reality software; virtual reality game software; helmet communications systems; headsets; computer game software for 
use on mobile and cellular phones; animated cartoons; animated cartoons in the form of cinematographic films; computer
programmes; media content; data storage devices; animated films; video tapes.

Cl.11;Air purifiers; barbecues; bed warmers; beverages cooling apparatus; bicycle lights; chandeliers; disinfectant 
dispensers for toilets; electric blankets, not for medical purposes; electric fans; electric kettles; electric lamps; electric 
lights for Christmas trees; electric toasters; LED flashlights; globes for lamps; hair dryers; ice boxes; kettles; lamp 
casings; lamp mantles; lamp reflectors; lamp shades; lamps; lampshade holders; ornamental fountains; pen lights; 
reading lights; toilet seats; water purifying apparatus; water sterilizers.

Cl.14;Bracelets; buckles for watchstraps; clocks; imitation jewelry; jewelry chains; jewelry; key chains for use as 
jewellery; key chains as jewellery [trinkets or fobs]; lapel pins; necklaces; pendants; watches.

Cl.16;Ball pens; bibs of paper; bookmarks; boxes of cardboard or paper; calendars; chalks; children's books; color 
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pencils; crayons; coloring books; comic books; drawing instruments; drawing paper; drawing rulers; erasing products; 
rubber erasers; erasers; correcting tapes [office requisites]; fountain pens; gift boxes; glue for stationery or household 
purposes; greeting cards; loose-leaf binders; paper lunch bags; note books; packaging materials made of recycled paper; 
packaging materials made from mineral-based paper substitutes; writing pads; paintings; paper napkins; paper staplers; 
party ornaments of paper; paste for stationery or household purposes; pencil cases; pencil sharpeners; pencils; pens; 
photograph albums; coasters of paper; cardboard; posters; printed publications; newspapers; rubber stamps; stationery; 
stickers; table cloths of paper; table linen of paper; writing instruments; memo pads; writing paper; wallpaper stencils; 
paper for making bags and sacks; paper for bags and sacks; advertising posters; cartoon prints; educational 
publications; holiday cards; magazines featuring video and computer games; paper hangtags; photographs [printed]; 
printed paper labels; printed stationery; cardboard boxes; boxes of paper or cardboard; bags [envelopes, pouches] of 
paper or plastics, for packaging; cardboard packaging; general purpose plastic bags; decorative wrapping paper; 
packaging materials; paper bags; wrapping paper; tissues; napkins of paper.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; bags; purses; school satchels; sling bags for carrying infants; suitcases; toiletry bags sold 
empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; cushions; desks; dressing tables; easy chairs; fire screens for domestic use; 
furniture; high chairs for babies; mirrors; non-metal bed fittings; non-metal clothes hooks; photograph frames; picture 
frames; pillows; playpens for babies; statues of wood, wax, plaster or plastic; toy boxes and chests; wind chimes; rings, 
not of metal, for keys.

Cl.21;Baby bathtubs; basins; bath brushes; body sponges; beverage glassware; beverageware; bird cages; bottles, 
sold empty; bowls; buckets; cages for household pets; cake molds; candlesticks; candy boxes; cleaning cloths; coasters, 
not of paper and other than table linen; cocktail shakers; combs; cookie jars; corkscrews; dishes; cups; cutting boards; 
dental floss; drinking flasks; dust bins; egg cups; fly swatters; foam drink holders; gloves for household purposes; 
hairbrushes; ice cube molds; ironing board covers; jugs; lunch boxes; mixing bowls; mixing spoons; mugs; napkin 
holders; blenders for food [non-electric]; non-metal piggy banks; paper plates; pastry cutters; pitchers; portable coolers; 
soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, ceramic, 
earthenware, terra-cotta or glass; tea pots; toilet brushes; toilet roll holders; toothbrushes; toothpick holders; toothpicks; 
trash cans; trays for domestic purposes; vacuum bottles; vases; waste baskets; watering cans; works of art of porcelain, 
terra-cotta or glass.

Cl.24;Banners; flags of textile; bath linen; bed linen; bedspreads; lap blankets; cot blankets; blankets (bed -); textile 
materials to be used in making blinds; cloths; cotton fabrics; covers for cushions; curtain holders or tiebacks of textile; 
curtains; fabrics for textile use; furniture coverings of textile; handkerchiefs of textile; mattress covers; pillowcases; 
quilts; textile place mats; textile tablecloths; towels; wall hangings of textile; sleeping bags.

Cl.25;Swimwear; swimsuits; jerseys; waterproof jackets; waterproof pants; rain wear; gloves; mittens; belts (clothing); 
underwear; sleepwear; pajamas; bathrobes; hats; caps (headwear); sun visors; berets; socks; stockings; pantyhose; 
shoes; sports shoes; slippers; sneakers; beach shoes; masquerade costumes; bandanas; knitwear; t-shirts; shirts; winter 
boots; coats; ski pants; cardigans; anoraks; wind resistant jackets; rain coats; shorts; dresses; skirts; vests; sweaters; 
ties; scarves; sweatshirts; hooded sweatshirts; gowns; bibs, not of paper; leg warmers; arm warmers (clothing); trousers; 
rompers; footwear; headwear; sweat bands for the wrist; jackets [clothing].

Cl.27;Bath mats; carpets, rugs and mats; door mats; floor coverings; foam mats for use on play area surfaces; 
linoleum; wall hangings, not of textile; wallpaper.

Cl.28;Action figure toys; arcade games; arcade video game machines; articles of clothing for toys; balloons; balls for 
games; bath toys; battery operated action toys; board games; sleds (recreational equipment); bubble making wand and 
solution sets; card games; Christmas tree ornaments; dolls; plush toys; gaming machines for gambling; controllers for 
game consoles; ice skates; infant toys; inflatable toys; in-line roller skates; video game machines; kite reels; kites; 
mechanical toys; musical toys; parlor games; paper party favours; party games; pinball machines; hand-held pinball 
games; protective padding for sports; puppets; roller skates; toys made of rubber; sailboards; sandbox toys; 
skateboards; skating boots with skates attached; action skill games; skis; snowboards; squeeze toys; stand-alone video 
game machines; surf boards; swings; dice games; talking dolls; talking toys; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; electronic toys; plastic toys; jigsaw puzzles; magic tricks; electric action toys; body boards; 
boxing gloves; marbles for games; portable games with liquid crystal displays; rackets; ski bindings.

Cl.35;Retail services in relation to computer hardware; retail services in relation to chocolate; retail services in relation 
to sorbets; retail services in relation to coffee; retail services in relation to lubricants; retail services in relation to threads; 
retail services in relation to vehicles; retail services in relation to toys; retail services in relation to games; retail services 
in relation to furniture; retail services in relation to desserts; retail services in relation to confectionery; retail services in 
relation to furnishings; retail services in relation to fuels; retail services in relation to tableware; retail services in relation 
to foodstuffs; retail services in relation to horticulture equipment; retail services in relation to cleaning articles; retail 
services in relation to musical instruments; retail services in relation to printed matter; retail services in relation to 
sanitation equipment; retail services connected with stationery; retail services relating to food; retail services in relation 
to headgear; retail services in relation to fabrics; retail services in relation to cocoa; retail services in relation to jewellery; 
retail services in relation to footwear; retail services in relation to lighting; retail services in relation to luggage; retail 
services in relation to bags; retail services in relation to umbrellas; retail services in relation to toiletries; retail services in 
relation to clothing; retail services in relation to cookware; retail services in relation to metal hardware; retail services in 
relation to educational supplies; retail services in relation to art materials; retail services in relation to recorded content; 
retail services in relation to sporting equipment; retail services in relation to festive decorations; retail services in relation 
to wall coverings; retail services in relation to sewing articles; retail services in relation to baked goods; retail services in 
relation to dairy products; management of a retail enterprise for others; retail services in relation to cleaning 
preparations; retail services in relation to ice creams; retail services in relation to food cooking equipment; retail services 
in relation to non-alcoholic beverages; retail services in relation to information technology equipment; retail services in 
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relation to audio-visual equipment; retail services in relation to works of art; presentation of goods on communication 
media, for retail purposes; wholesale services in relation to computer hardware; wholesale services in relation to 
chocolate; wholesale services in relation to sorbets; wholesale services in relation to coffee; wholesale services in 
relation to lubricants; wholesale services in relation to threads; wholesale services in relation to vehicles; wholesale 
services in relation to toys; wholesale services in relation to games; wholesale services in relation to furniture; wholesale 
services in relation to desserts; wholesale services in relation to confectionery; wholesale services in relation to 
furnishings; wholesale services in relation to fuels; wholesale services in relation to tableware; wholesale services in 
relation to foodstuffs; wholesale services in relation to horticulture equipment; wholesale services in relation to cleaning 
articles; wholesale services in relation to printed matter; wholesale services in relation to sanitation equipment; wholesale
services in relation to stationery supplies; wholesale services in relation to headgear; wholesale services in relation to 
fabrics; wholesale services in relation to cocoa; wholesale services in relation to jewellery; wholesale services in relation 
to footwear; wholesale services in relation to lighting; wholesale services in relation to luggage; wholesale services in 
relation to bags; wholesale services in relation to umbrellas; wholesale services in relation to toiletries; wholesale 
services in relation to clothing; wholesale services in relation to cookware; wholesale services in relation to metal 
hardware; wholesale services in relation to educational supplies; wholesale services in relation to art materials; wholesale
services in relation to sporting equipment; wholesale services in relation to festive decorations; wholesale services in 
relation to wall coverings; wholesale services in relation to sewing articles; wholesale services in relation to baked goods;
wholesale services in relation to dairy products; wholesale services in relation to cleaning preparations; wholesale 
services in relation to ice creams; wholesale services in relation to food cooking equipment; wholesale services in 
relation to non-alcoholic beverages; wholesale services in relation to information technology equipment; wholesale 
services in relation to audio-visual equipment; wholesale services in relation to works of art; advertising; marketing; 
organization of exhibitions for commercial or advertising purposes; publication of publicity texts; sales promotion (for 
others); advertising agencies; business management of performing artists; import-export agencies; compilation of 
information into computer databases; direct mail advertising; business management of hotels; marketing services; 
outdoor advertising; personnel recruitment; publicity agencies; radio advertising; television advertising; on-line 
advertising on a computer network; procurement services for others (purchasing goods and services for other 
businesses); rental of advertising time on communication media; office machines and equipment rental; rental of vending 
machines; production of television commercials; rental of advertising space.

Cl.41;Entertainment services; amusement park and theme park services; animation production services; film 
production; organising competitions; live comedy shows; live music performances; live show production services; 
entertainment in the nature of theater productions; live entertainment; providing entertainment information via a website; 
electronic publishing; music publishing; magazine publishing; book publishing; newspaper publishing; on-line gaming 
services; organisation of tournaments; audio production; production of radio and television programs; production of 
sound recordings; production of motion pictures; rental of motion pictures; providing games; rental of sound recordings; 
video production services; video recording services; production of TV shows; production of animated cartoons; 
production of a continuous series of animated adventure shows; providing on-line computer games; entertainment 
provided by telephone; film distribution.

Cl.42;Computer graphics design services; computer and software consultancy services; computer programming; 
computer software consulting; computer systems analysis; conversion of data or documents from physical to electronic 
media; services for the design of computer systems; hosting of websites; installation, maintenance, repair and servicing 
of computer software; web hosting services; graphic design; software design; hardware design; software development; 
development of computer hardware; computer consultancy; updating and maintenance of computer software; data 
conversion of electronic information; engineering.
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3996710    02/07/2018
[International Registration No. : 1433329]
CHINA VANKE CO., LTD.

Vanke Center, No. 33 Huanmei Road, Dameisha, Yantian District, Shenzhen Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.36;Rental of real estate; real estate agency services; real estate brokerage; real estate appraisal; real estate 
management; real estate services relating to the sale, purchase and leasing of real estate; brokerage; surety services; 
charitable fund raising; factoring; lending against security; insurance underwriting; capital investment; investment of 
funds; financing services; arranging finance for construction projects; art appraisal.

Cl.37;Burglar alarm installation and repair; shoe repair; telephone installation and repair; knife sharpening; umbrella 
repair; electric appliance installation and repair; interference suppression in electrical apparatus; installation and repair 
medical equipment; motor vehicle maintenance and repair; airplane maintenance and repair; shipbuilding; photographic 
apparatus repair; clock and watch repair; safe maintenance and repair; rustproofing; artificial snow-making services; 
restoration of works of art; restoration of musical instruments; swimming-pool maintenance; rental of drainage pumps; 
repair of power lines; construction information; construction; commercial housing construction; mining extraction; 
upholstery repair; heating equipment installation and repair; renovation of clothing; disinfecting; surgical equipment 
disinfection; elevator installation and repair; fire alarm installation and repair; pump repair.
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Priority claimed from 22/09/2017; Application No. : 30 2017 024 362 ;Germany 

3996711    21/03/2018
[International Registration No. : 1433339]
Femory GmbH & Co. KG

Fraunhoferstrasse 6 80469 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular in the form of application programs [apps] for electronic devices and mobile telephones, in 
particular software in the form of apps for the compilation and design of photos and for the creation of photo albums; 
recorded or downloadable computer programs; downloadable image files; downloadable photo files; downloadable digital 
photo albums; compact discs; DVDs; digital picture frames; electronic publications (downloadable) and in particular 
electronic publications in the form of photo albums; exposed films; magnetic data carriers; optical data carriers; game 
programs for computers; video tapes; video cassettes.

Cl.16;Photo albums; photographs; tear-off calendars; albums; stickers; beer coaster; pictures; printing blocks; 
booklets; stamps; stationery; brochures; book covers; books; comic books; printed matter; covers [stationery]; labels; 
flags of paper; pennants of paper; flyers; photo engravings; photo frames, namely passe-partouts for photos; song 
books; greeting cards; graphical representations; envelopes [stationery]; calendars; cards; carton; catalogues; note 
books; boxes for stationery; folders; paper goods, not included in other classes; paper; cardboard; posters; postcards; 
writing tablets.

Cl.35;Advertising; office functions; updating and maintenance of data in computer databases; computerized file 
management; retail services, in particular via the internet or app stores, in relation to photographs, photo albums, 
software for editing and compiling photographs, printed matter, photo calendars, photo frames, photo holders, light 
frames, posters, photo wallpaper, adhesive corners for photographs, printed clothing, photographic prints and stands for 
photographs; advertising agency services; marketing and in particular affiliate marketing; public relations; online 
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advertising on a computer network; presentation of companies on the Internet and other media; publication of printed 
matter, including in electronic form, for advertising purposes; systemisation and compilation of data in computer 
databases; sales promotion for others; rental of advertising space on the Internet; rental of advertising time in 
communications media; document reproduction.

Cl.38;E-mail services, namely, sending digital photographs or digital photo albums via electronic mail; electronic 
exchange of messages by means of chatlines, chat rooms and Internet forums; electronic exchange of image files using 
chatlines, chat rooms and Internet forums; electronic messaging; electronic image transmission; communication by 
computer terminals; telecommunications by means of platforms and portals on the Internet, in particular providing access
to Internet portals over which photos from different sources and in particular other Internet portals combined, can be 
viewed by different users and can be summarized in a photo album which can then be sent to third parties and/or 
commented or assessed by others; providing access to databases; forwarding messages and images of all kinds to 
Internet addresses; providing access to information on the Internet; providing access to computer programs on the 
Internet.

Cl.41;Online publication of electronic books and periodicals and in particular of photo books; photography; providing 
electronic publications (not downloadable); desktop publishing; publishing services, except printing; gaming services on 
the Internet; photographic reporting; film production; publication of texts, other than publicity texts; publication of 
electronic books and periodicals and in particular of photo books; entertainment; cultural activities.

Cl.42;Art work design, in particular digital editing of images; updating of computer software; updating of websites; 
consultancy in the design of homepages and websites; design and creation of homepages and websites; design of 
computer software; electronic data backup; computer programming; converting data or documents from physical to 
electronic media; rental and maintenance of storage space for use as websites for others [hosting]; rental of computer 
software; provision or rental of electronic memory space [web space] on the Internet; electronic data storage; creation of 
computer animations; digitization of images and movies.
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Priority claimed from 22/12/2017; Application No. : 87731909 ;United States of America 

3997209    04/06/2018
[International Registration No. : 1433120]
Diamond Resorts Holdings, LLC

10600 W. Charleston Blvd. Las Vegas NV 89135 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management services, namely, management and business management assistance of hotels, 
restaurants, night clubs, bars, spas, recreational and fitness facilities, retail stores, condominiums, apartment buildings, 
conference centers, and timeshare resorts for others; retail store services featuring linen products, toys, towels, shirts, 
hats, robes, and pillows; business management consultation services; procurement services for hotels, namely, 
purchasing linens, food and towels.

Cl.36;Vacation real estate time share exchange services; real estate time-sharing; vacation real estate time share 
services; providing information in the field of real estate via the internet; real estate management, rental and leasing of 
office and retail space; issuing gift certificates that may be redeemed for goods or services.

Cl.43;Hotel services; restaurant, catering, bar and cocktail lounge services; resort lodging services; provision of 
general-purpose facilities for meetings, conferences and exhibitions.
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3997227    09/02/2018
[International Registration No. : 1433316]
SYN-BIOS SPA UNIPERSONALE

Via Vigazzolo, 90/B MONTEBELLO VICENTINO (VI) Italy

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; textile-brightening chemicals; leatherwaterproofing chemicals; leather-impregnating 
chemicals; leather-renovating chemicals; textile-waterproofing chemicals; currying preparations for skins; tan; sumac for 
use in tanning; moistening [wetting] preparations for use in bleaching; moistening [wetting] preparations for use in 
dyeing; bleaching preparations [decolorants] for industrial purposes; leatherdressing chemicals; bate for dressing skins; 
mastic for leather; tannin; enzymes for industrial purposes; oils for preparing leather in the course of manufacture; 
solvents for varnishes; acrylic resins, unprocessed; synthetic resins, unprocessed; oil cement [putty]; chemical 
preparations for glazing leather; aniline; putties and other paste fillers.

Cl.2;Colorants; aniline dyes; paints; glazes [paints, lacquers]; enamels [varnishes]; enamels for painting; pigments; 
varnishes; fixatives [varnishes]; dyes; lacquers; natural resins, raw; thickeners for paints; binding preparations for paints;
thinners for paints; thinners for lacquers; siccatives [drying agents] for paints; ink for skin-dressing; mordants; mordants 
for leather; sumac for varnishes.
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3997231    12/04/2018
[International Registration No. : 1433469]
IKILER OTOMOTIV FILTRE ITHALAT IHRACAT SANAYI VE TICARET LIMITED SIRKETI

Sumer Mahallesi 3.Sanayi Sitesi 25. Cadde No:63 Merkezefendi Denizli Turkey

Proposed to be Used
IR DIVISION
Cl.7;Oil, fuel and air filters, exhaust gas filters for land, sea, aircraft vehicles and construction machines (used for 
industrial purposes); all filters, including machinery and motor filters, high performance product recovery filters, liquid 
separator filters, dust cleaner filters being parts of machines or machinery installations; cartridge filters, paper filters, 
filter elements filters made from paper, cardboard, felt, plastic, ceramic, synthetic, fabric, fiber materials [machines part]; 
machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and minerals, 3D 
printers; construction machines and robotic mechanisms (machines) for use in construction: bulldozers, diggers 
(machines), excavators, road construction and road paving machines, drilling machines, rock drilling machines, road 
sweeping machines; lifting, loading and transmission machines and robotic mechanisms (machines) for lifting, loading 
and transmission purposes: elevators, escalators and cranes; machines and robotic mechanisms (machines) for use in 
agriculture and animal breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, vegetables 
and food; engines and motors, other than for land vehicles, parts and fittings therefor: hydraulic and pneumatic controls 
for engines and motors, brakes other than for vehicles, brake linings for engines, crankshafts, gearboxes, other than for 
land vehicles, gearboxes, cylinders for engines, pistons for engines, turbines, not for land vehicles, filters for engines and 
motors, oil, air and fuel filters for land vehicle engines, exhausts for land vehicle engines, exhaust manifolds for land 
vehicle engines, engine cylinders for land vehicles, engine cylinder heads for land vehicles, pistons for land vehicle 
engines, carburetors for land vehicles, fuel conversion apparatus for land vehicle engines, injectors for land vehicle 
engines, fuel economisers for land vehicle engines, pumps for land vehicle engines, valves for land vehicle engines, 
starter motors for land vehicles, dynamos for land vehicle engines, sparking plugs for land vehicle engines; bearings 
(parts of machines), roller or ball bearings; machines for mounting and detaching tires; alternators, current generators, 
electric generators, current generators operated with solar energy; painting machines, automatic spray guns for paint, 
electric, hydraulic and pneumatic punching machines and guns, electric adhesive tape dispensers (machines), electric 
guns for compressed gas or liquid spraying machines, electric hand drills, electric hand saws, electric jigsaw machines, 
spiral machines, compressed air machines, compressors (machines), vehicle washing installations, robotic mechanisms 
(machines) with the abovementioned functions; electric and gas-operated welding apparatus, electric arc welding 
apparatus, electric soldering apparatus, electric arc cutting apparatus, electrodes for welding machines, industrial robots 
(machines) with the abovementioned functions; printing machines; packaging machines, filling, plugging and sealing 
machines, labellers (machines), sorting machines, industrial robots (machines) with the abovementioned functions, 
electric packing machines for plugging and sealing of plastics; machines for textile processing, sewing machines, 
industrial robots (machines) with the abovementioned functions; pumps, electric, fuel dispensing pumps for service 
stations, self-regulating fuel pumps; electric kitchen machines for chopping, grinding, crushing, mixing and mincing 
foodstuff, washing machines, laundry washing machines, dishwashers, spin driers (not heated), electric cleaning 
machines for cleaning floors, carpets or floorings, vacuum cleaners and parts thereof; automatic vending machines; 
galvanizing and electroplating machines; electric door openers and closers; gaskets for engines and motors.

Cl.11;Air condition filters for land, sea, aircraft vehicles; vehicle cabin filter, active carbon filter for vehicle cabin filter 
use, pollen filter, air ventilation filter for industrial use, filter for purification plant use, aquarium filter, water purification 
filter, air drying filter, boiler filter; lighting installations; lights for vehicles and interior-exterior spaces; heating 
installations using solid, liquid or gas fuels or electricity, central heating boilers, boilers for heating installations, 
radiators [heating], heat exchangers, not parts of machines, stoves, kitchen stoves, solar thermal collectors [heating]; 
steam, gas and fog generators, steam boilers, other than parts of machines, acetylene generators, oxygen generators, 
nitrogen generators; installations for air-conditioning and ventilating; cooling installations and freezers; electric and gas-
powered devices, installations and apparatus for cooking, drying and boiling: cookers, electric cooking pots, electric 
water heaters, barbecues, electric laundry driers; hair driers; hand drying apparatus; sanitary installations, taps [faucets], 
shower installations, toilets [water-closets], shower and bathing cubicles, bath tubs, toilet seats, sinks, wash-hand basins 
[parts of sanitary installations]; water softening apparatus; water purification apparatus; water purification installations; 
waste water purification installations; electric bed warmers and electric blankets, not for medical use; electric pillow 
warmers; electric or non-electric footwarmers; hot water bottles; industrial type installations for cooking, drying and 
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cooling purposes; pasteurizers and sterilizers.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export 
agencies; temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a 
variety of goods, namely, oil, fuel and air filters, exhaust gas filters for land, sea, aircraft vehicles and construction 
machines, used for industrial purposes, all filters, including machinery and motor filters, high performance product 
recovery filters, liquid separator filters, dust cleaner filters, etc., which are part of machinery and / or machinery 
installations, cartridge filters, paper filters, filter elements filters made from paper, cardboard, felt, plastic, ceramic, 
synthetic, fabric, fiber materials, machines, machine tools and industrial robots for processing and shaping wood, metals, 
glass, plastics and minerals, 3D printers, construction machines and robotic mechanisms (machines) for use in 
construction: bulldozers, diggers (machines), excavators, road construction and road paving machines, drilling 
machines, rock drilling machines, road sweeping machines, lifting, loading and transmission machines and robotic 
mechanisms (machines) for lifting, loading and transmission purposes: elevators, escalators and cranes, machines and 
robotic mechanisms (machines) for use in agriculture and animal breeding, machines and robotic mechanisms 
(machines) for processing cereals, fruits, vegetables and food, engines and motors, other than for land vehicles, parts 
and fittings therefor: hydraulic and pneumatic controls for engines and motors, brakes other than for vehicles, brake 
linings for engines, crankshafts, gearboxes, other than for land vehicles, gearboxes, cylinders for engines, pistons for 
engines, turbines, not for land vehicles, filters for engines and motors, oil, air and fuel filters for land vehicle engines, 
exhausts for land vehicle engines, exhaust manifolds for land vehicle engines, engine cylinders for land vehicles, engine 
cylinder heads for land vehicles, pistons for land vehicle engines, carburetors for land vehicles, fuel conversion 
apparatus for land vehicle engines, injectors for land vehicle engines, fuel economises for land vehicle engines, pumps 
for land vehicle engines, valves for land vehicle engines, starter motors for land vehicles, dynamos for land vehicle 
engines, sparking plugs for land vehicle engines, bearings (parts of machines), roller or ball bearings, machines for 
mounting and detaching tires, alternators, current generators, electric generators, current generators operated with solar 
energy, painting machines, automatic spray guns for paint, electric, hydraulic and pneumatic punching machines and 
guns, electric adhesive tape dispensers (machines), electric guns for compressed gas or liquid spraying machines, 
electric hand drills, electric hand saws, electric jigsaw machines, spiral machines, compressed air machines, 
compressors (machines), vehicle washing installations, robotic mechanisms (machines) with the abovementioned 
functions, electric and gas-operated welding apparatus, electric arc welding apparatus, electric soldering apparatus, 
electric arc cutting apparatus, electrodes for welding machines, industrial robots (machines) with the abovementioned 
functions, printing machines, packaging machines, filling, plugging and sealing machines, labellers (machines), sorting 
machines, industrial robots (machines) with the abovementioned functions, electric packing machines for plugging and 
scaling of plastics, machines for textile processing, sewing machines, industrial robots (machines) with the 
abovementioned functions, pumps other than parts of machines or engines, fuel dispensing pumps for service stations, 
self-regulating fuel pumps, electric kitchen machines for chopping, grinding, crushing, mixing and mincing foodstuff, 
washing machines, laundry washing machines, dishwashers, spin driers (not heated), electric cleaning machines for 
cleaning floors, carpets or floorings, vacuum cleaners and parts thereof, automatic vending machines, galvanizing and 
electroplating machines, electric door openers and closers, gaskets for engines and motors, air condition filters for land, 
sea, aircraft vehicles, vehicle cabin filter, active carbon filter for vehicle cabin filter use, pollen filter, air ventilation filter 
for industrial use, filter for purification plant use, aquarium filter, water purification filter, air drying filter, boiler filter, 
particulate filter, lighting installations, lights for vehicles and interior-exterior spaces, heating installations using solid, 
liquid or gas fuels or electricity, central heating boilers, boilers for heating installations, radiators (heating), heat 
exchangers, not parts of machines, stoves, kitchen stoves, solar thermal collectors (heating), steam, gas and fog 
generators, steam boilers, other than parts of machines, acetylene generators, oxygen generators, nitrogen generators, 
installations for air-conditioning and ventilating, cooling installations and freezers, electric and gas-powered devices, 
installations and apparatus for cooking, drying and boiling: cookers, electric cooking pots, electric water heaters, 
barbecues, electric laundry driers, hair driers, hand drying apparatus, sanitary installations, taps (faucets), shower 
installations, toilets (water-closets), shower and bathing cubicles, bath tubs, toilet seats, sinks, wash-hand basins (parts 
of sanitary installations), water softening apparatus, water purification apparatus, water purification installations, waste 
water purification installations, electric bed warmers and electric blankets, not for medical use, electric pillow warmers, 
electric or non-electric footwarmers, hot water bottles, industrial type installations for cooking, drying and cooling 
purposes, pasteurizers and sterilizers enabling customers to conveniently view and purchase those goods, such services 
may be provided by retail stores, wholesale outlets, by means of electronic media or through mail order catalogues.
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3997543    31/07/2018
[International Registration No. : 1433470]
RIOGLASS SOLAR SYSTEMS LTD.

3 Ha'hachshara St. 9905303 Beit Shemesh Israel

Proposed to be Used
IR DIVISION
Cl.9;Equipment and apparatus for the production, conduction, distribution, processing, stocking and regulating or 
controlling electric energy and solar thermal and electrical and electronic components thereof and not included in other 
classes.

Cl.11;Heating, cooling, water supply, water distribution and sanitary facilities apparatus, especially solar collectors and 
parabolic cylindrical collectors.
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Priority claimed from 01/06/2018; Application No. : 3721824 ;Spain 

3997549    08/06/2018
[International Registration No. : 1433502]
STARTUP BUILDING CORPORATION, S.L.

Rodríguez Arias, 6-5° E-48008 Bilbao (Bizkaia) Spain

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic recording media, sound 
recording and optical disks; compact disks (audio-video); mechanisms for coin-operated apparatus; calculating 
machines, data processing equipment and computers; software; electronic publications (electronically downloadable); 
downloadable software applications for mobile devices; downloadable software applications; downloadable computer 
applications; magnetic platforms for software; software platforms for computers; recorded or downloadable software 
platforms; software platforms for fundraising by users; multimedia content; CMS software (content management 
systems).

Cl.35;Advertising services; commercial business management services; commercial administration services; office 
functions; organization of exhibitions for commercial or advertising purposes; computer management of data; 
subscriptions to electronic newspapers; procurement services; services for online purchase orders; purchasing services 
for advertising spaces for communication; provision of sales areas online for sellers and buyers of products and 
services.

Cl.41;Entertainment and educational services; organization of sporting and cultural activities; organization of 
exhibitions for cultural and educational purposes; editing of texts (other than advertising texts); online electronic 
publications (not downloadable telematically); electronic publication of books and periodicals on line (not downloadable); 
publication of books; preparation of news programs for broadcast; syndication of news content for the broadcasting 
industry; news programming services for broadcasting.
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Cl.42;Scientific and technological services as well as research and design services in the field of information 
technology; industrial analysis and research services; design and development of computers and computer programs 
(software); design and development of software in the field of applications for mobile telephones and computers; platform 
as a service (PaaS); hosting of platforms on the Internet; hosting of communication platforms on the Internet; 
programming of software for Internet platforms; hosting of e-commerce platforms on the Internet; programming of 
software for e-commerce platforms; programming of software for information platforms on the Internet; hosting of digital 
content; hosting of digital content for others; development of software applications for providing multimedia content; 
development of applications for processing and distributing multimedia content; electronic storage of entertainment 
content produced by mass media; online web hosting services for others to share content online, electronic storage of 
entertainment content produced by mass media.
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Priority claimed from 11/06/2018; Application No. : 4-2018-18995 ;Viet Nam 

3997552    06/07/2018
[International Registration No. : 1432760]
INFINITY BLOCKCHAIN LABS CO., LTD.

Level 5, The Flemington Building, No. 182 Le Dai Hanh Street Ward 15, District 11 Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer programs, downloadable software; computer game software.

Cl.35;Updating and maintenance of data in computer databases; compilation of information into computer databases; 
systemization of information into computer databases; file management, computerized; data search in computer files for 
others; provision of commercial and business contact information.

Cl.42;Computer programming; electronic data storage; software as a service; scientific research; server hosting; 
research and development of new products for others.
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Priority claimed from 05/12/2017; Application No. : VA 2017 02762 ;Denmark 

3997563    04/06/2018
[International Registration No. : 1432983]
COPENHAGEN BOMBAY LEARNING 1 ApS

Refshalevej 147, 1 DK-1432 København K Denmark

Proposed to be Used
IR DIVISION
Cl.9;Software; educational software; training software; application software; mobile application software; downloadable 
applications for use with mobile devices; apparatus for recording, transmission and reproduction of sound or images; 
racks for cameras and computer tablets; stands for cameras and computer tablets; bags and cases for cameras, 
photographic equipment, racks for cameras and computer tablets and stands for cameras and computer tablets; cases 
especially made for photographic apparatus and instruments; stands for photographic apparatus; stands for cameras 
(photographic) and movie apparatus, green screens.

Cl.16;Paper and cardboard; cards; printed matter; books; stationery and educational supplies; printed training 
materials; printed educational materials; stationery and office requisites, except furniture; articles for use by illustrators 
and artists; paintbrushes; instructional and educational materials; drawing boards; drawing sets; scratch pads; drawing 
materials; printed cards and backgrounds for movie production; printed guides; stickers [stationery]; sticker activity 
books; adhesives for stationery and household purposes.

Cl.18;Bags.

Cl.20;Furniture; drafting tables; tables; racks (furniture); bags and cases for furniture, drafting tables, tables and racks; 
works of art of wood, wax, plaster or plastic; multi-purpose stands [furniture].

Cl.28;Games, toys and playthings; bags and cases for games, toys and playthings; playing cards.

Cl.41;Provision of training courses; conducting of courses; teaching; provision of education courses; provision of 
training and education; education services relating to computer systems; provision of instruction relating to computer 
programming; education services relating to the use of computer software; education services relating to the use of 
computer systems; rental of educational materials or apparatus; educational services provided for teachers and 
pedagogues of children; educational services relating to development of children's intellectual and mental skills; 
education and training services relating to music, film and entertainment; provision of educational entertainment services 
for children in after school centers; provision of education online from a computer database or via extranet or the 
internet; providing facilities for movies, shows, plays, music or educational training; audio-visual display presentation 
services for educational purposes; audio, video and multimedia production, and photography; audio-visual display 
presentation services for entertainment purposes.
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Priority claimed from 23/05/2018; Application No. : 30 2018 012 908 ;Germany 

3997568    06/09/2018
[International Registration No. : 1433411]
Volkswagen Aktiengesellschaft

Berliner Ring 2 38440 Wolfsburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; 
apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection 
and signaling devices; diving equipment; navigation, guidance, tracking, targeting and map making devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; scientific, nautical, surveying, photographic, cinematographic, electric weighing, 
measuring, signaling, checking (supervision), life-saving apparatus and instruments, included in this class; contact 
lenses, spectacles, spectacle cases, binoculars, magnifying glasses; sunglasses; vehicle breakdown warning triangles; 
vehicle breakdown warning lamps other than parts of vehicles; electric batteries and their parts, electric accumulators 
and their parts, fuel cells and their parts, solar batteries; electric batteries for vehicles; electric accumulators for vehicles; 
chargers for electric batteries; burglar alarms, fire alarms, smoke alarms, gas alarms; anti-theft warning apparatus; fire 
extinguishing apparatus; scales; spirit levels; compasses [measuring instruments]; quantity indicators; rulers (measuring 
instruments), acid hydrometers; electronic control mechanisms and power and voltage supply units for vehicle headlights
and their parts, control mechanisms and power and voltage supply units for vehicle lights and their parts, light-emitting 
diodes [LED], electronic power controllers; electrical and electronic control apparatus and instruments; simulators for the 
steering and control of vehicles; voltage regulators for vehicles; speed indicators; revolution counters; measuring 
apparatus and instruments; life saving apparatus and equipment, namely life-saving rafts, fire escapes, safety nets, safety 
tarpaulins, life belts, life buoys, life jackets; fuses, electric relays; lasers not for medical purposes, laser pointers; remote 
controlling apparatus; aerials; navigation apparatus for vehicles [on-board computers]; mobile telephones; telephone 
apparatus; television apparatus; video telephones; radios; compasses, navigation systems, navigational instruments; 
telematic apparatus; telematic terminal apparatus; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating and controlling electricity; apparatus for recording, transmission and/or reproduction of sound 
and images, magnetic, electronic and optical data carriers, phonograph records, compact discs [audio-video], DVDs and 
other digital recording apparatus, sound carriers, coin-operated juke-boxes, compact discs (CD-ROMs), downloadable 
music files, audio headphones, loudspeakers and cabinets for loudspeakers, illuminated signs, compact disc players, 
DVD players, phototelegraphy apparatus; projection apparatus, cameras [photography]; exposed films; cinematographic 
cameras, photocopiers, electronic translation apparatus (computer), pocket translators, electronic; encoded magnetic 
cards, integrated circuit cards (smart cards), encoded telephone cards; mechanisms for coin operated apparatus; 
automatic banking machines; cash registers, calculators; data processing apparatus, computers, electronic calendars 
and organizers, facsimile apparatus, monitors (computer hardware and computer programs), computer periphery devices, 
computer programs for use in autonomous driving of vehicles, computer programs for use in the autonomous navigation 
of vehicles, computer programs for use in autonomous control of vehicles; recorded and downloadable computer 
programs, especially collected data recorded on data carriers, computer software, application software; pocket 
calculators; downloadable electronic publications; downloadable image files; crash test dummies; microscopes; electric 
cables; sockets, plugs and other contacts [electric connections]; igniting apparatus, electric, for igniting at a distance; 
radiological apparatus for industrial purposes; protective helmets; electric locks; electronic controllers and electronic 
control systems; parts and fittings of all aforesaid goods, included in this class.

Cl.12;Vehicles and conveyances; vehicles for locomotion by land, air, water or rail and their parts included in this 
class; motorized land vehicles; driverless cars [autonomous cars]; motors and engines for land vehicles; propulsion 
mechanisms for land vehicles; vehicle chassis; vehicle bodies; couplings for land vehicles; suspension shock absorbers 
for vehicles; shock absorbing springs for vehicles; pneumatic tires; tires for vehicle wheels; rims for vehicle wheels; tires,
solid, for vehicle wheels; vehicles wheels; hubs for vehicle wheels; inner tubes for pneumatic tires; repair outfits for inner 
tubes, adhesive rubber patches for repairing inner tubes, spikes for tires, anti-skid chains for vehicles; non-skid devices 
for vehicle tires; vehicle seats; rearview mirrors; head-rests for vehicle seats; anti-theft alarms for land vehicles, anti-theft 
devices for vehicles; cigar lighters for automobiles; motor cars; automobiles; trucks, trailers and semi-trailers for 
vehicles, trailer hitches for vehicles; omnibuses; motorcycles, mopeds, bicycles; cable transport apparatus and 
installation; carts, trolleys; air vehicles; boats, ships; locomotives; motorbuses; caravans; tractors; cycles, scooters 
[vehicles]; chairlifts, funiculars; wheelchairs; parts and fittings of all the aforesaid goods, included in this class.

Cl.35;Retail and wholesale services concerning motor vehicles and their parts and accessories, motors and engines for 
land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services for mail-order 
business concerning motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle 
chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services via internet concerning motor vehicles 
and their parts and accessories, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for 
vehicle wheels; retail and wholesale services via teleshopping concerning motor vehicles and their parts and accessories,
motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; bringing together, but 
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not transporting, a variety of motor vehicles and their parts and accessories, motors and engines for land vehicles, 
vehicle chassis, vehicle bodies and tires for vehicle wheels therefore for the benefit of others, thereby enabling customers
to view and purchase the goods in a retail outlet; negotiation of contracts for the benefit of others about sale and 
purchase of motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle chassis, 
vehicle bodies and tires for vehicle wheels; business administration and organizational management of vehicles fleets for 
others; consumer information and consultation about trade and business activities (consumer advise); administrative 
processing of orders (office functions); negotiation of contracts for the benefit of others about sale and purchase of 
goods; consultancy and assistance in organization and management of retail and business companies; advertising; 
business management; business administration; office functions; business management consultancy, radio and 
television advertising, organization of trade fairs for commercial or advertising purposes, collecting and arranging of 
relevant press articles; personnel management consultancy; presentation of goods on communication media, for retail 
purposes; public relations; auctioneering; sales promotion for others; personnel recruitment; relocation services for 
businesses; administrative processing of purchase orders; account auditing; sponsorship search.

Cl.38;Telecommunication services; telecommunication; collecting and providing news [news agencies], services of 
news agencies, telecommunication via platforms and portals on the Internet, provision of access to information on the 
Internet, electronical exchange of news via chatlines, chatrooms and electronic bulletin boards, email-services, rental of 
telecommunication equipment, radio and television broadcasting; electronic mail; information about telecommunication; 
providing access to a worldwide computer network; providing telecommunications connections to a global computer 
network; providing chatrooms on the internet; videoconferencing; wireless mobile phone services; computer aided 
transmission of messages and images; paging services by radio, telephone or other electronic communications systems; 
satellite transmission; telephone services, telephone exchange services; message transmission services; rental of 
telecommunications equipment; leasing access time to global computer networks; providing access to databases; 
telematics services; telematic communication services; telematic data transmission and file transfer; advice, consultancy 
and information for the aforesaid, included in this class.

Cl.42;IT services, namely software development, programming and implementation, computer hardware development, 
hosting services and software as a service and rental of software, rental of computer hardware and facilities, IT 
consultancy, advisory and information services, IT security, protection and restoration, data duplication and conversion 
services, data coding services, computer analysis and diagnostics, research, development and implementation of 
computers and systems, computer project management services, data mining, digital watermarking, computer design and 
development services, technological services relating to computers, computer network services, updating of memory 
banks of computer systems, data migration services, updating websites for others, monitoring of computer systems by 
remote access; scientific and technological services; testing, authentication and quality control; design services; 
industrial analysis and research services; styling [industrial design]; research and development for others; provision of 
scientific information, advice and consultancy in relation to carbon offsetting; digitization of documents [scanning]; 
technical research; surveying; chemical research; biological research; weather forecasting; physics [research]; 
architecture; dress designing; authenticating works of art; cloud seeding; computer software design; advice, consultancy 
and information for the aforesaid, included in this class.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 23/02/2018; Application No. : 30 2018 102 147 ;Germany 

3997582    07/07/2018
[International Registration No. : 1433604]
MIP METRO Group Intellectual Property GmbH & Co. KG

Metro-Strasse 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Databases (electronic); downloadable course materials for training and education; computer software for creating 
blogs; downloadable on-line electronic publications; digital terminals; software and software applications, mobile apps; 
smart phones; data processing apparatus; databases; data storage media; recorded content; peripherals adapted for use 
with computers; cases and covers for computers, netbooks and notebooks; electronic publications, downloadable; USB 
flash drives; memory cards; compact discs; DVDs; digital recording media; glasses, VR glasses; cabinets for 
loudspeakers; laser pointers (luminous pointers); pocket calculators.

Cl.16;Teaching materials [except apparatus]; printed matter; paper; posters; photographs [printed]; stickers 
[stationery]; manuals [handbooks]; calendars; prospectuses; bags and cones of paper, cardboard or plastic; corkboard 
pins; writing tablets.

Cl.35;Business management, business administration, office functions; compiling, systematisation, updating and 
maintenance of data in computer databases; invoice management for electronic ordering systems; computerized 
processing of on-line purchase orders; office machines and equipment rental; rental of office machinery and equipment; 
office machines and equipment rental; human resources management and recruitment services.

Cl.37;Maintenance services; repair, installation and maintenance of electric and electronic devices, and office 
equipment; installation and maintenance of computer hardware and computer networks [hardware].

Cl.38;Telecommunication services; providing access to information on the Internet; providing access to software on 
data networks for Internet access; providing access to Internet platforms; Internet portal services; providing 
telecommunications channels; providing Internet chatrooms and Internet forums; transmission of electronic mail; 
forwarding of messages and information of all kinds to Internet addresses (web messaging); rental of telecommunication 
equipment and data transmission equipment; providing user access to computer programmes in data networks.

Cl.41;Organising, planning and conducting Hackathon events and competitions; organising, planning and conducting 
events and competitions relating to computers, information technology, programming, software, technology and 
innovation; organising, planning and conducting conferences, workshops, classes, trainings and seminars relating to 
computers, information technology, programming, software, technology and innovation; entertainment services relating 
to Hackathon; providing electronic publications relating to computers, information technology, programming, software, 
technology and innovation, not downloadable; information and consultancy relating to the aforementioned services, 
including online provision of all aforementioned services via databases or the Internet; training; cultural activities.

Cl.42;IT programming services; testing, authentication and quality control; cloud computing services; creating 
[programming] and/or hosting an online customer forum for participating in discussions, exchanging information, for 
ratings and feedback form other users on products and services, for forming virtual communities and for cooperating in 
social networks; scientific and technological services; technological analysis services; scientific research services; 
development and updating of computer hardware and software; programming and implementation of computer software; 
consultancy in the field of computers; computer software, computer system and website design; research and 
development of new products for others; creating and maintaining web sites for others; web site development, planning 
and maintenance; installation of computer software; maintenance and updating of computer programs and software; 
conversion of computer programs and data, other than physical conversion; conversion of data or documents from 
physical to electronic media; duplication of computer programs; material testing; hosting memory space for websites; 
rental of computer software, data processing equipment, web servers; recovery of computer data; surveying.

Cl.45;Allocating and registering of domain names; management of industrial property rights and copyright; licensing of 
intellectual property rights and copyright; issuing of licences for data processing programs.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

3997599    24/04/2018
[International Registration No. : 1432756]
Shenzhen GreatPine Technology Co. Ltd.

3 block, east 2 area, Huachuang Technology Park C, Gushu industrial area, Hangcheng Avenue, Baoan District, Shenzhen City 518126 
Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; computer software [recorded]; electronic publications [downloadable]; phonograph 
records; telephone set sheath (terms considered too vague by the International Bureau – Rule 13 (2) (b) of the Common 
Regulations); network communication equipment; headphones; tripods for cameras; eyeglasses; chargers for electric 
batteries.

Cl.12;Automobiles; undercarriages for vehicles; upholstery for vehicles; anti-theft devices for vehicles; anti-glare 
devices for vehicles; vehicles (electric); seat covers for vehicles; head-rests for vehicle seats; baby carriages; sun-blinds 
adapted for automobiles.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

3997604    22/05/2018
[International Registration No. : 1433425]
Shi Tianxing

No. 6, Xujia Ziran Cun, Luling Xingzheng Cun, Shangxiao Xiang, Zhenyuan County, Qingyang City Gansu Province China

Proposed to be Used
IR DIVISION
Cl.11;Lamps; heaters for baths; refrigerators; air-conditioning apparatus; taps [faucets]; bath tubs; drying apparatus; 
sanitary apparatus and installations; toilets [water-closets].

Cl.21;Cosmetic utensils; containers for household or kitchen use; metal boxes for dispensing paper towels; toilet paper
holders; soap holders; towel rails and rings; toilet utensils; cleaning instruments, hand-operated.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 09/08/2018; Application No. : UK00003330488 ;United Kingdom 

3997742    17/08/2018
[International Registration No. : 1433152]
Boogie Mites UK Limited

8 Spur Road, Cosham Portsmouth, Hampshire PO6 3EB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Sound and video recordings in digital form; sound recordings in the form of discs, CDs, laser discs and tapes; pre-
recorded tapes and videos; video recordings in the form of discs and tapes; pre-recorded DVDs and CD ROMS.

Cl.16;Printed matter; books; booklets; pamphlets; catalogues; photographs; posters; calendars; diaries; magazines; 
printed music; activity fun books, instructional and teaching materials.

Cl.41;Educational and tutoring services in the field of music, dance and acting; live entertainment services; party and 
birthday party planning and hosting; hosting and organising of musical entertainment; instruction in physical fitness, co-
ordination and movement, dance, drama, music and song; instruction in craftwork; theatrical entertainment services; 
musical entertainment services; production, presentation and distribution of videos, music, television and 
cinematographic films featuring music and web programmes featuring music.
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Priority claimed from 07/11/2017; Application No. : 27322067 ;China 

3997744    03/01/2018
[International Registration No. : 1433557]
Chengdu Guibao Science & Technology Co., Ltd.

No. 16 Xinyuan Avenue, Hi-Tech Zone, Chengdu City Sichuan Province China

Proposed to be Used
IR DIVISION
Cl.1;Silicones; industrial chemicals; lime carbonate; adhesives for wall tiles; tensio-active agents; viscose; 
organosilicon resin, unprocessed; vulcanization accelerators; curing agent.

Cl.17;Rings of rubber; weatherstripping; weatherstripping compositions; caulking materials; chemical compositions for
repairing leaks; gaskets; joint packings; seals; sealant compounds for joints; ebonite [vulcanite]; silicone sealant.
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3997753    05/09/2018
[International Registration No. : 1432654]
Varta Ocean SL

Avenida Meridiana 354 12C E-08027 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; clerical services; on-line auction bidding for others;
on-line auctioneering services via the internet; commercial administration of the licensing of the goods and services of 
others.

Cl.41;Teaching; training; entertainment services; sporting and cultural activities; electronic games services, including 
provision of computer games on-line or by means of a global computer network; provision of on-line computer games; 
sports officiating.
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3998319    09/02/2018
[International Registration No. : 1433260]
PETRO INTERNATIONAL SP. Z O.O.

ul. Jarzebinowa 10/7 PL-53-120 Wroclaw Poland

Proposed to be Used
IR DIVISION
Cl.31;Pet food.

Cl.35;Sale of pet food (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations).
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 04/05/2017; Application No. : 30 2017 104 539 ;Germany 

3998322    12/05/2017
[International Registration No. : 1433587]
Carsten Hagg

Palm Jumeirah P.O. Box 923019 Dubai

Proposed to be Used
IR DIVISION
Cl.5;Tissues for medical purposes; tissues with antibacterial coating; tissues for removing denture adhesive cream 
residues in the oral cavity, at the palate or at dental prostheses; tissues impregnated with a cleaning agent for removing 
denture adhesive cream residues in the oral cavity, at the palate or at dental prostheses; tissues for treating halitosis; 
tissues for massaging the palate and the gums; tissues of textile for removing denture adhesive cream residues in the 
oral cavity, at the palate or at dental prostheses; all the aforementioned goods except medical and surgical gloves, 
surgical masks and respirators, hospital room privacy curtains, burn compression garments, namely, masks, gloves and 
sleeves.

Cl.10;Fingerstalls for medical purposes; fingerstalls with antibacterial coating; fingerstalls for removing denture 
adhesive cream residues in the oral cavity, at the palate or at dental prostheses; fingerstalls impregnated with a cleaning 
agent for removing denture adhesive cream residues in the oral cavity, at the palate or at dental prostheses; fingerstalls 
for treating halitosis; manual massage instruments, in particular for massaging the palate and the gums; fingerstalls for 
massaging the palate and the gums; fingerstalls of textile for removing denture adhesive cream residues in the oral 
cavity, at the palate or at dental prostheses; all the aforementioned goods except medical and surgical gloves, surgical 
masks and respirators, hospital room privacy curtains, burn compression garments, namely, masks, gloves and sleeves.

Cl.21;Fingerstalls of textile [for cleaning purposes], in particular for cleaning the oral cavity, the teeth or dental 
prostheses.
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3998327    07/06/2018
[International Registration No. : 1433416]
MOPIDICK (GUANGDONG) PHARMACEUTICAL CO., LTD.

1923, No.406-2, Huasui Rd., Tianhe, Guangzhou Guangdong China

Proposed to be Used
IR DIVISION
Cl.1;Ethyl alcohol; industrial chemicals; preservatives for pharmaceutical preparations; chemical condensation 
preparations; water-softening preparations; chemical additives for oils; agricultural chemicals, except fungicides, 
herbicides, insecticides and parasiticides; chemical preparations for scientific purposes, other than for medical or 
veterinary use; biological preparations, other than for medical or veterinary purposes.

Cl.3;Perfumes; dentifrices; cosmetics; breath freshening sprays; aromatics [essential oils].
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Priority claimed from 21/02/2018; Application No. : 017850777 ;European Union 

3998330    20/08/2018
[International Registration No. : 1432553]
Outfit7 Limited

1st Floor, Sackville House, 143-149 Fenchurch Street London EC3M 6BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; laptop carrying cases; cell phone cases; cases for telephones; computer 
game software; computer games entertainment software; decorative magnets; memory devices; computer memory 
devices; data storage media; downloadable music files; downloadable image files; downloadable computer game 
programs; downloadable video game programs; earphones; eyewear cases; eyewear; headphones; interactive multimedia 
computer game programs; interactive multimedia computer programs; mouse pads; speech recognition apparatus; virtual
reality software; virtual reality game software; helmet communications systems; headsets; computer game software for 
use on mobile and cellular phones; animated cartoons; animated cartoons in the form of cinematographic films; computer
programmes; media content; data storage devices; animated films; video tapes.

Cl.11;Air purifiers; barbecues; bed warmers; beverages cooling apparatus; bicycle lights; chandeliers; disinfectant 
dispensers for toilets; electric blankets, not for medical purposes; electric fans; electric kettles; electric lamps; electric 
lights for Christmas trees; electric toasters; LED flashlights; globes for lamps; hair dryers; ice boxes; kettles; lamp 
casings; lamp mantles; lamp reflectors; lamp shades; lamps; lampshade holders; ornamental fountains; pen lights; 
reading lights; toilet seats; water purifying apparatus; water sterilizers.

Cl.14;Bracelets; buckles for watchstraps; clocks; imitation jewelry; jewelry chains; jewelry; key chains for use as 
jewellery; key chains as jewellery [trinkets or fobs]; lapel pins; necklaces; pendants; watches.

Cl.16;Ball pens; bibs of paper; bookmarks; boxes of cardboard or paper; calendars; chalks; children's books; color 
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pencils; crayons; coloring books; comic books; drawing instruments; drawing paper; drawing rulers; erasing products; 
rubber erasers; erasers; correcting tapes [office requisites]; fountain pens; gift boxes; glue for stationery or household 
purposes; greeting cards; loose-leaf binders; paper lunch bags; note books; packaging materials made of recycled paper; 
packaging materials made from mineral-based paper substitutes; writing pads; paintings; paper napkins; paper staplers; 
party ornaments of paper; paste for stationery or household purposes; pencil cases; pencil sharpeners; pencils; pens; 
photograph albums; coasters of paper; cardboard; posters; printed publications; newspapers; rubber stamps; stationery; 
stickers; table cloths of paper; table linen of paper; writing instruments; memo pads; writing paper; wallpaper stencils; 
paper for making bags and sacks; paper for bags and sacks; advertising posters; cartoon prints; educational 
publications; holiday cards; magazines featuring video and computer games; paper hangtags; photographs [printed]; 
printed paper labels; printed stationery; cardboard boxes; boxes of paper or cardboard; bags [envelopes, pouches] of 
paper or plastics, for packaging; cardboard packaging; general purpose plastic bags; decorative wrapping paper; 
packaging materials; paper bags; wrapping paper; tissues; napkins of paper.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; bags; purses; school satchels; sling bags for carrying infants; suitcases; toiletry bags sold 
empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; cushions; desks; dressing tables; easy chairs; fire screens for domestic use; 
furniture; high chairs for babies; mirrors; non-metal bed fittings; non-metal clothes hooks; photograph frames; picture 
frames; pillows; playpens for babies; statues of wood, wax, plaster or plastic; toy boxes and chests; wind chimes; rings, 
not of metal, for keys.

Cl.21;Baby bathtubs; basins; bath brushes; body sponges; beverage glassware; beverageware; bird cages; bottles, 
sold empty; bowls; buckets; cages for household pets; cake molds; candlesticks; candy boxes; cleaning cloths; coasters, 
not of paper and other than table linen; cocktail shakers; combs; cookie jars; corkscrews; dishes; cups; cutting boards; 
dental floss; drinking flasks; dust bins; egg cups; fly swatters; foam drink holders; gloves for household purposes; 
hairbrushes; ice cube molds; ironing board covers; jugs; lunch boxes; mixing bowls; mixing spoons; mugs; napkin 
holders; blenders for food [non-electric]; non-metal piggy banks; paper plates; pastry cutters; pitchers; portable coolers; 
soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, ceramic, 
earthenware, terra-cotta or glass; tea pots; toilet brushes; toilet roll holders; toothbrushes; toothpick holders; toothpicks; 
trash cans; trays for domestic purposes; vacuum bottles; vases; waste baskets; watering cans; works of art of porcelain, 
terra-cotta or glass.

Cl.24;Banners; flags of textile; bath linen; bed linen; bedspreads; lap blankets; cot blankets; blankets (bed -); textile 
materials to be used in making blinds; cloths; cotton fabrics; covers for cushions; curtain holders or tiebacks of textile; 
curtains; fabrics for textile use; furniture coverings of textile; handkerchiefs of textile; mattress covers; pillowcases; 
quilts; textile place mats; textile tablecloths; towels; wall hangings of textile; sleeping bags.

Cl.25;Swimwear; swimsuits; jerseys; waterproof jackets; waterproof pants; rain wear; gloves; mittens; belts (clothing); 
underwear; sleepwear; pajamas; bathrobes; hats; caps (headwear); sun visors; berets; socks; stockings; pantyhose; 
shoes; sports shoes; slippers; sneakers; beach shoes; masquerade costumes; bandanas; knitwear; t-shirts; shirts; winter 
boots; coats; ski pants; cardigans; anoraks; wind resistant jackets; rain coats; shorts; dresses; skirts; vests; sweaters; 
ties; scarves; sweatshirts; hooded sweatshirts; gowns; bibs, not of paper; leg warmers; arm warmers (clothing); trousers; 
rompers; footwear; headwear; sweat bands for the wrist; jackets [clothing].

Cl.27;Bath mats; carpets, rugs and mats; door mats; floor coverings; foam mats for use on play area surfaces; 
linoleum; wall hangings, not of textile; wallpaper.

Cl.28;Action figure toys; arcade games; arcade video game machines; articles of clothing for toys; balloons; balls for 
games; bath toys; battery operated action toys; board games; sleds (recreational equipment); bubble making wand and 
solution sets; card games; Christmas tree ornaments; dolls; plush toys; gaming machines for gambling; controllers for 
game consoles; ice skates; infant toys; inflatable toys; in-line roller skates; video game machines; kite reels; kites; 
mechanical toys; musical toys; parlor games; paper party favours; party games; pinball machines; hand-held pinball 
games; protective padding for sports; puppets; roller skates; toys made of rubber; sailboards; sandbox toys; 
skateboards; skating boots with skates attached; action skill games; skis; snowboards; squeeze toys; stand-alone video 
game machines; surf boards; swings; dice games; talking dolls; talking toys; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; electronic toys; plastic toys; jigsaw puzzles; magic tricks; electric action toys; body boards; 
boxing gloves; marbles for games; portable games with liquid crystal displays; rackets; ski bindings.

Cl.35;Retail services in relation to computer hardware; retail services in relation to chocolate; retail services in relation 
to sorbets; retail services in relation to coffee; retail services in relation to lubricants; retail services in relation to threads; 
retail services in relation to vehicles; retail services in relation to toys; retail services in relation to games; retail services 
in relation to furniture; retail services in relation to desserts; retail services in relation to confectionery; retail services in 
relation to furnishings; retail services in relation to fuels; retail services in relation to tableware; retail services in relation 
to foodstuffs; retail services in relation to horticulture equipment; retail services in relation to cleaning articles; retail 
services in relation to musical instruments; retail services in relation to printed matter; retail services in relation to 
sanitation equipment; retail services connected with stationery; retail services relating to food; retail services in relation 
to headgear; retail services in relation to fabrics; retail services in relation to cocoa; retail services in relation to jewellery; 
retail services in relation to footwear; retail services in relation to lighting; retail services in relation to luggage; retail 
services in relation to bags; retail services in relation to umbrellas; retail services in relation to toiletries; retail services in 
relation to clothing; retail services in relation to cookware; retail services in relation to metal hardware; retail services in 
relation to educational supplies; retail services in relation to art materials; retail services in relation to recorded content; 
retail services in relation to sporting equipment; retail services in relation to festive decorations; retail services in relation 
to wall coverings; retail services in relation to sewing articles; retail services in relation to baked goods; retail services in 
relation to dairy products; management of a retail enterprise for others; retail services in relation to cleaning 
preparations; retail services in relation to ice creams; retail services in relation to food cooking equipment; retail services 
in relation to non-alcoholic beverages; retail services in relation to information technology equipment; retail services in 
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relation to audio-visual equipment; retail services in relation to works of art; presentation of goods on communication 
media, for retail purposes; wholesale services in relation to computer hardware; wholesale services in relation to 
chocolate; wholesale services in relation to sorbets; wholesale services in relation to coffee; wholesale services in 
relation to lubricants; wholesale services in relation to threads; wholesale services in relation to vehicles; wholesale 
services in relation to toys; wholesale services in relation to games; wholesale services in relation to furniture; wholesale 
services in relation to desserts; wholesale services in relation to confectionery; wholesale services in relation to 
furnishings; wholesale services in relation to fuels; wholesale services in relation to tableware; wholesale services in 
relation to foodstuffs; wholesale services in relation to horticulture equipment; wholesale services in relation to cleaning 
articles; wholesale services in relation to printed matter; wholesale services in relation to sanitation equipment; wholesale
services in relation to stationery supplies; wholesale services in relation to headgear; wholesale services in relation to 
fabrics; wholesale services in relation to cocoa; wholesale services in relation to jewellery; wholesale services in relation 
to footwear; wholesale services in relation to lighting; wholesale services in relation to luggage; wholesale services in 
relation to bags; wholesale services in relation to umbrellas; wholesale services in relation to toiletries; wholesale 
services in relation to clothing; wholesale services in relation to cookware; wholesale services in relation to metal 
hardware; wholesale services in relation to educational supplies; wholesale services in relation to art materials; wholesale
services in relation to sporting equipment; wholesale services in relation to festive decorations; wholesale services in 
relation to wall coverings; wholesale services in relation to sewing articles; wholesale services in relation to baked goods;
wholesale services in relation to dairy products; wholesale services in relation to cleaning preparations; wholesale 
services in relation to ice creams; wholesale services in relation to food cooking equipment; wholesale services in 
relation to non-alcoholic beverages; wholesale services in relation to information technology equipment; wholesale 
services in relation to audio-visual equipment; wholesale services in relation to works of art; advertising; marketing; 
organization of exhibitions for commercial or advertising purposes; publication of publicity texts; sales promotion (for 
others); advertising agencies; business management of performing artists; import-export agencies; compilation of 
information into computer databases; direct mail advertising; business management of hotels; marketing services; 
outdoor advertising; personnel recruitment; publicity agencies; radio advertising; television advertising; on-line 
advertising on a computer network; procurement services for others (purchasing goods and services for other 
businesses); rental of advertising time on communication media; office machines and equipment rental; rental of vending 
machines; production of television commercials; rental of advertising space.

Cl.41;Entertainment services; amusement park and theme park services; animation production services; film 
production; organising competitions; live comedy shows; live music performances; live show production services; 
entertainment in the nature of theater productions; live entertainment; providing entertainment information via a website; 
electronic publishing; music publishing; magazine publishing; book publishing; newspaper publishing; on-line gaming 
services; organisation of tournaments; audio production; production of radio and television programs; production of 
sound recordings; production of motion pictures; rental of motion pictures; providing games; rental of sound recordings; 
video production services; video recording services; production of TV shows; production of animated cartoons; 
production of a continuous series of animated adventure shows; providing on-line computer games; entertainment 
provided by telephone; film distribution.

Cl.42;Computer graphics design services; computer and software consultancy services; computer programming; 
computer software consulting; computer systems analysis; conversion of data or documents from physical to electronic 
media; services for the design of computer systems; hosting of websites; installation, maintenance, repair and servicing 
of computer software; web hosting services; graphic design; software design; hardware design; software development; 
development of computer hardware; computer consultancy; updating and maintenance of computer software; data 
conversion of electronic information; engineering.
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Priority claimed from 16/08/2017; Application No. : 30 2017 020 395 ;Germany 

3998332    27/10/2017
[International Registration No. : 1433548]
DIPP GmbH

Platz der Einheit 2 60327 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; databases (electronic); electronic databases recorded on computer media; databases; 
electronic directories [downloadable]; recorded data [magnetic]; computer software and computer programs, in particular 
for providing mobile cashless payment transactions, financial transactions, financial and monetary affairs, financial 
matters and financial management; computer software and programmes downloadable from the internet; applications 
(software) for portable communications apparatus; application software for mobile phones; interface software for 
computers; computer programs for accessing and using the internet; computer programmes for use in 
telecommunications; computer utility programs for file management and file compression; computer software for 
database management; computer software for data processing, data transmission, the searching and retrieval of data and 
for database management [also downloadable]; data communications software; privacy software, in particular software 
enabling secure data storage and retrieval of data and transmission of confidential customer data; computer software for 
authorising access to data bases; computer software for creating searchable databases of information and data; 
computer software for accessing information directories; software for computers and portable communication devices to 
enable single sign-on and general login; software for e-commerce over a global communications network; software for 
the management of customer data; authentication, verification and identification software; computer encryption and 
decryption software; digital certificates; computer software for processing digital signatures; software for facilitating 
secure credit card transactions; computer software for the display, storage and transmission of information referring to 
payment cards, personal identification and accounting information, transaction and financial information; software and 
applications for portable communication devices and for computers to enable and administer payments, banking, 
electronic monetary transfer, credit balance, the authentication of transactions, the verification of documents and the 
identification of people, the forwarding of accounts and payments; software and applications for portable communication 
devices and for computers to enable encryption and decryption services; computer communication software to allow 
customers to access bank account information and transact bank business; biometric identification systems; computer 
software for biometric systems for the identification and authentication of persons; facial recognition software; speech 
and voice recognition software; computer software for interpreting fingerprints or palm prints; credit screening software; 
software and applications for portable communication devices and for computers for electronic processing and 
transferring of billing data; computer hardware and computer software for simplifying electronic financial payment 
transactions via wireless networks, global computer networks and mobile communication devices; computer hardware 
and computer software for electronic apparatus and devices for receiving, processing, monitoring, storing, evaluating, 
displaying and transferring of biometric and geographic data and information; software for cashless payment transaction 
services by telephone, via digital communication devices, the internet and television connection or at the point of sale, 
including by means of near field communication (NFC) or a two-dimensional code in the form of a square matrix of black 
and white dots representing encoded data in binary form (QR codes) or a bar code system; software and applications for 
portable communication devices and for computers that store customer account information to access coupons, 
vouchers, voucher codes and discounts at retailers and to obtain loyalty or monetary rewards that can be credited to their 
accounts; software and applications for portable communication devices and for computers that allow users to access 
coupons, vouchers, voucher codes, discounts, price-comparison information, product reviews, links to the retail websites 
of others and discount information; software for digital authentication of vouchers and coupons; software for portable 
communication devices that detects QR-codes and bar codes on digital or non-digital surfaces, including QR codes or bar
codes on posters, the internet, screens and/or printed or electronic bills; application software allowing merchants to 
accept contactless mobile commerce transactions, contactless presentation of loyalty credentials, and contactless 
redemption of coupons, discounts, reductions, vouchers and special offers; application software allowing merchants to 
deliver coupons, discounts, reductions, vouchers and special offers directly to the mobile communication devices of 
consumers delivered by contactless RFID communication or NFC technology; magnetic cards being computer software; 
computer software for scanning images and documents; software for card readers; computer software for the remote 
control of security apparatus; information technology and audio-visual, multimedia and photographic devices; 
communications equipment; computer networking and data communications equipment; apparatus for recording, 
transmitting and reproducing of data, including audio and images; encryption apparatus; point-to-point communications 
equipment; data storage devices; prerecorded CDs, DVDs, HD DVDs, UHD discs; USB flash drives; electronic and optical 
data carriers; optical memories; magnetic data media; magnetic data carriers bearing recorded software; magnetic tapes 
for memorising software programs; data processing programs recorded on machine-readable data carriers; 
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authentication servers; electronic and magnetic id cards for use in connection with payment systems; cards bearing 
electronically recorded data; cards encoded with security features for authentication and identification purposes; 
electronic or magnetic coded cards, in particular, bank cards, cash cards, loyalty cards, payment cards, debit cards, gift 
cards; encoded cards for use in point of sale transactions; labels with machine-readable codes; coded identification 
strips; electronic encryption units; readers [data processing equipment]; magnetic coded card readers; voucher reading 
apparatus; electronic card readers; image scanners; data processing equipment and accessories (electrical and 
mechanical); data collection apparatus; encryption apparatus; digital input and output scanners; apparatus for 
authentication, verification and identification; speech recognition apparatus; projected capacitive touch sensors; image 
analyzers; data processing terminals; electronic coding apparatus; electronic apparatus for tracking, management and 
analysis of financial accounts via a global computer network; electronic apparatus for checking the authenticity of bank 
cards, credit cards, debit cards, loyalty cards, coupons and payment cards; data processing equipment; bar code 
readers; calculators; ticket dispensers; payment terminals, money dispensing and sorting devices; secure terminals for 
electronic transactions; peripherals adapted for use with computers; computers and computer hardware; computer 
components and parts; audio/visual and photographic devices; magnets, magnetizers and demagnetizers; glasses, 
sunglasses and contact lenses; corrective eyewear; safety, security, protection and signalling devices; alarms and 
warning equipment; electronic access control devices; computer hardware for signal processing of audio and video; 
biometric fingerprint readers; apparatus for verifying data on magnetically encoded cards; navigation, guidance, tracking, 
targeting and map making devices; computer hardware and computer software for the collection and the process of 
positioning data; measuring, detecting and monitoring instruments, indicators and controllers; wireless controllers to 
remotely monitor and control the function and status of security systems; checking (supervision) apparatus and 
instruments; parts and fittings of all the aforesaid goods, included in the class.

Cl.35;Advertising, marketing and promotional services; advertising for others via wireless networks, mobile 
telecommunication apparatus or a global computer network; public relations services; product demonstration and 
presentation of products to the public; arranging and conducting of trade fairs and exhibitions for commercial and 
advertising purposes; loyalty, incentive and bonus program services; management of loyalty cards, bonus programs, 
vouchers and coupons for others; promoting the sale of goods and services of others by means of rewards and 
incentives generated in connection with the use of credit, debit, bank, cash, loyalty, voucher and payment cards through 
means of wireless networks, mobile communications devices or global computer networks; administration of loyalty and 
gratification schemes via wireless networks, mobile telecommunication apparatus and global computer networks for 
marketing purposes; provision of advertising space, time and media; distribution of advertising, marketing and 
promotional material; advertising, marketing and promotional consultancy, advisory and assistance services; commercial 
trading and consumer information services, namely retail and wholesale services related to computer software and 
hardware, authentication apparatus, electric and electronical apparatus for enabling and administering payments, 
banking, electronic monetary transfer, credit balance, the authentication of transactions, the verification of documents 
and the identification of people and the forwarding of accounts and payments, apparatus for reading biometric data, 
apparatus for reading coded credit, bank and other payment cards; commercial trading and consumer information 
services, namely auctioneering services, rental of vending machines, provision of commercial and business contact 
information, collective buying services, commercial evaluation services, organizing of business competitions, import and 
export services, negotiation and conclusion of commercial transactions and negotiation of contracts for the providing of 
services in the field of financial transactions and monetary affairs, ordering services, price comparison services, 
procurement services for others, subscription services; business assistance, management and administrative services; 
accountancy, book keeping and auditing; administrative data processing; computerized file management; computerised 
business information processing services; information services relating to data processing; data processing for 
verification purposes; consultancy relating to data processing; computerised data management; data processing; data 
search in computer files for others; data compilation for others; data management services; services comprising the 
composition of statistical data; compilation of statistics; processing of business survey results; compilation and 
systematization of information about transactions and data in computer databases to enable user authentication for 
payment services; business management consultancy for companies regarding the implementation, operation and 
marketing of solutions for electronic payment transactions; clerical services; document reproduction; maintaining a 
registry of information; invoicing services; business consultancy and advisory services; business management 
consultancy related to the use and administration of information technology, in particular related to information 
technology for secure performance of electronic cash transactions and electronic payment services via public computer 
networks and mobile communication apparatus; preparation of market reports; business consultancy regarding the 
organization of or participation in customer loyalty, bonus, coupon, voucher or reward programs; rental of office 
machines; business consultancy regarding the development, implementation and organization of single sign-on access 
and general login access to offers made via the internet, online stores and other electronic and mobile commerce 
offerings; business analysis, research and information services; market research services, in particular tracking, 
analyzing, forecasting and reporting cardholder purchase behavior; market analysis services relating to the sale of 
goods; collection and systematization of business data; financial records management; drawing up of business statistical 
information; compilation and systematization of business information and business data into computer databases; 
financial accounting; invoicing services; rental, hire and leasing in connection with the aforesaid services, included in the 
class; advice, consultancy and information in relation for the aforesaid services, included in this class.

Cl.36;Insurance underwriting; insurance brokerage and assisting in insurance brokerage; consulting and information 
concerning insurance matters; computerised information services relating to insurance; insurance investigations; risk 
assessment, appraisals and evaluations for insurance purposes; warranty services; real estate services; pawnbrokerage; 
issuance of prepaid cards and tokens of value; safe deposit services; financial and monetary services, and banking, in 
particular for enabling of financial transactions via single sign-on access and general login access; services in the field of 
banking, payment, credits, account debiting, access to credit balance; debt recovery and factoring services; 
computerized debt collection services; financial transfers and transactions, and payment services in particular via 
electronic communication networks and mobile communication devices; banking and financing services, in particular by 
using an authentication, verification and identification software to ensure secure electronical payment services via the 
internet and mobile communication devices; financing services via telephone, a worldwide computer network or the 
internet; authentication, authorization and conducting of financial transactions, in particular online financial transactions; 
arranging and conducting of financial transactions; processing of electronic payments; processing payments made with 
loyalty, credit, bank, cash, voucher and payment cards, in particular online (e-commerce) and via portable communication 
devices (m-commerce); financial services related to credit cards, debit cards, stored value and prepaid cards; processing 
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payments for the purchase of goods and services via an electronic communications network; processing of payment 
transactions via the internet; online banking; electronic payment services; electronic funds transfer; account debiting 
services; electronic debit transactions; financial and monetary transaction services; financial consultancy relating to the 
execution of cashless payment transactions; funds transfer and foreign exchange transfer via electronic communication 
networks; online financial transactions; payment services provided via wireless telecommunications apparatus and 
devices; verification of financial information; arranging of payment services via mobile devices and the internet; 
monitoring of payment transactions and computerized payment transactions; bill payments made via a website; 
conducting cashless payment transactions, without the use of payment cards, by means of establishing (cloud-based) 
secure accounts that store consumer data for cashless payment of goods and services via telephone, global computer 
networks, mobile communication devices, the internet and television connection or at the point of sale, including by 
means of near field communication (NFC) or a QR code or bar code system; access bank account services; information 
on customer profiles and related financial transactions and flow of money in the field of cashless payment transactions; 
services related to secure electronic money transactions via public computer networks and mobile communication 
devices for enabling electronic commerce, electronic funds transfer and the provision of financial information; electronic 
processing of payments; financial authorization related to the processing of financial transactions; financial services, 
namely, the provision of contactless mobile payment transactions through merchants at retail, online and other points of 
sale; issuance of vouchers and coupons via the internet and/or telecommunication devices in relation to customer loyalty 
schemes; providing cashless payment transaction services via digital trading of vouchers and coupons and via digital 
authentication of vouchers and coupons; bill payment services, check [cheque] verification, cheque encashment 
services; currency trading and stock trading; securities trading services and stock debenture brokerage; currency 
trading; financial services for the purchase of real estate; financial services for the support of retail services provided on-
line, through networks and other electronic systems using electronically digitalized information; financial information and 
concultancy services and provision of financial data, in particular via a secure global computer network; financial affairs; 
financing and funding services; fundraising and sponsorship; financial appraisal services; financial rating and provision 
of credit reports; financial planning services; financial evaluation services and risk management services for others in the 
field of consumer credits; rental, hire and leasing in connection with the aforesaid services, included in the class; advice, 
consultancy and information in relation to the aforesaid services, included in this class.

Cl.38;Telecommunication services, in particular computer communication and internet access services; provision of 
access to content, websites and portals; providing access to databases in the internet and transmission of data via 
telecommunication, in particular in the field of authentication, verification and identification to ensure secure cashless 
payment transactions; electronic data interchange services; providing a single sign-on access and general login access 
to content, websites, internet portals, e-commerce and m-commerce offerings; computerized data transfer; audiovisual 
and digital communication services; providing access to a worldwide computer network and to data in computer 
networks; providing telecommunications connections to a global computer network; provision of telecommunication 
access and links to computer databases and to the internet; provision of access to data via the internet; providing user 
access to platforms on the internet; providing access to on demand video and audio platforms and to electronic market 
places; transmission of data, audio, video and multimedia files; providing access to telecommunication channels for 
teleshopping, e-commerce and m-commerce; computer aided transmission of messages, data, information and pictures; 
streaming audio and video material on the internet; electronic transmission of data in the nature of machine-readable 
codes that are displayed on a mobile device display screen and transmitted over a global remote data processing 
network, including the internet; transmission of and providing access to information from a computer database or via the 
internet in the field of financial services; computerised communication services; internet-based telecommunication 
services; computerised telephony services; voice over internet protocol [VoIP] communication services; transmission of 
electronic mail; telephone and mobile telephone services, namely, transmission of text messages and information via 
smartphones; provision and rental of telecommunications facilities and equipment; providing third party users with 
access to telecommunication infrastructure; dissemination of financial information via a secure global computer network; 
rental, hire and leasing in connection with the aforesaid services, included in the class; advice, consultancy and 
information in relation for the aforesaid services, included in this class.

Cl.42;IT services, namely, development, programming and implementation of software, in particular software related to 
the provision, execution and processing of accounting systems and cash flows on the internet and/or via electronic 
communication networks; computer programming; updating and maintenance of computer software and programs; 
programming and installation of of software and database software; updating and maintenance of software and databases 
systems; design, development, implementation and maintenance of computer software and programmes for data 
processing; design, development, implementation and maintenance of software for computers and portable 
communication devices to enable single sign-on and general login; design, development, implementation, updating and 
maintenance of software for receiving, processing, monitoring, storing, evaluating, displaying and transmitting of 
biometric and geographic data and information; updating and adapting of computer programs according to user 
requirements; development, programming, implementation, updating and maintenance of software for database 
management; computer programming services for data warehousing; development of computer databases and 
maintenance of computer software for databases; programming of data processing equipment; creating and designing 
website-based indexes of information for others [information technology services]; design and development of software 
in the field of mobile applications; design and development of operating software for accessing and using a cloud 
computing network; design, development, installation, updating and maintenance of software for secure cashless 
payment transactions via telephone, digital communication apparatus, the internet, television connection or at the point 
of sale, including by means of near field communication or a two-dimensional code in the form of a square matrix of black 
and white dots representing encoded data in binary form (QR codes) or a bar code system; design, development, 
installation, updating and maintenance of authentication, verification and identification software; development, 
installation, maintenance and updating of software for mobile devices that detects QR codes and bar codes on digital or 
non-digital surfaces, including QR codes or bar codes on posters, the internet, screens and/or printed or electronic bills; 
design, development, installation, maintenance and updating of downloadable computer programs and application 
software for mobile terminals that allow users to access coupons, vouchers, voucher codes, discounts, price-comparison 
information, product reviews, links to the retail websites of others and discount information; design, development, 
maintenance and updating of downloadable computer programs and application software for mobile devices that allows 
users to access sales promotion offers and obtain monetary rewards that can be credited to their accounts via a cash-
back system; provision of on-line support services for computer program users; consultancy relating to the design and 
development of computer programs; computer software research; programming and maintenance of websites in 
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particular related to payment services; programming and maintenance of computer software for internet portals and 
platforms, in particular related to payment services; computer hardware development; advice relating to the design of 
computer hardware; development of computer peripherals; IT services, namely hosting services, software as a service 
(SaaS) and rental of software; consulting in the field of cloud computing networks and applications; consultancy and 
information services relating to software rental; providing temporary use of on-line non-downloadable software for 
database management and the transmission, processing and management of data; providing temporary use of non-
downloadable software for analyzing financial data and generating reports; providing non-downloadable authentication, 
verification and identification software for computers and mobile communication apparatus, in particular to enable single 
sign-on and general login; providing temporary use of non downloadable software for recalling and managing of financial 
customer data via a worldwide computer information network or the telecommunication network; providing temporary use
of non-downloadable online-software for computers and applications for mobile devices for the processing of electronic 
payments and financial transactions; providing temporary use of non downloadable software and non-downloadable 
application software for the managing, locating, activating and blocking of authentications and digital credentials; 
providing electronic memory space on the internet and search engines for obtaining data from a global computer 
network; data warehousing; data back-up services; application service provider (ASP) services; electronic data back-up; 
electronic storage services for archiving databases, images and other electronic data; computerised business information
storage; electronic storage of transaction information and data for authentication of users for payment services in central 
databases; off-site data backup; hosting of databases, computerized data, files, applications and information; hosting of 
digital content and memory space on the internet; website hosting, in particular related to payment services; software as 
a service [SaaS], in particular for providing cashless payment transactions; rental of computer software, in particular 
rental of database software, software for reading a data stream and for financial management software; rental of database 
management software and data processing programmes; rental of computer hardware and facilities; provision of 
computer rental; data security services; rental of a database server (to third parties); rental of coding apparatus; IT 
consultancy, advisory and information services; computer security consultancy; technical consultancy services relating 
to secure communication, data encryption and decryption and local area network (LAN) security; research and advisory 
services relating to computer hardware and software; provision of technical support in the configuration and monitoring 
of computer networks; technical advisory services relating to design and development of data processing programs; 
preparation of reports relating to computer programmes relating to electronic data processing; IT security services in the 
nature of protection and recovery of computer data; computer security services [testing and risk assessment of computer 
networks]; provision of security services for computer networks, computer access and computerised transactions; 
computer programming services for electronic data security; computer security services in the nature of administering 
digital certificates; data security services [firewalls]; electronic monitoring of credit card activity to detect fraud via the 
internet; monitoring of computer systems for detecting unauthorized access or data breach, in particular relating to 
electronic payment transactions; electronic monitoring of personal data to detect identity theft via the internet; 
duplication of computer programs and the data contained therein and data conversion services, data coding services; 
data encryption and decoding services; digitization of documents [scanning]; encoding of magnetic cards; coding of 
messages; conversion of computer programs and data, other than physical conversion; conversion of data, pictures or 
documents from physical to electronic media; encryption, decryption and authentication of information, messages and 
data; scientific and technological services; testing, authentication and quality control; authentication and verification of 
data, in particular for payment transactions for security purposes; computer security services in the field of 
authentication and verification of information and news transferred by telecommunication; services related to the 
authentication of digital signatures; computer security services in the field of verification, authentication, issuance, 
distribution and management of digital certificates that contain specific characteristics of persons or objects; computer 
security services, namely providing encrypted, digitally signed and authenticated data for issuance and validation of 
digital certificates, in particular in the field of document authentication; design services relating to data transmission test 
tools; testing of electronic data processing systems; technical research relating to automatic identification systems; 
testing, analysis and evaluation of electronic data transmitted via telecommunications for the purpose of certification; 
design services; information on electronic data storage in the field of cashless payment transactions; rental, hire and 
leasing in connection with the aforesaid services, included in the class; advice, consultancy and information in relation to 
the aforesaid services, included in this class.

Cl.45;Safety services and security clearance for individuals; providing reconnaissance and surveillance services; 
fingerprinting analysis; providing authentication of personal identification information [identification verification 
services]; physical security consultancy; security guard services; electronic monitoring services for security purposes; 
security services related to the validation of identifying marks; information services relating to safety; security inspection 
services for others, namely, control of the authenticity of passports, identification cards and other personal paper of 
identity [security]; personal background investigations; security services for the protection of property and individuals; 
security inspection services for others; monitoring of security systems; personal and social services, namely detective 
services, personal and social services regarding individual needs, namely background investigation and research 
services, individual shopping services; legal services; licensing of computer software [legal services]; licensing of 
computer programmes [legal services]; licensing industrial property rights; licensing of databases; licensing of software 
for wireless communication systems; licensing industrial property rights; licensing of technology; licensing of data 
processing programs; rental, hire and leasing in connection with the aforesaid services, included in the class; advice, 
consultancy and information in relation to the aforesaid services, included in this class.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

3998334    30/04/2018
[International Registration No. : 1432565]
ICkey (Shanghai) Internet and Technology Co., Ltd.

Floor 11, Building 32, No. 258 Xinzhuan Road, Songjiang Hi-tech Park, Caohejing Development Zone Songjiang District, Shanghai 
China

Proposed to be Used
IR DIVISION
Cl.9;Inductors [electricity]; rectifier; couplings, electric; relays, electric; sensors; semi-conductors; wafers for integrated
circuits; electric resistances; chip (integrated circuit); integrated circuits; electronic chip; amplifiers; condensers 
[capacitors]; transistors (electronic); light-emitting diodes [LED]; triode; semiconductor device; collectors, electric; 
converters, electric; fuse wire.

Cl.35;Presentation of goods on communication media, for retail purposes; advertising; publicity; rental of advertising 
space; distribution of samples; on-line advertising on a computer network; price comparison services; import-export 
agency services; sales promotion for others; procurement services for others [purchasing goods and services for other 
businesses]; marketing; compilation of information into computer databases; data search in computer files for others; 
business inquiries.
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Priority claimed from 21/02/2018; Application No. : 017845827 ;European Union 

3998341    20/08/2018
[International Registration No. : 1432554]
Outfit7 Limited

1st Floor, Sackville House, 143-149 Fenchurch Street London EC3M 6BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; laptop carrying cases; cell phone cases; cases for telephones; computer 
game software; computer games entertainment software; decorative magnets; memory devices; computer memory 
devices; data storage media; downloadable music files; downloadable image files; downloadable computer game 
programs; downloadable video game programs; earphones; eyewear cases; eyewear; headphones; interactive multimedia 
computer game programs; interactive multimedia computer programs; mouse pads; speech recognition apparatus; virtual
reality software; virtual reality game software; helmet communications systems; headsets; computer game software for 
use on mobile and cellular phones; animated cartoons; animated cartoons in the form of cinematographic films; computer
programmes; media content; data storage devices; animated films; video tapes.

Cl.11;Air purifiers; barbecues; bed warmers; beverages cooling apparatus; bicycle lights; chandeliers; disinfectant 
dispensers for toilets; electric blankets, not for medical purposes; electric fans; electric kettles; electric lamps; electric 
lights for Christmas trees; electric toasters; LED flashlights; globes for lamps; hair dryers; ice boxes; kettles; lamp 
casings; lamp mantles; lamp reflectors; lamp shades; lamps; lampshade holders; ornamental fountains; pen lights; 
reading lights; toilet seats; water purifying apparatus; water sterilizers.

Cl.14;Bracelets; buckles for watchstraps; clocks; imitation jewelry; jewelry chains; jewelry; key chains for use as 
jewellery; key chains as jewellery [trinkets or fobs]; lapel pins; necklaces; pendants; watches.

Cl.16;Ball pens; bibs of paper; bookmarks; boxes of cardboard or paper; calendars; chalks; children's books; color 
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pencils; crayons; coloring books; comic books; drawing instruments; drawing paper; drawing rulers; erasing products; 
rubber erasers; erasers; correcting tapes [office requisites]; fountain pens; gift boxes; glue for stationery or household 
purposes; greeting cards; loose-leaf binders; paper lunch bags; note books; packaging materials made of recycled paper; 
packaging materials made from mineral-based paper substitutes; writing pads; paintings; paper napkins; paper staplers; 
party ornaments of paper; paste for stationery or household purposes; pencil cases; pencil sharpeners; pencils; pens; 
photograph albums; coasters of paper; cardboard; posters; printed publications; newspapers; rubber stamps; stationery; 
stickers; table cloths of paper; table linen of paper; writing instruments; memo pads; writing paper; wallpaper stencils; 
paper for making bags and sacks; paper for bags and sacks; advertising posters; cartoon prints; educational 
publications; holiday cards; magazines featuring video and computer games; paper hangtags; photographs [printed]; 
printed paper labels; printed stationery; cardboard boxes; boxes of paper or cardboard; bags [envelopes, pouches] of 
paper or plastics, for packaging; cardboard packaging; general purpose plastic bags; decorative wrapping paper; 
packaging materials; paper bags; wrapping paper; tissues; napkins of paper.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; bags; purses; school satchels; sling bags for carrying infants; suitcases; toiletry bags sold 
empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; cushions; desks; dressing tables; easy chairs; fire screens for domestic use; 
furniture; high chairs for babies; mirrors; non-metal bed fittings; non-metal clothes hooks; photograph frames; picture 
frames; pillows; playpens for babies; statues of wood, wax, plaster or plastic; toy boxes and chests; wind chimes; rings, 
not of metal, for keys.

Cl.21;Baby bathtubs; basins; bath brushes; body sponges; beverage glassware; beverageware; bird cages; bottles, 
sold empty; bowls; buckets; cages for household pets; cake molds; candlesticks; candy boxes; cleaning cloths; coasters, 
not of paper and other than table linen; cocktail shakers; combs; cookie jars; corkscrews; dishes; cups; cutting boards; 
dental floss; drinking flasks; dust bins; egg cups; fly swatters; foam drink holders; gloves for household purposes; 
hairbrushes; ice cube molds; ironing board covers; jugs; lunch boxes; mixing bowls; mixing spoons; mugs; napkin 
holders; blenders for food [non-electric]; non-metal piggy banks; paper plates; pastry cutters; pitchers; portable coolers; 
soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, ceramic, 
earthenware, terra-cotta or glass; tea pots; toilet brushes; toilet roll holders; toothbrushes; toothpick holders; toothpicks; 
trash cans; trays for domestic purposes; vacuum bottles; vases; waste baskets; watering cans; works of art of porcelain, 
terra-cotta or glass.

Cl.24;Banners; flags of textile; bath linen; bed linen; bedspreads; lap blankets; cot blankets; blankets (bed -); textile 
materials to be used in making blinds; cloths; cotton fabrics; covers for cushions; curtain holders or tiebacks of textile; 
curtains; fabrics for textile use; furniture coverings of textile; handkerchiefs of textile; mattress covers; pillowcases; 
quilts; textile place mats; textile tablecloths; towels; wall hangings of textile; sleeping bags.

Cl.25;Swimwear; swimsuits; jerseys; waterproof jackets; waterproof pants; rain wear; gloves; mittens; belts (clothing); 
underwear; sleepwear; pajamas; bathrobes; hats; caps (headwear); sun visors; berets; socks; stockings; pantyhose; 
shoes; sports shoes; slippers; sneakers; beach shoes; masquerade costumes; bandanas; knitwear; t-shirts; shirts; winter 
boots; coats; ski pants; cardigans; anoraks; wind resistant jackets; rain coats; shorts; dresses; skirts; vests; sweaters; 
ties; scarves; sweatshirts; hooded sweatshirts; gowns; bibs, not of paper; leg warmers; arm warmers (clothing); trousers; 
rompers; footwear; headwear; sweat bands for the wrist; jackets [clothing].

Cl.27;Bath mats; carpets, rugs and mats; door mats; floor coverings; foam mats for use on play area surfaces; 
linoleum; wall hangings, not of textile; wallpaper.

Cl.28;Action figure toys; arcade games; arcade video game machines; articles of clothing for toys; balloons; balls for 
games; bath toys; battery operated action toys; board games; sleds (recreational equipment); bubble making wand and 
solution sets; card games; Christmas tree ornaments; dolls; plush toys; gaming machines for gambling; controllers for 
game consoles; ice skates; infant toys; inflatable toys; in-line roller skates; video game machines; kite reels; kites; 
mechanical toys; musical toys; parlor games; paper party favours; party games; pinball machines; hand-held pinball 
games; protective padding for sports; puppets; roller skates; toys made of rubber; sailboards; sandbox toys; 
skateboards; skating boots with skates attached; action skill games; skis; snowboards; squeeze toys; stand-alone video 
game machines; surf boards; swings; dice games; talking dolls; talking toys; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; electronic toys; plastic toys; jigsaw puzzles; magic tricks; electric action toys; body boards; 
boxing gloves; marbles for games; portable games with liquid crystal displays; rackets; ski bindings.

Cl.35;Retail services in relation to computer hardware; retail services in relation to chocolate; retail services in relation 
to sorbets; retail services in relation to coffee; retail services in relation to lubricants; retail services in relation to threads; 
retail services in relation to vehicles; retail services in relation to toys; retail services in relation to games; retail services 
in relation to furniture; retail services in relation to desserts; retail services in relation to confectionery; retail services in 
relation to furnishings; retail services in relation to fuels; retail services in relation to tableware; retail services in relation 
to foodstuffs; retail services in relation to horticulture equipment; retail services in relation to cleaning articles; retail 
services in relation to musical instruments; retail services in relation to printed matter; retail services in relation to 
sanitation equipment; retail services connected with stationery; retail services relating to food; retail services in relation 
to headgear; retail services in relation to fabrics; retail services in relation to cocoa; retail services in relation to jewellery; 
retail services in relation to footwear; retail services in relation to lighting; retail services in relation to luggage; retail 
services in relation to bags; retail services in relation to umbrellas; retail services in relation to toiletries; retail services in 
relation to clothing; retail services in relation to cookware; retail services in relation to metal hardware; retail services in 
relation to educational supplies; retail services in relation to art materials; retail services in relation to recorded content; 
retail services in relation to sporting equipment; retail services in relation to festive decorations; retail services in relation 
to wall coverings; retail services in relation to sewing articles; retail services in relation to baked goods; retail services in 
relation to dairy products; management of a retail enterprise for others; retail services in relation to cleaning 
preparations; retail services in relation to ice creams; retail services in relation to food cooking equipment; retail services 
in relation to non-alcoholic beverages; retail services in relation to information technology equipment; retail services in 
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relation to audio-visual equipment; retail services in relation to works of art; presentation of goods on communication 
media, for retail purposes; wholesale services in relation to computer hardware; wholesale services in relation to 
chocolate; wholesale services in relation to sorbets; wholesale services in relation to coffee; wholesale services in 
relation to lubricants; wholesale services in relation to threads; wholesale services in relation to vehicles; wholesale 
services in relation to toys; wholesale services in relation to games; wholesale services in relation to furniture; wholesale 
services in relation to desserts; wholesale services in relation to confectionery; wholesale services in relation to 
furnishings; wholesale services in relation to fuels; wholesale services in relation to tableware; wholesale services in 
relation to foodstuffs; wholesale services in relation to horticulture equipment; wholesale services in relation to cleaning 
articles; wholesale services in relation to printed matter; wholesale services in relation to sanitation equipment; wholesale
services in relation to stationery supplies; wholesale services in relation to headgear; wholesale services in relation to 
fabrics; wholesale services in relation to cocoa; wholesale services in relation to jewellery; wholesale services in relation 
to footwear; wholesale services in relation to lighting; wholesale services in relation to luggage; wholesale services in 
relation to bags; wholesale services in relation to umbrellas; wholesale services in relation to toiletries; wholesale 
services in relation to clothing; wholesale services in relation to cookware; wholesale services in relation to metal 
hardware; wholesale services in relation to educational supplies; wholesale services in relation to art materials; wholesale
services in relation to sporting equipment; wholesale services in relation to festive decorations; wholesale services in 
relation to wall coverings; wholesale services in relation to sewing articles; wholesale services in relation to baked goods;
wholesale services in relation to dairy products; wholesale services in relation to cleaning preparations; wholesale 
services in relation to ice creams; wholesale services in relation to food cooking equipment; wholesale services in 
relation to non-alcoholic beverages; wholesale services in relation to information technology equipment; wholesale 
services in relation to audio-visual equipment; wholesale services in relation to works of art; advertising; marketing; 
organization of exhibitions for commercial or advertising purposes; publication of publicity texts; sales promotion (for 
others); advertising agencies; business management of performing artists; import-export agencies; compilation of 
information into computer databases; direct mail advertising; business management of hotels; marketing services; 
outdoor advertising; personnel recruitment; publicity agencies; radio advertising; television advertising; on-line 
advertising on a computer network; procurement services for others (purchasing goods and services for other 
businesses); rental of advertising time on communication media; office machines and equipment rental; rental of vending 
machines; production of television commercials; rental of advertising space.

Cl.41;Entertainment services; amusement park and theme park services; animation production services; film 
production; organising competitions; live comedy shows; live music performances; live show production services; 
entertainment in the nature of theater productions; live entertainment; providing entertainment information via a website; 
electronic publishing; music publishing; magazine publishing; book publishing; newspaper publishing; on-line gaming 
services; organisation of tournaments; audio production; production of radio and television programs; production of 
sound recordings; production of motion pictures; rental of motion pictures; providing games; rental of sound recordings; 
video production services; video recording services; production of TV shows; production of animated cartoons; 
production of a continuous series of animated adventure shows; providing on-line computer games; entertainment 
provided by telephone; film distribution.

Cl.42;Computer graphics design services; computer and software consultancy services; computer programming; 
computer software consulting; computer systems analysis; conversion of data or documents from physical to electronic 
media; services for the design of computer systems; hosting of websites; installation, maintenance, repair and servicing 
of computer software; web hosting services; graphic design; software design; hardware design; software development; 
development of computer hardware; computer consultancy; updating and maintenance of computer software; data 
conversion of electronic information; engineering.
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Priority claimed from 06/03/2018; Application No. : 1910823 ;Australia 

3998343    06/09/2018
[International Registration No. : 1432517]
Petsure (Australia) Pty Ltd

L1, 465 Victoria Ave CHATSWOOD NSW 2067 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer peripheral devices; computer programs for use in communications; computer 
programs for use in insurance; computer software; electronic data processing apparatus; electronic data processing 
devices; electronic data processing equipment; operating systems (electronic); terminals for the electronic transfer of 
funds; modems; message sending apparatus; multifunction cards (encoded) for financial services; multifunction cards 
(magnetic) for financial services.

Cl.35;Administration of insurance claims; insurance administration.

Cl.36;Advisory services relating to insurance claims; insurance; insurance claim assessments; insurance claim 
settlements; insurance services; processing of insurance claims; provision of insurance information; computerised 
financial services; computerised transfer of funds; electronic funds transfer services; electronic payment services; card 
operated financial services; financial services.

Cl.38;Communication of information by computer; computer communications for the transmission of information; 
transmission of computerised data; transmission of data by computer; transmission of information on a wide range of 
topics, including online and over a global computer network; communication services provided electronically; electronic 
communication services; electronic funds transfer communication services; rental of modems; rental of message sending
apparatus.

Cl.44;Providing information including online, about medical services, and veterinary services; provision of veterinary 
information.
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Priority claimed from 16/02/2018; Application No. : 30 2018 205 265 ;Germany 

3998351    13/07/2018
[International Registration No. : 1432673]
Unifer International GmbH

Strandweg 8, 18107 Elmenhorst Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; databases; computer database servers; computer software.

Cl.35;Database marketing; computerized file management; data compilation for others; systemization of information 
into computer databases; business consulting services in the agriculture field; data processing; compilation and 
systemization of information used in electronic transmissions; maintenance of computerized databases.

Cl.42;Maintenance of data processing software; leasing of data processing systems; technical data analysis services; 
engineering consultancy relating to data-processing; online data storage; agricultural research; research relating to data 
processing; professional consulting services and advice about agricultural chemistry; development of data programs; 
data migration services; computer programming for data processing; computer services for the analysis of data.
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Priority claimed from 21/03/2018; Application No. : 715087 ;Switzerland 

3998368    23/07/2018
[International Registration No. : 1432915]
Net Wan Solution Sàrl

Rue du Cendrier 17 c/o LPG Genève Fiduciaire de Suisse Sàrl CH-1201 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media, optical 
data media; compact disks, DVDs and other digital recording media; integrated circuit cards [smart cards]; circuit boards, 
data processing equipment; computers; devices and apparatus for the transmission, reception, synchronization, display, 
storage, security, monitoring, control, sharing, encoding, decoding, encryption, access, remote access and data storage, 
including via a local or global communications network; network terminal equipment; computer network routers; 
computer peripheral devices; processors (central processing units); recorded computer programs; downloadable 
software; downloadable computer software applications; interfaces (for computers); computer platforms in the form of 
downloadable or recorded software; recorded computer operating system programs; encoded programs for computers 
and for data processing and telecommunications; computer software and telecommunications apparatus to enable 
connection to databases and the Internet; software for operating local and wide area networks and virtual private 
networks; software for the input, research, transmission, storage and indexing of data and documents; software for the 
synchronization of data between computers; software for encryption; downloadable security software; downloadable 
electronic publications.

Cl.38;Telecommunication; communications by computer terminals or fiber-optic networks; communications by radio or 
telephone; cellular telephone communication services; provision of access to a global computer network; provision of 
access to bandwidth networks, whether fixed, portable or wireless; rental of access time to a database server center; 
electronic bulletin board services (telecommunication services); connection by telecommunications to a global computer 
network; transmission of texts, messages, sound and/or images; on-line telecommunication services for accessing and 
retrieving data; transferring and disseminating information and data via computer networks; news or information 
agencies; rental of telecommunication equipment; transmission (or broadcasting) of radio or television programs; 
teleconferencing services; electronic messaging services.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software; software programming; software 
maintenance; computer system design; services provided by consultants relating to computer hardware design and 
development; advice on information technology and telecommunications technology; computer security consultancy; 
conversion of computer programs and data, other than physical conversion; provision of software as a service (SaaS); IT 
Platform as a Service (PaaS); recovery of computer data.
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Priority claimed from 21/02/2018; Application No. : 017845819 ;European Union 

3998369    20/08/2018
[International Registration No. : 1432587]
Outfit7 Limited

1st Floor, Sackville House, 143-149 Fenchurch Street London EC3M 6BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; laptop carrying cases; cell phone cases; cases for telephones; computer 
game software; computer games entertainment software; decorative magnets; memory devices; computer memory 
devices; data storage media; downloadable music files; downloadable image files; downloadable computer game 
programs; downloadable video game programs; earphones; eyewear cases; eyewear; headphones; interactive multimedia 
computer game programs; interactive multimedia computer programs; mouse pads; speech recognition apparatus; virtual
reality software; virtual reality game software; helmet communications systems; headsets; computer game software for 
use on mobile and cellular phones; animated cartoons; animated cartoons in the form of cinematographic films; computer
programmes; media content; data storage devices; animated films; video tapes.

Cl.11;Air purifiers; barbecues; bed warmers; beverages cooling apparatus; bicycle lights; chandeliers; disinfectant 
dispensers for toilets; electric blankets, not for medical purposes; electric fans; electric kettles; electric lamps; electric 
lights for Christmas trees; electric toasters; LED flashlights; globes for lamps; hair dryers; ice boxes; kettles; lamp 
casings; lamp mantles; lamp reflectors; lamp shades; lamps; lampshade holders; ornamental fountains; pen lights; 
reading lights; toilet seats; water purifying apparatus; water sterilizers.

Cl.14;Bracelets; buckles for watchstraps; clocks; imitation jewelry; jewelry chains; jewelry; key chains for use as 
jewellery; key chains as jewellery [trinkets or fobs]; lapel pins; necklaces; pendants; watches.

Cl.16;Ball pens; bibs of paper; bookmarks; boxes of cardboard or paper; calendars; chalks; children's books; color 
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pencils; crayons; coloring books; comic books; drawing instruments; drawing paper; drawing rulers; erasing products; 
rubber erasers; erasers; correcting tapes [office requisites]; fountain pens; gift boxes; glue for stationery or household 
purposes; greeting cards; loose-leaf binders; paper lunch bags; note books; packaging materials made of recycled paper; 
packaging materials made from mineral-based paper substitutes; writing pads; paintings; paper napkins; paper staplers; 
party ornaments of paper; paste for stationery or household purposes; pencil cases; pencil sharpeners; pencils; pens; 
photograph albums; coasters of paper; cardboard; posters; printed publications; newspapers; rubber stamps; stationery; 
stickers; table cloths of paper; table linen of paper; writing instruments; memo pads; writing paper; wallpaper stencils; 
paper for making bags and sacks; paper for bags and sacks; advertising posters; cartoon prints; educational 
publications; holiday cards; magazines featuring video and computer games; paper hangtags; photographs [printed]; 
printed paper labels; printed stationery; cardboard boxes; boxes of paper or cardboard; bags [envelopes, pouches] of 
paper or plastics, for packaging; cardboard packaging; general purpose plastic bags; decorative wrapping paper; 
packaging materials; paper bags; wrapping paper; tissues; napkins of paper.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; bags; purses; school satchels; sling bags for carrying infants; suitcases; toiletry bags sold 
empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; cushions; desks; dressing tables; easy chairs; fire screens for domestic use; 
furniture; high chairs for babies; mirrors; non-metal bed fittings; non-metal clothes hooks; photograph frames; picture 
frames; pillows; playpens for babies; statues of wood, wax, plaster or plastic; toy boxes and chests; wind chimes; rings, 
not of metal, for keys.

Cl.21;Baby bathtubs; basins; bath brushes; body sponges; beverage glassware; beverageware; bird cages; bottles, 
sold empty; bowls; buckets; cages for household pets; cake molds; candlesticks; candy boxes; cleaning cloths; coasters, 
not of paper and other than table linen; cocktail shakers; combs; cookie jars; corkscrews; dishes; cups; cutting boards; 
dental floss; drinking flasks; dust bins; egg cups; fly swatters; foam drink holders; gloves for household purposes; 
hairbrushes; ice cube molds; ironing board covers; jugs; lunch boxes; mixing bowls; mixing spoons; mugs; napkin 
holders; blenders for food [non-electric]; non-metal piggy banks; paper plates; pastry cutters; pitchers; portable coolers; 
soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, ceramic, 
earthenware, terra-cotta or glass; tea pots; toilet brushes; toilet roll holders; toothbrushes; toothpick holders; toothpicks; 
trash cans; trays for domestic purposes; vacuum bottles; vases; waste baskets; watering cans; works of art of porcelain, 
terra-cotta or glass.

Cl.24;Banners; flags of textile; bath linen; bed linen; bedspreads; lap blankets; cot blankets; blankets (bed -); textile 
materials to be used in making blinds; cloths; cotton fabrics; covers for cushions; curtain holders or tiebacks of textile; 
curtains; fabrics for textile use; furniture coverings of textile; handkerchiefs of textile; mattress covers; pillowcases; 
quilts; textile place mats; textile tablecloths; towels; wall hangings of textile; sleeping bags.

Cl.25;Swimwear; swimsuits; jerseys; waterproof jackets; waterproof pants; rain wear; gloves; mittens; belts (clothing); 
underwear; sleepwear; pajamas; bathrobes; hats; caps (headwear); sun visors; berets; socks; stockings; pantyhose; 
shoes; sports shoes; slippers; sneakers; beach shoes; masquerade costumes; bandanas; knitwear; t-shirts; shirts; winter 
boots; coats; ski pants; cardigans; anoraks; wind resistant jackets; rain coats; shorts; dresses; skirts; vests; sweaters; 
ties; scarves; sweatshirts; hooded sweatshirts; gowns; bibs, not of paper; leg warmers; arm warmers (clothing); trousers; 
rompers; footwear; headwear; sweat bands for the wrist; jackets [clothing].

Cl.27;Bath mats; carpets, rugs and mats; door mats; floor coverings; foam mats for use on play area surfaces; 
linoleum; wall hangings, not of textile; wallpaper.

Cl.28;Action figure toys; arcade games; arcade video game machines; articles of clothing for toys; balloons; balls for 
games; bath toys; battery operated action toys; board games; sleds (recreational equipment); bubble making wand and 
solution sets; card games; Christmas tree ornaments; dolls; plush toys; gaming machines for gambling; controllers for 
game consoles; ice skates; infant toys; inflatable toys; in-line roller skates; video game machines; kite reels; kites; 
mechanical toys; musical toys; parlor games; paper party favours; party games; pinball machines; hand-held pinball 
games; protective padding for sports; puppets; roller skates; toys made of rubber; sailboards; sandbox toys; 
skateboards; skating boots with skates attached; action skill games; skis; snowboards; squeeze toys; stand-alone video 
game machines; surf boards; swings; dice games; talking dolls; talking toys; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; electronic toys; plastic toys; jigsaw puzzles; magic tricks; electric action toys; body boards; 
boxing gloves; marbles for games; portable games with liquid crystal displays; rackets; ski bindings.

Cl.35;Retail services in relation to computer hardware; retail services in relation to chocolate; retail services in relation 
to sorbets; retail services in relation to coffee; retail services in relation to lubricants; retail services in relation to threads; 
retail services in relation to vehicles; retail services in relation to toys; retail services in relation to games; retail services 
in relation to furniture; retail services in relation to desserts; retail services in relation to confectionery; retail services in 
relation to furnishings; retail services in relation to fuels; retail services in relation to tableware; retail services in relation 
to foodstuffs; retail services in relation to horticulture equipment; retail services in relation to cleaning articles; retail 
services in relation to musical instruments; retail services in relation to printed matter; retail services in relation to 
sanitation equipment; retail services connected with stationery; retail services relating to food; retail services in relation 
to headgear; retail services in relation to fabrics; retail services in relation to cocoa; retail services in relation to jewellery; 
retail services in relation to footwear; retail services in relation to lighting; retail services in relation to luggage; retail 
services in relation to bags; retail services in relation to umbrellas; retail services in relation to toiletries; retail services in 
relation to clothing; retail services in relation to cookware; retail services in relation to metal hardware; retail services in 
relation to educational supplies; retail services in relation to art materials; retail services in relation to recorded content; 
retail services in relation to sporting equipment; retail services in relation to festive decorations; retail services in relation 
to wall coverings; retail services in relation to sewing articles; retail services in relation to baked goods; retail services in 
relation to dairy products; management of a retail enterprise for others; retail services in relation to cleaning 
preparations; retail services in relation to ice creams; retail services in relation to food cooking equipment; retail services 
in relation to non-alcoholic beverages; retail services in relation to information technology equipment; retail services in 
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relation to audio-visual equipment; retail services in relation to works of art; presentation of goods on communication 
media, for retail purposes; wholesale services in relation to computer hardware; wholesale services in relation to 
chocolate; wholesale services in relation to sorbets; wholesale services in relation to coffee; wholesale services in 
relation to lubricants; wholesale services in relation to threads; wholesale services in relation to vehicles; wholesale 
services in relation to toys; wholesale services in relation to games; wholesale services in relation to furniture; wholesale 
services in relation to desserts; wholesale services in relation to confectionery; wholesale services in relation to 
furnishings; wholesale services in relation to fuels; wholesale services in relation to tableware; wholesale services in 
relation to foodstuffs; wholesale services in relation to horticulture equipment; wholesale services in relation to cleaning 
articles; wholesale services in relation to printed matter; wholesale services in relation to sanitation equipment; wholesale
services in relation to stationery supplies; wholesale services in relation to headgear; wholesale services in relation to 
fabrics; wholesale services in relation to cocoa; wholesale services in relation to jewellery; wholesale services in relation 
to footwear; wholesale services in relation to lighting; wholesale services in relation to luggage; wholesale services in 
relation to bags; wholesale services in relation to umbrellas; wholesale services in relation to toiletries; wholesale 
services in relation to clothing; wholesale services in relation to cookware; wholesale services in relation to metal 
hardware; wholesale services in relation to educational supplies; wholesale services in relation to art materials; wholesale
services in relation to sporting equipment; wholesale services in relation to festive decorations; wholesale services in 
relation to wall coverings; wholesale services in relation to sewing articles; wholesale services in relation to baked goods;
wholesale services in relation to dairy products; wholesale services in relation to cleaning preparations; wholesale 
services in relation to ice creams; wholesale services in relation to food cooking equipment; wholesale services in 
relation to non-alcoholic beverages; wholesale services in relation to information technology equipment; wholesale 
services in relation to audio-visual equipment; wholesale services in relation to works of art; advertising; marketing; 
organization of exhibitions for commercial or advertising purposes; publication of publicity texts; sales promotion (for 
others); advertising agencies; business management of performing artists; import-export agencies; compilation of 
information into computer databases; direct mail advertising; business management of hotels; marketing services; 
outdoor advertising; personnel recruitment; publicity agencies; radio advertising; television advertising; on-line 
advertising on a computer network; procurement services for others (purchasing goods and services for other 
businesses); rental of advertising time on communication media; office machines and equipment rental; rental of vending 
machines; production of television commercials; rental of advertising space.

Cl.41;Entertainment services; amusement park and theme park services; animation production services; film 
production; organising competitions; live comedy shows; live music performances; live show production services; 
entertainment in the nature of theater productions; live entertainment; providing entertainment information via a website; 
electronic publishing; music publishing; magazine publishing; book publishing; newspaper publishing; on-line gaming 
services; organisation of tournaments; audio production; production of radio and television programs; production of 
sound recordings; production of motion pictures; rental of motion pictures; providing games; rental of sound recordings; 
video production services; video recording services; production of TV shows; production of animated cartoons; 
production of a continuous series of animated adventure shows; providing on-line computer games; entertainment 
provided by telephone; film distribution.

Cl.42;Computer graphics design services; computer and software consultancy services; computer programming; 
computer software consulting; computer systems analysis; conversion of data or documents from physical to electronic 
media; services for the design of computer systems; hosting of websites; installation, maintenance, repair and servicing 
of computer software; web hosting services; graphic design; software design; hardware design; software development; 
development of computer hardware; computer consultancy; updating and maintenance of computer software; data 
conversion of electronic information; engineering.
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Priority claimed from 07/03/2018; Application No. : AM 50509/2018 ;Austria 

3998370    28/06/2018
[International Registration No. : 1432597]
voestalpine VAE GmbH

Rotenturmstraße 5-9 A-1010 Wien Austria

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; cast iron, unwrought or semi-wrought; irons and steels, cast, rolled and 
hardened; bronze; materials of metal for railway tracks, railway steel, track superstructure parts, rails of metal, bainitic 
rails of metal, switches and railway crossings as well as parts thereof, slide chairs, switch clips or pandrol clips, check 
rails, rolling apparatus for tongue rails, frog points, fish plates, expansion joints of metal, railway sleepers of metal, 
trough sleepers, metal tracks for rail vehicles, switch diagnosis devices, switch drive or setting devices, rods and testing 
devices for switches, devices for locking the position of switches, switch-lock devices; metal hardware; rail fastenings, in 
particular sleeper screws, coach screws, springs, washers, shims; bolts of metal; pipes of metal; all aforementioned 
goods included in this class all aforementioned goods of metal.

Cl.7;Motors, other than for land vehicles; machine coupling and transmission components [except for land vehicles]; 
electric, pneumatic and hydraulic devices for track superstructure parts, in particular for changing the position of 
switches; hydraulic transmissions, other than for land vehicles; track machining trains movable on rails; all 
aforementioned goods included in this class.

Cl.9;Measuring, signalling and checking apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; railway traffic safety appliances; devices for 
monitoring the condition of railway switches; infrared sensors, proximity sensors, wheel detection switches; remote 
control apparatus for railway points; computer programs, in particular for monitoring and controlling of railway traffic 
safety appliances, for monitoring and controlling of switch diagnosis devices and switch drive or setting devices or for 
monitoring the condition of railway switches; signal transmission apparatus; electronic apparatus for the remote control 
of signals; data processing apparatus; radio-frequency identification [RFID] tags, radio-frequency identification [RFID] 
readers.

Cl.17;Rail support plates [insulators].

Cl.19;Building materials, not of metal; railway sleepers, not of metal, concrete sleepers for fixed tracks for railway track 
systems; parts of concrete for fixed tracks for railway track systems; fixed tracks for railway track systems; railway 
materials, not of metal.

Cl.35;Import-export agency services; sales promotion for others; the aforesaid services in particular in the field of 
foundry raw materials, iron, steel and their derivates, foundry machineries, foundry furnaces and foundry products.

Cl.38;Telecommunication services; data communication services.

Cl.39;Packaging and storage of goods.

Cl.41;Education; training; continuous training, advanced training services; providing of further training courses.

Cl.42;Science and technological services and research and design relating thereto; industrial analysis and research 
services; technical testing service; design and development of computer hardware and software; engineering services; 
material testing; development and testing of rail parts, particularly switches, crossings, extension joints and parts thereof 
as well as actuators therefore, by order of a third party; realisation or accomplishment of technical tests with rail parts, 
particularly switches, crossings, extension joints and parts thereof as well as actuators therefore; software development 
for controlling of rail parts, particularly switches, crossings, extension joints and parts thereof as well as actuators 
therefore.
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3998378    18/07/2018
[International Registration No. : 1432972]
Rankingball, Inc.

4633 Old Ironsides Drive, Ste. 260 Santa Clara CA 95054 United States of America

RankingBall Korea, Inc.

(Nonheon-dong) 3rd Floor, 7 Bongeunsa-ro 49-gil, Gangnam-gu Seoul 06103 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer game programs; downloadable game programs; game programs for mobile devices; game programs for 
fantasy sports.

Cl.41;Entertainment and amusement information via internet online; provision of sports information including sports 
records; provision of information relating to game services; on-line game services provided by means of the Internet; 
game services provided by means of downloadable mobile application; electronic games services through mobile game 
applications (app); online game services provided via a mobile applications; mobile game services; online game services 
through mobile devices; provision of fantasy sports games.
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3998381    10/09/2018
[International Registration No. : 1273909]
AROMATECH

Parc d'activités - Route F-06530 St Cézaire sur Siagne France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made from cereals, bread, 
pastry and confectionery, edible ices; honey, treacle; yeast, baking powder; salt, mustard; vinegar, sauces (condiments); 
spices; ice for refreshment, sandwiches, pizzas; pancakes; cookies; cakes; rusks; sugar confectionery; chocolate; 
beverages based on cocoa, coffee, chocolate or tea.
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Priority claimed from 21/02/2018; Application No. : 017850827 ;European Union 

3998387    20/08/2018
[International Registration No. : 1432562]
Outfit7 Limited

1st Floor, Sackville House, 143-149 Fenchurch Street London EC3M 6BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; laptop carrying cases; cell phone cases; cases for telephones; computer 
game software; computer games entertainment software; decorative magnets; memory devices; computer memory 
devices; data storage media; downloadable music files; downloadable image files; downloadable computer game 
programs; downloadable video game programs; earphones; eyewear cases; eyewear; headphones; interactive multimedia 
computer game programs; interactive multimedia computer programs; mouse pads; speech recognition apparatus; virtual
reality software; virtual reality game software; helmet communications systems; headsets; computer game software for 
use on mobile and cellular phones; animated cartoons; animated cartoons in the form of cinematographic films; computer
programmes; media content; data storage devices; animated films; video tapes.

Cl.11;Air purifiers; barbecues; bed warmers; beverages cooling apparatus; bicycle lights; chandeliers; disinfectant 
dispensers for toilets; electric blankets, not for medical purposes; electric fans; electric kettles; electric lamps; electric 
lights for Christmas trees; electric toasters; LED flashlights; globes for lamps; hair dryers; ice boxes; kettles; lamp 
casings; lamp mantles; lamp reflectors; lamp shades; lamps; lampshade holders; ornamental fountains; pen lights; 
reading lights; toilet seats; water purifying apparatus; water sterilizers.

Cl.14;Bracelets; buckles for watchstraps; clocks; imitation jewelry; jewelry chains; jewelry; key chains for use as 
jewellery; key chains as jewellery [trinkets or fobs]; lapel pins; necklaces; pendants; watches.

Cl.16;Ball pens; bibs of paper; bookmarks; boxes of cardboard or paper; calendars; chalks; children's books; color 
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pencils; crayons; coloring books; comic books; drawing instruments; drawing paper; drawing rulers; erasing products; 
rubber erasers; erasers; correcting tapes [office requisites]; fountain pens; gift boxes; glue for stationery or household 
purposes; greeting cards; loose-leaf binders; paper lunch bags; note books; packaging materials made of recycled paper; 
packaging materials made from mineral-based paper substitutes; writing pads; paintings; paper napkins; paper staplers; 
party ornaments of paper; paste for stationery or household purposes; pencil cases; pencil sharpeners; pencils; pens; 
photograph albums; coasters of paper; cardboard; posters; printed publications; newspapers; rubber stamps; stationery; 
stickers; table cloths of paper; table linen of paper; writing instruments; memo pads; writing paper; wallpaper stencils; 
paper for making bags and sacks; paper for bags and sacks; advertising posters; cartoon prints; educational 
publications; holiday cards; magazines featuring video and computer games; paper hangtags; photographs [printed]; 
printed paper labels; printed stationery; cardboard boxes; boxes of paper or cardboard; bags [envelopes, pouches] of 
paper or plastics, for packaging; cardboard packaging; general purpose plastic bags; decorative wrapping paper; 
packaging materials; paper bags; wrapping paper; tissues; napkins of paper.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; bags; purses; school satchels; sling bags for carrying infants; suitcases; toiletry bags sold 
empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; cushions; desks; dressing tables; easy chairs; fire screens for domestic use; 
furniture; high chairs for babies; mirrors; non-metal bed fittings; non-metal clothes hooks; photograph frames; picture 
frames; pillows; playpens for babies; statues of wood, wax, plaster or plastic; toy boxes and chests; wind chimes; rings, 
not of metal, for keys.

Cl.21;Baby bathtubs; basins; bath brushes; body sponges; beverage glassware; beverageware; bird cages; bottles, 
sold empty; bowls; buckets; cages for household pets; cake molds; candlesticks; candy boxes; cleaning cloths; coasters, 
not of paper and other than table linen; cocktail shakers; combs; cookie jars; corkscrews; dishes; cups; cutting boards; 
dental floss; drinking flasks; dust bins; egg cups; fly swatters; foam drink holders; gloves for household purposes; 
hairbrushes; ice cube molds; ironing board covers; jugs; lunch boxes; mixing bowls; mixing spoons; mugs; napkin 
holders; blenders for food [non-electric]; non-metal piggy banks; paper plates; pastry cutters; pitchers; portable coolers; 
soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, ceramic, 
earthenware, terra-cotta or glass; tea pots; toilet brushes; toilet roll holders; toothbrushes; toothpick holders; toothpicks; 
trash cans; trays for domestic purposes; vacuum bottles; vases; waste baskets; watering cans; works of art of porcelain, 
terra-cotta or glass.

Cl.24;Banners; flags of textile; bath linen; bed linen; bedspreads; lap blankets; cot blankets; blankets (bed -); textile 
materials to be used in making blinds; cloths; cotton fabrics; covers for cushions; curtain holders or tiebacks of textile; 
curtains; fabrics for textile use; furniture coverings of textile; handkerchiefs of textile; mattress covers; pillowcases; 
quilts; textile place mats; textile tablecloths; towels; wall hangings of textile; sleeping bags.

Cl.25;Swimwear; swimsuits; jerseys; waterproof jackets; waterproof pants; rain wear; gloves; mittens; belts (clothing); 
underwear; sleepwear; pajamas; bathrobes; hats; caps (headwear); sun visors; berets; socks; stockings; pantyhose; 
shoes; sports shoes; slippers; sneakers; beach shoes; masquerade costumes; bandanas; knitwear; t-shirts; shirts; winter 
boots; coats; ski pants; cardigans; anoraks; wind resistant jackets; rain coats; shorts; dresses; skirts; vests; sweaters; 
ties; scarves; sweatshirts; hooded sweatshirts; gowns; bibs, not of paper; leg warmers; arm warmers (clothing); trousers; 
rompers; footwear; headwear; sweat bands for the wrist; jackets [clothing].

Cl.27;Bath mats; carpets, rugs and mats; door mats; floor coverings; foam mats for use on play area surfaces; 
linoleum; wall hangings, not of textile; wallpaper.

Cl.28;Action figure toys; arcade games; arcade video game machines; articles of clothing for toys; balloons; balls for 
games; bath toys; battery operated action toys; board games; sleds (recreational equipment); bubble making wand and 
solution sets; card games; Christmas tree ornaments; dolls; plush toys; gaming machines for gambling; controllers for 
game consoles; ice skates; infant toys; inflatable toys; in-line roller skates; video game machines; kite reels; kites; 
mechanical toys; musical toys; parlor games; paper party favours; party games; pinball machines; hand-held pinball 
games; protective padding for sports; puppets; roller skates; toys made of rubber; sailboards; sandbox toys; 
skateboards; skating boots with skates attached; action skill games; skis; snowboards; squeeze toys; stand-alone video 
game machines; surf boards; swings; dice games; talking dolls; talking toys; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; electronic toys; plastic toys; jigsaw puzzles; magic tricks; electric action toys; body boards; 
boxing gloves; marbles for games; portable games with liquid crystal displays; rackets; ski bindings.

Cl.35;Retail services in relation to computer hardware; retail services in relation to chocolate; retail services in relation 
to sorbets; retail services in relation to coffee; retail services in relation to lubricants; retail services in relation to threads; 
retail services in relation to vehicles; retail services in relation to toys; retail services in relation to games; retail services 
in relation to furniture; retail services in relation to desserts; retail services in relation to confectionery; retail services in 
relation to furnishings; retail services in relation to fuels; retail services in relation to tableware; retail services in relation 
to foodstuffs; retail services in relation to horticulture equipment; retail services in relation to cleaning articles; retail 
services in relation to musical instruments; retail services in relation to printed matter; retail services in relation to 
sanitation equipment; retail services connected with stationery; retail services relating to food; retail services in relation 
to headgear; retail services in relation to fabrics; retail services in relation to cocoa; retail services in relation to jewellery; 
retail services in relation to footwear; retail services in relation to lighting; retail services in relation to luggage; retail 
services in relation to bags; retail services in relation to umbrellas; retail services in relation to toiletries; retail services in 
relation to clothing; retail services in relation to cookware; retail services in relation to metal hardware; retail services in 
relation to educational supplies; retail services in relation to art materials; retail services in relation to recorded content; 
retail services in relation to sporting equipment; retail services in relation to festive decorations; retail services in relation 
to wall coverings; retail services in relation to sewing articles; retail services in relation to baked goods; retail services in 
relation to dairy products; management of a retail enterprise for others; retail services in relation to cleaning 
preparations; retail services in relation to ice creams; retail services in relation to food cooking equipment; retail services 
in relation to non-alcoholic beverages; retail services in relation to information technology equipment; retail services in 
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relation to audio-visual equipment; retail services in relation to works of art; presentation of goods on communication 
media, for retail purposes; wholesale services in relation to computer hardware; wholesale services in relation to 
chocolate; wholesale services in relation to sorbets; wholesale services in relation to coffee; wholesale services in 
relation to lubricants; wholesale services in relation to threads; wholesale services in relation to vehicles; wholesale 
services in relation to toys; wholesale services in relation to games; wholesale services in relation to furniture; wholesale 
services in relation to desserts; wholesale services in relation to confectionery; wholesale services in relation to 
furnishings; wholesale services in relation to fuels; wholesale services in relation to tableware; wholesale services in 
relation to foodstuffs; wholesale services in relation to horticulture equipment; wholesale services in relation to cleaning 
articles; wholesale services in relation to printed matter; wholesale services in relation to sanitation equipment; wholesale
services in relation to stationery supplies; wholesale services in relation to headgear; wholesale services in relation to 
fabrics; wholesale services in relation to cocoa; wholesale services in relation to jewellery; wholesale services in relation 
to footwear; wholesale services in relation to lighting; wholesale services in relation to luggage; wholesale services in 
relation to bags; wholesale services in relation to umbrellas; wholesale services in relation to toiletries; wholesale 
services in relation to clothing; wholesale services in relation to cookware; wholesale services in relation to metal 
hardware; wholesale services in relation to educational supplies; wholesale services in relation to art materials; wholesale
services in relation to sporting equipment; wholesale services in relation to festive decorations; wholesale services in 
relation to wall coverings; wholesale services in relation to sewing articles; wholesale services in relation to baked goods;
wholesale services in relation to dairy products; wholesale services in relation to cleaning preparations; wholesale 
services in relation to ice creams; wholesale services in relation to food cooking equipment; wholesale services in 
relation to non-alcoholic beverages; wholesale services in relation to information technology equipment; wholesale 
services in relation to audio-visual equipment; wholesale services in relation to works of art; advertising; marketing; 
organization of exhibitions for commercial or advertising purposes; publication of publicity texts; sales promotion (for 
others); advertising agencies; business management of performing artists; import-export agencies; compilation of 
information into computer databases; direct mail advertising; business management of hotels; marketing services; 
outdoor advertising; personnel recruitment; publicity agencies; radio advertising; television advertising; on-line 
advertising on a computer network; procurement services for others (purchasing goods and services for other 
businesses); rental of advertising time on communication media; office machines and equipment rental; rental of vending 
machines; production of television commercials; rental of advertising space.

Cl.41;Entertainment services; amusement park and theme park services; animation production services; film 
production; organising competitions; live comedy shows; live music performances; live show production services; 
entertainment in the nature of theater productions; live entertainment; providing entertainment information via a website; 
electronic publishing; music publishing; magazine publishing; book publishing; newspaper publishing; on-line gaming 
services; organisation of tournaments; audio production; production of radio and television programs; production of 
sound recordings; production of motion pictures; rental of motion pictures; providing games; rental of sound recordings; 
video production services; video recording services; production of TV shows; production of animated cartoons; 
production of a continuous series of animated adventure shows; providing on-line computer games; entertainment 
provided by telephone; film distribution.

Cl.42;Computer graphics design services; computer and software consultancy services; computer programming; 
computer software consulting; computer systems analysis; conversion of data or documents from physical to electronic 
media; services for the design of computer systems; hosting of websites; installation, maintenance, repair and servicing 
of computer software; web hosting services; graphic design; software design; hardware design; software development; 
development of computer hardware; computer consultancy; updating and maintenance of computer software; data 
conversion of electronic information; engineering.
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Priority claimed from 30/01/2018; Application No. : 87776539 ;United States of America 

3998392    30/07/2018
[International Registration No. : 1432984]
Transparency Life Sciences, Inc.

225 W. 60th Street, 15D New York NY 10023 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for planning, management and operations in the field of clinical trials; software for crowdsourcing data 
and information for clinical trials; software for collecting, managing, and analyzing data related to crowdsourcing and 
crowdsharing in the field of clinical trials; software for clinical trials; software for the management of data from clinical 
trials; software to enable the capture, reporting, and processing of data in pharmaceutical industry clinical trials.

Cl.38;Providing user access to a global computer network in connection with clinical trials and drug development.

Cl.42;Providing temporary use of online, non-downloadable, internet-based software for use in clinical trial project 
management and clinical trial data management; providing online non-downloadable software for use in clinical trial 
project management and clinical trial data management; providing online non-downloadable software for planning, 
managing and supporting clinical trials; consulting services in the field of conducting clinical trials, and research and 
development of pharmaceuticals, biopharmaceuticals, and medical devices; clinical research for others for the production 
of pharmaceuticals, biopharmaceuticals, and medical devices, and for the ultimate regulatory approval and registration of 
the foregoing goods; information technology consulting services relating to the collection, review, analysis and reporting 
of clinical trial and drug development information; hosting and providing temporary use of non-downloadable software for
use in connection with the collection, review, analysis, and reporting of clinical trial and drug development information; 
pharmaceutical drug development services; pharmaceutical products development; pharmaceutical research and 
development; providing medical and scientific research information in the field of pharmaceuticals and clinical trials; 
software as a service (SAAS) services featuring software for use in the field of pharmaceuticals and clinical trials.
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3998396    28/09/2018
[International Registration No. : 1432735]
RDC GROUP LIMITED

Room 1501 A1, Grand Millennium Plaza (Lower Block), 181 Queen's Road Central Hong Kong China

Proposed to be Used
IR DIVISION
Cl.9;Coils, electric; particle accelerators; reflecting discs for wear, for the prevention of traffic accidents; protection 
devices for personal use against accidents; clothing for protection against accidents, irradiation and fire; accumulators, 
electric, for vehicles; accumulator jars; accumulator boxes; acidimeters for batteries; hydrometers; plates for batteries; 
whistle alarms; sound alarms; acoustic conduits; sound recording discs; speaking tubes; actinometers; adding 
machines; aerometers; enlarging apparatus [photography]; electro-dynamic apparatus for the remote control of railway 
points; magnets; electromagnetic coils; air analysis apparatus; alarms; alcoholmeters; alidades; food analysis apparatus; 
electric apparatus for remote ignition; batteries for lighting; altimeters; asbestos gloves for protection against accidents; 
asbestos clothing for protection against fire; ammeters; amplifiers; amplifying valves; anemometers; calibrating rings; 
fire extinguishers; anodes; anode batteries; antennas; anti-glare glasses; anti-glare visors; anti-interference devices 
[electricity]; transformers [electricity]; apertometers [optics]; money counting and sorting machines; distribution boxes 
[electricity]; surveying instruments; surveying chains; lenses for astrophotography; thermionic tubes; audiovisual 
teaching apparatus; coin-operated musical automata [juke boxes]; mechanisms for coin-operated apparatus; mechanisms
for counter-operated apparatus; calipers; comparators; fire alarms; automatic indicators of low pressure in vehicle tires; 
protective suits for aviators; alarm bells, electric; rods for water diviners; life-saving rafts; scales; meteorological 
balloons; demagnetizing apparatus for magnetic tapes; tape recorders; magnetic tapes; barometers; weighing machines; 
weighbridges; fire beaters; chargers for electric batteries; betatrons; ticket dispensers; cabinets for loudspeakers; close-
up lenses; terminals [electricity]; pressure indicator plugs for valves; galvanometers; push buttons for bells; branch 
boxes [electricity]; tone arms for record players; spirit levels; punched card machines for offices; sheaths for electric 
cables; frames for photographic transparencies; circular slide rules; slide-rules; calculating machines; jigs [measuring 
instruments]; blueprint apparatus; cinematographic cameras; capillary tubes; sound recording carriers; protective 
helmets; respiratory masks, other than for artificial respiration; solderers' helmets; eyeglass chains; heat regulating 
apparatus; darkrooms [photography]; boiler control instruments; drying racks [photography]; apparatus for editing 
cinematographic film; printed circuits; blinkers [signalling lights]; signal bells; containers for microscope slides; 
collectors, electric; electric installations for the remote control of industrial operations; switchboxes [electricity]; 
commutators; marine compasses; eyepieces; thread counters; pedometers; meters; metronomes; condensers 
[capacitors]; conductors, electric; electricity conduits; circuit closers; connectors [electricity]; junction boxes [electricity];
switchboards; contacts, electric; apparatus to check franking; regulating apparatus, electric; monitoring apparatus, 
electric; speed checking apparatus for vehicles; converters, electric; photocopiers [photographic, electrostatic, thermic]; 
eyeglass cords; retorts; retorts' stands; correcting lenses [optics]; objectives [lenses] [optics]; cosmographic 
instruments; diving suits; electric apparatus for commutation; switches, electric; limiters [electricity]; plugs, sockets and 
other contacts [electric connections]; current rectifiers; cell switches [electricity]; dressmakers' measures; crucibles 
[laboratory]; appliances for measuring the thickness of leather; cyclotrons; counterfeit [false] coin detectors; shutter 
releases [photography]; densimeters; animated cartoons; laboratory trays; metal detectors for industrial or military 
purposes; sonars; detectors; shutters [photography]; diaphragms [acoustics]; centering apparatus for photographic 
transparencies; cameras [photography]; slides [photography]; slide projectors; distance measuring apparatus; dictating 
machines; loudspeakers; circuit breakers; record players; microscopes; distance recording apparatus; range finders; 
distribution boards [electricity]; distribution consoles [electricity]; measures; measuring apparatus; dynamometers; water 
level indicators; fire escapes; flash-bulbs [photography]; telephone receivers; fluorescent screens; projection screens; 
workmen's protective face-shields; screens [photography]; drainers for use in photography; electric loss indicators; 
measuring devices, electric; cables, electric; ducts [electricity]; control panels [electricity]; galvanic cells; connections for 
electric lines; connections, electric; relays, electric; electrolysers; transmitters of electronic signals; transmitting sets 
[telecommunication]; cleaning apparatus for sound recording discs; sound recording strips; kilometer recorders for 
vehicles; spools [photography]; mechanical signs; epidiascopes; test tubes; balancing apparatus; thermostats; 
ergometers; material testing instruments and machines; egg-candlers; gauges; gasoline gauges; spark-guards; cases 
especially made for photographic apparatus and instruments; testing apparatus not for medical purposes; 
refractometers; exposure meters [light meters]; invoicing machines; apparatus for fermentation [laboratory apparatus]; 
railway traffic safety appliances; wires, electric; magnetic wires; plumb bobs; plumb lines; nets for protection against 
accidents; safety nets; safety tarpaulins; film cutting apparatus; filters for respiratory masks; filters [photography]; 
battery chargers; high-frequency apparatus; frequency meters; fuses; radios; galena crystals [detectors]; galvanic 
batteries; gloves for protection against accidents; gloves for divers; gloves for protection against X-rays for industrial 
purposes; gas testing instruments; gasometers [measuring instruments]; surveying apparatus and instruments; levelling 
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staffs [surveying instruments]; drying apparatus for photographic prints; glazing apparatus for photographic prints; 
rulers [measuring instruments]; graduated glassware; screens for photoengraving; grids for batteries; clothing for 
protection against fire; audio- and video-receivers; heliographic apparatus; holograms; hygrometers; identification 
threads for electric wires; identification sheaths for electric wires; life saving apparatus and equipment; fire hose nozzles; 
fire engines; fire pumps; slope indicators; taximeters; quantity indicators; vacuum gauges; speed indicators; inductors 
[electricity]; armatures [electricity]; data processing apparatus; mirrors for inspecting work; intercommunication 
apparatus; carriers for dark plates [photography]; inverters [electricity]; ionization apparatus not for the treatment of air or
water; peepholes [magnifying lenses] for doors; hemline markers; furniture especially made for laboratories; 
lactodensimeters; lactometers; darkroom lamps [photography]; optical lanterns; magic lanterns; signal lanterns; lasers, 
not for medical purposes; optical lenses; letter scales; logs [measuring instruments]; sounding lines; magnifying glasses 
[optics]; signs, luminous; neon signs; eyeglasses; instruments containing eyepieces; surveyors' levels; eyeglass lenses; 
optical goods; manometers; periscopes; protective masks; mathematical instruments; coin-operated mechanisms for 
television sets; megaphones; computer memory devices; carpenters' rules; mercury levels; speed measuring apparatus 
[photography]; precision measuring apparatus; measuring instruments; meteorological instruments; rules [measuring 
instruments]; micrometer screws for optical instruments; microphones; microtomes; time switches, automatic; mirrors 
[optics]; breathing apparatus for underwater swimming; nautical apparatus and instruments; naval signalling apparatus; 
navigational instruments; eyeglass frames; batteries, electric; accumulators, electric; levels [instruments for determining 
the horizontal]; levelling instruments; prisms [optics]; observation instruments; octants; ohmmeters; wavemeters; optical 
apparatus and instruments; optical glass; computers; computer programs, recorded; oscillographs; oxygen transvasing 
apparatus; ozonisers [ozonators]; micrometers; signalling panels, luminous or mechanical; lightning conductors; parking 
meters; apparatus and instruments for astronomy; apparatus for measuring the thickness of skins; acid hydrometers; 
weighing apparatus and instruments; salinometers; washing trays [photography]; stands for photographic apparatus; 
viewfinders, photographic; photometers; phototelegraphy apparatus; apparatus and instruments for physics; steering 
apparatus, automatic, for vehicles; pince-nez; pipettes; plane tables [surveying instruments]; planimeters; ear plugs for 
divers; bells [warning devices]; weights; polarimeters; radiotelephony sets; radiotelegraphy sets; pressure measuring 
apparatus; pressure indicators; projection apparatus; cathodic anti-corrosion apparatus; teeth protectors; pyrometers; 
radar apparatus; vehicle radios; radiological apparatus for industrial purposes; protractors [measuring instruments]; 
apparatus and installations for the production of X-rays, not for medical purposes; X-ray tubes not for medical purposes; 
protection devices against X-rays, not for medical purposes; telephone apparatus; refractors; X-ray apparatus not for 
medical purposes; spectroscopes; resistances, electric; thermometers, not for medical purposes; respirators for filtering 
air; breathing apparatus, except for artificial respiration; rheostats; steelyards [lever scales]; signals, luminous or 
mechanical; saccharometers; probes for scientific purposes; satellites for scientific purposes; diaphragms for scientific 
apparatus; teaching apparatus; choking coils [impedance]; wire connectors [electricity]; locks, electric; sextants; 
signalling whistles; vehicle breakdown warning triangles; electro-dynamic apparatus for the remote control of signals; 
simulators for the steering and control of vehicles; sirens; sound transmitting apparatus; sound recording apparatus; 
sound reproduction apparatus; sounding apparatus and machines; sounding leads; sound locating instruments; 
spectrograph apparatus; spherometers; stereoscopes; stereoscopic apparatus; needles for record players; sulfitometers; 
teleprinters; tachometers; screw-tapping gauges; telegraphs [apparatus]; television apparatus; telegraph wires; remote 
control apparatus; masts for wireless aerials; teleprompters; telephone transmitters; telerupters; binoculars; telescopes; 
temperature indicators; time recording apparatus; theodolites; thermostats for vehicles; totalizators; revolution counters; 
speed regulators for record players; transmitters [telecommunication]; precision balances; marking gauges [joinery]; 
vacuum tubes [radio]; urinometers; variometers; verniers; videotapes; viscosimeters; theft prevention installations, 
electric; voltage regulators for vehicles; voting machines; voltmeters; apparatus for changing record player needles; stills 
for laboratory experiments; fuse wire; anticathodes; dog whistles; telescopic sights for firearms; anti-theft warning 
apparatus; azimuth instruments; beacons, luminous; holders for electric coils; films, exposed; road signs, luminous or 
mechanical; life buoys; signalling buoys; buzzers; directional compasses; fog signals, non-explosive; cash registers; 
radiology screens for industrial purposes; identity cards, magnetic; photovoltaic cells; densitometers; disks, magnetic; 
floppy disks; head cleaning tapes [recording]; video recorders; computer keyboards; integrated circuits; semi-
conductors; chips [integrated circuits]; cathodes; life jackets; life belts; chemistry apparatus and instruments; 
cinematographic film, exposed; materials for electricity mains [wires, cables]; contact lenses; containers for contact 
lenses; incubators for bacteria culture; solar batteries; copper wire, insulated; electric discharge tubes, other than for 
lighting; diaphragms [photography]; distillation apparatus for scientific purposes; dosage dispensers; electric door bells; 
eyeglass cases; furnaces for laboratory use; optical fibers [light conducting filaments]; telephone wires; X-ray films, 
exposed; filters for ultraviolet rays, for photography; horns for loudspeakers; tripods for cameras; bar code readers; 
bullet-proof vests; marking buoys; wafers for integrated circuits; chromatography apparatus for laboratory use; 
chronographs [time recording apparatus]; compact discs [audio-video]; compact discs [read-only memory]; computer 
operating programs, recorded; computer peripheral devices; computer software, recorded; optical condensers; acoustic 
couplers; couplers [data processing equipment]; decompression chambers; plotters; divers' masks; electronic pens 
[visual display units]; encoded magnetic cards; facsimile machines; fire boats; interfaces for computers; juke boxes for 
computers; knee-pads for workers; light regulators [dimmers], electric; magnetic data media; magnetic encoders; 
magnetic tape units for computers; microprocessors; modems; monitors [computer hardware]; monitors [computer 
programs]; mouse [computer peripheral]; optical character readers; optical data media; optical discs; printers for use with
computers; processors [central processing units]; readers [data processing equipment]; safety restraints, other than for 
vehicle seats and sports equipment; scanners [data processing equipment]; smoke detectors; transistors [electronic]; X-
ray photographs, other than for medical purposes; junction sleeves for electric cables; abacuses; electronic agendas; 
answering machines; camcorders; cassette players; compact disc players; diagnostic apparatus, not for medical 
purposes; disk drives for computers; electrified rails for mounting spot lights; electronic pocket translators; electronic 
tags for goods; fire blankets; flashlights [photography]; smart cards [integrated circuit cards]; measuring spoons; 
notebook computers; electronic notice boards; pocket calculators; shoes for protection against accidents, irradiation and 
fire; sprinkler systems for fire protection; starter cables for motors; sunglasses; time clocks [time recording devices]; 
video cassettes; video game cartridges; video screens; video telephones; goggles for sports; nose clips for divers and 
swimmers; protective helmets for sports; electronic publications, downloadable; computer programs [downloadable 
software]; navigation apparatus for vehicles [on-board computers]; decorative magnets; cordless telephones; mouse 
pads; personal stereos; wrist rests for use with computers; coaxial cables; fiber optic cables; covers for electric outlets; 
marine depth finders; electrified fences; computer game software; headphones; lighting ballasts; radio pagers; satellite 
navigational apparatus; solenoid valves [electromagnetic switches]; voltage surge protectors; walkie-talkies; wind socks 
for indicating wind direction; light-emitting electronic pointers; resuscitation mannequins [teaching apparatus]; stage 
lighting regulators; egg timers [sandglasses]; DNA chips; DVD players; automated teller machines [ATM]; traffic-light 
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apparatus [signalling devices]; hands-free kits for telephones; asbestos screens for firemen; riding helmets; clothing 
especially made for laboratories; encoded identification bracelets, magnetic; transponders; downloadable ring tones for 
mobile phones; downloadable music files; downloadable image files; crash test dummies; laboratory centrifuges; printed 
circuit boards; USB flash drives; Global Positioning System [GPS] apparatus; portable media players; cell phone straps; 
light-emitting diodes [LED]; triodes; step-up transformers; laptop computers; fire hose; bags adapted for laptops; sleeves 
for laptops; digital photo frames; Petri dishes; Pitot tubes; stroboscopes; traffic cones; temperature indicator labels, not 
for medical purposes; computer software applications, downloadable; electronic book readers; smartphones; toner 
cartridges, unfilled, for printers and photocopiers; baby monitors; video baby monitors; lens hoods; tablet computers; 
encoded key cards; 3D spectacles; memory cards for video game machines; bullet-proof clothing; accelerometers; 
electrical adapters; life-saving capsules for natural disasters; computer hardware; solar panels for the production of 
electricity; cell phones; telescopic sights for artillery; digital signs; wearable activity trackers; chargers for electronic 
cigarettes; connected bracelets [measuring instruments]; covers for smartphones; cases for smartphones; selfie sticks 
[hand-held monopods]; calorimeters; flowmeters; reflective safety vests; electronic collars to train animals; joysticks for 
use with computers, other than for video games; smartglasses; smartwatches; fire extinguishing apparatus; protective 
films adapted for computer screens; mouth guards for sports; head guards for sports; needles for surveying compasses; 
security tokens [encryption devices]; infrared detectors; covers for personal digital assistants [PDAs]; baby scales; 
electronic access control systems for interlocking doors; thermal imaging cameras; scales with body mass analyzers; 
covers for tablet computers; black boxes [data recorders]; digital weather stations; charging stations for electric vehicles; 
interactive touch screen terminals; smart rings; electric and electronic effects units for musical instruments; audio 
interfaces; equalizers [audio apparatus]; subwoofers; bathroom scales; thermo-hygrometers; biochips; protective films 
adapted for smartphones; virtual reality headsets; electronic interactive whiteboards; humanoid robots with artificial 
intelligence; audio mixers; batteries for electronic cigarettes; electronic key fobs being remote control apparatus; 
electronic sheet music, downloadable; T-squares for measuring; squares for measuring; square rulers for measuring.

Cl.35;Business management assistance; business inquiries; bill-posting; import-export agency services; commercial 
information agency services; cost price analysis; dissemination of advertising matter; photocopying services; 
employment agency services; office machines and equipment rental; accounting; drawing up of statements of accounts; 
business auditing; business management and organization consultancy; personnel management consultancy; business 
management consultancy; typing; demonstration of goods; direct mail advertising; commercial or industrial management 
assistance; document reproduction; updating of advertising material; distribution of samples; business efficiency expert 
services; auctioneering; market studies; business appraisals; business investigations; publicity material rental; business 
organization consultancy; publication of publicity texts; advertising; radio advertising; business research; public 
relations; shorthand; television advertising; transcription of communications [office functions]; shop window dressing; 
advertising agencies; advisory services for business management; modelling for advertising or sales promotion; 
marketing research; computerized file management; professional business consultancy; economic forecasting; 
organization of exhibitions for commercial or advertising purposes; business information; opinion polling; payroll 
preparation; personnel recruitment; relocation services for businesses; rental of advertising space; sales promotion for 
others; secretarial services; tax preparation; telephone answering for unavailable subscribers; word processing; 
arranging newspaper subscriptions for others; advertising by mail order; business management of hotels; business 
management of performing artists; compilation of information into computer databases; systemization of information into 
computer databases; organization of trade fairs for commercial or advertising purposes; rental of photocopying 
machines; on-line advertising on a computer network; procurement services for others [purchasing goods and services 
for other businesses]; data search in computer files for others; rental of advertising time on communication media; news 
clipping services; rental of vending machines; psychological testing for the selection of personnel; price comparison 
services; presentation of goods on communication media, for retail purposes; commercial information and advice for 
consumers [consumer advice shop]; arranging subscriptions to telecommunication services for others; administrative 
processing of purchase orders; commercial administration of the licensing of the goods and services of others; 
outsourcing services [business assistance]; invoicing; writing of publicity texts; compilation of statistics; layout services 
for advertising purposes; sponsorship search; organization of fashion shows for promotional purposes; production of 
advertising films; business management of sports people; marketing; telemarketing services; rental of sales stands; 
provision of commercial and business contact information; search engine optimization for sales promotion; web site 
traffic optimization; pay per click advertising; commercial intermediation services; business management for freelance 
service providers; negotiation and conclusion of commercial transactions for third parties; updating and maintenance of 
data in computer databases; business project management services for construction projects; providing business 
information via a web site; provision of an on-line marketplace for buyers and sellers of goods and services; design of 
advertising materials; outsourced administrative management for companies; tax filing services; business management 
of reimbursement programs for others; rental of billboards [advertising boards]; writing of curriculum vitae for others; 
web indexing for commercial or advertising purposes; administration of frequent flyer programs; appointment scheduling 
services [office functions]; appointment reminder services [office functions]; administration of consumer loyalty 
programs; scriptwriting for advertising purposes; registration of written communications and data; updating and 
maintenance of information in registries; compiling indexes of information for commercial or advertising purposes; 
business intermediary services relating to the matching of potential private investors with entrepreneurs needing funding;
production of teleshopping programs; consultancy regarding public relations communications strategy; consultancy 
regarding advertising communications strategy; negotiation of business contracts for others; retail and wholesale store 
services; online retail store services.
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Priority claimed from 21/02/2018; Application No. : 017845926 ;European Union 

3998397    20/08/2018
[International Registration No. : 1432538]
Outfit7 Limited

1st Floor, Sackville House, 143-149 Fenchurch Street London EC3M 6BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; laptop carrying cases; cell phone cases; cases for telephones; computer 
game software; computer games entertainment software; decorative magnets; memory devices; computer memory 
devices; data storage media; downloadable music files; downloadable image files; downloadable computer game 
programs; downloadable video game programs; earphones; eyewear cases; eyewear; headphones; interactive multimedia 
computer game programs; interactive multimedia computer programs; mouse pads; speech recognition apparatus; virtual
reality software; virtual reality game software; helmet communications systems; headsets; computer game software for 
use on mobile and cellular phones; animated cartoons; animated cartoons in the form of cinematographic films; computer
programmes; media content; data storage devices; animated films; video tapes.

Cl.11;Air purifiers; barbecues; bed warmers; beverages cooling apparatus; bicycle lights; chandeliers; disinfectant 
dispensers for toilets; electric blankets, not for medical purposes; electric fans; electric kettles; electric lamps; electric 
lights for Christmas trees; electric toasters; LED flashlights; globes for lamps; hair dryers; ice boxes; kettles; lamp 
casings; lamp mantles; lamp reflectors; lamp shades; lamps; lampshade holders; ornamental fountains; pen lights; 
reading lights; toilet seats; water purifying apparatus; water sterilizers.

Cl.14;Bracelets; buckles for watchstraps; clocks; imitation jewelry; jewelry chains; jewelry; key chains for use as 
jewellery; key chains as jewellery [trinkets or fobs]; lapel pins; necklaces; pendants; watches.

Cl.16;Ball pens; bibs of paper; bookmarks; boxes of cardboard or paper; calendars; chalks; children's books; color 
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pencils; crayons; coloring books; comic books; drawing instruments; drawing paper; drawing rulers; erasing products; 
rubber erasers; erasers; correcting tapes [office requisites]; fountain pens; gift boxes; glue for stationery or household 
purposes; greeting cards; loose-leaf binders; paper lunch bags; note books; packaging materials made of recycled paper; 
packaging materials made from mineral-based paper substitutes; writing pads; paintings; paper napkins; paper staplers; 
party ornaments of paper; paste for stationery or household purposes; pencil cases; pencil sharpeners; pencils; pens; 
photograph albums; coasters of paper; cardboard; posters; printed publications; newspapers; rubber stamps; stationery; 
stickers; table cloths of paper; table linen of paper; writing instruments; memo pads; writing paper; wallpaper stencils; 
paper for making bags and sacks; paper for bags and sacks; advertising posters; cartoon prints; educational 
publications; holiday cards; magazines featuring video and computer games; paper hangtags; photographs [printed]; 
printed paper labels; printed stationery; cardboard boxes; boxes of paper or cardboard; bags [envelopes, pouches] of 
paper or plastics, for packaging; cardboard packaging; general purpose plastic bags; decorative wrapping paper; 
packaging materials; paper bags; wrapping paper; tissues; napkins of paper.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; bags; purses; school satchels; sling bags for carrying infants; suitcases; toiletry bags sold 
empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; cushions; desks; dressing tables; easy chairs; fire screens for domestic use; 
furniture; high chairs for babies; mirrors; non-metal bed fittings; non-metal clothes hooks; photograph frames; picture 
frames; pillows; playpens for babies; statues of wood, wax, plaster or plastic; toy boxes and chests; wind chimes; rings, 
not of metal, for keys.

Cl.21;Baby bathtubs; basins; bath brushes; body sponges; beverage glassware; beverageware; bird cages; bottles, 
sold empty; bowls; buckets; cages for household pets; cake molds; candlesticks; candy boxes; cleaning cloths; coasters, 
not of paper and other than table linen; cocktail shakers; combs; cookie jars; corkscrews; dishes; cups; cutting boards; 
dental floss; drinking flasks; dust bins; egg cups; fly swatters; foam drink holders; gloves for household purposes; 
hairbrushes; ice cube molds; ironing board covers; jugs; lunch boxes; mixing bowls; mixing spoons; mugs; napkin 
holders; blenders for food [non-electric]; non-metal piggy banks; paper plates; pastry cutters; pitchers; portable coolers; 
soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, ceramic, 
earthenware, terra-cotta or glass; tea pots; toilet brushes; toilet roll holders; toothbrushes; toothpick holders; toothpicks; 
trash cans; trays for domestic purposes; vacuum bottles; vases; waste baskets; watering cans; works of art of porcelain, 
terra-cotta or glass.

Cl.24;Banners; flags of textile; bath linen; bed linen; bedspreads; lap blankets; cot blankets; blankets (bed -); textile 
materials to be used in making blinds; cloths; cotton fabrics; covers for cushions; curtain holders or tiebacks of textile; 
curtains; fabrics for textile use; furniture coverings of textile; handkerchiefs of textile; mattress covers; pillowcases; 
quilts; textile place mats; textile tablecloths; towels; wall hangings of textile; sleeping bags.

Cl.25;Swimwear; swimsuits; jerseys; waterproof jackets; waterproof pants; rain wear; gloves; mittens; belts (clothing); 
underwear; sleepwear; pajamas; bathrobes; hats; caps (headwear); sun visors; berets; socks; stockings; pantyhose; 
shoes; sports shoes; slippers; sneakers; beach shoes; masquerade costumes; bandanas; knitwear; t-shirts; shirts; winter 
boots; coats; ski pants; cardigans; anoraks; wind resistant jackets; rain coats; shorts; dresses; skirts; vests; sweaters; 
ties; scarves; sweatshirts; hooded sweatshirts; gowns; bibs, not of paper; leg warmers; arm warmers (clothing); trousers; 
rompers; footwear; headwear; sweat bands for the wrist; jackets [clothing].

Cl.27;Bath mats; carpets, rugs and mats; door mats; floor coverings; foam mats for use on play area surfaces; 
linoleum; wall hangings, not of textile; wallpaper.

Cl.28;Action figure toys; arcade games; arcade video game machines; articles of clothing for toys; balloons; balls for 
games; bath toys; battery operated action toys; board games; sleds (recreational equipment); bubble making wand and 
solution sets; card games; Christmas tree ornaments; dolls; plush toys; gaming machines for gambling; controllers for 
game consoles; ice skates; infant toys; inflatable toys; in-line roller skates; video game machines; kite reels; kites; 
mechanical toys; musical toys; parlor games; paper party favours; party games; pinball machines; hand-held pinball 
games; protective padding for sports; puppets; roller skates; toys made of rubber; sailboards; sandbox toys; 
skateboards; skating boots with skates attached; action skill games; skis; snowboards; squeeze toys; stand-alone video 
game machines; surf boards; swings; dice games; talking dolls; talking toys; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; electronic toys; plastic toys; jigsaw puzzles; magic tricks; electric action toys; body boards; 
boxing gloves; marbles for games; portable games with liquid crystal displays; rackets; ski bindings.

Cl.35;Retail services in relation to computer hardware; retail services in relation to chocolate; retail services in relation 
to sorbets; retail services in relation to coffee; retail services in relation to lubricants; retail services in relation to threads; 
retail services in relation to vehicles; retail services in relation to toys; retail services in relation to games; retail services 
in relation to furniture; retail services in relation to desserts; retail services in relation to confectionery; retail services in 
relation to furnishings; retail services in relation to fuels; retail services in relation to tableware; retail services in relation 
to foodstuffs; retail services in relation to horticulture equipment; retail services in relation to cleaning articles; retail 
services in relation to musical instruments; retail services in relation to printed matter; retail services in relation to 
sanitation equipment; retail services connected with stationery; retail services relating to food; retail services in relation 
to headgear; retail services in relation to fabrics; retail services in relation to cocoa; retail services in relation to jewellery; 
retail services in relation to footwear; retail services in relation to lighting; retail services in relation to luggage; retail 
services in relation to bags; retail services in relation to umbrellas; retail services in relation to toiletries; retail services in 
relation to clothing; retail services in relation to cookware; retail services in relation to metal hardware; retail services in 
relation to educational supplies; retail services in relation to art materials; retail services in relation to recorded content; 
retail services in relation to sporting equipment; retail services in relation to festive decorations; retail services in relation 
to wall coverings; retail services in relation to sewing articles; retail services in relation to baked goods; retail services in 
relation to dairy products; management of a retail enterprise for others; retail services in relation to cleaning 
preparations; retail services in relation to ice creams; retail services in relation to food cooking equipment; retail services 
in relation to non-alcoholic beverages; retail services in relation to information technology equipment; retail services in 
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relation to audio-visual equipment; retail services in relation to works of art; presentation of goods on communication 
media, for retail purposes; wholesale services in relation to computer hardware; wholesale services in relation to 
chocolate; wholesale services in relation to sorbets; wholesale services in relation to coffee; wholesale services in 
relation to lubricants; wholesale services in relation to threads; wholesale services in relation to vehicles; wholesale 
services in relation to toys; wholesale services in relation to games; wholesale services in relation to furniture; wholesale 
services in relation to desserts; wholesale services in relation to confectionery; wholesale services in relation to 
furnishings; wholesale services in relation to fuels; wholesale services in relation to tableware; wholesale services in 
relation to foodstuffs; wholesale services in relation to horticulture equipment; wholesale services in relation to cleaning 
articles; wholesale services in relation to printed matter; wholesale services in relation to sanitation equipment; wholesale
services in relation to stationery supplies; wholesale services in relation to headgear; wholesale services in relation to 
fabrics; wholesale services in relation to cocoa; wholesale services in relation to jewellery; wholesale services in relation 
to footwear; wholesale services in relation to lighting; wholesale services in relation to luggage; wholesale services in 
relation to bags; wholesale services in relation to umbrellas; wholesale services in relation to toiletries; wholesale 
services in relation to clothing; wholesale services in relation to cookware; wholesale services in relation to metal 
hardware; wholesale services in relation to educational supplies; wholesale services in relation to art materials; wholesale
services in relation to sporting equipment; wholesale services in relation to festive decorations; wholesale services in 
relation to wall coverings; wholesale services in relation to sewing articles; wholesale services in relation to baked goods;
wholesale services in relation to dairy products; wholesale services in relation to cleaning preparations; wholesale 
services in relation to ice creams; wholesale services in relation to food cooking equipment; wholesale services in 
relation to non-alcoholic beverages; wholesale services in relation to information technology equipment; wholesale 
services in relation to audio-visual equipment; wholesale services in relation to works of art; advertising; marketing; 
organization of exhibitions for commercial or advertising purposes; publication of publicity texts; sales promotion (for 
others); advertising agencies; business management of performing artists; import-export agencies; compilation of 
information into computer databases; direct mail advertising; business management of hotels; marketing services; 
outdoor advertising; personnel recruitment; publicity agencies; radio advertising; television advertising; on-line 
advertising on a computer network; procurement services for others (purchasing goods and services for other 
businesses); rental of advertising time on communication media; office machines and equipment rental; rental of vending 
machines; production of television commercials; rental of advertising space.

Cl.41;Entertainment services; amusement park and theme park services; animation production services; film 
production; organising competitions; live comedy shows; live music performances; live show production services; 
entertainment in the nature of theater productions; live entertainment; providing entertainment information via a website; 
electronic publishing; music publishing; magazine publishing; book publishing; newspaper publishing; on-line gaming 
services; organisation of tournaments; audio production; production of radio and television programs; production of 
sound recordings; production of motion pictures; rental of motion pictures; providing games; rental of sound recordings; 
video production services; video recording services; production of TV shows; production of animated cartoons; 
production of a continuous series of animated adventure shows; providing on-line computer games; entertainment 
provided by telephone; film distribution.

Cl.42;Computer graphics design services; computer and software consultancy services; computer programming; 
computer software consulting; computer systems analysis; conversion of data or documents from physical to electronic 
media; services for the design of computer systems; hosting of websites; installation, maintenance, repair and servicing 
of computer software; web hosting services; graphic design; software design; hardware design; software development; 
development of computer hardware; computer consultancy; updating and maintenance of computer software; data 
conversion of electronic information; engineering.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 16/01/2018; Application No. : 28715595 ;China 

3998401    08/04/2018
[International Registration No. : 1432892]
Century Star Lottery Enterprise Management Limited

1501, 15/F, No. 20 Jiuxianqiao Road, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Cl.28;Games; apparatus for games; video game machines; parlour games; toys; body-training apparatus; machines for 
physical exercises; fishing tackle; playing cards; balls for games.

Cl.35;Advertising; provision of space on websites for advertising goods and services; demonstration of goods and 
services via electronic means, also for the benefit of teleshopping and homeshopping services; commercial and industrial
management assistance; providing business information via a web site; business administration of consumer loyalty 
programs; provision of marketing report; sales promotion for others; provision of an on-line marketplace for buyers and 
sellers of goods and services; systemization of information into computer databases; web site traffic optimisation; search 
engine optimization for sales promotion; administrative processing of purchase orders.

Cl.36;Financial management; financial analysis; financial consultancy; financial information; capital investment; 
financing services; debt advisory services; insurance information; insurance consultancy; insurance underwriting; 
actuarial services; brokerage; fiduciary.

Cl.38;Communications by cellular phones; communications by computer terminals; message sending; computer aided 
transmission of messages and images; network broadcasting services; providing access to databases; providing internet 
chatrooms; streaming of data; network transmission of sound, image, signals and data; radio communications.

Cl.41;Educational services; instruction services; entertainment services; entertainment information; recreation 
information; radio entertainment; providing amusement arcade services; game services provided on-line from a computer 
network; provision of sports information; organization of lotteries; organization of lottery and raffle services.

Cl.42;Developing products for others; computer programming; updating of computer software; maintenance of 
computer software; installation of computer software; conversion of data or documents from physical to electronic 
media; monitoring of computer systems by remote access; information technology [IT] consultancy; electronic data 
storage; cloud computing; updating of mobile phone applications; updating of data processing software.
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Priority claimed from 08/01/2018; Application No. : 30 2018 000 133 ;Germany 

3998605    27/06/2018
[International Registration No. : 1433281]
cytena GmbH

Georges-Köhler-Allee 103 79110 Freiburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Laboratory apparatus and instruments, in particular laboratory apparatus and instruments for the processing 
and/or investigation of particles; laboratory apparatus and instruments for the imaging, identification, isolation, 
separation, dispensing and/or deposition of particles, in particular of individual or single particles; laboratory apparatus 
and instruments for the handling and/or culture of cells, in particular of individual cells; laboratory apparatus and 
instruments for the processing and/or investigation of cells; laboratory apparatus and instruments for the imaging, 
identification, isolation, separation, dispensing and/or deposition of cells, in particular of individual or single cells; 
laboratory apparatus and instruments for generating and/or detecting fluorescent or luminescent signals associated with 
particles and/or cells, for the imaging, identification, isolation, separation, dispensing and/or deposition of particles 
and/or cells, in particular of individual or single particles and/or cells; laboratory apparatus and instruments for the 
imaging, identification, isolation, separation, dispensing and/or deposition of cells for genetic or biochemical analysis, in 
particular of individual or single cells; laboratory apparatus and instruments for the imaging, identification, isolation, 
separation, dispensing and/or deposition of eukaryotic cells, especially, animal, plant, insect, fungal or human cells, 
and/or of prokaryotic cells, especially bacterial cells, in particular of individual or single such cells; cell culture apparatus 
for laboratory use; scientific research and laboratory apparatus, in particular scientific research and laboratory apparatus 
for the processing and/or investigation of cells or other particles; scientific research and laboratory apparatus and 
instruments for the imaging, identification, isolation, separation, dispensing and/or deposition of cells or other particles; 
scientific research and laboratory apparatus generating and/or detecting fluorescent or luminescent signals associated 
with such cells or other particles for the imaging, identification, isolation, separation, dispensing and/or deposition of 
cells or other particles; scientific research and laboratory apparatus for the imaging, identification, isolation, separation, 
dispensing and/or deposition of cells or other particles for genetic or biochemical analysis or cells; scientific research 
and laboratory apparatus for the imaging, identification, isolation, separation, dispensing and/or deposition of cells or 
other particles for eukaryotic cells, especially, animal, plant, insect, fungal or human cells, and/or for prokaryotic cells and
bacterial cells; any of the aforesaid scientific research and laboratory apparatus and instruments for individual or single 
cells or other particles; computer software, in particular recorded or downloadable computer software; computer 
software, in particular computer software for operating and/or servicing any of the forgoing laboratory apparatus and 
instruments; computer software for obtaining, investigating, analyzing, processing, recording, transmitting and/or 
reproducing images of cells or other particles, in particular of individual or single cells.

Cl.10;Laboratory apparatus for processing cells for medical use, in particular laboratory apparatus for the handling 
and/or culture of cells, in particular of individual or single cells, for medical use; laboratory apparatus for processing cells 
for medical use, in particular laboratory apparatus for the imaging, identification, isolation, separation, dispensing and/or 
deposition of cells, in particular of individual or single cells, for medical use; laboratory apparatus for processing cells for 
medical use, in particular laboratory apparatus generating and/or detecting fluorescent or luminescent signals associated 
with cells for the imaging, identification, isolation, separation, dispensing and/or deposition of cells, in particular of 
individual or single cells, for medical use; laboratory apparatus for processing cells for medical use, in particular 
laboratory apparatus for the imaging, identification, isolation, separation, dispensing and/or deposition of cells for genetic
or biochemical analysis, in particular of individual or single cells, for medical use; laboratory apparatus for processing 
cells for medical use, in particular laboratory apparatus for the imaging, identification, isolation, separation, dispensing 
and/or deposition of eukaryotic cells, especially, animal, plant, insect, fungal or human cells, and/or of prokaryotic cells, 
especially bacterial cells, in particular of individual or single such cells, for medical use; cell culture apparatus for medical
use.

Cl.42;Scientific and technological services and research and design relating thereto, in particular scientific and 
technological services and research and design relating thereto for the processing and/or investigation of particles; 
scientific and technological services and research and design relating thereto, in particular scientific and technological 
services and research and design relating thereto for the imaging, identification, analysis, handling, culture, isolation, 
separation, dispensing and/or deposition of particles and/or cells, in particular of individual or single particles and/or 
cells; scientific and technological services and research and design relating thereto, in particular scientific and 
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technological services and research and design relating thereto for apparatus and instruments for the processing and/or 
investigation of cells; scientific and technological services and research and design relating thereto, in particular for the 
design, manufacture and/or use of apparatus and instruments for the imaging, identification, analysis, handling, culture, 
isolation, separation, dispensing and/or deposition of cells, in particular of individual or single particles and/or cells; 
scientific and technological services and research and design relating thereto, in particular for the design, manufacture 
and/or use of apparatus and instruments generating and/or detecting fluorescent or luminescent signals associated with 
particles and/or cells; scientific and technological services and research and design relating thereto, in particular for the 
imaging, identification, isolation, separation, dispensing and/or deposition of particles and/or cells, in particular of 
individual or single particles and/or cells; scientific and technological services and research and design relating thereto, 
in particular for the design, manufacture and/or use of apparatus and instruments for the imaging, identification, isolation, 
separation, dispensing and/or deposition of cells for genetic or biochemical analysis, in particular of individual or single 
cells; scientific and technological services and research and design relating thereto, in particular for the design, 
manufacture and/or use of apparatus and instruments for the imaging, identification, isolation, separation, dispensing 
and/or deposition of eukaryotic cells, especially, animal, plant, insect, fungal or human cells, and/or of prokaryotic cells, 
especially bacterial cells, in particular of individual or single such cells.
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Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 13/04/2018; Application No. : 30244274 ;China 

3998692    09/08/2018
[International Registration No. : 1433599]
Zhejiang Red Dragonfly Footwear Co., Ltd.

Wangjiaxu Road, Dong'ou Industrial Area, Oubei Town, Yongjia, Wenzhou 325100 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.18;Pelts; school bags; travelling trunks; handbags; bags; backpacks; walking sticks; briefcases; key cases; bags for 
sports; leather trimmings for furniture; umbrellas; clothing for pets; pocket wallets; leather trunk; leather straps.

Cl.25;Clothing; ready-made clothing; layettes [clothing]; waterproof clothing; swimsuits; dance clothes; shoes; boots; 
hats; hosiery; gloves [clothing]; girdles; sleep masks; wedding dresses; shower caps.
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Priority claimed from 08/12/2017; Application No. : 1366117 ;Benelux 

3998700    08/06/2018
[International Registration No. : 1433032]
Bergerode B.V.

Velperweg 76 NL-6824 BM Arnhem Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; chemical 
substances used as additives to asphalt and bitumen; chemicals for use in the pharmaceutical industry; chemical 
substances for water treatment; chemical cleaning agents for use in industrial processes; surfactants for industrial 
purposes; salt for industrial purposes; salt (chemical products).

Cl.5;Chemicals for pharmaceutical use; salts for medical purposes; magnesium salts for pharmaceutical use; mineral 
salts for medical purposes; sodium salts for medical purposes; combinations of calcium salts for pharmaceutical use; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.30;Salt; spices; dried herbs; condiments.
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Priority claimed from 21/02/2018; Application No. : 017845942 ;European Union 

3998703    20/08/2018
[International Registration No. : 1432551]
Outfit7 Limited

1st Floor, Sackville House, 143-149 Fenchurch Street London EC3M 6BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; laptop carrying cases; cell phone cases; cases for telephones; computer 
game software; computer games entertainment software; decorative magnets; memory devices; computer memory 
devices; data storage media; downloadable music files; downloadable image files; downloadable computer game 
programs; downloadable video game programs; earphones; eyewear cases; eyewear; headphones; interactive multimedia 
computer game programs; interactive multimedia computer programs; mouse pads; speech recognition apparatus; virtual
reality software; virtual reality game software; helmet communications systems; headsets; computer game software for 
use on mobile and cellular phones; animated cartoons; animated cartoons in the form of cinematographic films; computer
programmes; media content; data storage devices; animated films; video tapes.

Cl.11;Air purifiers; barbecues; bed warmers; beverages cooling apparatus; bicycle lights; chandeliers; disinfectant 
dispensers for toilets; electric blankets, not for medical purposes; electric fans; electric kettles; electric lamps; electric 
lights for Christmas trees; electric toasters; LED flashlights; globes for lamps; hair dryers; ice boxes; kettles; lamp 
casings; lamp mantles; lamp reflectors; lamp shades; lamps; lampshade holders; ornamental fountains; pen lights; 
reading lights; toilet seats; water purifying apparatus; water sterilizers.

Cl.14;Bracelets; buckles for watchstraps; clocks; imitation jewelry; jewelry chains; jewelry; key chains for use as 
jewellery; key chains as jewellery [trinkets or fobs]; lapel pins; necklaces; pendants; watches.

Cl.16;Ball pens; bibs of paper; bookmarks; boxes of cardboard or paper; calendars; chalks; children's books; color 
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pencils; crayons; coloring books; comic books; drawing instruments; drawing paper; drawing rulers; erasing products; 
rubber erasers; erasers; correcting tapes [office requisites]; fountain pens; gift boxes; glue for stationery or household 
purposes; greeting cards; loose-leaf binders; paper lunch bags; note books; packaging materials made of recycled paper; 
packaging materials made from mineral-based paper substitutes; writing pads; paintings; paper napkins; paper staplers; 
party ornaments of paper; paste for stationery or household purposes; pencil cases; pencil sharpeners; pencils; pens; 
photograph albums; coasters of paper; cardboard; posters; printed publications; newspapers; rubber stamps; stationery; 
stickers; table cloths of paper; table linen of paper; writing instruments; memo pads; writing paper; wallpaper stencils; 
paper for making bags and sacks; paper for bags and sacks; advertising posters; cartoon prints; educational 
publications; holiday cards; magazines featuring video and computer games; paper hangtags; photographs [printed]; 
printed paper labels; printed stationery; cardboard boxes; boxes of paper or cardboard; bags [envelopes, pouches] of 
paper or plastics, for packaging; cardboard packaging; general purpose plastic bags; decorative wrapping paper; 
packaging materials; paper bags; wrapping paper; tissues; napkins of paper.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; bags; purses; school satchels; sling bags for carrying infants; suitcases; toiletry bags sold 
empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; cushions; desks; dressing tables; easy chairs; fire screens for domestic use; 
furniture; high chairs for babies; mirrors; non-metal bed fittings; non-metal clothes hooks; photograph frames; picture 
frames; pillows; playpens for babies; statues of wood, wax, plaster or plastic; toy boxes and chests; wind chimes; rings, 
not of metal, for keys.

Cl.21;Baby bathtubs; basins; bath brushes; body sponges; beverage glassware; beverageware; bird cages; bottles, 
sold empty; bowls; buckets; cages for household pets; cake molds; candlesticks; candy boxes; cleaning cloths; coasters, 
not of paper and other than table linen; cocktail shakers; combs; cookie jars; corkscrews; dishes; cups; cutting boards; 
dental floss; drinking flasks; dust bins; egg cups; fly swatters; foam drink holders; gloves for household purposes; 
hairbrushes; ice cube molds; ironing board covers; jugs; lunch boxes; mixing bowls; mixing spoons; mugs; napkin 
holders; blenders for food [non-electric]; non-metal piggy banks; paper plates; pastry cutters; pitchers; portable coolers; 
soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, ceramic, 
earthenware, terra-cotta or glass; tea pots; toilet brushes; toilet roll holders; toothbrushes; toothpick holders; toothpicks; 
trash cans; trays for domestic purposes; vacuum bottles; vases; waste baskets; watering cans; works of art of porcelain, 
terra-cotta or glass.

Cl.24;Banners; flags of textile; bath linen; bed linen; bedspreads; lap blankets; cot blankets; blankets (bed -); textile 
materials to be used in making blinds; cloths; cotton fabrics; covers for cushions; curtain holders or tiebacks of textile; 
curtains; fabrics for textile use; furniture coverings of textile; handkerchiefs of textile; mattress covers; pillowcases; 
quilts; textile place mats; textile tablecloths; towels; wall hangings of textile; sleeping bags.

Cl.25;Swimwear; swimsuits; jerseys; waterproof jackets; waterproof pants; rain wear; gloves; mittens; belts (clothing); 
underwear; sleepwear; pajamas; bathrobes; hats; caps (headwear); sun visors; berets; socks; stockings; pantyhose; 
shoes; sports shoes; slippers; sneakers; beach shoes; masquerade costumes; bandanas; knitwear; t-shirts; shirts; winter 
boots; coats; ski pants; cardigans; anoraks; wind resistant jackets; rain coats; shorts; dresses; skirts; vests; sweaters; 
ties; scarves; sweatshirts; hooded sweatshirts; gowns; bibs, not of paper; leg warmers; arm warmers (clothing); trousers; 
rompers; footwear; headwear; sweat bands for the wrist; jackets [clothing].

Cl.27;Bath mats; carpets, rugs and mats; door mats; floor coverings; foam mats for use on play area surfaces; 
linoleum; wall hangings, not of textile; wallpaper.

Cl.28;Action figure toys; arcade games; arcade video game machines; articles of clothing for toys; balloons; balls for 
games; bath toys; battery operated action toys; board games; sleds (recreational equipment); bubble making wand and 
solution sets; card games; Christmas tree ornaments; dolls; plush toys; gaming machines for gambling; controllers for 
game consoles; ice skates; infant toys; inflatable toys; in-line roller skates; video game machines; kite reels; kites; 
mechanical toys; musical toys; parlor games; paper party favours; party games; pinball machines; hand-held pinball 
games; protective padding for sports; puppets; roller skates; toys made of rubber; sailboards; sandbox toys; 
skateboards; skating boots with skates attached; action skill games; skis; snowboards; squeeze toys; stand-alone video 
game machines; surf boards; swings; dice games; talking dolls; talking toys; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; electronic toys; plastic toys; jigsaw puzzles; magic tricks; electric action toys; body boards; 
boxing gloves; marbles for games; portable games with liquid crystal displays; rackets; ski bindings.

Cl.35;Retail services in relation to computer hardware; retail services in relation to chocolate; retail services in relation 
to sorbets; retail services in relation to coffee; retail services in relation to lubricants; retail services in relation to threads; 
retail services in relation to vehicles; retail services in relation to toys; retail services in relation to games; retail services 
in relation to furniture; retail services in relation to desserts; retail services in relation to confectionery; retail services in 
relation to furnishings; retail services in relation to fuels; retail services in relation to tableware; retail services in relation 
to foodstuffs; retail services in relation to horticulture equipment; retail services in relation to cleaning articles; retail 
services in relation to musical instruments; retail services in relation to printed matter; retail services in relation to 
sanitation equipment; retail services connected with stationery; retail services relating to food; retail services in relation 
to headgear; retail services in relation to fabrics; retail services in relation to cocoa; retail services in relation to jewellery; 
retail services in relation to footwear; retail services in relation to lighting; retail services in relation to luggage; retail 
services in relation to bags; retail services in relation to umbrellas; retail services in relation to toiletries; retail services in 
relation to clothing; retail services in relation to cookware; retail services in relation to metal hardware; retail services in 
relation to educational supplies; retail services in relation to art materials; retail services in relation to recorded content; 
retail services in relation to sporting equipment; retail services in relation to festive decorations; retail services in relation 
to wall coverings; retail services in relation to sewing articles; retail services in relation to baked goods; retail services in 
relation to dairy products; management of a retail enterprise for others; retail services in relation to cleaning 
preparations; retail services in relation to ice creams; retail services in relation to food cooking equipment; retail services 
in relation to non-alcoholic beverages; retail services in relation to information technology equipment; retail services in 
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relation to audio-visual equipment; retail services in relation to works of art; presentation of goods on communication 
media, for retail purposes; wholesale services in relation to computer hardware; wholesale services in relation to 
chocolate; wholesale services in relation to sorbets; wholesale services in relation to coffee; wholesale services in 
relation to lubricants; wholesale services in relation to threads; wholesale services in relation to vehicles; wholesale 
services in relation to toys; wholesale services in relation to games; wholesale services in relation to furniture; wholesale 
services in relation to desserts; wholesale services in relation to confectionery; wholesale services in relation to 
furnishings; wholesale services in relation to fuels; wholesale services in relation to tableware; wholesale services in 
relation to foodstuffs; wholesale services in relation to horticulture equipment; wholesale services in relation to cleaning 
articles; wholesale services in relation to printed matter; wholesale services in relation to sanitation equipment; wholesale
services in relation to stationery supplies; wholesale services in relation to headgear; wholesale services in relation to 
fabrics; wholesale services in relation to cocoa; wholesale services in relation to jewellery; wholesale services in relation 
to footwear; wholesale services in relation to lighting; wholesale services in relation to luggage; wholesale services in 
relation to bags; wholesale services in relation to umbrellas; wholesale services in relation to toiletries; wholesale 
services in relation to clothing; wholesale services in relation to cookware; wholesale services in relation to metal 
hardware; wholesale services in relation to educational supplies; wholesale services in relation to art materials; wholesale
services in relation to sporting equipment; wholesale services in relation to festive decorations; wholesale services in 
relation to wall coverings; wholesale services in relation to sewing articles; wholesale services in relation to baked goods;
wholesale services in relation to dairy products; wholesale services in relation to cleaning preparations; wholesale 
services in relation to ice creams; wholesale services in relation to food cooking equipment; wholesale services in 
relation to non-alcoholic beverages; wholesale services in relation to information technology equipment; wholesale 
services in relation to audio-visual equipment; wholesale services in relation to works of art; advertising; marketing; 
organization of exhibitions for commercial or advertising purposes; publication of publicity texts; sales promotion (for 
others); advertising agencies; business management of performing artists; import-export agencies; compilation of 
information into computer databases; direct mail advertising; business management of hotels; marketing services; 
outdoor advertising; personnel recruitment; publicity agencies; radio advertising; television advertising; on-line 
advertising on a computer network; procurement services for others (purchasing goods and services for other 
businesses); rental of advertising time on communication media; office machines and equipment rental; rental of vending 
machines; production of television commercials; rental of advertising space.

Cl.41;Entertainment services; amusement park and theme park services; animation production services; film 
production; organising competitions; live comedy shows; live music performances; live show production services; 
entertainment in the nature of theater productions; live entertainment; providing entertainment information via a website; 
electronic publishing; music publishing; magazine publishing; book publishing; newspaper publishing; on-line gaming 
services; organisation of tournaments; audio production; production of radio and television programs; production of 
sound recordings; production of motion pictures; rental of motion pictures; providing games; rental of sound recordings; 
video production services; video recording services; production of TV shows; production of animated cartoons; 
production of a continuous series of animated adventure shows; providing on-line computer games; entertainment 
provided by telephone; film distribution.

Cl.42;Computer graphics design services; computer and software consultancy services; computer programming; 
computer software consulting; computer systems analysis; conversion of data or documents from physical to electronic 
media; services for the design of computer systems; hosting of websites; installation, maintenance, repair and servicing 
of computer software; web hosting services; graphic design; software design; hardware design; software development; 
development of computer hardware; computer consultancy; updating and maintenance of computer software; data 
conversion of electronic information; engineering.
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3998709    24/04/2018
[International Registration No. : 1432750]
Shenzhen Reliance Carnival Intelligent Health Systems Co., Ltd

2nd Floor, 4th Bldg., FuGuo Industry Zone, 28th KaiFeng Road, MeiLin Street, FuTian Dist., Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.10;Nursing appliances; esthetic massage apparatus; massage apparatus; medical apparatus and instruments; 
vibromassage apparatus; fumigation apparatus for medical purposes; physiotherapy apparatus; gloves for massage; 
orthopedic articles; dental apparatus and instruments; magnetic pillow.

Cl.20;Furniture; massage tables; furniture fittings, not of metal; containers, not of metal [storage, transport]; works of 
art made of bamboo and wood; mattress (except linen); pillows; works of art made of resin; removable mats or covers for 
sinks.

Cl.35;Advertising; on-line advertising on a computer network; advertising material design; advertising planning 
services; sales promotion for others; marketing; personnel management consultancy; systemization of information into 
computer databases; sponsorship search.
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3998721    10/08/2018
[International Registration No. : 1432796]
Shenzhen Kenxinda Technology Co.,Ltd

Room 1801, 1802, 1803, 1805, 1806, 1807, 1808, 1809, 18th Floor, Fuchun Orient Building, Shennan Road, Futian District, Shenzhen 
City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.10;Massage apparatus; vibromassage apparatus; love dolls [sex dolls]; pessaries; condoms; contraceptives, non-
chemical; physiotherapy apparatus; gloves for massage; abdominal corsets; dental apparatus and instruments.

Cl.17;Rubber, raw or semi-worked; latex [rubber]; synthetic rubber; water-tight rings; stuffing rings; rings of rubber; 
rubber sleeves for protecting parts of machines; artificial resins, semi-processed; stuffing of rubber or plastics; plastic 
film, other than for wrapping.
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Priority claimed from 16/02/2018; Application No. : 87801104 ;United States of America 

3998727    25/04/2018
[International Registration No. : 1433585]
Football Historians, LLC

1209 Orange Street Wilmington DE 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software application for information, scores, events and games, videos and programs, social media 
applications all for entertainment and football.

Cl.25;Clothing, namely, T-shirts, shirts, polo shirts, sweatshirts, sweatpants, pants, jerseys, shorts, socks, hats, caps, 
visors, jackets, coats, gloves, dresses, swimsuits; footwear.

Cl.35;Promoting football games; scheduling and promoting entertainment and football games.

Cl.38;Broadcast of television and video programming in the field of football and entertainment.

Cl.41;Entertainment services in the nature of football games and exhibitions; providing sports and entertainment 
information including over the Internet and other media; arranging and conducting entertainment events and football 
games; production and distribution of radio, television and video programs featuring entertainment and football games 
over a communications network.

Cl.42;Nondownloadable software featuring information, scores, events and games, videos and programs, social media 
applications all for entertainment and football.
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Priority claimed from 21/11/2017; Application No. : 017509464 ;European Union 

3998731    21/05/2018
[International Registration No. : 1432767]
CutoSense Oy

Kaarinantie 700 FI-20540 Turku Finland

Proposed to be Used
IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; scientific research and laboratory 
apparatus, educational apparatus and simulators; sensors and detectors; software; computer networking and data 
communications equipment; computers and computer hardware; controllers (regulators); data loggers and black boxes 
[data recorders]; data processing equipment and accessories (electrical and mechanical); data storage devices; 
databases (electronic); electric and electronic components; electrical circuits and circuit boards; image capturing and 
developing devices; image scanners; measuring, counting, alignment and calibrating instruments; monitoring 
instruments.

Cl.10;Surgical and wound treating equipment; suture and wound closing materials and products; diagnostic, 
examination, and monitoring equipment (for medical purposes); medical and veterinary apparatus and instruments; 
medical imaging apparatus; artificial organs and implants; orthopedic and mobility aids; physical therapy equipment; 
physiotherapy and rehabilitation apparatus for medical use; prosthetics and artificial implants.
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Priority claimed from 07/11/2017; Application No. : 27336697 ;China 

3998733    03/01/2018
[International Registration No. : 1433578]
Chengdu Guibao Science & Technology Co., Ltd.

No. 16 Xinyuan Avenue, Hi-Tech Zone, Chengdu City Sichuan Province China

Proposed to be Used
IR DIVISION
Cl.1;Silicones; industrial chemicals; lime carbonate; adhesives for wall tiles; tensio-active agents; viscose; 
organosilicon resin, unprocessed; vulcanization accelerators; curing agent.

Cl.17;Rings of rubber; weatherstripping; weatherstripping compositions; caulking materials; chemical compositions for
repairing leaks; gaskets; joint packings; seals; sealant compounds for joints; ebonite [vulcanite]; silicone sealant.
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3998736    28/08/2018
[International Registration No. : 1433095]
Fitnesshotline GmbH

Bethovenstraße 8 08209 Auerbach Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; dietetic food and substances adapted for medical and veterinary use; 
nutritional supplements for humans.

Cl.32;Mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages.

Cl.35;Retail services and mail order retail services for pharmaceutical and veterinary preparations, dietetic food and 
substances adapted for medical and veterinary use, nutritional supplements for humans, mineral and aerated waters and 
other non-alcoholic drinks, fruit drinks and fruit juices, syrups and other preparations for making beverages, especially 
with nutritional supplements, sports nutrition, sportswear and sports accessories.
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3999305    10/08/2018
[International Registration No. : 1433582]
MIHOYO CO., LTD.

Room 1104-6, No.100 Qinzhou Rd., Xuhui District 200235 Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Scales; signalling whistles; transmitters of electronic signals; telephone apparatus; video telephones; cell phone 
straps; time recording apparatus; sound recording carriers; cameras [photography]; riding helmets; protective helmets 
for sports; clothing for protection against accidents, irradiation and fire; acoustic alarms; spectacles; spectacle cords; 
animated cartoons; sound transmitting apparatus; electro-dynamic apparatus for the remote control of signals; 3D 
spectacles; tablet computers; computers; computer peripheral devices; computer software, recorded; magnetic 
encoders; optical discs; electronic pocket translators; notebook computers; video game cartridges; computer programs 
[downloadable software]; mouse pads; computer game software; electronic publications, downloadable; wrist rests for 
use with computers; encoded identification bracelets, magnetic; downloadable ring tones for mobile phones; 
downloadable music files; downloadable image files; USB flash drives; laptop computers; bags adapted for laptops; 
pedometers; counters; electronic agendas.

Cl.41;Academies [education]; nursery schools; organization of competitions [education or entertainment]; providing 
on-line electronic publications, not downloadable; television entertainment; amusement park services; providing 
recreation facilities; game services provided on-line from a computer network; games equipment rental; toy rental; 
providing museum facilities [presentation, exhibitions]; cinema presentations; club services [entertainment or education]; 
videotape editing; production of radio and television programmes; rental of motion pictures; production of shows; 
microfilming; entertainment information; entertainer services; providing golf facilities; health club services [health and 
fitness training].

Cl.42;Packaging design; design of interior decor; dress designing; computer software design; consultancy in the 
design and development of computer hardware; rental of computer software; maintenance of computer software; creating 
and maintaining web sites for others; rental of web servers; providing search engines for the Internet; web site design 
consultancy; information technology [IT] consultancy; software as a service [SaaS].
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Priority claimed from 09/04/2018; Application No. : 30115108 ;China 

3999306    09/08/2018
[International Registration No. : 1433448]
BAOXINIAO HOLDING CO. LTD.

Baoxiniao Industry Park, Yongjia Zhejiang China

Proposed to be Used
IR DIVISION
Cl.18;Pelts; school bags; leather trimmings for furniture; leather laces; handbags; umbrellas; walking sticks; harness 
fittings; luggage; bags.

Cl.25;Clothing; shoes; wedding dresses; ready-made clothing; hats; hosiery; gloves [clothing]; girdles; scarfs; 
swimsuits; layettes [clothing]; sleep masks; shower caps.
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Priority claimed from 21/02/2018; Application No. : 017850892 ;European Union 

3999329    20/08/2018
[International Registration No. : 1432459]
Outfit7 Limited

1st Floor, Sackville House, 143-149 Fenchurch Street London EC3M 6BN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; laptop carrying cases; cell phone cases; cases for telephones; computer 
game software; computer games entertainment software; decorative magnets; memory devices; computer memory 
devices; data storage media; downloadable music files; downloadable image files; downloadable computer game 
programs; downloadable video game programs; earphones; eyewear cases; eyewear; headphones; interactive multimedia 
computer game programs; interactive multimedia computer programs; mouse pads; speech recognition apparatus; virtual
reality software; virtual reality game software; helmet communications systems; headsets; computer game software for 
use on mobile and cellular phones; animated cartoons; animated cartoons in the form of cinematographic films; computer
programmes; media content; data storage devices; animated films; video tapes.

Cl.11;Air purifiers; barbecues; bed warmers; beverages cooling apparatus; bicycle lights; chandeliers; disinfectant 
dispensers for toilets; electric blankets, not for medical purposes; electric fans; electric kettles; electric lamps; electric 
lights for Christmas trees; electric toasters; LED flashlights; globes for lamps; hair dryers; ice boxes; kettles; lamp 
casings; lamp mantles; lamp reflectors; lamp shades; lamps; lampshade holders; ornamental fountains; pen lights; 
reading lights; toilet seats; water purifying apparatus; water sterilizers.

Cl.14;Bracelets; buckles for watchstraps; clocks; imitation jewelry; jewelry chains; jewelry; key chains for use as 
jewellery; key chains as jewellery [trinkets or fobs]; lapel pins; necklaces; pendants; watches.

Cl.16;Ball pens; bibs of paper; bookmarks; boxes of cardboard or paper; calendars; chalks; children's books; color 

6656



pencils; crayons; coloring books; comic books; drawing instruments; drawing paper; drawing rulers; erasing products; 
rubber erasers; erasers; correcting tapes [office requisites]; fountain pens; gift boxes; glue for stationery or household 
purposes; greeting cards; loose-leaf binders; paper lunch bags; note books; packaging materials made of recycled paper; 
packaging materials made from mineral-based paper substitutes; writing pads; paintings; paper napkins; paper staplers; 
party ornaments of paper; paste for stationery or household purposes; pencil cases; pencil sharpeners; pencils; pens; 
photograph albums; coasters of paper; cardboard; posters; printed publications; newspapers; rubber stamps; stationery; 
stickers; table cloths of paper; table linen of paper; writing instruments; memo pads; writing paper; wallpaper stencils; 
paper for making bags and sacks; paper for bags and sacks; advertising posters; cartoon prints; educational 
publications; holiday cards; magazines featuring video and computer games; paper hangtags; photographs [printed]; 
printed paper labels; printed stationery; cardboard boxes; boxes of paper or cardboard; bags [envelopes, pouches] of 
paper or plastics, for packaging; cardboard packaging; general purpose plastic bags; decorative wrapping paper; 
packaging materials; paper bags; wrapping paper; tissues; napkins of paper.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; bags; purses; school satchels; sling bags for carrying infants; suitcases; toiletry bags sold 
empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; cushions; desks; dressing tables; easy chairs; fire screens for domestic use; 
furniture; high chairs for babies; mirrors; non-metal bed fittings; non-metal clothes hooks; photograph frames; picture 
frames; pillows; playpens for babies; statues of wood, wax, plaster or plastic; toy boxes and chests; wind chimes; rings, 
not of metal, for keys.

Cl.21;Baby bathtubs; basins; bath brushes; body sponges; beverage glassware; beverageware; bird cages; bottles, 
sold empty; bowls; buckets; cages for household pets; cake molds; candlesticks; candy boxes; cleaning cloths; coasters, 
not of paper and other than table linen; cocktail shakers; combs; cookie jars; corkscrews; dishes; cups; cutting boards; 
dental floss; drinking flasks; dust bins; egg cups; fly swatters; foam drink holders; gloves for household purposes; 
hairbrushes; ice cube molds; ironing board covers; jugs; lunch boxes; mixing bowls; mixing spoons; mugs; napkin 
holders; blenders for food [non-electric]; non-metal piggy banks; paper plates; pastry cutters; pitchers; portable coolers; 
soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, ceramic, 
earthenware, terra-cotta or glass; tea pots; toilet brushes; toilet roll holders; toothbrushes; toothpick holders; toothpicks; 
trash cans; trays for domestic purposes; vacuum bottles; vases; waste baskets; watering cans; works of art of porcelain, 
terra-cotta or glass.

Cl.24;Banners; flags of textile; bath linen; bed linen; bedspreads; lap blankets; cot blankets; blankets (bed -); textile 
materials to be used in making blinds; cloths; cotton fabrics; covers for cushions; curtain holders or tiebacks of textile; 
curtains; fabrics for textile use; furniture coverings of textile; handkerchiefs of textile; mattress covers; pillowcases; 
quilts; textile place mats; textile tablecloths; towels; wall hangings of textile; sleeping bags.

Cl.25;Swimwear; swimsuits; jerseys; waterproof jackets; waterproof pants; rain wear; gloves; mittens; belts (clothing); 
underwear; sleepwear; pajamas; bathrobes; hats; caps (headwear); sun visors; berets; socks; stockings; pantyhose; 
shoes; sports shoes; slippers; sneakers; beach shoes; masquerade costumes; bandanas; knitwear; t-shirts; shirts; winter 
boots; coats; ski pants; cardigans; anoraks; wind resistant jackets; rain coats; shorts; dresses; skirts; vests; sweaters; 
ties; scarves; sweatshirts; hooded sweatshirts; gowns; bibs, not of paper; leg warmers; arm warmers (clothing); trousers; 
rompers; footwear; headwear; sweat bands for the wrist; jackets [clothing].

Cl.27;Bath mats; carpets, rugs and mats; door mats; floor coverings; foam mats for use on play area surfaces; 
linoleum; wall hangings, not of textile; wallpaper.

Cl.28;Action figure toys; arcade games; arcade video game machines; articles of clothing for toys; balloons; balls for 
games; bath toys; battery operated action toys; board games; sleds (recreational equipment); bubble making wand and 
solution sets; card games; Christmas tree ornaments; dolls; plush toys; gaming machines for gambling; controllers for 
game consoles; ice skates; infant toys; inflatable toys; in-line roller skates; video game machines; kite reels; kites; 
mechanical toys; musical toys; parlor games; paper party favours; party games; pinball machines; hand-held pinball 
games; protective padding for sports; puppets; roller skates; toys made of rubber; sailboards; sandbox toys; 
skateboards; skating boots with skates attached; action skill games; skis; snowboards; squeeze toys; stand-alone video 
game machines; surf boards; swings; dice games; talking dolls; talking toys; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; electronic toys; plastic toys; jigsaw puzzles; magic tricks; electric action toys; body boards; 
boxing gloves; marbles for games; portable games with liquid crystal displays; rackets; ski bindings.

Cl.35;Retail services in relation to computer hardware; retail services in relation to chocolate; retail services in relation 
to sorbets; retail services in relation to coffee; retail services in relation to lubricants; retail services in relation to threads; 
retail services in relation to vehicles; retail services in relation to toys; retail services in relation to games; retail services 
in relation to furniture; retail services in relation to desserts; retail services in relation to confectionery; retail services in 
relation to furnishings; retail services in relation to fuels; retail services in relation to tableware; retail services in relation 
to foodstuffs; retail services in relation to horticulture equipment; retail services in relation to cleaning articles; retail 
services in relation to musical instruments; retail services in relation to printed matter; retail services in relation to 
sanitation equipment; retail services connected with stationery; retail services relating to food; retail services in relation 
to headgear; retail services in relation to fabrics; retail services in relation to cocoa; retail services in relation to jewellery; 
retail services in relation to footwear; retail services in relation to lighting; retail services in relation to luggage; retail 
services in relation to bags; retail services in relation to umbrellas; retail services in relation to toiletries; retail services in 
relation to clothing; retail services in relation to cookware; retail services in relation to metal hardware; retail services in 
relation to educational supplies; retail services in relation to art materials; retail services in relation to recorded content; 
retail services in relation to sporting equipment; retail services in relation to festive decorations; retail services in relation 
to wall coverings; retail services in relation to sewing articles; retail services in relation to baked goods; retail services in 
relation to dairy products; management of a retail enterprise for others; retail services in relation to cleaning 
preparations; retail services in relation to ice creams; retail services in relation to food cooking equipment; retail services 
in relation to non-alcoholic beverages; retail services in relation to information technology equipment; retail services in 
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relation to audio-visual equipment; retail services in relation to works of art; presentation of goods on communication 
media, for retail purposes; wholesale services in relation to computer hardware; wholesale services in relation to 
chocolate; wholesale services in relation to sorbets; wholesale services in relation to coffee; wholesale services in 
relation to lubricants; wholesale services in relation to threads; wholesale services in relation to vehicles; wholesale 
services in relation to toys; wholesale services in relation to games; wholesale services in relation to furniture; wholesale 
services in relation to desserts; wholesale services in relation to confectionery; wholesale services in relation to 
furnishings; wholesale services in relation to fuels; wholesale services in relation to tableware; wholesale services in 
relation to foodstuffs; wholesale services in relation to horticulture equipment; wholesale services in relation to cleaning 
articles; wholesale services in relation to printed matter; wholesale services in relation to sanitation equipment; wholesale
services in relation to stationery supplies; wholesale services in relation to headgear; wholesale services in relation to 
fabrics; wholesale services in relation to cocoa; wholesale services in relation to jewellery; wholesale services in relation 
to footwear; wholesale services in relation to lighting; wholesale services in relation to luggage; wholesale services in 
relation to bags; wholesale services in relation to umbrellas; wholesale services in relation to toiletries; wholesale 
services in relation to clothing; wholesale services in relation to cookware; wholesale services in relation to metal 
hardware; wholesale services in relation to educational supplies; wholesale services in relation to art materials; wholesale
services in relation to sporting equipment; wholesale services in relation to festive decorations; wholesale services in 
relation to wall coverings; wholesale services in relation to sewing articles; wholesale services in relation to baked goods;
wholesale services in relation to dairy products; wholesale services in relation to cleaning preparations; wholesale 
services in relation to ice creams; wholesale services in relation to food cooking equipment; wholesale services in 
relation to non-alcoholic beverages; wholesale services in relation to information technology equipment; wholesale 
services in relation to audio-visual equipment; wholesale services in relation to works of art; advertising; marketing; 
organization of exhibitions for commercial or advertising purposes; publication of publicity texts; sales promotion (for 
others); advertising agencies; business management of performing artists; import-export agencies; compilation of 
information into computer databases; direct mail advertising; business management of hotels; marketing services; 
outdoor advertising; personnel recruitment; publicity agencies; radio advertising; television advertising; on-line 
advertising on a computer network; procurement services for others (purchasing goods and services for other 
businesses); rental of advertising time on communication media; office machines and equipment rental; rental of vending 
machines; production of television commercials; rental of advertising space.

Cl.41;Entertainment services; amusement park and theme park services; animation production services; film 
production; organising competitions; live comedy shows; live music performances; live show production services; 
entertainment in the nature of theater productions; live entertainment; providing entertainment information via a website; 
electronic publishing; music publishing; magazine publishing; book publishing; newspaper publishing; on-line gaming 
services; organisation of tournaments; audio production; production of radio and television programs; production of 
sound recordings; production of motion pictures; rental of motion pictures; providing games; rental of sound recordings; 
video production services; video recording services; production of TV shows; production of animated cartoons; 
production of a continuous series of animated adventure shows; providing on-line computer games; entertainment 
provided by telephone; film distribution.

Cl.42;Computer graphics design services; computer and software consultancy services; computer programming; 
computer software consulting; computer systems analysis; conversion of data or documents from physical to electronic 
media; services for the design of computer systems; hosting of websites; installation, maintenance, repair and servicing 
of computer software; web hosting services; graphic design; software design; hardware design; software development; 
development of computer hardware; computer consultancy; updating and maintenance of computer software; data 
conversion of electronic information; engineering.
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3999404    31/07/2018
[International Registration No. : 1433135]
ELUXGO HOLDINGS PTE. LTD.

2 Sims Close, 01-10 Gemini @ Sims Singapore 387298 Singapore

Proposed to be Used
IR DIVISION
Cl.7;Pulverisers [machines]; atomisers [machines]; spraying machines; aerating pumps; aerating pumps for aquaria; 
woodworking machines; printing plates; spin driers [not heated]; food preparation machines, electromechanical; 
beverage preparation machines, electromechanical; ironing machines; electrical apparatus for sealing plastics 
[packaging]; electric blenders for household purposes; electric kitchen machines; fruit presses, electric, for household 
purposes; washing machines [laundry]; wringing machines for laundry; sparking plugs for internal combustion engines; 
robots [machines]; hand-held tools, other than hand-operated; hand held power operated tools; electrostatic generators; 
air cleaners [air filters] for engines; filters being parts of engines for cooling air; filters being parts of engines for cleaning 
air; air filters being parts of machines; air pumps [garage installations]; ball-bearings; machines and apparatus for 
cleaning, electric; machines and apparatus for carpet shampooing, electric; central vacuum cleaning installations; 
cleaning appliances utilizing steam; dust exhausting installations for cleaning purposes; electric dust removing [cleaning]
apparatus; dust removing installations for cleaning purposes; vacuum cleaner attachments for disseminating perfumes 
and disinfectants; vacuum cleaner hoses; vacuum cleaners; machines and apparatus for wax-polishing, electric; curtain 
drawing devices, electrically operated.

Cl.9;Computer peripheral devices; quantity indicators; measuring devices; toner cartridges, unfilled, for printers and 
photocopiers; weighing apparatus and instruments; rules [measuring instruments]; measuring apparatus and 
instruments; light-emitting electronic pointers; electro-dynamic apparatus for the remote control of signals; compact 
discs [audio-video]; selfie sticks [hand-held monopods]; ozonisers [ozonators]; ozonizing apparatus, other than for 
medical use; inductors [electricity]; electric wires; electric cables; plugs, sockets and other contacts [electric 
connections]; remote control apparatus; protection devices for personal use against accidents; alarms; acoustic alarms; 
sound alarms; chargers for batteries; batteries; electrostatic interference eliminators.

Cl.11;Searchlights; electric torches; rechargeable torches; light-emitting diodes [LED] lighting apparatus; bread 
toasters; bread-making machines; electric kettles; air deodorising apparatus; electric fans; air purifying apparatus and 
machines; hair dryers; electric heating apparatus; fountains; hand dryers; hand drying apparatus for washrooms; water 
filtering apparatus; electric radiators; warming apparatus, not for medical use; heat pads for warming; electrical 
appliances for heating; electric heating elements; ion generating air purification apparatus; accelerated ion devices for 
treating the air.

Cl.35;On-line advertising on a computer network; presentation of goods on communication media, for retail purposes; 
commercial administration of the licensing of the goods and services of others; administration of the business affairs of 
franchises; assistance in franchised commercial business management; business assistance relating to the 
establishment of franchises; business management advisory services related to franchising; providing business 
information via a web site; sales promotion for others; personnel recruitment; updating and maintenance of data in 
computer databases; book-keeping; accounting; rental of sales stands; retail or wholesale services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies; retail services; wholesale services.
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Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; 
apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection 
and signaling devices; diving equipment; navigation, guidance, tracking, targeting and map making devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; scientific, nautical, surveying, photographic, cinematographic, electric weighing, 
measuring, signaling, checking (supervision), life-saving apparatus and instruments, included in this class; contact 
lenses, spectacles, spectacle cases, binoculars, magnifying glasses; sunglasses; vehicle breakdown warning triangles; 
vehicle breakdown warning lamps other than parts of vehicles; electric batteries and their parts, electric accumulators 
and their parts, fuel cells and their parts, solar batteries; electric batteries for vehicles; electric accumulators for vehicles; 
chargers for electric batteries; burglar alarms, fire alarms, smoke alarms, gas alarms; anti-theft warning apparatus; fire 
extinguishing apparatus; scales; spirit levels; compasses [measuring instruments]; quantity indicators; rulers (measuring 
instruments), acid hydrometers; electronic control mechanisms and power and voltage supply units for vehicle headlights
and their parts, control mechanisms and power and voltage supply units for vehicle lights and their parts, light-emitting 
diodes [LED], electronic power controllers; electrical and electronic control apparatus and instruments; simulators for the 
steering and control of vehicles; voltage regulators for vehicles; speed indicators; revolution counters; measuring 
apparatus and instruments; life saving apparatus and equipment, namely life-saving rafts, fire escapes, safety nets, safety 
tarpaulins, life belts, life buoys, life jackets; fuses, electric relays; lasers not for medical purposes, laser pointers; remote 
controlling apparatus; aerials; navigation apparatus for vehicles [on-board computers]; mobile telephones; telephone 
apparatus; television apparatus; video telephones; radios; compasses, navigation systems, navigational instruments; 
telematic apparatus; telematic terminal apparatus; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating and controlling electricity; apparatus for recording, transmission and/or reproduction of sound 
and images, magnetic, electronic and optical data carriers, phonograph records, compact discs [audio-video], DVDs and 
other digital recording apparatus, sound carriers, coin-operated juke-boxes, compact discs (CD-ROMs), downloadable 
music files, audio headphones, loudspeakers and cabinets for loudspeakers, illuminated signs, compact disc players, 
DVD players, phototelegraphy apparatus; projection apparatus, cameras [photography]; exposed films; cinematographic 
cameras, photocopiers, electronic translation apparatus (computer), pocket translators, electronic; encoded magnetic 
cards, integrated circuit cards (smart cards), encoded telephone cards; mechanisms for coin operated apparatus; 
automatic banking machines; cash registers, calculators; data processing apparatus, computers, electronic calendars 
and organizers, facsimile apparatus, monitors (computer hardware and computer programs), computer periphery devices, 
computer programs for use in autonomous driving of vehicles, computer programs for use in the autonomous navigation 
of vehicles, computer programs for use in autonomous control of vehicles; recorded and downloadable computer 
programs, especially collected data recorded on data carriers, computer software, application software; pocket 
calculators; downloadable electronic publications; downloadable image files; crash test dummies; microscopes; electric 
cables; sockets, plugs and other contacts [electric connections]; igniting apparatus, electric, for igniting at a distance; 
radiological apparatus for industrial purposes; protective helmets; electric locks; electronic controllers and electronic 
control systems; parts and fittings of all aforesaid goods, included in this class.

Cl.12;Vehicles and conveyances; "vehicles for locomotion by land, air, water or rail and their parts included in this 
class; motorized land vehicles; driverless cars [autonomous cars]; motors and engines for land vehicles; propulsion 
mechanisms for land vehicles; vehicle chassis; vehicle bodies; couplings for land vehicles; suspension shock absorbers 
for vehicles; shock absorbing springs for vehicles; pneumatic tires; tires for vehicle wheels; rims for vehicle wheels; tires,
solid, for vehicle wheels; vehicles wheels; hubs for vehicle wheels; inner tubes for pneumatic tires; repair outfits for inner 
tubes, adhesive rubber patches for repairing inner tubes, spikes for tires, anti-skid chains for vehicles; non-skid devices 
for vehicle tires; vehicle seats; rearview mirrors; head-rests for vehicle seats; anti-theft alarms for land vehicles, anti-theft 
devices for vehicles; cigar lighters for automobiles; motor cars; automobiles; trucks, trailers and semi-trailers for 
vehicles, trailer hitches for vehicles; omnibuses; motorcycles, mopeds, bicycles; cable transport apparatus and 
installation; carts, trolleys; air vehicles; boats, ships; locomotives; motorbuses; caravans; tractors; cycles, scooters 
[vehicles]; chairlifts, funiculars; wheelchairs; parts and fittings of all the aforesaid goods, included in this class.

Cl.35;Retail and wholesale services concerning motor vehicles and their parts and accessories, motors and engines for 
land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services for mail-order 
business concerning motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle 
chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services via internet concerning motor vehicles 
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and their parts and accessories, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for 
vehicle wheels; retail and wholesale services via teleshopping concerning motor vehicles and their parts and accessories,
motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; bringing together, but 
not transporting, a variety of motor vehicles and their parts and accessories, motors and engines for land vehicles, 
vehicle chassis, vehicle bodies and tires for vehicle wheels therefore for the benefit of others, thereby enabling customers
to view and purchase the goods in a retail outlet; negotiation of contracts for the benefit of others about sale and 
purchase of motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle chassis, 
vehicle bodies and tires for vehicle wheels; business administration and organizational management of vehicles fleets for 
others; consumer information and consultation about trade and business activities (consumer advise); administrative 
processing of orders (office functions); negotiation of contracts for the benefit of others about sale and purchase of 
goods; consultancy and assistance in organization and management of retail and business companies; advertising; 
business management; business administration; office functions; business management consultancy, radio and 
television advertising, organization of trade fairs for commercial or advertising purposes, collecting and arranging of 
relevant press articles; personnel management consultancy; presentation of goods on communication media, for retail 
purposes; public relations; auctioneering; sales promotion for others; personnel recruitment; relocation services for 
businesses; administrative processing of purchase orders; account auditing; sponsorship search.

Cl.38;Telecommunication services; telecommunication; collecting and providing news [news agencies], services of 
news agencies, telecommunication via platforms and portals on the Internet, provision of access to information on the 
Internet, electronical exchange of news via chatlines, chatrooms and electronic bulletin boards, email-services, rental of 
telecommunication equipment, radio and television broadcasting; electronic mail; information about telecommunication; 
providing access to a worldwide computer network; providing telecommunications connections to a global computer 
network; providing chatrooms on the internet; videoconferencing; wireless mobile phone services; computer aided 
transmission of messages and images; paging services by radio, telephone or other electronic communications systems; 
satellite transmission; telephone services, telephone exchange services; message transmission services; rental of 
telecommunications equipment; leasing access time to global computer networks; providing access to databases; 
telematics services; telematic communication services; telematic data transmission and file transfer; advice, consultancy 
and information for the aforesaid, included in this class.

Cl.42;IT services, namely software development, programming and implementation, computer hardware development, 
hosting services and software as a service and rental of software, rental of computer hardware and facilities, IT 
consultancy, advisory and information services, IT security, protection and restoration, data duplication and conversion 
services, data coding services, computer analysis and diagnostics, research, development and implementation of 
computers and systems, computer project management services, data mining, digital watermarking, computer design and 
development services, technological services relating to computers, computer network services, updating of memory 
banks of computer systems, data migration services, updating websites for others, monitoring of computer systems by 
remote access; scientific and technological services; testing, authentication and quality control; design services; 
industrial analysis and research services; styling [industrial design]; research and development for others; provision of 
scientific information, advice and consultancy in relation to carbon offsetting; digitization of documents [scanning]; 
technical research; surveying; chemical research; biological research; weather forecasting; physics [research]; 
architecture; dress designing; authenticating works of art; cloud seeding; computer software design; advice, consultancy 
and information for the aforesaid, included in this class.
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Proposed to be Used
IR DIVISION
Cl.9;Pressure-volume conductance systems comprised of conductance units, computer, computer hardware, data 
acquisition and data analysis software; cables; medical OEM parts, namely, MEMS pressure sensors, wireless power 
technology, transcutaneous energy transfer (TET) power, wireless pressure measurements.

Cl.10;Medical devices, research tools, apparatus and parts, namely, catheters with a sensor or catheter pressure 
transducers (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulations); 
pressure-volume catheters; and other medical devices and research tools for physiological measurement, namely, 
catheter control units, transmitters and receivers for animal telemetry (terms too vague in the opinion of the International 
Bureau - Rule 13 (2) (b) of the Common Regulations).

6662



Trade Marks Journal No: 1877 ,   26/11/2018           Class 99 
 

Priority claimed from 06/12/2017; Application No. : 2017-160621 ;Japan 

3999709    28/05/2018
[International Registration No. : 1433162]
Sony Corporation

1-7-1 Konan, Minato-ku Tokyo 108-0075 Japan

Proposed to be Used
IR DIVISION
Cl.9;Entertainment robots for domestic use; entertainment robots for nursing care facilities; computer software to 
operate physical robots; remote controller for operating robots for entertainment use; telecommunication machines and 
apparatus; computer application software for mobile phones; electronic machines and apparatus; monitoring robots for 
household use and professional use (excluding those for industrial, medical or hobby use); pet robots with artificial 
intelligence; computer program with artificial intelligence technology.

Cl.28;Toys for domestic pets; toy robots; pet robot toys; toys.

Cl.37;Repair and maintenance of pet robots and toy robots; repair and maintenance of telecommunication machines 
and apparatus; repair and maintenance of electronic machines and apparatus.

Cl.42;Design and development of robots, data processing equipment, computers and computer programs; robotics 
engineering services; cloud computing; rental of computers; providing computer programs on data networks.
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